
Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

3653556    11/07/2017
[International Registration No. : 1367489]
OKMALL CO., LTD.

Gwanghui Bldg 15 Fl., 307, Toegye-ro, Jung-gu Seoul Republic of Korea

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Sales agency services for bags and purses; sales agency services for climbing articles; sales agency services for clocks, 
and parts and fittings for watches; sales agency services for sports articles; sales agency services for fishing tackle; 
sales agency services for domestic appliances; sales agency services for bicycle articles; sales agency services for 
beverages; sales agency services for machines for physical exercises; sales agency services for massaging apparatus 
for personal use; sales agency services for bandages for joints, anatomical; sales agency services for supportive 
bandages; sales agency services for massage apparatus; sales agency services for cleaning preparations; sales agency 
services for containers for household or kitchen use; advice in the field of business management and marketing; 
information provision or investigation services relating to business and marketing; advertising and commercial 
information services via the internet; business information and accounting advisory services; secretarial and clerical 
services; business management and transaction of office functions; retail department store services; retail services 
provided by hypermarkets; business intermediary services relating to mail order by telecommunications; supermarkets; 
retail convenience stores; employment recruitment services; import-export agency services; sales agency services for 
clothing; sales agency services for footwear; sales agency services for caps [headwear]; sales agency services for 
kitchen utensils; sales agency services for shampoos; sales agency services for containers for side dishes; sales agency 
services for containers for foodstuffs; sales agency services for thermally insulated containers for food and beverages; 
sales agency services for toiletry preparations; sales agency services for bed and table covers; sales agency services for 
cookers; sales agency services for tableware [knives, forks and spoons]; sales agency services for incontinence diapers; 
sales agency services for paper diapers for babies; sales agency services for mineral food supplements; sales agency 
services for glucose dietary supplements; sales agency services for nutritional supplements; sales agency services for 
cereal-based processed products; sales agency services for dried beef; sales agency services for food products made 
primarily from fruits; sales agency services for cube sugar; sales agency services for sweetmeats [candy]; sales agency 
services for fruit juice; sales agency services for fruit teas; sales agency services for preparations for making beverages; 
sales agency services for red ginseng powders; sales agency services for red ginseng extracts for beverages; sales 
agency services for instant coffee; sales agency services for seasonings; sales agency services for 
preserved/frozen/dried and cooked fruits and vegetables; sales agency services for sporting articles (other than golf 
articles/climbing articles); sales agency services for athletic uniforms; sales agency services for bathing suits; sales 
agency services for swimming pools [play articles]; sales agency services for gymnastic and sporting articles; sales 
agency services for decoys for hunting or fishing; sales agency services for panties, shorts and briefs; sales agency 
services for bicycle and motorcycle saddles; sales agency services for knives; sales agency services for beach clothes; 
sales agency services for tee-shirts; sales agency services for winter jackets; sales agency services for sports wear; 
sales agency services for bicycles; sales agency services for life belts; sales agency services for shoes and boots for 
infants; sales agency services for spectacles; sales agency services for goggles; sales agency services for sunglasses; 
sales agency services for socks; sales agency services for gloves [clothing]; sales agency services for arm warmers; 
sales agency services for trunks and traveling bags; sales agency services for portable cosmetic cases (sold empty); 
sales agency services for thermal packs for first aid purposes; sales agency services for bandages for dressings; sales 
agency services for automobile cleaners; sales agency services for automobile polish; sales agency services for 
geographical maps; sales agency services for map cases; sales agency services for books; sales agency services for 
postcards; sales agency services for sleeping bags for camping; sales agency services for grills for camping; sales 
agency services for barbecue tables for camping; sales agency services for hammers for camping; sales agency services 
for braziers for camping; sales agency services for gas lamps for camping.

6342



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

Priority claimed from 10/04/2017; Application No. : 87405319 ;United States of America 

3745514    13/09/2017
[International Registration No. : 1386673]
SMA, INC.

Suite 500, 18400 Von Karman Avenue Irvine CA 92612 United States of America

Address for service in India/Attorney address:
TANDON AND CO

X-3 GREEN PARK MAIN NEW DELHI-110016

Proposed to be Used
IR DIVISION
Business consulting services in the fields of business management, business development, visual representation of data 
and publications, business project planning, scheduling and controls, cost management, technical management and 
engineering, and program management; employment staffing in the fields of business management, business 
development, visual representation of data and publications, business project planning, scheduling and controls, cost 
management, technical management and engineering, and program management; talent management services in the 
fields of business management, business development, visual representation of data and publications, business project 
planning, scheduling and controls, cost management, technical management and engineering, and program management; 
professional staffing and recruiting services in the fields of business management, business development, visual 
representation of data and publications, business project planning, scheduling and controls, cost management, technical 
management and engineering, and program management; providing on-line employment information in the fields of 
business management, business development, visual representation of data and publications, business project planning, 
scheduling and controls, cost management, technical management and engineering, and program management, all of 
which are accessible online via a website; temporary personnel services in the fields of business management, business 
development, visual representation of data and publications, business project planning, scheduling and controls, cost 
management, technical management and engineering, and program management.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6343



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

Priority claimed from 10/04/2017; Application No. : 87405288 ;United States of America 

3748865    13/09/2017
[International Registration No. : 1387318]
SMA, INC.

Suite 500, 18400 Von Karman Avenue Irvine CA 92612 United States of America

Address for service in India/Attorney address:
TANDON AND CO

X-3 GREEN PARK MAIN NEW DELHI-110016

Proposed to be Used
IR DIVISION
Business consulting services, employment staffing, talent management services for business professionals, professional 
staffing and recruiting services, providing on-line employment information, and temporary personnel services, all of the 
foregoing in the fields of management consulting, business development, data visualization and publications, project 
planning, scheduling and controls, cost management, business management, technical management and engineering, 
and program management.

6344



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

 

Priority claimed from 10/04/2017; Application No. : 87405336 ;United States of America 

3753952    13/09/2017
[International Registration No. : 1388072]
SMA, INC.

Suite 500, 18400 Von Karman Avenue Irvine CA 92612 United States of America

Address for service in India/Attorney address:
TANDON AND CO

X-3 GREEN PARK MAIN NEW DELHI-110016

Proposed to be Used
IR DIVISION
Business consulting services, employment staffing, talent management services for business professionals, professional 
staffing and recruiting services, providing on-line employment information, and temporary personnel services, all of the 
foregoing in the fields of management consulting, business development, data visualization and publications, project 
planning, scheduling and controls, cost management, business management, technical management and engineering, 
and program management.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6345



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

Priority claimed from 19/07/2017; Application No. : 87534841 ;United States of America 

3808982    18/01/2018
[International Registration No. : 1397203]
KYLIE JENNER, INC.

c/o Boulevard Management, Inc., 21731 Ventura Blvd., Suite 300 Woodland Hills CA 91364 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Retail store services featuring cosmetics and beauty products.

6346



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

4009712    29/10/2018
[International Registration No. : 1245377]
Abercrombie & Fitch Europe Sagl

Via Moree CH-6850 Mendrisio Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; business management; business administration; office functions; retail store services for clothing, 
footwear, headgear, soaps, perfumes, essential oils, cosmetics, hair lotions, candles, spectacles, sunglasses, accessories
for telephones, computers and electronic apparatus, jewelry, stationery, bags, textile products and hair accessories; 
online retail store services for clothing, footwear, headgear, soaps, perfumes, essential oils, cosmetics, hair lotions, 
candles, spectacles, sunglasses, accessories for telephones, computers and electronic apparatus, jewelry, stationery, 
bags, textile products and hair accessories; organization, operation and supervision of customer loyalty schemes.

6347



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

4022024    22/11/2018
[International Registration No. : 1226927]
ASHWORTH AND PARKER LIMITED

Unit 30A, New York Way, New York Industrial Park Newcastle upon Tyne, NE27 0QF United Kingdom

Proposed to be Used
IR DIVISION
Retail services connected with the sale of clothing, footwear and headgear; retail services connected with the sale of 
clothing accessories; retail store services in the field of clothing, footwear, headgear and clothing accessories; the 
bringing together for the benefit of others a variety of clothing, footwear, headgear, clothing accessories, beauty 
products, cosmetics, toiletries, candles, incense, leather goods, luggage, cases for mobile telephones and other 
electronic devices, furnishings, toys and games, printed matter, jewellery, wallets and purses, sunglasses, watches, 
horological and chronometric instruments enabling customers to conveniently view and purchase those goods from an 
Internet web site or by means of other telecommunications.

6348



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

4037323    10/08/2018
[International Registration No. : 1440298]
Hekou District Xinguo Aquaculture Farmer Specialized Cooperatives

No. 1, Xianhe Town Market, Hekou District, Dongying Shandong China

Proposed to be Used
IR DIVISION
Import-export agency services; advertising; commercial administration of the licensing of the goods and services of 
others; sales promotion for others; procurement services for others [purchasing goods and services for other 
businesses]; marketing; presentation of goods on communication media, for retail purposes; provision of an on-line 
marketplace for buyers and sellers of goods and services.

6349



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

4042010    05/10/2018
[International Registration No. : 1441670]
Hu Zemin

No.201, Unit 1, Building 10, No. 117 Jianshe North Road, Yuhu District, Xiangtan Hunan China

Proposed to be Used
IR DIVISION
On-line advertising on a computer network; rental of advertising time on communication media; presentation of goods on 
communication media, for retail purposes; consultancy regarding advertising communications strategy; advertising 
planning services; rental of billboards [advertising boards]; commercial information agency services; business 
management and organization consultancy; organization of exhibitions for commercial or advertising purposes; provision 
of commercial and business contact information; providing business information via a web site; provision of an on-line 
marketplace for buyers and sellers of goods and services.

6350



Trade Marks Journal No: 1884 ,   14/01/2019           Class 35 
 

4042204    28/08/2018
[International Registration No. : 1440666]
SHANDONG YIGONG CHEMICAL CO., LTD.

NORTH OF WEIQI ROAD , EAST OF JINGYI ROAD, SOUTH OF MINGYUAN ROAD, BLUE ECONOMIC DEVELOPMENT 
ZONE, HEKOU DISTRICT, DONGYING CITY 257000 SHANDONG PROVINCE China

Proposed to be Used
IR DIVISION
Advertising; provision of an on-line marketplace for buyers and sellers of goods and services; commercial administration 
of the licensing of the goods and services of others; sales promotion for others; procurement services for others 
[purchasing goods and services for other businesses]; marketing; provision of space on web sites for advertising goods 
and services; import-export agency services.

6351



Trade Marks Journal No: 1884 ,   14/01/2019           Class 36 
 

 

Priority claimed from 05/06/2018; Application No. : 87948734 ;United States of America 

4016158    28/10/2018
[International Registration No. : 1436715]
Kadena LLC

146 17th Street, Apt.2D Brooklyn NY 11215 United States of America

Proposed to be Used
IR DIVISION
Cash management services, namely, facilitating and tracking transfers of electronic cash equivalents; virtual currency 
exchange transaction services for transferrable electronic cash equivalent units having a specified cash value; currency 
exchange services; online, real-time currency trading services; digital currency exchange and transaction services for 
transferable electronic cash equivalent units having a specified cash value; financial services, namely, providing a virtual 
currency for use by members of an on-line community via a global computer network.

6352



Trade Marks Journal No: 1884 ,   14/01/2019           Class 36 
 

Priority claimed from 17/07/2018; Application No. : 88041732 ;United States of America 

4035646    23/07/2018
[International Registration No. : 1439753]
UOP LLC

25 East Algonquin Road Des Plaines IL 60017 United States of America

Proposed to be Used
IR DIVISION
Cost estimate services provided in connection with the installation and implementation of process technologies.

6353



Trade Marks Journal No: 1884 ,   14/01/2019           Class 36 
 

 

4039548    25/10/2018
[International Registration No. : 1439592]
PAYPAL, INC.

2211 North First Street San Jose CA 95131 United States of America

Proposed to be Used
IR DIVISION
Electronic transfer of money for others; providing electronic processing of electronic funds transfer, ACH, credit card, 
debit card, electronic check and electronic, mobile and online payments.

6354



Trade Marks Journal No: 1884 ,   14/01/2019           Class 36 
 

 

4039598    12/10/2018
[International Registration No. : 1440253]
MOIN, Inc.

6F, 22, Seocho-daero 78-gil, Seocho-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Virtual money brokerage; exchanging virtual money; financial trading; financing services; provision of information in the 
field of financing; financial brokerage; mobile banking; money transfer services; online banking; brokerage services 
relating to electronic money (bitcoin) exchange; provision of pricing information about electronic money (bitcoin); 
trusteeship of electronic money (bitcoin); trust administration relating to electronic money (bitcoin) deposit taking; 
electronic money transactions; electronic money managements; issuance of electronic money; electronic transfers of 
money; electronic funds transfer by telecommunications; providing financial information relating to exchange rates; 
credit scoring services.

6355



Trade Marks Journal No: 1884 ,   14/01/2019           Class 37 
 

Priority claimed from 11/08/2014; Application No. : 4120140032370 ;Republic of Korea 

2906855    19/08/2014
[International Registration No. : 1229165]
HYUNDAI MOTOR COMPANY

12 Heolleung-ro, Seocho-Gu Seoul 137-938 Republic of Korea

Address for service in India/Agents address:
D.P.AHUJA & CO.

53, SYED AMIR ALI AVENUE, 4 TH FLOOR, CALCUTTA - 700 019.

Proposed to be Used
IR DIVISION
Motor vehicle maintenance and repair; vehicle maintenance; vehicle breakdown assistance (repair); providing information 
on vehicle maintenance; insertion of vehicle grease; vulcanization of tires (repair); repair of motor vehicle tires; retreading 
of motor vehicle tires; provision of coin-operated car washing machines; car wash; vehicle polishing; anti-rust treatment 
for vehicles; vehicle cleaning; automobile decoration; tuning of motor vehicles; repair of transportation vehicles worn out 
or partially damaged; repair of engine of transportation vehicles worn out or partially damaged.

6356



Trade Marks Journal No: 1884 ,   14/01/2019           Class 37 
 

Priority claimed from 09/05/2017; Application No. : 87441977 ;United States of America 

3722102    15/05/2017
[International Registration No. : 1383579]
ADVANCED ENERGY INDUSTRIES, INC.

1625 Sharp Point Drive Fort Collins, CO 80525 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Provision of technical information relating to the installation, overhaul, maintenance and repair of power generating 
apparatus, namely, electronic power conversion and production products, systems, control and test units, namely, direct 
current, low-, mid-, high- and radio frequency power conversion and control systems, inverters, and match networks, 
remote plasma and ion beam sources, thermal measurement and sensing systems, namely, optical thermometers, thermal
sensors, and thermal controllers, gas and liquid flow management products, namely, mass flow controllers and meters, 
vapor delivery systems, namely, thermal vaporizers and vaporizer refillers, exhaust pressure controllers, and ultrasonic 
flow meters (terms considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations).

6357



Trade Marks Journal No: 1884 ,   14/01/2019           Class 39 
 

Priority claimed from 26/07/2018; Application No. : 302018000025701 ;Italy 

4042179    30/07/2018
[International Registration No. : 1440372]
Albatrans s.p.a.

Via del Botteghino, 19 CAP I-50018 Scandicci (FI) Italy

Proposed to be Used
IR DIVISION
Transport services; packaging services; storage of goods; travel arrangement; shipping of cargo; freight forwarding 
agency services.

6358



Trade Marks Journal No: 1884 ,   14/01/2019           Class 40 
 

4026397    31/10/2018
[International Registration No. : 1437553]
TAICANG XINGYU PRINTING AND PACKAGING COMPANY LIMITED

NO.12 DONGXIN ROAD, LUDU TOWN, TAICANG CITY, SUZHOU CITY 215412 JIANGSU PROVINCE China

Proposed to be Used
IR DIVISION
Paper finishing; bookbinding; paper treating; freezing of foods; stripping finishes; printing.

6359



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

3827952    25/01/2018
[International Registration No. : 1399443]
SEMANA SECULAR, LDA.

Calçada do Sacramento, N.º 18, 2.º DTO P-1200-394 Lisboa Portugal

Address for service in India/Agents address:
R.K. DEWAN & CO.

PODAR CHAMBERS, S.A. BRELVI ROAD, FORT, MUMBAI - 400 001.

Proposed to be Used
IR DIVISION
Entertainment and cultural activities; presentation of live performances; entertainer services; production of shows; 
arranging and conducting of entertainment events; conducting of educational events; conducting of live entertainment 
events; conducting entertainment events, cultural events, live sports events, educational events, and entertainment and 
cultural activities; conducting of educational conferences; production of live entertainment events; arranging, conducting 
and organization of concerts; arranging, conducting and organization of conferences; arranging, conducting and 
organization of congresses; arranging, conducting and organization of seminars; arranging, conducting and organization 
of training workshops; arranging and conducting of workshops [training]; organization and conducting of cultural and 
recreational activities; organization of exhibitions for cultural or educational purposes; organization of shows [impresario 
services]; organization of stage shows; organization of live musical performances; organization of shows.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6360



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

 

Priority claimed from 13/02/2018; Application No. : 1906769 ;Australia 

3879322    02/03/2018
[International Registration No. : 1410015]
DEAKIN UNIVERSITY

1 Gheringhap St GEELONG VIC 3220 Australia

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Education and provision of training, including for the purpose of creating new pathways for inclusion for children with 
disabilities so they can play, learn, dance and connect into the community; entertainment services and sporting and 
cultural activities, including for the purpose of creating new pathways for inclusion for children with disabilities so they 
can play, learn, dance and connect into the community.

THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

6361



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

Priority claimed from 24/05/2018; Application No. : 87935073 ;United States of America 

4009970    08/11/2018
[International Registration No. : 1418074]
National Geographic Society

1145 17th Street, N.W. Washington DC 20036 United States of America

Proposed to be Used
IR DIVISION
Organizing and conducting exhibitions, conferences and forums for educational and entertainment purposes regarding 
developments and discoveries in the fields of science, conservation, anthropology, archeology, geography, and the 
environment; providing online, non-downloadable videos, information and news in the field of current events regarding 
developments and discoveries in the fields of science, conservation, anthropology, archeology, geography, and the 
environment.

6362



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

Priority claimed from 26/04/2018; Application No. : 1921215 ;Australia 

4029896    26/10/2018
[International Registration No. : 1438833]
Aspiring Digital Media Pty Ltd

133 Holtermann St CROWS NEST NSW 2065 Australia

Proposed to be Used
IR DIVISION
Distribution of motion picture films (rental services); showing of films; film distribution (other than transportation); 
providing films, not downloadable, via video-on-demand services; arranging and conducting of entertainment events; 
organisation of festivals; organisation of entertainment events; providing films, not downloadable, via video-on-demand 
transmission services.

6363



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

Priority claimed from 29/08/2018; Application No. : 1951790 ;Australia 

4035626    31/10/2018
[International Registration No. : 1439702]
Bird's Basement Pty Ltd

Se836, L8, 1 Queens Rd MELBOURNE VIC 3004 Australia

Proposed to be Used
IR DIVISION
Musical entertainment services being live musical performances and provision of on-line music; musical performances; 
production of musical recordings, other than advertising; arranging of music performances; live band performances; live 
music services; presentation of live musical performances; production of live performances; production of audio 
recordings, other than advertising; production of video recordings, other than advertising; production of webcasts, other 
than advertising, in the field of music; provision of entertainment services, namely music, via an online forum; production 
of music; providing non downloadable digital music from the Internet; publication of music; provision of live musical 
entertainment including by way of a global communication network.

6364



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

4035676    13/09/2018
[International Registration No. : 1439675]
Shandong Yuntong Information Technology Co., Ltd.

Room 416, Building C, No. 228, South Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Vocational guidance; academies [education] services; academies [education]; instruction services; coaching [training]; 
correspondence course; vocational retraining; education information; boarding schools; tutor services.

6365



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

4035678    13/09/2018
[International Registration No. : 1439674]
Shandong Yuntong Information Technology Co., Ltd.

Room 416, Building C, No. 228, South Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Vocational guidance; academies [education] services; academies [education]; instruction services; coaching [training]; 
correspondence course; vocational retraining; education information; boarding schools; tutor services.

6366



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

 

4038416    13/09/2018
[International Registration No. : 1439799]
Shandong Yuntong Information Technology Co., Ltd.

Room 416, Building C, No. 228, South Road, Dongying District, Dongying City Shandong Province China

Proposed to be Used
IR DIVISION
Vocational guidance; academies [education] services; academies [education]; instruction services; coaching [training]; 
correspondence course; vocational retraining; education information; boarding schools; tutor services.

6367



Trade Marks Journal No: 1884 ,   14/01/2019           Class 41 
 

Priority claimed from 02/07/2018; Application No. : 88023243 ;United States of America 

4043197    30/11/2018
[International Registration No. : 1441385]
Ley Line Entertainment, LLC

2711 N. Haskell Ave., Ste. 2800 Dallas TX 75204 United States of America

Proposed to be Used
IR DIVISION
Production of films and television programs; theatre productions.

6368



Trade Marks Journal No: 1884 ,   14/01/2019           Class 42 
 

Priority claimed from 13/04/2017; Application No. : 87409782 ;United States of America 

3709144    12/10/2017
[International Registration No. : 1379927]
AFFINITY EXPRESS, INC.

Suite 150, 2250 Point Blvd Elgin IL 60123 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Providing on-line non-downloadable software that enables users to place and receive orders, and to perform workflow 
management for advertising and marketing services, products and materials via a website; providing on-line non-
downloadable software that enables users to perform workflow management for advertising and marketing services, 
namely, to order, input, store, monitor and/or obtain the following via a website: customer needs assessments, business 
profiles, advertising client content, marketing data and information, advertising and marketing proposals, online and 
mobile advertising creative products, online and mobile advertising campaigns, pay-per-click advertising campaigns, 
video advertising, social network profile pages, social advertising, native advertising, websites, ad trafficking, and 
advertising and marketing services, products and materials.

6369



Trade Marks Journal No: 1884 ,   14/01/2019           Class 43 
 

3581473    23/03/2017
[International Registration No. : 1350852]
ORANGE RESTAURANTS BRANDS LIMITED

2 Riga Feraiou Street, Limassol Center, Block B, 6th floor, Office 601 CY-3095 Limassol Cyprus

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Bar services; café services; cafeteria services; canteen services; food and drink catering; restaurant services; self-service
restaurant services; snack-bar services.

6370



Trade Marks Journal No: 1884 ,   14/01/2019           Class 43 
 

4009749    02/11/2018
[International Registration No. : 1406590]
RIU HOTELS S.A.

Laud S/N - Riu Center, Las Maravillas, Playa de Palma E-07610 Palma de Mallorca (Islas Baleares) Spain

Proposed to be Used
IR DIVISION
Services for providing food and drink; temporary accommodation; services provided by accommodation agencies [hotels,
boarding houses]; hotel reservations.

6371



Trade Marks Journal No: 1884 ,   14/01/2019           Class 43 
 

 

Priority claimed from 06/08/2018; Application No. : 88066511 ;United States of America 

4023067    01/11/2018
[International Registration No. : 1437599]
Randeep Dhillon

1615 South H Street Bakersfield CA 93304 United States of America

Proposed to be Used
IR DIVISION
Hotel services.

6372



Trade Marks Journal No: 1884 ,   14/01/2019           Class 43 
 

4037173    30/08/2018
[International Registration No. : 1439485]
HE YONG

503, Building 18, No. 1, Zhanghua Road, Shinan District, Qingdao Shandong China

Proposed to be Used
IR DIVISION
Hotel services; cafeteria services; canteen services; self-service restaurant services; hotel reservations; bar services; 
teahouse; restaurant services; snack-bar services; food and drink catering.

6373



Trade Marks Journal No: 1884 ,   14/01/2019           Class 43 
 

4042006    30/11/2018
[International Registration No. : 1403048]
Luke's Lobster LLC

459 Grand Street Brooklyn NY 11211 United States of America

Proposed to be Used
IR DIVISION
Restaurant services.

6374



Trade Marks Journal No: 1884 ,   14/01/2019           Class 43 
 

 

4042903    15/08/2018
[International Registration No. : 1441487]
Moom Management (Thailand) Co.,Ltd

89/1 Moo.2 Rama2 Rd, Kokgrabue sub-district 74000 Muang district, Samutsakorn Thailand

Proposed to be Used
IR DIVISION
Providing food and beverages.

6375



Trade Marks Journal No: 1884 ,   14/01/2019           Class 44 
 

4017405    30/10/2018
[International Registration No. : 1436946]
Putting Health At The Top Pty Ltd

35 Jasmin Promenade BYFORD WA 6122 Australia

Proposed to be Used
IR DIVISION
Advisory and consultancy services relating to health, diet, nutrition and slimming; counselling relating to diet and 
nutrition; planning, provision and supervision of weight reduction programmes; weight control evaluation and treatment 
services.

6376



Trade Marks Journal No: 1884 ,   14/01/2019           Class 44 
 

 

4019765    30/10/2018
[International Registration No. : 1436847]
Putting Health At The Top Pty Ltd

35 Jasmin Promenade BYFORD WA 6122 Australia

Proposed to be Used
IR DIVISION
Advisory and consultancy services relating to health, diet, nutrition and slimming; counselling relating to diet and 
nutrition; planning, provision and supervision of weight reduction programmes; weight control evaluation and treatment 
services.

6377



Trade Marks Journal No: 1884 ,   14/01/2019           Class 44 
 

Priority claimed from 23/05/2018; Application No. : 4455192 ;France 

4029055    30/10/2018
[International Registration No. : 1439425]
L'OREAL

14 rue Royale F-75008 Paris France

Proposed to be Used
IR DIVISION
Hair coloring and bleaching services; beauty information and advisory services for consumers on the selection of 
products for hair coloring and bleaching; hairdressing salons.
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Priority claimed from 29/11/2017; Application No. : 302017000137423 ;Italy 

4042222    21/05/2018
[International Registration No. : 1441435]
STUDIO TORTA S.P.A.

Via Viotti, 9 I-10121 TORINO Italy

Proposed to be Used
IR DIVISION
Litigation support services; legal assistance in the drawing up of contracts; domain name advisory services; litigation 
advice; advice on intellectual property; intellectual property consultancy; legal advice; legal advice in responding to calls 
for tenders; professional legal consultations relating to franchising; legal advice and representation; consultancy in the 
field of data theft and identity theft; consultancy relating to intellectual property, copyright and domain names 
management; consultancy relating to computer software licensing; consultancy relating to the licensing of intellectual 
property; consultancy relating to the protection of industrial designs; consultancy relating to copyright protection; 
consultancy relating to the protection of geographical indications; consultancy relating to the protection of new plant 
varieties; consultancy relating to the registration of domain names; trademark watch services; professional advisory 
services relating to infringement of copyright; licensing of registered designs; filing applications for industrial designs 
protection; provision of information relating to legal services; providing information in the field of intellectual property; 
providing legal information; provision of expert legal opinions; investigations in relation to intellectual property; criminal 
investigations; management of copyright and industrial property rights for others; management and exploitation of 
copyright and industrial property rights by licensing for others; detective services; information services relating to legal 
matters; information services relating to trading standards; leasing of Internet domain names; certification of legal 
documents; legal services, namely, trademark monitoring; legal services, namely, registration of domain names; 
reviewing standards and practices to assure compliance with laws and regulations; domain name registration services, 
namely, conducting domain name searches for the purpose of providing legal advice on domain name registration; 
judicial research; legal research; arbitration services; trademark agent services; legal investigation services; information 
services relating to manufacturing standards; arbitration, mediation and dispute resolution services; legal aid services; 
lawyer services; licensing services; legal advisory services relating to consumers rights; advisory services relating to 
regulatory affairs; consultancy services relating to the legal aspects of franchising; intellectual property consultancy 
services for universities and research institutions; legal services; information, advisory and consultancy services relating 
to legal matters; expert witness services; legal and judicial research services in the field of intellectual property; industrial 
property and domain names watching services; legal services relating to the negotiation and drafting of contracts relating 
to intellectual property rights; legal services relating to the management, control and granting of license rights; legal 
services for procedures relating to industrial property rights; legal services relating to the exploitation of copyright and 
industrial property rights; legal services, namely, conveyancing services; monitoring intellectual property rights for legal 
advisory purposes.
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Priority claimed from 06/05/2013; Application No. : 85923851 ;United States of America 

2689308    20/09/2013
[International Registration No. : 1185659]
THE BOSTON FOUNDATION FOR SIGHT, INC.

464 Hillside Avenue, Suite 205 Needham MA 02494 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in custom design and fit of ocular surface prosthetic devices.

Cl.40;Custom manufacture of ocular surface prosthetic devices.

Cl.41;Providing medical education and training services in the field of diagnosis and treatment of complex corneal 
disease.

Cl.42;Custom design of ocular surface prosthetic devices.

Cl.44;Providing medical services, namely, prosthetic replacement of the ocular surface ecosystem treatment for 
complex corneal disease; custom fitting of ocular surface prosthetic devices.

6380



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 23/01/2013; Application No. : 4020130004358 ;Republic of Korea 

2698755    23/07/2013
[International Registration No. : 1184127]
Hyundai Motor Company

231, Yangjae-Dong, Seocho-Gu Seoul 137-938 Republic of Korea

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.16;Stationery; printed matter except books and periodicals; rubber erasers; note books; paint boxes (articles for use 
in school); document files [stationery]; envelopes (stationery); photographic albums; stickers (stationery); glue for 
stationery; ball-point pens; pocket notebooks; sketchbooks; pencils; electric or non-electric pencil sharpeners; pencil or 
pen boxes; photograph stands; palettes for painters; bags (envelopes/pouches) of paper or plastics (for packaging); 
paper covers for upholstery; modelling materials; photographs [printed]; books; teaching materials except apparatus; 
picture books; comic books; magazines.

Cl.18;Bags; purses; portable cosmetic cases (sold empty); clothing for pets; bags for sports; diaper bags; backpacks; 
beach bags; back frames for carrying children; bags for climbers; boston bags; shopping bags; travelling bags; sling 
bags for carrying infants; bags for carrying babies; slings for carrying infants; umbrellas; sun umbrellas; parasols.

Cl.20;Picture frames; umbrella stands; mirrors (looking glasses); chests for toys; beds; tables; dressing tables; wall 
ornaments (not of textile), not included in other classes; mobiles (decoration); mattresses; bangsuk (Korean cushions); 
pillows; bassinettes; cushions; mats for infant playpens; playpens for babies; infant walkers; hand-held flat fans; sleeping
bags for camping.
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Priority claimed from 03/09/2013; Application No. : 650202 ;Switzerland 

2736044    12/11/2013
[International Registration No. : 1199685]
EROWA AG

Winkelstrasse 8 CH-5734 Reinach Switzerland

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Machine tools; machines for machining of metals; machine tools for electrical discharge machining; automatic 
changers for tools and workpieces; robots for handling tools and workpieces as well as holders for tools and workpieces, 
included in this class; automatic devices for transporting workpieces, tools, holders of workpieces and holders of tools 
and magazines of tools or workpieces, namely transport tracks, conveyor belts, mobile elevator platforms included in this 
class; clamping devices for fixing tools and workpieces on machine tools, particularly clamping chucks, tool holders, 
electrode holders, adapters as well as pallets for workpieces; adjustment and pre-adjustment stations for tools and 
workpieces; injection molding tools; punching tools; rotating and indexing spindles; accessories for all these goods 
included in this class.

Cl.9;Electronic apparatus; apparatus and installations for data and information processing; electronic identification 
devices; magnetic and electronic data storage devices; electronic apparatus for data recording and data readers; optical 
apparatus for use in industry; computer programs; electric and electronic identification equipment for tools, workpieces, 
tool or workpiece stores, tool or workpiece holders, tool or workpiece depots, devices for transport, handling apparatus 
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and machines tools for memorizing data specific to workpieces or tools and data concerning machining, handling, 
transport and storage; measuring stations for tools and workpieces; mechanical measuring machines; jigs.

Cl.42;Development of programs for data processing; development of products and electronic components of all kinds; 
data and information system development; technical consultancy, research and development in the field of construction, 
operation, use and automation of industrial machines, tools, apparatus and installations for manufacture of all types in 
industry; technical consultancy in the field of industrial automation.
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2770216    21/10/2013
[International Registration No. : 1207191]
MEDIDATA SOLUTIONS, INC.

350 Hudson Street, New York NY 10014 (United States of America)

Address for service in India/Attorney address:
D.P.AHUJA & CO.

14/2 PALM AVENUE CALCUTTA- 700 019

Proposed to be Used
IR DIVISION
Cl.9;Computer software for managing and sharing data and information in the fields of medical clinical trials and 
medical research, for designing, managing, and executing medical clinical trials and medical research and medical 
clinical trial and medical research protocols, for forecasting and benchmarking budgets and costs in medical clinical 
trials and medical research, for medical coding in medical clinical trials and medical research, for the collection of 
information and data in medical clinical trials and medical research, for evaluating and measuring the performance and 
results of medical clinical trials and medical research, for managing, organizing and reporting the results of medical 
clinical trials and medical research, for monitoring and events capture in the nature of gathering and organizing 
information and data generated in medical clinical trials and medical research, for medical clinical trial and medial 
research user and learning management, for medical clinical trial and medical research operational reporting and 
analytics, and for medical clinical trial and medical research patient randomization and supply management; 
downloadable software in the nature of a mobile application for use in managing data and information in the field of 
medical clinical trials and research; downloadable software in the nature of a mobile application for use in medical clinical 
trials, research monitoring and events capture in the nature of gathering and organizing information and data generated in
medical clinical trials and research.

Cl.41;Providing educational training in the field of computer software for use in managing data and information in the 
field of medical clinical trials and research.

Cl.42;Software as a service (SAAS) solutions featuring software for managing and sharing data and information in the 
fields of medical clinical trials and medical research, for designing, managing, and executing medical clinical trials and 
medical research and medical clinical trial and medical research protocols, for forecasting and benchmarking budgets 
and costs in medical clinical trials and medical research, for medical coding in medical clinical trials and medical 
research, for the collection of information and data in medical clinical trials and medical research, for evaluating and 
measuring the performance and results of medical clinical trials and medical research, for managing, organizing and 
reporting the results of medical clinical trials and medical research, for monitoring and events capture in the nature of 
gathering and organizing information and data generated in medical clinical trials and medical research, for medical 
clinical trial and medial research user and learning management, for medical clinical trial and medical research 
operational reporting and analytics, and for medical clinical trial and medical research patient randomization and supply 
management; online non-downloadable computer software for managing and sharing data and information in the fields of 
medical clinical trials and medical research, for designing, managing, and executing medical clinical trials and medical 
research and medical clinical trial and medical research protocols, for forecasting and benchmarking budgets and costs 
in medical clinical trials and medical research, for medical coding in medical clinical trials and medical research, for the 
collection of information and data in medical clinical trials and medical research, for evaluating and measuring the 
performance and results of medical clinical trials and medical research, for managing, organizing and reporting the 
results of medical clinical trials and medical research, for monitoring and events capture in the nature of gathering and 
organizing information and data generated in medical clinical trials and medical research, for medical clinical trial and 
medial research user and learning management, for medical clinical trial and medical research operational reporting and 
analytics, and for medical clinical trial and medical research patient randomization and supply management.
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Priority claimed from 19/02/2014; Application No. : 012615605 ;European Union 

2786236    20/02/2014
[International Registration No. : 1210450]
HORNBACH BAUMARKT AG

Hornbachstr. 11 76879 Bornheim DE

Address for service in India/Attorney address:
DEPENNING & DEPENNING

120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.

Proposed to be Used
IR DIVISION
Cl.11;Lighting apparatus; water supply apparatus and sanitary installations as well as bathroom and kitchen 
installations, in particular toilet seats, shower cabins, folding bath screens; sanitary installations, in particular wash-hand 
basins, showers, shower trays, bath tubs, toilets, urinals, bidets.

Cl.19;Building material (not of metal), in particular tiles and plates.

Cl.20;Bathroom furniture, in particular towel closets, furniture of metal, storage shelves of glass and mirror-fronted 
cupboards; mirrors; fixed (disposable) towel dispensers; hooks for bathrobes; coat rails and coat hooks, not of metal; 
items of furniture and decorative articles of plastic, wood and ceramics for bathrooms and toilets; grab bars, not of metal.

Cl.21;Bathroom and toilet utensils and containers, in particular glass holders, soap holders, soap dishes, soap boxes, 
soap dispensers, towel holders, towel rings, paper towel dispensers, toilet paper holders, toilet paper dispensers, 
bathroom waste bins, storage baskets, toilet bags; combs and sponges; brushes (except paint brushes), in particular 
toilet brushes; decorative items and works of art made of glass, porcelain, ceramics, earthenware, not included in other 
classes.
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2843462    21/02/2014
[International Registration No. : 1212559]
HANGZHOU GREAT STAR INDUSTRIAL CO., LTD.

35 Jiu Huan Road, Jiang Gan Zone, Hangzhou Zhejiang Province China

Address for service in India/Agents address:
ADITYA & ASSOCIATES.

405, KAPADIA CHAMBER, 599, J.S.S.ROAD, MARINE LINES, MUMBAI-400 002.

Proposed to be Used
IR DIVISION
Cl.7;Hair clipping machines for animals; saw blades (parts of machines); bookbinding apparatus and machines for 
industrial purposes; metalworking machines; punches for punching machines; tools (parts of machines); drilling heads 
(parts of machines); chain saws; hand-held tools, other than hand-operated; spray guns for paint; compressed air guns 
for the extrusion of mastics; gasifiers; electrical apparatus for sealing plastics [packaging]; soldering apparatus, electric.

Cl.8;Sharpening instruments; garden tools, hand-operated; harpoons; manicure sets; hand tools, hand-operated; bits 
(hand tools); lifting jacks, hand-operated; guns, hand-operated, for the extrusion of mastics; fire irons; hand pumps; 
masons" hammers; glaziers" diamonds (parts of hand tools); graving tools (hand tools); table cutlery (knives, forks and 
spoons).

Cl.9;Slide-rules; time recording apparatus; scales; weighing apparatus and instruments; measures; measuring 
apparatus; meters; optical goods; optical apparatus and instruments; remote control apparatus; electrolysers; fire 
escapes; fire extinguishing apparatus; radiological apparatus for industrial purposes; protection devices for personal use 
against accidents; gloves for protection against accidents; anti-glare glasses; shoes for protection against accidents, 
irradiation and fire; sunglasses; batteries, electric; chargers for electric batteries.

Cl.11;Lighting apparatus and installations; lanterns for lighting; cooking apparatus and installations; refrigerating 
containers; hair driers (dryers); heating apparatus, electric; ornamental fountains; sanitary apparatus and installations; 
radiators (heating).
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Priority claimed from 17/10/2014; Application No. : 15529437 ;China 

3066571    01/04/2015
[International Registration No. : 1252171]
SZ DJI TECHNOLOGY CO., LTD.

6F, HKUST SZ IER Bldg., No.9 Yuexing 1st Rd., Hi-Tech Park (South), Nanshan District, Shenzhen 518057 Guangdong CN

Address for service in India/Attorney address:
ADITYA & ASSOCIATES

HUBTOWN SOLARIS 121 1ST FLOOR N.S PHADKE MARG OPP. TELI GALI ANDHERI E MUMBAI 400 069

Proposed to be Used
To be associated with:
2817145, 2817146, 2997066

IR DIVISION
Cl.9;Data processing apparatus; naval signalling apparatus; navigational instruments; cameras [photography]; 
detectors; optical lenses; remote control apparatus; printed circuits; electric installations for the remote control of 
industrial operations; batteries, electric.

Cl.12;Vehicles for locomotion by land, air, water or rail; remote control vehicles, other than toys; air bags [safety 
devices for automobiles]; air vehicles; aircraft; amphibious airplanes; aeronautical apparatus, machines and appliances; 
parachutes; screw-propellers; suspension shock absorbers for vehicles.

Cl.28;Games; apparatus for games; toys; scale model kits [toys]; balls for games; body-building apparatus; machines 
for physical exercises; ornaments for Christmas trees, except illumination articles and confectionery.
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Priority claimed from 14/08/2014; Application No. : 1640996 ;Australia 

3101268    10/02/2015
[International Registration No. : 1256946]
KINETIC ORTHOTICS PTY LTD

1/40 Parker Street Maroochydore QLD 4558 Australia

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Cl.10;Orthotic devices; orthotic insoles; arch supports for footwear; exercise boots (orthopaedic footwear); inserts for 
footwear (orthopaedic); insoles for orthopaedic footwear; orthopaedic footwear; orthopaedic inserts for footwear.

Cl.44;Podiatry; fitting of orthopaedic devices; fitting of orthotic devices.
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3124763    08/01/2015
[International Registration No. : 1259560]
TRANQUINI GMBH

Wollzeile 11/2.OG A-1010 Wien AT

Address for service in India/Agents address:
SELVAM & SELVAM

9/3 VALLIAMMAL STREET KILPAUK CHENNAI-600 010

Proposed to be Used
IR DIVISION
Cl.5;Dietary supplement beverages, namely for relieving stress, reducing anxiety, inducing relaxation, reducing nervous 
system activation in stressful situations, decreasing blood pressure by blocking stress-related pressures spikes, 
protecting brain against stress-causes memory impairments, improving sleep quality, relaxation of body and mind.

Cl.32;Non-alcoholic beverages, namely relaxation drinks, sports drinks, energy drinks, water based beverages, 
functional drinks, fruit juices and fruit based juices, non-carbonated beverages, carbonated soft drinks/beverages, 
functional beverages.
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3304746    21/08/2015
[International Registration No. : 1282746]
SINGA OY

Lapinlahdenkatu 16 FI-00180 Helsinki FI

Address for service in India/Attorney address:
QUEST IP

122/104, SILVER OAKS APARTMENTS, DLF PH-1, GURGAON - 122 002

Proposed to be Used
IR DIVISION
Cl.9;Downloadable music files; sounds and video recordings; electronic downloadable publications; computer 
programs and software; computer program applications; all in the fields of karaoke and singing

Cl.41;Providing karaoke services; rental of sound recordings; providing of entertainment via the Internet; all in the 
fields of karaoke and singing
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Priority claimed from 16/07/2015; Application No. : 86695079 ;United States of America 

3327098    14/01/2016
[International Registration No. : 1290596]
Senseonics, Incorporated

20451 Seneca Meadows Parkway Germantown MD 20876 United States of America

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use with glucose sensors namely, software for recording, analyzing, reporting and 
managing patient glucose levels; computer software for recording, analyzing, reporting and managing patient medical 
information; downloadable software in the nature of a mobile application for use in the electronic transmission of patient 
medical information; downloadable computer software for use in the electronic transmission of patient glucose level and 
related glucose level data; computer software for use in calculating, reviewing, analyzing and displaying patient data.

Cl.10;Medical devices, namely, medical sensors that are implanted or inserted into the human body used to 
continuously monitor the concentration of glucose in the human body and accessories therefor, namely, receivers, 
sensor housings and sensor insertion devices, sold therewith; medical devices, namely, medical sensors that are 
implanted or inserted into the human body used to continuously measure and monitor the concentration of glucose in the 
human body and accessories therefor, namely, receivers, sensor housings and sensor insertion devices that permit the 
wireless reporting and analysis of the concentration of glucose in the human body sold therewith; integrated medical 
examination systems comprising medical devices in the nature of glycemic management.
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Priority claimed from 17/11/2014; Application No. : PD2014C001219 ;Italy 

3329346    24/02/2016
[International Registration No. : 1274475]
EASY LIFE S.P.A.

Via Fornaci, 4/A I-25040 MONTICELLI BRUSATI (BS) IT

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.8;Hand tools and implements (hand-operated); cutlery, forks and spoons.

Cl.9;Kitchen weighing scales.

Cl.14;Watches.

Cl.16;Magnetic writing boards; table napkins of paper; stationery.

Cl.21;Household or kitchen utensils and containers; unworked or partially worked glass; glassware, porcelain and 
earthenware not included in other classes; coasters of cork.

Cl.24;Textiles and textile goods for the kitchen; table covers; kitchen and table linens; table linen; place mats, not of 
paper; drink coasters of table linen; place mats of cork.
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Priority claimed from 07/07/2015; Application No. : 86686048 ;United States of America 

3364268    04/01/2016
[International Registration No. : 1302711]
THE CLUBHOUSE NETWORK, INC.

2107 Washington Street Roxbury MA 02119 US

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.16;Printed instructional, training and educational manuals, workbooks, newsletters, brochures, posters, calendars, 
and workshop materials, in the fields of computing, digital media and/or technology.

Cl.38;Providing links to other websites, all relating to computing, digital media and/or technology, via a website.

Cl.41;Educational services for in-school, after-school and summer participants, namely, providing courses of 
instruction, conducting classes, workshops, educational demonstrations, educational exhibitions, mentoring, tutoring, 
guidance and counseling in the fields of academics, life skills, problem solving, all relating to computing, digital media 
and/or technology and distributing course materials in connection therewith; providing educational and entertainment 
information, blogs, articles, discussions, photographs, videos, and commentary all relating to computing, digital media 
and/or technology, via a website.

Cl.45;Providing social networking relating to computing, digital media and/or technology, via a website.
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Priority claimed from 05/08/2015; Application No. : 014445324 ;European Union 

3366066    04/02/2016
[International Registration No. : 1302502]
Healthcare at Home Limited 

107 Station Street Burton-on-Trent, Staffordshire DE14 1SZ GB

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E-11 NEW DELHI- 110049

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Pharmaceuticals; pharmaceutical preparations; sanitary preparations for medical purposes; dietetic substances 
adapted for medical use; food and beverages which are adapted for medical purposes; plasters, materials for dressings; 
materials for stopping teeth, dental wax.

Cl.39;Services for arranging the distribution of pharmaceuticals; storage of pharmaceuticals.

Cl.42;Conducting clinic trials; medical research; scientific research in the field of pharmacy.

Cl.44;Healthcare services; medical services; dentistry services; health assessment services; health care services in 
domestic homes; healthcare consultancy; medical analysis for the diagnosis and treatment of persons including x-ray 
examinations and taking blood samples; pharmacy advice; provision of nursing care; pharmaceutical advisory services; 
collection of information relating to the use of pharmaceuticals; advisory services relating to pharmaceuticals; 
professional consultancy relating to pharmaceutical products; medical clinical services; preparing, planning, proposing 
home care plans and packages; pharmacists' services to make up prescriptions; medical analysis services relating to 
treatment of patients; providing healthcare information by telephone.
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3417508    23/12/2015
[International Registration No. : 1314306]
Red Bull AG 

Poststrasse 3 CH-6341 Baar CH

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; metal building materials; refractory construction materials of metal; transportable 
and non-transportable buildings of metal; materials of metal for railway tracks; non-electric cables and wires of common 
metal; ironmongery, small items of metal hardware; pipes and tubes of metal; safes; decorative objects and works of art 
of common metal; goods of metal (included in this class), including anchors, anvils, taps for casks, bottle caps, 
containers (tanks), cash boxes, signboards, including registration plates for vehicles, panels, including signaling panels, 
non-luminous and non-mechanical; transport containers; ores; metal name badges, badges of metal for vehicles.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; walkie-talkies; portable telephones, photocopying apparatus and machines; magnetic data carriers, 
including video tapes, recording discs; personal stereos; mechanisms for coin-operated apparatus; automatic cash 
dispensing machines, ticket dispensers, automatic photographic booths; cash registers, calculating machines; data 
processing equipment and computers; machine readable data carriers with programs installed; electronic publications 
(downloadable); computer programs and software; computer games programs; mouse pads; navigation apparatus for 
vehicles; protective clothing, including protective spectacles, protective masks, protective helmets, in particular for 
sports purposes; protective shields, including ear, body and face protective shields; spectacles, spectacle frames, 
spectacle cases and holders, sunglasses, goggles for sports; headphones; breathing apparatus for divers; special 
purpose containers (cases, sheaths, housings) suitable for apparatus and instruments included in this class; light, 
marker, life-saving and signaling buoys; wind socks; electric batteries and accumulators; magnets, luminous signs; 
luminous advertising signs; signaling panels, luminous or mechanical; fire-extinguishing apparatus; bracelets (encoded 
identification -), magnetic.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; surgical implants, including artificial limbs, 
eyes and teeth; orthopedic articles; suture materials; condoms; non-chemical contraceptives; vibrators, vibromassage 
apparatus; pacifiers for babies.

Cl.14;Precious metals and their alloys; goods in precious metals and their alloys (included in this class), including craft 
objects, decorative objects, keyrings; badges of precious metal; jewelry including rings of precious metals, precious 
stones, including costume jewelry, cufflinks and tie pins; horological and chronometrical instruments; wrist watches and 
watch straps; clock cases; cases for the aforesaid goods.

Cl.16;Paper, cardboard and goods made from these materials (included in this class), including paper towels, table 
napkins of paper, filter paper, handkerchiefs of paper, toilet paper, packaging of paper or cardboard; packaging 
containers and bags of paper or cardboard; printed matter including leaflets, brochures and folders; bookbinding 
material; photographs; posters, transparencies, flags (of paper); signboards of paper or cardboard; clipboards; 
stationery; transfers, stickers; labels, including iron-on labels not of textile; adhesives for stationery or household 
purposes; artists' materials, including drawing, painting and modeling materials; paint brushes; typewriters and office 
requisites (except furniture); instructional and teaching material (except apparatus); plastic materials for packaging 
(included in this class); printers' type; printing blocks; writing slates and blackboards; writing and drawing implements; 
self-adhesive plastic films for decorative purposes; money clips.

Cl.18;Leather and imitations of leather and goods made from these materials (included in this class), including bags 
and boxes and cases of leather or leather board; leather bags for packaging; bags for climbers and campers; bags for 
sports and beach and small goods of leather, including purses, pocket wallets, key wallets; hand bags, briefcases, 
shopping bags, school satchels; backpacks, rucksacks; shoulder straps; animal skins, hides; trunks and travelling bags; 
travelling sets (leatherware); umbrellas, parasols and walking sticks; whips, harness and saddlery; garment bags.

Cl.20;Furniture, mirrors, picture frames; furniture and tables made of plastic or metal; indoor window blinds; goods 
(included in this class) of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, amber, mother-of-pearl, 
meerschaum and substitutes for all these materials or of plastics; works of art and decorative objects of wood, wax, 
plaster or plastic, nameplates, not of metal, coat hangers, stoppers for bottles, not of glass, metal or rubber, keyboards 
for hanging keys; pegs of plastic; display boards and signboards of wood or plastic; flagpoles; packaging containers of 
plastic; containers, not of metal, for liquid fuel.

Cl.21;Household or kitchen utensils and containers; drinking vessels and drinking glasses; bottles and drinking flasks; 
ice buckets, non-electric portable ice chests for food and beverages, coolers, ice cube molds; combs and sponges; 
brushes (except paint brushes); brush-making materials; articles for cleaning purposes; steelwool; unworked or semi-
worked glass (except glass used in building); glassware, porcelain and earthenware (included in this class); decorative 
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objects and works of art of glass, porcelain and earthenware; signboards of porcelain or glass; cosmetic utensils; 
cooking pot sets and pails of sheet metal, aluminum, plastic or other materials.

Cl.24;Textiles; textile goods (included in this class), including fabric, textile fabric of imitation animal skins, non-woven 
textile fabrics, curtains, household linen, table and bed linen; bed linen of paper; shower curtains of textile or plastic; 
textile banners, flags (not of paper); labels, including iron-on labels, of textile, textile stickers, sew-on labels; wall 
hangings of textile.

Cl.26;Lace and embroidery, ribbons and braid; buttons, hooks and eyes, pins and needles; pin badges and button hole 
badges; belt clasps, trouser clips for cyclists; top-knots [pompoms]; haberdashery; competitors' numbers; artificial 
flowers.
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Proposed to be Used
IR DIVISION
Cl.19;Building and construction materials and elements, not of metal; building materials of plastics; chippings [building
materials]; coatings [building materials]; floors, not of metal; macadam; paving products (non-metallic -); surfacings, not 
of metal, for building; synthetic paving composition; tennis court and multi-use sports surfacings, not of metal; sand-
filled, coloured, water-based acrylic/polyurethane coating for sports and play surfaces.

Cl.37;Installation of synthetic sports surfaces; construction of sports grounds; maintaining and repair of synthetic 
sports and play surfaces.
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Cl.7;Electric kitchen machines; universal slicing and cutting machines and apparatus, namely, electrical apparatus and 
machines for slicing or cutting food products, fruit and vegetables; machines for processing foodstuffs, namely, graters, 
mixers, whisks, kneaders, mincers, grinders and separators for foodstuffs; fruit squeezers, centrifugal fruit or vegetable 
juicers, vegetable peelers, slicers; electric knives; machines for opening preserved boxes; machines and automatic 
machines for laundry; ironing machines, electric coffee grinders; electric kitchen machines; electric juice extractors; 
electric mixers, electric can openers; washing apparatus; vacuum cleaners; washers; vacuum cleaners for household 
use; accessories and components of vacuum cleaners for household use, namely vacuum cleaner brushes, vacuum 
cleaner hoses, vacuum cleaner bags; high pressure, steam, steam-blasting and particle-spraying cleaning instruments; 
spray extraction apparatus, wet vacuum apparatus, brush vacuum cleaners; washing and rinsing machines and parts of 
these goods, namely brushes, pipes, hand guns, suction filters, nozzles, pipes of metal; electric drills, electric or non-
pneumatic rotary drills, electric or non-pneumatic hammer drills, electric or non-pneumatic drill-screwdrivers, electric or 
non-pneumatic angle drills; electric impact wrenches, electric ratchet wrenches; electric hammers; electric sanders; 
electric saws, chainsaws; sharpeners, electric grindstones, electric or non-pneumatic grinders, electric or non-pneumatic 
disk sanders; electric shears; clippers (machines); electric knives; electric machine tools or other accessories for lasers 
providing accessories for an optical unidirectional guide; gas-operated soldering irons, electric soldering irons; cases 
and boxes for electric tools and empty electric tool accessories for tools of metal; wire brushes (machine parts); washing 
machines (to be combined with drying machines)

Cl.8;Tools, apparatus and machines electrically operated, included in this class, namely, electric razors, beard clippers, 
hair removing apparatus and electric hair clippers, including hair clippers for nose and ears, irons; electric hair curling 
irons, in particular curling tongs, electric apparatus for setting hair, electric hair straighteners, hairdressing apparatus, 
curling tongs, electric curling tongs; hand-operated agricultural and NOTIFICATION (continued) horticultural apparatus; 
horticultural and agricultural apparatus as hand tools or hand instruments; saws [tools]; rasps [hand tools]; lawn clippers 
[hand instruments]; brush cutters [hand instruments]; lawn rakes; hedge trimmers [hand tools]; hand tools for gardening 
for horticultural purposes; parts and component parts for all the aforesaid goods; electric flat irons and their component 
parts

Cl.9;Apparatus and instruments for recording, transmission or reproduction of sound; apparatus and media for 
recording, transmission and reproduction of analog or digital data for sounds; computers; tablets; smartphones; 
computer peripheral devices, namely screens, keyboards, computer mice, control consoles and levers, digital, optical and 
magnetic disk and diskette drives, digitizers, printers, modems, loudspeakers, headsets; telephony and fax apparatus; 
integrated decoders/receivers; television sets; cabinets for loudspeakers, loudspeakers; audio tape recorders; video 
recorders; high-fidelity sound systems; amplifiers, playerrecorders for music, texts, video and multimedia data; 
telephones, cellular telephones, Internet telephones and related accessories for the aforesaid goods, namely headsets, 
microphones, loudspeakers, carrying cases; baby scales and bathroom scales; personal electronic apparatus for 
displaying, measuring, recording, organizing, handling, analyzing and receiving data, texts and audio files relating to 
health, wellbeing and fitness; electric or electronic sensors for detecting, measuring, processing, collecting, recording 
and transmitting general data relating to well-being, sleep cycles, heart rhythm and physical activity; smartwatches; all 
the aforesaid goods excluding cameras and lenses, components and accessories thereof for cameras and lenses.

Cl.11;Cooking apparatus namely cooking rings; grills for barbecuing; spa baths, bathtubs, whirlpool baths and bath 
installations; beverage-cooling apparatus and ice dispensers; charcoal grills; cooking ovens; cooking rings; baking 
ovens for household use; electric food steamers; electric food warmers; electric grills; electric apparatus for heating food 
for infants; electric toasters; freezers; gas grills; launderettes, namely laundry drying machines (to be combined with 
washing machines); allpurpose electric apparatus for preparing food (worktops) for grilling, roasting, cooking, baking, 
browning and for barbecue and food grills; cooker hoods; refrigerators; hand dryers, apparatus for hair, namely, hair 
dryer; laundry driers.

Cl.14;Alarm clocks, radio alarm clocks, watches, smart watches, electronic and digital watches.
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Cl.9;Tablet computers; electronic agendas; notebook computers; computer keyboards; computer mice; mouse pads; 
headphones; MP3 players; USB flash drives; hand-held computers; DVDs; video game cartridges; joysticks for 
computers; audio books; sunglasses; eyeglass cases; spectacle lenses; optical apparatus and instruments; DVD cases; 
animated cartoons; decorative magnets; microphones; personal digital assistants [PDAs]; video recordings; 
smartphones; cellular phones; telephone apparatus; ear buds; cases for telephones; cases adapted for cellular phones; 
cell phone straps; lanyards [straps] for cellular phones; holders for mobile telephones; batteries; electronic notepads; 
electronic notebooks; notebook computers; monitors; apparatus for recording, transmission or reproduction of sound or 
images; audio- and video-receivers; laptop computers; CD-ROMs; blank discs; pre-recorded audio and video DVDs and 
CD-ROMs; audio-video compact discs featuring music entertainment films, animation and computer games; recorded 
DVD-ROMs featuring musical entertainment films, animation and computer games; recorded tapes; prerecorded 
videotapes; recorded video discs and tapes featuring musical entertainment films, animation and computer games; 
cinematographic film, exposed; games software; videogame discs; downloadable video game programs; software 
programs for video games; electronic games software; game software for PCs; joy sticks; digital books downloadable 
from the Internet; electronic publications, downloadable; digital book readers; eyeglasses; eyeglass cords; eyeglass 
frames; binoculars; telescopes; bags and cases adapted or shaped to contain tablet computers, notebook computers, and
hand held computers; covers for tablet computers; covers (shaped-) for computers; cases for electronic diaries; bags for 
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cameras; cases adapted for photographic equipment; eyewear cases; compact disc cases; chips containing musical 
recordings; graduated rulers for office; karaoke equipment; modems (as part of a computer); cinematographic films; 
headsets for mobile telephones; telephone earpieces; display screen protectors in the nature of films for mobile phones; 
covers for mobile phones; phone covers [specifically adapted]; flip covers for smart phones; protective covers for mobile 
phones; charging appliances for rechargeable equipment.

Cl.16;Pocket diaries; drawing pads; albums; writing or drawing books; printed tickets; envelopes [stationery]; wrapping
paper; folders for papers; folders of paper; calendars; drawing paper; writing paper; paintbrushes; drawing instruments; 
pencils; bookmarkers; paperweights; photograph stands; newspapers; books; printing fonts; paper and cardboard; 
printed matter; stationery; stationery cases; diaries and agendas; note pads; writing tablets; gift cards; ring binders; 
adhesives [glues] for stationery or household purposes; stickers [decalcomanias]; collector trading cards; artists" 
materials; pens; pencil toppers; photographs [printed]; periodicals; sticker activity books; typewriters and office 
requisites [except furniture]; instructional and teaching material [except apparatus]; plastic materials for packaging; 
bookbinding material.

Cl.18;Travelling trunks; bags; beach bags; bags for sports; leather purses [handbags]; shoulder straps; rucksacks; 
leather; hip bags; bags [envelopes, pouches] of leather, for packaging; pocket wallets; music cases; animal skins; 
parasols; boxes of leather or leatherboard; walking sticks; cosmetic cases sold empty; vanity cases sold empty; 
handbags; shoulder bags; evening handbags; travelling sets [leatherware]; school satchels; carrying cases for 
documents; textile shopping bags; attaché cases; valises; travel garment covers; business card cases; credit-card 
holders; key cases of imitation leather; luggage tags of leather; umbrellas; beach bags; all-purpose athletic bags; leather 
purses; briefcases [leather goods]; key-cases of leather and skins; credit card holders made of leather; leather and 
imitation leather; clothing for pets.

Cl.28;Playing cards; board games; play balloons; baseball bats; basketballs; baseballs; bowling balls; chess games; 
Christmas stockings; decorations for Christmas trees; dolls; playsets for dolls; electric action toys; fishing tackle; golf 
balls; golf gloves; inflatable toys; jigsaw puzzles; skipping ropes; kites; marbles for games; manipulative games; 
mechanical toys; musical toys; parlor games; plush toys; punching bags; puppets; roller skates; rubber balls; 
skateboards; snow globes; American footballs; spinning tops [toys]; stuffed toys; tables for table tennis; target games; 
teddy bears; tennis balls; toy furniture; toy vehicles; scooters [toys]; toy cars; toy figures; yo-yos; paper party hats; 
games and playthings; gymnastic and sporting articles; skill and action games; action figures and action figure 
accessories; children"s multiple activity toy; badminton sets; bathtub toys; beach balls; bean bag dolls; learning blocks; 
bubble making wand and solution sets; catcher"s mitts; children"s play cosmetics; collectable toy figures; decorative crib
mobiles; crib toys; disc-type toss toys; dolls" clothes; doll accessories; equipment sold as a unit for playing card games; 
golf ball markers; hand held unit for playing electronic games; hockey pucks; magic tricks; music box toys; party favors 
in the nature of small toys; snowboards; soft toys; toy action figures; toy bucket and shovel sets; toy model hobbycraft 
kits; toys incorporating money boxes; toy lorries; toy clocks and watches; water squirting toys; wind-up toys; paper party 
favours.

Cl.35;Sales promotion for others; organization of exhibitions for commercial or advertising purposes; business 
management; presentation of goods on communications media for sales purposes; business merchandising display 
services; advertising; business administration; office functions; the bringing together, for the benefit of others, of a 
variety of goods, excluding the transport thereof, - namely cosmetics, cosmetic creams, perfumes, perfumery, soap, 
cakes of toilet soap, bath foam, hair shampoos and conditioners, hair creams, oils for cosmetic purposes, essential oils, 
lotions for cosmetic purposes, hair lotions, dentifrices, deodorants for human beings - enabling customers to 
conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, - namely tablet computers, electronic agendas, notebook computers, computer 
keyboards, computer mice, mouse pads, headphones, MP3 players, USB flash drives, handheld computers, DVDs, video 
game cartridges, joysticks for computers, audio books, sunglasses, eyeglass cases, spectacle lenses, optical apparatus 
and instruments, DVD cases, animated cartoons, decorative magnets, microphones, personal digital assistants in the 
nature of PDAs, video recordings, smartphones, cellular phones, telephone apparatus, ear buds, cases for telephones, 
cases adapted for cellular phones, cell phone straps, lanyards in the nature straps for cellular phones, holders for mobile 
telephones, batteries, electronic notepads, electronic notebooks, notebook computers, monitors, apparatus for recording, 
transmission or reproduction of sound or images, audio- and video-receivers, laptop computers, CD-ROMs, blank discs, 
pre-recorded audio and video DVDs and CD-ROMs, audio-video compact discs featuring music entertainment films, 
animation and computer games, recorded DVD-ROMs featuring musical entertainment films, animation and computer 
games, recorded tapes, prerecorded videotapes, recorded video discs and tapes featuring musical entertainment films, 
animation and computer games, cinematographic film exposed, games software, video game discs, downloadable video 
game programs, software programs for video games, electronic games software, game software for PCs, joy sticks, digital
books downloadable from the Internet, electronic publications downloadable, digital book readers, eyeglasses, eyeglass 
cords, eyeglass frames, binoculars, telescopes, bags and cases adapted or shaped to contain tablet computers, notebook 
computers, and hand held computers, covers for tablet computers, shaped covers for computers, cases for electronic 
diaries, bags for cameras, cases adapted for photographic equipment, eyewear cases, compact disc cases, chips 
containing musical recordings, graduated rulers for office and stationery, karaoke equipment, modems as part of a 
computer, cinematographic films, headsets for mobile telephones, telephone earpieces, display screen protectors in the 
nature of films for mobile phones, covers for mobile phones, covers specifically adapted for phones, flip covers for smart 
phones, protective covers for mobile phones, charging appliances for rechargeable equipment - enabling customers to 
conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, -namely precious metals and their alloys, horological and chronometric instruments, 
bangles, busts of precious metal, charms in the nature of jewellery, earrings, necklaces in the nature of jewellery, tie clips, 
ornamental pins, stopwatches, tie pins, watch cases in the nature of parts of watches, watch chains, wedding bands, 
wristwatches, goods in precious metals or coated therewith, clocks, jewelry cases, jewellery caskets, fobs for keys, watch 
bands, jewellery, costume jewellery, precious stones, alarm clocks, clocks, goldsmiths" wares, jewel cases of precious 
metal, jewel chains, key fobs of precious metals, lapel pins, non-monetary coins, charms, finger rings, jewelry boxes not 
of metal, key fobs not of metal, goods made of leather and imitations of leather namely key chains -enabling customers to 
conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, - namely pocket diaries, drawing pads, albums, writing or drawing books, printed tickets, 
envelopes in the nature of stationery, wrapping paper, folders for papers, folders of paper, calendars, drawing paper, 
writing paper, paintbrushes, drawing instruments, pencils, bookmarkers, paperweights, photograph stands, newspapers, 
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books, printing fonts, paper and cardboard, printed matter, stationery, stationery cases, diaries and agendas, note pads, 
writing tablets, gift cards, ring binders, adhesives in the nature of glues for stationery or household purposes, stickers in 
the nature of decalcomanias, collector trading cards, artists" materials, pens, decorative pencil-top ornaments, printed 
photographs, periodicals, sticker activity books, typewriters and office requisites except furniture, instructional and 
teaching material except apparatus, plastic materials for packaging, bookbinding material - enabling customers to 
conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, - namely travelling trunks, bags, beach bags, bags for sports, leather purses in the nature 
of handbags, shoulder straps, rucksacks, leather, hip bags, bags in the nature of envelopes and pouches of leather for 
packaging, pocket wallets, music cases, animal skins, parasols, boxes of leather or leatherboard, walking sticks, cosmetic
cases sold empty, vanity cases sold empty, handbags, shoulder bags, evening handbags, travelling sets in the nature of 
leatherware, school satchels, carrying cases for documents, textile shopping bags, attaché cases, valises, travel garment 
covers, business card cases, credit-card holders, key cases of imitation leather, luggage tags of leather, umbrellas, beach 
bags, all-purpose athletic bags, leather purses, briefcases of leather, key-cases of leather and skins, credit card holders 
made of leather, leather and imitation leather, clothing for pets - enabling customers to conveniently view and purchase 
those goods; the bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, - 
namely furniture, mirrors, picture frames, air mattresses for use when camping, cradles, beds, benches in the nature of 
furniture, bookcases, chairs in the nature of seats, sofas, mobiles in the nature of decoration, flagpoles, stools, hand-held 
folding fans, garden furniture, love seats, magazine racks, mattresses, ottomans, pedestals, pillows name badges of 
plastic, novelty license plates of plastic, oyster shells, sleeping bags, tables, chests for toys, umbrella stands, cupboards, 
clips for holding and displaying photographs, coat racks, computer furniture, computer keyboard trays, desks, figurines 
and statuettes made of bone, plaster, plastic, wax, or wood, gift package decorations made of plastic, hand-held mirrors 
in the nature of toilet mirrors, non-Christmas ornaments made of bone, plaster, plastic, wax or wood, party ornaments of 
plastic, plant stands made of wire and metal, decorative wall lamps, plastic cake decorations, venetian blinds, wind 
chimes in the nature of decoration, curtain rods, crib bumpers, bird houses, bean bags - enabling customers to 
conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, 
excluding the transport thereof, - namely combs and sponges, brushes, bowls in the nature of basins, brooms; cake 
molds, candle extinguishers, cookie jars, cookie cutters, corkscrews electric and non-electric, cups, flower pots, hair for 
brushes, hair combs, heat-insulated containers, lunch boxes, napkin rings, oven mitts, paper cups, paper plates, pie 
servers, plastic cups, table plates, soap holders, toothbrushes, trivets in the nature of table utensils, insulating flasks, 
drinking straws, household or kitchen utensils and containers, material for brush-making, materials for cleaning 
purposes, steelwool, unworked or semi-worked glass except glass used in building, glassware, porcelainware, 
earthenware, beverageware, drinking glasses, cake servers, candle holders not of precious metal, canteens, figurines 
made of terra cotta, coasters not of paper other than table linen, collapsible boxes for household use, decorating bags for 
confectioners, decorative crystal prisms, decorative glass, decorative plates, tableware, statuettes of china, crystal, 
earthenware, glass or porcelain, insulating sleeve holders for beverage containers, mugs, napkin rings not of precious 
metal, pie pans, plastic water bottles, tea kettles, tea services in the nature of tableware, thermally insulated containers for
food and drink, meal trays, containers for garbage, candle snuffers of precious metal, candelabra in the nature of 
candlesticks of precious metal, pot holders - enabling customers to conveniently view and purchase those goods; the 
bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, - namely bath towels, 
bed covers, sheets in the nature of textile, quilts, children"s blankets, coasters in the nature of table linen, curtains, golf 
towels, pillowcases, pillow shams, silk blankets, individual place mats made of textile, tablecloths of textile, towels of 
textile, woollen blankets, fabrics and textiles, table covers, throws, bath linen, bed canopies, bed skirts, calico, doilies of 
textile, textile banners, comforters, felt pennants, hand towels, handkerchiefs, linens, kitchen towels, receiving blankets, 
table linen, table napkins of textile, washcloths, table covers of plastic, plastic flags, plastic pennants -enabling 
customers to conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of 
goods, excluding the transport thereof, - namely bandanas in the nature of neckerchiefs, beach clothes, bikinis, blazers, 
boots, bow ties, small hats, cloth bibs, coats, albs, ear muffs in the nature of clothing, gloves in the nature of clothing, 
polo shirts, headbands in the nature of clothing, hosiery, clothing for babies, jackets in the nature of clothing, jeans, 
neckerchiefs, leotards, leggings in the nature of leg warmers, neckties, nightgowns, overalls, pajamas, boxer shorts, 
ponchos, sandals, scarfs, shirts, shoes, skirts, socks, stockings, sweaters, sweatshirts, bathing suits, tank tops, Tee-
shirts, vests, clothing, footwear, headgear, belts for clothing, boots for sports, baseball caps, beach cover-ups, bibs, 
brassieres, chaps, halloween costumes, jerseys, mitts in the nature of clothing, nighties, tights, waterproof outerclothing, 
bathrobes, trousers shorts, slacks, slippers, nightwear, sweatpants, underwear, wrist warmers, bolo ties with precious 
metal tips - enabling customers to conveniently view and purchase those goods; the bringing together, for the benefit of 
others, of a variety of goods, excluding the transport thereof, - namely playing cards, board games, play balloons, 
baseball bats, basketballs, baseballs, bowling balls, chess games, Christmas stockings, decorations for Christmas trees, 
dolls, playsets for dolls; electric action toys, fishing tackle, golf balls, golf gloves, inflatable toys, jigsaw puzzles, skipping 
ropes, kites, marbles for games, manipulative games, mechanical toys, musical toys, parlor games, plush toys, punching 
bags, puppets, roller skates, rubber balls, skateboards, snow globes, American footballs, spinning tops in the nature of 
toys, stuffed toys, tables for table tennis, target games, teddy bears, tennis balls, toy furniture, toy vehicles, scooters in 
the nature of toys, toy cars, toy figures, yo-yos, paper party hats, games and playthings, gymnastic and sporting articles, 
skill and action games, action figures and action figure accessories, children"s multiple activity toy, badminton sets, 
bathtub toys, beach balls, bean bag dolls, learning blocks, bubble making wand and solution sets, catcher"s mitts, 
children"s play cosmetics, collectable toy figures, decorative crib mobiles, crib toys, disc- type toss toys, dolls" clothes, 
doll accessories, equipment sold as a unit for playing card games, golf ball markers, hand held unit for playing electronic 
games, hockey pucks, magic tricks, music box toys, party favors in the nature of small toys, snowboards, soft toys, toy 
action figures, toy bucket and shovel sets, toy model hobbycraft kits, toys incorporating money boxes, toy lorries, toy 
clocks and watches, water squirting toys, wind-up toys, paper party favours - enabling customers to conveniently view 
and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, excluding the transport 
thereof, - namely spices, cookies, bread, cereal preparations, chewing gum, cakes, cake mixes, caramels in the nature of 
candy, candy decorations for cakes, ketchup in the nature of sauce, chewing gums not for medical purposes, chocolate, 
chocolate-based beverages, cocoa-based beverages, candy, honey, liquorice in the nature of confectionery, mayonnaise, 
mustard, noodles, crushed oats, pancake mixes, pasta, pastries, pies, pizzas, popcorn, puddings, rice, dressings for 
salad, ice cream with fruit, tortillas, waffles, chocolate beverages with milk, ice cream, coffee, tea, cocoa, sugar, rice, 
tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, pastry, confectionery, chocolate and 
chocolate-based products, sweets, bonbons, honey, golden syrup, yeast, baking-powder, salt, mustard, vinegar, sauces 
in the nature of condiments, bagels, bases for making milk shakes, breakfast cereals, cereal-based bars, snacks, snack 
foods prepared from maize, crackers, deli sandwiches, flavored, sweetened gelatin desserts, frozen meals consisting 
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primarily of rice or pasta, marshmallows, muffins, pancakes, pancake syrup, pretzels, rolls, sauces, cracker combinations,
ice - enabling customers to conveniently view and purchase those goods; the bringing together, for the benefit of others, 
of a variety of goods, excluding the transport thereof, - namely beer, fruit beverages and fruit juices, drinking water, 
energy drinks, flavored water, fruit-flavored beverages, lemonades, non-alcoholic beverages containing fruit juices, 
smoothies, aerated water, table waters, mineral and aerated waters and other non-alcoholic drinks, syrups and other 
preparations for making beverages, fruit juices, juice-based concentrates, non-alcoholic beverages namely soft drinks, 
sports drinks, syrups for making soft drinks, vegetable juices - enabling customers to conveniently view and purchase 
those goods; on-line retail and wholesale store services featuring cosmetics, cosmetic creams, perfumes, perfumery, 
soap, cakes of toilet soap, bath foam, hair shampoos and conditioners, hair creams, oils for cosmetic purposes, essential 
oils, lotions for cosmetic purposes, hair lotions, dentifrices, deodorants for human beings; on-line retail and wholesale 
store services featuring tablet computers, electronic agendas, notebook computers, computer keyboards, computer mice, 
mouse pads, headphones, mp3 players, USB flash drives, hand-held computers, DVDs, video game cartridges, joysticks 
for computers, audio books, sunglasses, eyeglass cases, spectacle lenses, optical apparatus and instruments, DVD 
cases, animated cartoons, decorative magnets, microphones, personal digital assistants in the nature of PDAs, video 
recordings, smartphones, cellular phones, telephone apparatus, ear buds, cases for telephones, cases adapted for 
cellular phones, cell phone straps, lanyards in the nature straps for cellular phones, holders for mobile telephones, 
batteries, electronic notepads, electronic notebooks, notebook computers, monitors, apparatus for recording, 
transmission or reproduction of sound or images, audio- and video-receivers, laptop computers, CD-ROMs, blank discs, 
pre-recorded audio and video DVDs and CD-ROMs, audio-video compact discs featuring music entertainment films, 
animation and computer games, recorded DVD-ROMs featuring musical entertainment films, animation and computer 
games, recorded tapes, prerecorded videotapes, recorded video discs and tapes featuring musical entertainment films, 
animation and computer games, cinematographic film exposed, games software, video game discs, downloadable video 
game programs, software programs for video games, electronic games software, game software for PCs, joy sticks, digital
books downloadable from the Internet, electronic publications downloadable, digital book readers, eyeglasses, eyeglass 
cords, eyeglass frames, binoculars, telescopes, bags and cases adapted or shaped to contain tablet computers, notebook 
computers, and hand held computers, covers for tablet computers, shaped covers for computers, cases for electronic 
diaries, bags for cameras, cases adapted for photographic equipment, eyewear cases, compact disc cases, chips 
containing musical recordings, graduated rulers for office and stationery, karaoke equipment, modems as part of a 
computer, cinematographic films, headsets for mobile telephones, telephone earpieces, display screen protectors in the 
nature of films for mobile phones, covers for mobile phones, covers specifically adapted for phones, flip covers for smart 
phones, protective covers for mobile phones, charging appliances for rechargeable equipment; on-line retail and 
wholesale store services featuring precious metals and their alloys, horological and chronometric instruments, bangles, 
busts of precious metal, charms in the nature of jewellery, earrings, necklaces in the nature of jewellery, tie clips, 
ornamental pins, stopwatches, tie pins, watch cases in the nature of parts of watches, watch chains, wedding bands, 
wristwatches, goods in precious metals or coated therewith, clocks, jewelry cases, jewellery caskets, fobs for keys, watch 
bands, jewellery, costume jewellery, precious stones, alarm clocks, clocks, goldsmiths" wares, jewel cases of precious 
metal, jewel chains, key fobs of precious metals, lapel pins, non-monetary coins, charms, finger rings, jewelry boxes not 
of metal, key fobs not of metal, goods made of leather and imitations of leather namely key chains; on-line retail and 
wholesale store services featuring pocket diaries, drawing pads, albums, writing or drawing books, printed tickets, 
envelopes in the nature of stationery, wrapping paper, folders for papers, folders of paper, calendars, drawing paper, 
writing paper, paintbrushes, drawing instruments, pencils, bookmarkers, paperweights, photograph stands, newspapers, 
books, printing fonts, paper and cardboard, printed matter, stationery, stationery cases, diaries and agendas, note pads, 
writing tablets, gift cards, ring binders, adhesives in the nature of glues for stationery or household purposes, stickers in 
the nature of decalcomanias, collector trading cards, artists" materials, pens, decorative pencil-top ornaments, printed 
photographs, periodicals, sticker activity books, typewriters and office requisites except furniture, instructional and 
teaching material except apparatus, plastic materials for packaging, bookbinding material; on-line retail and wholesale 
store services featuring travelling trunks, bags, beach bags, bags for sports, leather purses in the nature of handbags, 
shoulder straps, rucksacks, leather, hip bags, bags in the nature of envelopes and pouches of leather for packaging, 
pocket wallets, music cases, animal skins, parasols, boxes of leather or leatherboard, walking sticks, cosmetic cases sold 
empty, vanity cases sold empty, handbags, shoulder bags, evening handbags, travelling sets in the nature of leatherware, 
school satchels, carrying cases for documents, textile shopping bags, attaché cases, valises, travel garment covers, 
business card cases, credit-card holders, key cases of imitation leather, luggage tags of leather, umbrellas, beach bags, 
all-purpose athletic bags, leather purses, briefcases of leather, key-cases of leather and skins, credit card holders made of
leather, leather and imitation leather, clothing for pets; on-line retail and wholesale store services featuring furniture, 
mirrors, picture frames, air mattresses for use when camping, cradles, beds, benches in the nature of furniture, 
bookcases, chairs in the nature of seats, sofas, mobiles in the nature of decoration, flagpoles, stools, hand-held folding 
fans, garden furniture, love seats, magazine racks, mattresses, ottomans, pedestals, pillows name badges of plastic, 
novelty license plates of plastic, oyster shells, sleeping bags, tables, chests for toys, umbrella stands, cupboards, clips 
for holding and displaying photographs, coat racks, computer furniture, computer keyboard trays, desks, figurines and 
statuettes made of bone, plaster, plastic, wax, or wood, gift package decorations made of plastic, hand-held mirrors in the 
nature of toilet mirrors, non-Christmas ornaments made of bone, plaster, plastic, wax or wood, party ornaments of plastic, 
plant stands made of wire and metal, decorative wall lamps, plastic cake decorations, venetian blinds, wind chimes in the 
nature of decoration, curtain rods, crib bumpers, bird houses, bean bags; on-line retail and wholesale store services 
featuring combs and sponges, brushes, bowls in the nature of basins, brooms; cake molds, candle extinguishers, cookie 
jars, cookie cutters, corkscrews electric and non-electric, cups, flower pots, hair for brushes, hair combs, heat-insulated 
containers, lunch boxes, napkin rings, oven mitts, paper cups, paper plates, pie servers, plastic cups, table plates, soap 
holders, toothbrushes, trivets in the nature of table utensils, insulating flasks, drinking straws, household or kitchen 
utensils and containers, material for brush-making, materials for cleaning purposes, steelwool, unworked or semi-worked 
glass except glass used in building, glassware, porcelainware, earthenware, beverageware, drinking glasses, cake 
servers, candle holders not of precious metal, canteens, figurines made of terra cotta, coasters not of paper other than 
table linen, collapsible boxes for household use, decorating bags for confectioners, decorative crystal prisms, decorative 
glass, decorative plates, tableware, statuettes of china, crystal, earthenware, glass or porcelain, insulating sleeve holders 
for beverage containers, mugs, napkin rings not of precious metal, pie pans, plastic water bottles, tea kettles, tea services 
in the nature of tableware, thermally insulated containers for food and drink, meal trays, containers for garbage, candle 
snuffers of precious metal, candelabra in the nature of candlesticks of precious metal, pot holders; on-line retail and 
wholesale store services featuring bath towels, bed covers, sheets in the nature of textile, quilts, children"s blankets, 
coasters in the nature of table linen, curtains, golf towels, pillowcases, pillow shams, silk blankets, individual place mats 
made of textile, tablecloths of textile, towels of textile, woollen blankets, fabrics and textiles, table covers, throws, bath 
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linen, bed canopies, bed skirts, calico, doilies of textile, textile banners, comforters, felt pennants, hand towels, 
handkerchiefs, linens, kitchen towels, receiving blankets, table linen, table napkins of textile, washcloths, table covers of 
plastic, plastic flags, plastic pennants; on-line retail and wholesale store services featuring bandanas in the nature of 
neckerchiefs, beach clothes, bikinis, blazers, boots, bow ties, small hats, cloth bibs, coats, albs, ear muffs in the nature of 
clothing, gloves in the nature of clothing, polo shirts, headbands in the nature of clothing, hosiery, clothing for babies, 
jackets in the nature of clothing, jeans, neckerchiefs, leotards, leggings in the nature of leg warmers, neckties, 
nightgowns, overalls, pajamas, boxer shorts, ponchos, sandals, scarfs, shirts, shoes, skirts, socks, stockings, sweaters, 
sweatshirts, bathing suits, tank tops, Tee-shirts, vests, clothing, footwear, headgear, belts for clothing, boots for sports, 
baseball caps, beach cover-ups, bibs, brassieres, chaps, halloween costumes, jerseys, mitts in the nature of clothing, 
nighties, tights, waterproof outerclothing, bathrobes, trousers shorts, slacks, slippers, nightwear, sweatpants, underwear, 
wrist warmers, bolo ties with precious metal tips; on-line retail and wholesale store services featuring playing cards, 
board games, play balloons, baseball bats, basketballs, baseballs, bowling balls, chess games, Christmas stockings, 
decorations for Christmas trees, dolls, playsets for dolls, electric action toys, fishing tackle, golf balls, golf gloves, 
inflatable toys, jigsaw puzzles, skipping ropes, kites, marbles for games, manipulative games, mechanical toys, musical 
toys, parlor games, plush toys, punching bags, puppets, roller skates, rubber balls, skateboards, snow globes, American 
footballs, spinning tops in the nature of toys, stuffed toys, tables for table tennis, target games, teddy bears, tennis balls, 
toy furniture, toy vehicles, scooters in the nature of toys, toy cars, toy figures, yo-yos, paper party hats, games and 
playthings, gymnastic and sporting articles, skill and action games, action figures and action figure accessories, 
children"s multiple activity toy, badminton sets, bathtub toys, beach balls, bean bag dolls, learning blocks, bubble making
wand and solution sets, catcher"s mitts, children"s play cosmetics, collectable toy figures, decorative crib mobiles, crib 
toys, disc-type toss toys, dolls" clothes, doll accessories, equipment sold as a unit for playing card games, golf ball 
markers, hand held unit for playing electronic games, hockey pucks, magic tricks, music box toys, party favors in the 
nature of small toys, snowboards, soft toys, toy action figures, toy bucket and shovel sets, toy model hobbycraft kits, 
toys incorporating money boxes, toy lorries, toy clocks and watches, water squirting toys ; wind-up toys, paper party 
favours; on-line retail and wholesale store services featuring spices, cookies, bread, cereal preparations, chewing gum, 
cakes, cake mixes, caramels in the nature of candy, candy decorations for cakes, ketchup in the nature of sauce, chewing 
gums not for medical purposes, chocolate, chocolate-based beverages, cocoa-based beverages, candy, honey, liquorice 
in the nature of confectionery, mayonnaise, mustard, noodles, crushed oats, pancake mixes, pasta, pastries, pies, pizzas, 
popcorn, puddings, rice, dressings for salad, ice cream with fruit, tortillas, waffles, chocolate beverages with milk, ice 
cream, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee, flour and preparations made from cereals, bread, 
pastry, confectionery, chocolate and chocolate-based products, sweets, bonbons, honey, golden syrup, yeast, baking-
powder, salt, mustard, vinegar, sauces in the nature of condiments, bagels, bases for making milk shakes, breakfast 
cereals, cereal-based bars, snacks, snack foods prepared from maize, crackers, deli sandwiches, flavored, sweetened 
gelatin desserts, frozen meals consisting primarily of rice or pasta, marshmallows, muffins, pancakes, pancake syrup, 
pretzels, rolls, sauces, cracker combinations, ice; on-line retail and wholesale store services featuring beer, fruit 
beverages and fruit juices, drinking water, energy drinks, flavored water, fruit-flavored beverages, lemonades, non-
alcoholic beverages containing fruit juices, smoothies, aerated water, table waters, mineral and aerated waters and other 
nonalcoholic drinks, syrups and other preparations for making beverages, fruit juices, juice-based concentrates, non-
alcoholic beverages namely soft drinks, sports drinks, syrups for making soft drinks, vegetable juices.

Cl.41;Entertainment services; cinema presentations; providing waterpark services; entertainment information; theatre 
productions; sporting and cultural activities; organization of training courses; entertainment in the form of films; 
producing, distribution and rental of motion pictures, television and radio programmes, sound recordings and videos; live 
entertainment production services; presentation of recitals; television entertainment in the nature of live-action, comedy, 
drama, and/or animated television programmes; rental of videotapes; production of computer programs (software) for 
multimedia entertainment; providing online electronic publications (not downloadable); education and entertainment 
services provided via a global computer network; providing of films available online on the Internet (non-downloadable); 
Internet games (not downloadable); publishing of books, magazines and electronic publications in relation to cinema, 
music and video games; information about the gaming industry, music services and movie services provided online (non-
downloadable); booking of entertainment halls; provision of entertainment facilities; holiday camp amusement centre 
services; amusement parks; amusement parks and arcades; theme park services; zoological garden services; amusement
park services; entertainment services in the nature of an amusement park show; organisation of entertainment, sporting, 
recreational, cultural and artistic events; organisation of group recreational activities; ticket agency services; ticketing 
and event booking services; booking of seats for shows and booking of theatre tickets; booking agency services for 
cinema tickets; providing information on entertainment through computer networks; providing entertainment events in 
the form of live music shows; rental of amusement machines and apparatus; conferences, seminars and presentations; 
arranging of contests; organization of competitions; providing recreation facilities; education and training; workshops for 
training purposes; production of training videos; conducting of instructional seminars; provision of information relating 
to training; recreation and training services; provision of training facilities; instruction in group exercise; publication of 
printed matter and printed publications; publication of books, magazines, almanacs and journals; providing on-line 
publications.
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Cl.9;Scientific apparatus and instruments and apparatus and instruments for weighing, measuring, signalling, checking 
(supervision), life-saving and teaching; apparatus and instruments for conducting, switching, transforming, accumulating,
regulating or controlling electricity; apparatus for recording, transmission or reproduction of sound or images; magnetic 
data carriers, calculating machines, data processing equipment and computers (hardware), software; IT systems; 
software programs and it systems for the preparation for apparatus and instruments; computer peripheral equipment, 
peripheral units for computers; data processing apparatus and appliances; optical data carriers; registered programs for 
computers; magnetic memory for computers; computer programs [registered on data carriers]; computer programs 
[downloadable software]; downloadable electronic publications; magnetic data carriers; interface devices for computers; 
intercommunication apparatus; cash registers; projection apparatus; projection screens; monitors as data processing 
equipment; monitors as computer hardware; electronic notice boards; optical data carriers; optical readers; screen 
recording software.

Cl.35;Advertising; business management; business administration; office functions; management of data archives; 
collection and systematization of information for use in databases; subscription sales services for telecommunication 
companies; business inquiries; business investigations; business information; business appraisals; business 
information; business research; gallup polls; price comparison services; drawing up of statements of account.

Cl.36;Financial affairs; monetary affairs; bank and credit services; computer based payment services and electronic 
money transfers; credit and debit card services; consultancy services and guidance relating to tax planning and tax 
payment processing; fiscal assessments.

Cl.37;Repair, maintenance and installation of computers and computer peripherals.

Cl.38;Telecommunications; electronic communication services; providing user access to database servers; providing 
user access to databases and computer networks; providing telecommunication access to computer networks; letting of 
access time to computer networks and databases; rental of telecommunication equipment; information services 
regarding telecommunication; communications by computer terminals; providing of chat sites on Internet; 
communications by television for audio conference.

Cl.41;Education; providing of training; instruction services; organization and conducting of conferences, congresses, 
seminars and symposiums; arranging and conducting of practical seminars; teaching; publication of books; electronic 
publications on-line.

Cl.42;Scientific and technological services and research and design relating thereto; technical advice relating to 
operation of computers and use of computers and computer software; industrial analysis and research; design and 
development of computers, computer software and IT systems; computer programming; updating and maintenance of 
computer software; copying of computer programs; design of computer programs and computer systems; analysis of 
computer systems; data recovery services; computer security consultancy services in connection with computer viruses; 
preparation, installation, interconnection, testing and maintenance of computer programs and data security services for 
use in commercial interaction via a global computer network; consultancy regarding information technology 
management; maintenance of computer programs and software; design of computer systems; technical research; 
research and development of new products [for a third party]; engineering [technical experts]; installation of computer 
software; consultancy services related to computer software; consultancy services concerning computers; converting 
data or documents from physical to electronic media; converting of computer programs and data [not physical 
conversion]; copying of computer software; quality control; creation and maintenance of websites for others; computer 
programming; rental of computers, computer programs and web servers; maintenance of computer programs and 
software; providing of search engines for Internet; web hosting [provide host servers for other"s home pages].
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Cl.16;Adhesive bands for stationery or household purposes; adhesive tape dispensers [office requisites]; adhesive 
tapes for stationery or household purposes; adhesives [glues] for stationery or household purposes; advertisement 
boards of paper or cardboard; albums; almanacs; announcement cards [stationery]; aquarelles; watercolours [paintings]; 
arithmetical tables; artists" watercolor [watercolour] saucers; atlases; bags [envelopes, pouches] of paper or plastics, for 
packaging; bibs of paper; blackboards; booklets; books; bottle envelopes of cardboard or paper; bottle wrappers of 
cardboard or paper; boxes of cardboard; stationery (cabinets for -) [office requisites]; calendars; canvas for painting; 
cardboard tubes; cardboard; catalogues; charcoal pencils; chart pointers, non-electronic; clipboards; clips for offices; 
coasters of paper; comic books; compasses for drawing; conical paper bags; copying paper [stationery]; correcting fluids
[office requisites]; correcting tapes [office requisites]; covers [stationery]; desk mats; document files [stationery]; 
document holders [stationery]; drawing boards; drawing instruments; drawing materials; drawing pads; drawing sets; 
drawing pencils; drawing brushes; drawing pens; drawing pins; elastic bands for offices; engraving plates; engravings; 
envelopes [stationery]; erasing products; etchings; face towels of paper; figurines [statuettes] of papier mâché; files 
[stationery]; flower-pot covers of paper; flyers; fountain pens; glue for stationery or household use; graphic prints; 
greeting cards; gummed cloth for stationery purposes; handkerchiefs of paper; index cards [stationery]; ink; inkstands; 
labels, not of textile; letter trays; loose-leaf binders; luminous paper; magazines [periodicals]; marking chalk; marking 
pens [stationery]; modelling clay; modelling materials; modelling paste; modelling wax, not for dental purposes; molds 
for modelling clays [artists" materials]; musical greetings cards; napkins of paper for removing make-up; newspapers; 
note books; office requisites, except furniture; packaging material made of starches; pads [stationery]; page holders; 
paint boxes [articles for use in school]; paint trays; paintbrushes; painters" easels; paintings; paintings [pictures], framed 
or unframed; palettes for painters; pamphlets; paper bows; paper clasps; paper knives [office requisites]; paper ribbons; 
paper sheets [stationery]; paper; paper-clips; papier mâché; pastels [crayons]; patterns for dressmaking; patterns for 
making clothes; pen cases; pen holders; pen trays; pen stands; pens; pen wipers; pencil holders; pencil lead holders; 
pencil sharpeners, electric or non-electric; pencil sharpening machines, electric or non-electric; pencils; penholders; 
writing stationery; writing sets; writing paper; writing or drawing books; writing materials; type [numerals and letters]; 
writing board erasers; writing cases [stationery]; writing cases [sets]; writing chalk; writing instruments; periodicals; 
photo-engravings; photograph stands; photographs [printed]; pictures; placards of paper or cardboard; place mats of 
paper; plastics for modelling; portraits; postage stamps; postcards; posters; printed publications; prospectuses; 
punches [office requisites]; rubber erasers; school supplies [stationery]; seals [stamps]; self-adhesive tapes for 
stationery or household purposes; song books; trading cards other than for games; teaching materials [except 
apparatus]; terrestrial globes; tickets; toilet paper; square rulers; stationery; table napkins of paper; tablecloths of paper; 
tablemats of paper; steel pens; stencil cases; stencil plates; stencils; stencils [stationery]; stickers [stationery]; table 
linen of paper; tags for index cards; towels of paper; tracing cloth.

Cl.18;Leather and imitation leather; animal skins; hides; trunks and travelling bags; pocket wallets; card cases 
[notecases]; handbags, purses and wallets; beach bags; school bags; satchels (school -); umbrellas and parasols; 
walking sticks; whips; harness; saddlery.

Cl.20;Furniture; furniture shelves; furniture of metal; figurines [statuettes] of wood, wax, plaster or plastic; fans for 
personal use, non-electric; air pillows, not for medical purposes; air mattresses, not for medical purposes; armchairs; 
baby changing mats; baskets, not of metal; bead curtains for decoration; bed bases; bedding, except linen; beds; 
benches [furniture]; bolsters; book rests [furniture]; bottle caps, not of metal; cases of wood or plastic; bins of wood or 
plastic; boxes of wood or plastic; chests of drawers; chests for toys; clothes hooks, not of metal; coat hangers; clothes 
hangers; coatstands; containers, not of metal [storage, transport]; costume stands; cupboards; rings (curtain -); rails 
(curtain -); rollers (curtain -); curtain pins; rods (curtain -); curtain hooks; curtain fittings; cushions; deck chairs; 
decorations of plastic for foodstuffs; desks; divans; door handles, not of metal; door bells, not of metal, non-electric; door
knockers, not of metal; doors for furniture; dressing tables; easy chairs; embroidery frames; hand-held mirrors [toilet 
mirrors]; head-rests [furniture]; high chairs for babies; house numbers, not of metal, non-luminous; hydrostatic [water] 
beds, not for medical purposes; identification bracelets, not of metal; indoor window blinds [shades] [furniture]; infant 
walkers; inflatable furniture; inflatable publicity objects; keyboards for hanging keys; ladders of wood or plastics; letter 
boxes not of metal or masonry; lockers; mats for infant playpens; mattresses; medicine cabinets; mirrors [looking 
glasses]; mobiles [decoration]; office furniture; packaging containers of plastic; paper blinds; picture frames; pillows; 
placards of wood or plastics; plastic key cards, not encoded and not magnetic; playpens for babies; school furniture; 
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chairs [seats]; shelves for storage; writing desks; sleeping bags for camping; sofas; stuffed animals; tables; tables of 
metal; tea trolleys; interior textile window blinds; trays, not of metal; umbrella stands; wall-mounted diaper [napkin] 
changing platforms; table tops; slatted indoor blinds.

Cl.21;Aerosol dispensers, not for medical purposes; baby baths, portable; baskets for domestic use; bottles; bowls 
[basins]; brushes; buckets; buckets made of woven fabrics; candelabra [candlesticks]; candy boxes; ceramics for 
household purposes; coffeepots, non-electric; combs; combs (electric -); comb cases; confectioners" decorating bags 
[pastry bags]; containers for household or kitchen use; cookery molds [moulds]; cookie jars; cooking pots; cosmetic 
utensils; cups; cups of paper or plastic; dishes; disposable table plates; drinking bottles for sports; drinking glasses; 
dustbins; egg cups; floss for dental purposes; fruit cups; frying pans; glass jars [carboys]; glass bowls; gloves for 
household purposes; hot pots [not electrically heated]; ice buckets; ice cube molds [moulds]; kitchen containers; lunch 
boxes; mugs; napkin holders; painted glassware; paper plates; perfume vaporizers; perfume sprayers; porcelain ware; 
pots; pottery; salad bowls; soap holders; dishes for soap; soap boxes; soup bowls; straws for drinking; sugar bowls; 
tableware, other than knives, forks and spoons; tea services [tableware]; teapots; toothbrushes, electric; toothbrushes; 
toothpicks; trays for domestic purposes; trays for domestic purposes, of paper; vases; vegetable dishes.

Cl.24;Material (textile -); bed covers; table covers; linen (bed -); tablecloths, not of paper; handkerchiefs of textiles; 
travelling rugs [lap robes]; towels of textile; bed blankets; shower curtains of textile or plastic; curtains of textile or 
plastic; net curtains; table runners; oilcloth for use as tablecloths.

Cl.25;Clothing; footwear; headgear; bandanas [neckerchiefs]; body linen; underclothing; half-boots; neckties; vests; 
waistcoats; hosiery; tights; combinations [clothing]; suits (bathing -); swimsuits; costumes (masquerade -); beach 
clothes; jackets; jackets [clothing]; ear muffs [clothing]; t-shirts; socks; gloves [clothing]; pyjamas; scarfs; braces for 
clothing [suspenders]; suspenders; dresses; aprons [clothing]; dressing gowns; sashes for wear.

Cl.28;Gymnastic and sporting articles; decorations for christmas trees; air pistols [toys]; arcade video game machines; 
artificial fishing bait; artificial snow for christmas trees; backgammon games; bags especially designed for skis and 
surfboards; balls for games; baseball gloves; bells for christmas trees; bingo cards; board games; bob-sleighs; 
bodyboards; bows for archery; building blocks [toys]; building games; butterfly nets; candle holders for christmas trees; 
chessboards; christmas trees of synthetic materials; christmas tree stands; confetti; counters [discs] for games; cricket 
bags; cups for dice; darts; dice; dolls; feeding bottles (dolls" -); dolls" houses; dolls" rooms; dolls" beds; dolls" clothes; 
dominoes; draughtboards; checkerboards; edges of skis; elbow guards [sports articles]; explosive bonbons [christmas 
crackers]; flippers for swimming; flying discs [toys]; apparatus for games; gloves for games; gut for rackets; appliances 
for gymnastics; hockey sticks; ice skates; jigsaw puzzles; kaleidoscopes; kite reels; kites; knee guards for sports use; in-
line roller skates; mah-jong; marbles for games; masks [playthings]; mobiles [toys]; nets for sports; novelties for parties; 
novelties for parties, dances [party favors, favours]; ornaments for christmas trees, except illumination articles and 
confectionery; paper party hats; paragliders; parlour games; play balloons; playing balls; playing cards; plush toys; 
portable games with liquid crystal displays; practical jokes [novelties]; puppets; quoits; rackets; radio-controlled toy 
vehicles; rattles [playthings]; ring games; rocking horses; roller skates; scale model vehicles; scale model kits [toys]; 
scratch cards for playing lottery games; shin guards [sports articles]; shuttlecocks; skating boots with skates attached; 
ski bindings; skis; skittles [games]; skittles; sleds [sports articles]; slides [playthings]; sling shots [sports articles]; snow 
globes; snowboards; snowshoes; soap bubbles [toys]; sole coverings for skis; spinning tops [toys]; strings for racquets; 
stuffed toys; surfboards; swimming jackets; swimming belts; swimming kick boards; swimming pools [play articles]; 
swings; teddy bears; theatrical masks; toy pistols; toy masks; toy vehicles; toy models; toy figures; toys for domestic 
pets; toys; trampolines; video game machines; water wings; playsets for action figures.

Cl.29;Jellies; jams; compotes; eggs; milk products; milk; milk beverages; milk beverages, milk predominating; albumin 
milk; protein milk; milk shakes; almonds, ground; apple purée; edible birds" nests; buttercream; cheese; chocolate nut 
butter; cocoa butter; desiccated coconut; condensed milk; cranberry sauce [compote]; cream [dairy products]; 
crystallized fruits; frosted fruits; curd; dates; preserved fruits; stewed fruit; fruit pulp; fruit peel; fruit chips; fruit salads; 
fruit-based snack food; frozen vegetables; frozen fruits; fruits, tinned [canned (am.)]; ginger jam; jellies for food; kephir 
[milk beverage]; low-fat potato chips; marmalade; peanuts, prepared; potato crisps; potato fritters; potato flakes; 
powdered eggs; prostokvasha [soured milk]; raisins; ryazhenka [fermented baked milk]; sausages; seeds, prepared; 
smetana [sour cream]; soups; soya milk [milk substitute]; sunflower seeds, prepared; truffles, preserved; yoghurt; 
whipped cream; vegetables, tinned [canned (am.)]; cooked vegetables; preserved vegetables; mousses (vegetable -); 
prepared fruits; cooked fruits; dried fruits; processed vegetables; vegetables (prepared -); dried vegetables; vegetables, 
preserved.

Cl.30;Coffee; tea; cocoa; coffee (artificial -); coffee substitutes (vegetal preparations for use as -); beverages (tea-based 
-); beverages (coffee-based -); rice; tapioca; sago; flour; cereals; bread; confectionery; pastry mixes; ices; sugar; honey; 
treacle; yeast; baking-powder; almond paste; almond confectionery; biscuits; buns; cakes; candy; caramels [candy]; 
cereal bars; cereal based food bars; cheeseburgers [sandwiches]; chewing gum; chips [cereal products]; chocolates; 
mousses (chocolate -); chocolate-based beverages with milk; beverages (chocolate-based -); cocoa beverages with milk; 
cocoa beverages; beverages (cocoa-based -); christmas trees (confectionery for decorating -); corn flakes; flakes (maize -
); crackers; dough; foods (farinaceous -); fondants [confectionery]; fruit coulis [sauces]; fruit jellies [confectionery]; 
golden syrup; groats for human food; halvah; high-protein cereal bars; hominy; ice cream; iced tea; liquorice 
[confectionery]; macaroons [pastry]; macaroni; malt biscuits; marzipan; molasses for food; muesli; noodle-based 
prepared meals; oat flakes; oat-based food; oatmeal; pancakes; pastries; pastry dough; peanut confectionery; peppermint
sweets; petit-beurre biscuits; pies; pizza; popcorn; pralines; puddings; ravioli; rice cakes; rice-based snack foods; petits 
fours [cakes]; rusks; sandwiches; sauces [condiments]; sherbets [ices]; spaghetti; stick liquorice [confectionery]; 
sweetmeats [candy]; tarts; coffee (unroasted -); waffles; frozen yoghurt [confectionery ices].

Cl.32;Waters; fruit beverages and fruit juices; syrup for making beverages; cocktails, non-alcoholic; lemonades; fruit 
juice beverages (non-alcoholic -); fruit juices; aerated fruit juices; syrups for beverages; beverages (preparations for 
making -).

Cl.38;Telecommunications; cable television broadcasting; transmission of messages and images (computer aided -); 
information about telecommunication; providing internet chatrooms and internet forums; radio broadcasting; satellite 
transmission; providing telecommunications connections to a global computer network; telecommunications routing and 
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junction services; television broadcasting; transmission of greeting cards online; transmission of digital files; providing 
user access to global computer networks; voice mail services; wireless voice mail services; wireless broadcasting.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; amusements; production of 
music; game services provided on-line from a computer network; providing on-line electronic publications, not 
downloadable; theatre productions; presentation of live performances; television entertainment; film production, other 
than advertising films; videotape film production; organisation of sporting activities and competitions; amusement arcade 
services (providing -); booking of seats for shows; cinema presentations; movie theatre presentations; circuses; club 
services [entertainment or education]; arranging of concerts; management of concerts; organisation of concerts; 
dubbing; entertainer services; entertainment information; holiday camp services [entertainment]; providing karaoke 
services; providing on-line music, not downloadable; providing on-line videos, not downloadable; bookmobile services 
[mobile library]; music composition services; nursery schools; organisation of competitions (education or entertainment); 
organisation of exhibitions for cultural and educational purposes; organisation of fashion shows for entertainment 
purposes; party planning [entertainment]; publication of books; publication of electronic books and journals online; radio 
entertainment; production of television programmes; providing recreation facilities; recreation information; scriptwriting 
services; subtitling; services in the production of animated motion pictures and television features.
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Priority claimed from 11/11/2016; Application No. : M 2016 25133 ;Ukraine 

3573355    22/11/2016
[International Registration No. : 1349680]
KOZACHENKO ANNA LEONIDIVNA

vul. Kruhlouniversytetska, 15, kv. 5 Kyiv 01024 Ukraine

Address for service in India/Attorney address:
S. KUMAR & CO

S. Kumar & Co., Advocates & IP Attorneys, Flat No. 59, DDA SFS Flats, Pocket-1, Sector 4, Dwarka, New Delhi-110078, INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, 
pastries and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice; aniseed; peanut confectionery; cereal bars; high-protein cereal bars; bean meal; tapioca flour; 
flour; pastries; bread rolls; buns; sandwiches; vanillin [vanilla substitute]; vanilla flavourings for culinary purposes; 
waffles; vermicelli [noodles]; cream of tartar for culinary purposes; oatmeal; oat flakes; oat-based food; sausage binding 
materials; binding agents for ice cream [edible ices]; cookies; cloves [spice]; mustard; mustard meal; cake frosting 
[icing]; glucose for culinary purposes; relish [condiment]; gluten additives for culinary purposes; yeast; essences for 
foodstuffs, except etheric essences and essential oils; chewing gum; custard; leaven; rice-based snack food; cereal-
based snack food; artificial coffee; frozen yogurt [confectionery ices]; flavourings, other than essential oils, for 
beverages; flavourings, other than essential oils, for cakes; aromatic preparations for food; wheat germ for human 
consumption; thickening agents for cooking foodstuffs; cereal preparations; ginger [spice]; coffee; unroasted coffee; 
coffee flavourings; coffee-based beverages; coffee beverages with milk; cocoa; cocoa beverages with milk; cocoa-based 
beverages; capers; caramels [candy]; pastilles [confectionery]; curry [spice]; potato flour; flowers or leaves for use as tea 
substitutes; ketchup [sauce]; gluten prepared as foodstuff; confectionery; tortillas; cinnamon [spice]; starch for food; 
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hominy grits; groats for human food; corn, milled; corn, roasted; corn flour; popcorn; corn flakes; turmeric; couscous 
[semolina]; cooking salt; confectionery for decorating Christmas trees; ice for refreshment; ice, natural or artificial; 
liquorice [confectionery]; noodles; candy; flaxseed for human consumption; mayonnaise; macaroni; pasta; maltose; 
hominy; semolina; chow-chow [condiment]; marinades; marzipan; royal jelly; honey; molasses for food; macaroons 
[pastry]; almond paste; almond confectionery; soya bean paste [condiment]; pancakes; spring rolls; ice cream; sea water 
for cooking; seaweed [condiment]; dessert mousses [confectionery]; chocolate mousses; nutmegs; muesli; meat 
tenderizers, for household purposes; meat gravies; mint for confectionery; peppermint sweets; tea-based beverages; star 
aniseed; infusions, not medicinal; crushed oats; vinegar; husked oats; husked barley; stick liquorice [confectionery]; 
palm sugar; pepper; peppers [seasonings]; allspice; pesto [sauce]; beer vinegar; meat pies; quiches; natural sweeteners; 
pizzas; chips [cereal products]; pies; fondants [confectionery]; powders for making ice cream; pralines; condiments; 
dressings for salad; seasonings; unleavened bread; propolis; gingerbread; spices; puddings; cake powder; wheat flour; 
fruit coulis [sauces]; ravioli; preparations for stiffening whipped cream; rice; rice cakes; baking powder; ferments for 
pastes; vegetal preparations for use as coffee substitutes; sago; garden herbs, preserved [seasonings]; celery salt; 
golden syrup; salt for preserving foodstuffs; soya flour; soya sauce; malt for human consumption; malt biscuits; malt 
extract for food; sauces [condiments]; pasta sauce; spaghetti; noodle-based prepared meals; ham glaze; rusks; 
breadcrumbs; petit-beurre biscuits; sushi; tabbouleh; tacos; tapioca; cakes; petits fours [cakes]; dough; cake batter; 
pastry dough; tomato sauce; crackers; tarts; pâtés en croûte; sorbets [ices]; fruit jellies [confectionery]; halvah; baking 
soda [bicarbonate of soda for cooking purposes]; bread; chicory [coffee substitute]; sweetmeats [candy]; sugar; iced tea; 
tea; chutneys [condiments]; cheeseburgers [sandwiches]; saffron [seasoning]; chocolate; chocolate-based beverages; 
chocolate beverages with milk; barley meal; crushed barley; baozi [stuffed buns]; rice pulp for culinary purposes; jiaozi 
[stuffed dumplings]; ramen [Japanese noodle-based dish]; okonomiyaki [Japanese savoury pancakes]; batter mixes for 
okonomiyaki [Japanese savoury pancakes]; burritos; gimbap [Korean rice dish]; edible paper; edible rice paper.

Cl.43;Services for providing food and drink; temporary accommodation; food and drink catering; rental of meeting 
rooms; bar services; canteen services; café services; cafeteria services; restaurant services; self-service restaurant 
services; snack-bar services; food sculpting.

6409



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

3577877    08/04/2016
[International Registration No. : 1351152]
YUNITSKY ANATOLI

ul. Sovetskaya, d. 103, kv. 23 246007 Gomel Belarus

Address for service in India/Attorney address:
S. KUMAR & CO

FLAT NO 59, DDA SFS FLATS, POCKET-1, SEC-4, DWARKA, NEW DELHI 110078

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; anchors, anchor plates 
of metal; buildings of metal, including elevated structures, pile trestles and stilted roads; badges of metal for vehicles; 
crash barriers of metal for roads; bins, boxes of metal; paving blocks of metal; braces of metal for handling loads; non-
electric cables and wires of common metal; telpher cables; chains of metal; clips of metal for cables and pipes; closures 
of metal for containers, non electric; door closers and openers, non-electric; packaging containers of metal; fittings of 
metal for buildings; frames, framework of metal for building; ironmongery, small items of metal hardware; cable joints of 
metal, non-electric; junctions of metal for pipes; locks of metal for vehicles, other than electric; tension links; reinforcing 
materials of metal for building; cable-railway material of metal; materials of metal for railway tracks; ores; handling pallets 
of metal; loading pallets of metal; transport pallets of metal; sheet piles of metal; pillars of metal for buildings; pipes and 
tubes of metal; pipework of metal; identity plates of metal; registration plates, of metal; platforms, prefabricated, of metal; 
railway points; posts of metal; props, stops of metal; rails of metal; reservoirs of metal; loading gauge rods, of metal, for 
railway wagons; ropes of metal; safes; signs, non-luminous and non-mechanical, of metal; signs, non-luminous and non-
mechanical, of metal, for roads; silos of metal; slings of metal for handling loads; stops of metal; straps of metal for 
handling loads; rope thimbles of metal; railroad ties of metal; devices of metal, non-electric and non mechanical, for 
regulation of expense of liquids, steam, gas [other than parts of machines]; vats, casks of metal.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; cable transport apparatus and installations; tipping 
apparatus, parts of trucks and waggons; bodies for vehicles; brakes for vehicles; cars for cable transport installations; 
handling carts; tilting-carts; lifting cars; vehicle chassis; aerial conveyors; engines for land vehicles; funiculars; trailer 
hitches for vehicles; locomotives; propulsion mechanisms for funicular railways; propulsion mechanisms for land 
vehicles; brake pads for automobiles; telpher railways [cable cars]; brake shoes for vehicles; rolling stock for vehicles; 
transmissions, for land vehicles; vans [vehicles]; vehicles with electric motors; vehicles for locomotion by land, air, water 
or rail; wagons, tilt trucks, carriages [railways]; vehicle wheels.

Cl.39;Arranging of travel tours; freight forwarding; stevedoring; storage of goods; transport; freight transport; 
passenger transport; transport brokerage; transport by pipeline; wrapping of goods.
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[International Registration No. : 1354628]
KYPWELL CORP LTD.
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Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.3;Abrasives; amber [perfume]; scale removing preparations for household purposes; antistatic preparations for 
household purposes; aromatics [essential oils]; air fragrancing preparations; cake flavorings [essential oils]; flavorings 
for beverages [essential oils]; breath freshening sprays; canned pressurized air for cleaning and dusting purposes; balms 
other than for medical purposes; lip glosses; polishing stones; abrasive paper; emery paper; polishing paper; petroleum 
jelly for cosmetic purposes; cobblers" wax; cotton wool for cosmetic purposes; sachets for perfuming linen; drying 
agents for dishwashing machines; adhesives for cosmetic purposes; scented water; Javelle water; lavender water; toilet 
water; laundry wax; parquet floor wax; non-slipping wax for floors; depilatory wax; mustache wax; tailors" wax; polish for 
furniture and flooring; shoemakers" wax; polishing wax; massage gels other than for medical purposes; heliotropine; 
dental bleaching gels; geraniol; make-up; deodorants for pets; scented wood; perfumes; non-slipping liquids for floors; 
windshield cleaning liquids; greases for cosmetic purposes; volcanic ash for cleaning; perfumery; decorative transfers 
for cosmetic purposes; ionone [perfumery]; shaving stones [astringents]; smoothing stones; eyebrow pencils; cosmetic 
pencils; silicon carbide [abrasive]; carbides of metal [abrasives]; alum stones [astringents]; tripoli stone for polishing; 
adhesives for affixing false eyelashes; adhesives for affixing false hair; quillaia bark for washing; corundum [abrasive]; 
beard dyes; colorants for toilet purposes; cosmetic dyes; laundry starch; laundry glaze; creams for leather; polishing 
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creams; shoe polish; cosmetic creams; skin whitening creams; polishing rouge; incense; hair spray; nail polish; hair 
lotions; lotions for cosmetic purposes; after-shave lotions; beauty masks; oils for perfumes and scents; oils for cosmetic 
purposes; oils for toilet purposes; essential oils; essential oils of cedarwood; essential oils of lemon; essential oils of 
citron; oils for cleaning purposes; bergamot oil; gaultheria oil; jasmine oil; lavender oil; almond oil; rose oil; oil of 
turpentine for degreasing; whiting; cleaning chalk; almond milk for cosmetic purposes; cleansing milk for toilet purposes; 
musk [perfumery]; soap; disinfectant soap; deodorant soap; shaving soap; soap for brightening textile; cakes of toilet 
soap; medicated soap; antiperspirant soap; soap for foot perspiration; almond soap; mint for perfumery; cosmetic kits; 
emery; nail art stickers; false nails; eau de Cologne; bases for flower perfumes; joss sticks; pastes for razor strops; 
dentifrices; pumice stone; hydrogen peroxide for cosmetic purposes; breath freshening strips; abrasive cloth; glass 
cloth; lipsticks; pomades for cosmetic purposes; shaving preparations; cosmetic preparations for baths; hair waving 
preparations; laundry soaking preparations; grinding preparations; douching preparations for personal sanitary or 
deodorant purposes [toiletries]; smoothing preparations [starching]; color-removing preparations; leather bleaching 
preparations; polishing preparations; denture polishes; mouthwashes, not for medical purposes; cosmetic preparations 
for slimming purposes; starch glaze for laundry purposes; furbishing preparations; fabric softeners for laundry use; 
laundry bleach; dry-cleaning preparations; paint stripping preparations; lacquer-removing preparations; make-up 
removing preparations; floor wax removers [scouring preparations]; varnish-removing preparations; nail care 
preparations; cleaning preparations; preparations for cleaning dentures; wallpaper cleaning preparations; preparations 
for unblocking drain pipes; laundry preparations; aloe vera preparations for cosmetic purposes; sunscreen preparations; 
color- [colour-] brightening chemicals for household purposes [laundry]; shining preparations [polish]; make-up powder; 
diamantine [abrasive]; stain removers; scouring solutions; false eyelashes; tissues impregnated with cosmetic lotions; 
safrol; laundry blueing; turpentine, for degreasing; potpourris [fragrances]; bleaching soda; bath salts, not for medical 
purposes; bleaching salts; fumigation preparations [perfumes]; preservatives for leather [polishes]; ammonia [volatile 
alkali] [detergent]; astringents for cosmetic purposes; eyebrow cosmetics; make-up preparations; sun-tanning 
preparations [cosmetics]; hair dyes; neutralizers for permanent waving; preparations to make the leaves of plants shiny; 
cosmetic preparations for eyelashes; depilatory preparations; cosmetic preparations for skin care; shoe cream; 
cosmetics; cosmetics for animals; mascara; detergents other than for use in manufacturing operations and for medical 
purposes; degreasers other than for use in manufacturing processes; bleaching preparations [decolorants] for cosmetic 
purposes; antiperspirants [toiletries]; talcum powder, for toilet use; terpenes [essential oils]; emery cloth; cloths 
impregnated with a detergent for cleaning; henna [cosmetic dye]; shampoos; dry shampoos; sandpaper; soda lye; 
extracts of flowers [perfumes]; ethereal essences; badian essence; mint essence [essential oil].

Cl.5;Acaricides; aconitine; alkaloids for medical purposes; alginates for pharmaceutical purposes; algicides; aldehydes 
for pharmaceutical purposes; dental amalgams of gold; dental amalgams; amino acids for veterinary purposes; amino 
acids for medical purposes; analgesics; anaesthetics; antibiotics; antiseptics; medicine cases, portable, filled; first-aid 
boxes, filled; aluminium acetate for pharmaceutical purposes; acetates for pharmaceutical purposes; germicides; balms 
for medical purposes; bandages for dressings; biocides; bracelets for medical purposes; anti-rheumatism bracelets; 
bromine for pharmaceutical purposes; paper for mustard plasters; fly catching paper; reagent paper for medical or 
veterinary purposes; mothproofing paper; petroleum jelly for medical purposes; vaccines; oxygen baths; antiseptic 
cotton; aseptic cotton; absorbent cotton; wadding for medical purposes; cotton for medical purposes; dietetic 
substances adapted for medical use; radiological contrast substances for medical purposes; nutritive substances for 
microorganisms; radioactive substances for medical purposes; bismuth subnitrate for pharmaceutical purposes; melissa 
water for pharmaceutical purposes; sea water for medicinal bathing; mineral waters for medical purposes; thermal water; 
dietary fiber; molding wax for dentists; gases for medical purposes; guaiacol for pharmaceutical purposes; hematogen; 
hemoglobin; hydrastine; hydrastinine; glycerine for medical purposes; glycerophosphates; glucose for medical 
purposes; gentian for pharmaceutical purposes; hormones for medical purposes; mustard for pharmaceutical purposes; 
mustard plasters; mud for baths; medicinal mud; gamboge for medical purposes; gurjun [gurjon, gurjan] balsam for 
medical purposes; air deodorising preparations; deodorants, other than for human beings or for animals; deodorants for 
clothing and textiles; diastase for medical purposes; digitalin; mineral food supplements; nutritional supplements; 
albumin dietary supplements; dietary supplements for animals; alginate dietary supplements; glucose dietary 
supplements; casein dietary supplements; lecithin dietary supplements; linseed oil dietary supplements; propolis dietary 
supplements; protein dietary supplements; protein supplements for animals; royal jelly dietary supplements; pollen 
dietary supplements; wheat germ dietary supplements; linseed dietary supplements; enzyme dietary supplements; yeast 
for pharmaceutical purposes; gelatine for medical purposes; cod liver oil; isotopes for medical purposes; insecticides; 
iodine for pharmaceutical purposes; iodides for pharmaceutical purposes; alkaline iodides for pharmaceutical purposes; 
iodoform; calomel; tartar for pharmaceutical purposes; camphor for medical purposes; capsules for medicines; cachets 
for pharmaceutical purposes; hemostatic pencils; wart pencils; caustic pencils; headache pencils; carbolineum 
[parasiticide]; caustics for pharmaceutical purposes; cachou for pharmaceutical purposes; quassia for medical purposes; 
quebracho for medical purposes; oxygen for medical purposes; gallic acid for pharmaceutical purposes; acids for 
pharmaceutical purposes; adhesives for dentures; stem cells for veterinary purposes; stem cells for medical purposes; 
cocaine; collodion for pharmaceutical purposes; corn rings for the feet; anti-rheumatism rings; candy, medicated; 
angostura bark for medical purposes; barks for pharmaceutical purposes; cedar wood for use as an insect repellent; 
condurango bark for medical purposes; croton bark; mangrove bark for pharmaceutical purposes; myrobalan bark for 
pharmaceutical purposes; quinquina for medical purposes; medicinal roots; rhubarb roots for pharmaceutical purposes; 
lint for medical purposes; starch for dietetic or pharmaceutical purposes; creosote for pharmaceutical purposes; blood 
for medical purposes; cultures of microorganisms for medical or veterinary use; curare; dental lacquer; liquorice for 
pharmaceutical purposes; lactose for pharmaceutical purposes; candy for medical purposes; adhesive plasters; 
medicines for alleviating constipation; lecithin for medical purposes; lotions for veterinary purposes; dog lotions; lotions 
for pharmaceutical purposes; personal sexual lubricants; magnesia for pharmaceutical purposes; liniments; ointments 
for pharmaceutical purposes; sunburn ointments; mercurial ointments; frostbite salve for pharmaceutical purposes; 
gauze for dressings; medicinal oils; mustard oil for medical purposes; camphor oil for medical purposes; castor oil for 
medical purposes; oil of turpentine for pharmaceutical purposes; dill oil for medical purposes; dental mastics; dental 
abrasives; dental impression materials; teeth filling material; dressings, medical; surgical dressings; drugs for medical 
purposes; medicines for veterinary purposes; serotherapeutic medicines; medicines for human purposes; medicines for 
dental purposes; menthol; medicinal drinks; moleskin for medical purposes; milk of almonds for pharmaceutical 
purposes; royal jelly for pharmaceutical purposes; milk ferments for pharmaceutical purposes; Irish moss for medical 
purposes; flour for pharmaceutical purposes; linseed meal for pharmaceutical purposes; fish meal for pharmaceutical 
purposes; fly glue; mint for pharmaceutical purposes; dietetic beverages adapted for medical purposes; malted milk 
beverages for medical purposes; narcotics; medicinal infusions; tincture of iodine; eucalyptol for pharmaceutical 
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purposes; tinctures for medical purposes; opium; opodeldoc; decoctions for pharmaceutical purposes; antiparasitic 
collars for animals; stick liquorice for pharmaceutical purposes; sulfur sticks [disinfectants]; pastilles for pharmaceutical 
purposes; pectin for pharmaceutical purposes; pepsins for pharmaceutical purposes; peptones for pharmaceutical 
purposes; hydrogen peroxide for medical purposes; pesticides; food for babies; leeches for medical purposes; blood 
plasma; eyepatches for medical purposes; poultices; compresses; scapulars for surgical purposes; babies" diapers 
[napkins]; diapers for pets; bunion pads; breast-nursing pads; pomades for medical purposes; powder of cantharides; 
pyrethrum powder; belts for sanitary napkins [towels]; anti-uric preparations; bacterial preparations for medical and 
veterinary use; bacteriological preparations for medical and veterinary use; balsamic preparations for medical purposes; 
albuminous preparations for medical purposes; biological preparations for veterinary purposes; biological preparations 
for medical purposes; veterinary preparations; bismuth preparations for pharmaceutical purposes; vitamin preparations; 
diagnostic preparations for medical purposes; therapeutic preparations for the bath; hemorrhoid preparations; 
preparations for callouses; preparations to facilitate teething; preparations for the treatment of burns; fumigation 
preparations for medical purposes; opotherapy preparations; air purifying preparations; eye-washes; bronchodilating 
preparations; preparations for reducing sexual activity; sterilising preparations; soil-sterilising preparations; corn 
remedies; pharmaceutical preparations for treating dandruff; preparations for destroying noxious animals; herbicides; 
preparations for destroying dry rot fungus; larvae exterminating preparations; fly destroying preparations; preparations 
for destroying mice; slug exterminating preparations; vermin destroying preparations; pharmaceutical preparations for 
skin care; contact lens cleaning preparations; medicinal hair growth preparations; opiates; anticryptogamic preparations; 
aloe vera preparations for pharmaceutical purposes; preparations of trace elements for human and animal use; 
sulfonamides [medicines]; pharmaceutical preparations; enzyme preparations for veterinary purposes; enzyme 
preparations for medical purposes; chemico-pharmaceutical preparations; chemical preparations for veterinary purposes;
chemical preparations for the diagnosis of pregnancy; chemical preparations for medical purposes; chemical 
preparations to treat wheat blight [smut]; vine disease treating chemicals; chemical preparations to treat mildew; 
chemical preparations for treating phylloxera; chemical preparations for pharmaceutical purposes; chilblain preparations; 
mothproofing preparations; collyrium; lead water; chemical conductors for electrocardiograph electrodes; albuminous 
foodstuffs for medical purposes; dietetic foods adapted for medical purposes; by-products of the processing of cereals 
for dietetic or medical purposes; sanitary towels; sanitary pads; panty liners [sanitary]; propolis for pharmaceutical 
purposes; pearl powder for medical purposes; radium for medical purposes; hydrated chloral for pharmaceutical 
purposes; solvents for removing adhesive plasters; vaginal washes; solutions for contact lenses; chemical reagents for 
medical or veterinary purposes; gum for medical purposes; rubber for dental purposes; chewing gum for medical 
purposes; insect repellents; insect repellent incense; repellents for dogs; tissues impregnated with pharmaceutical 
lotions; sarsaparilla for medical purposes; sugar for medical purposes; asthmatic tea; fumigating sticks; linseed for 
pharmaceutical purposes; tobacco-free cigarettes for medical purposes; siccatives [drying agents] for medical purposes; 
syrups for pharmaceutical purposes; turpentine for pharmaceutical purposes; greases for veterinary purposes; greases 
for medical purposes; lacteal flour for babies; soporifics; bicarbonate of soda for pharmaceutical purposes; bath salts for 
medical purposes; salts for mineral water baths; salts for medical purposes; potassium salts for medical purposes; 
sodium salts for medical purposes; smelling salts; mineral water salts; malt for pharmaceutical purposes; semen for 
artificial insemination; alcohol for pharmaceutical purposes; medicinal alcohol; alloys of precious metals for dental 
purposes; ergot for pharmaceutical purposes; cooling sprays for medical purposes; adjuvants for medical purposes; 
styptic preparations; vermifuges; disinfectants for hygiene purposes; disinfectants for chemical toilets; douching 
preparations for medical purposes; appetite suppressants for medical purposes; medical preparations for slimming 
purposes; parasiticides; mouthwashes for medical purposes; febrifuges; depuratives; animal washes; detergents for 
medical purposes; cattle washes; dog washes; vesicants; purgatives; remedies for perspiration; remedies for foot 
perspiration; chemical contraceptives; antiparasitic preparations; sedatives; laxatives; tonics [medicines]; nervines; 
digestives for pharmaceutical purposes; media for bacteriological cultures; steroids; strychnine; suppositories; serums; 
tanning pills; appetite suppressant pills; slimming pills; antioxidant pills; sanitary tampons; vulnerary sponges; thymol 
for pharmaceutical purposes; biological tissue cultures for veterinary purposes; biological tissue cultures for medical 
purposes; smoking herbs for medical purposes; medicinal herbs; pants, absorbent, for incontinents; sanitary panties; 
babies" napkin-pants [diaper-pants]; charcoal for pharmaceutical purposes; fennel for medical purposes; porcelain for 
dental prostheses; phenol for pharmaceutical purposes; enzymes for veterinary purposes; enzymes for medical 
purposes; ferments for pharmaceutical purposes; formic aldehyde for pharmaceutical purposes; phosphates for 
pharmaceutical purposes; fungicides; quinine for medical purposes; chinoline for medical purposes; diabetic bread 
adapted for medical use; chloroform; flowers of sulfur for pharmaceutical purposes; cement for animal hooves; bone 
cement for surgical and orthopaedic purposes; dental cements; medicinal tea; herbal teas for medicinal purposes; 
eucalyptus for pharmaceutical purposes; tobacco extracts [insecticides]; extracts of hops for pharmaceutical purposes; 
elixirs [pharmaceutical preparations]; ethers for pharmaceutical purposes; esters for pharmaceutical purposes; cellulose 
esters for pharmaceutical purposes; cellulose ethers for pharmaceutical purposes; jujube, medicated; rat poison; 
poisons; bacterial poisons; jalap.

Cl.30;Aromatic preparations for food; flavorings, other than essential oils, for cakes; flavorings, other than essential 
oils, for beverages; coffee flavorings; star aniseed; cereal bars; high-protein cereal bars; pancakes; noodle-based 
prepared meals; buns; bread rolls; vanillin [vanilla substitute]; waffles; vermicelli [noodles]; natural sweeteners; sausage 
binding materials; sea water for cooking; seaweed [condiment]; malt biscuits; cloves [spice]; cake frosting [icing]; 
glucose for culinary purposes; mustard; gluten additives for culinary purposes; yeast; thickening agents for cooking 
foodstuffs; leaven; rice-based snack food; cereal-based snack food; artificial coffee; vegetal preparations for use as 
coffee substitutes; dressings for salad; fruit jellies [confectionery]; confectionery for decorating Christmas trees; cakes; 
pastries; peanut confectionery; almond confectionery; pasta; ginger [spice]; frozen yogurt [confectionery ices]; cocoa; 
capers; curry [spice]; ketchup [sauce]; quiches; gluten prepared as foodstuff; sweetmeats [candy]; liquorice 
[confectionery]; peppermint sweets; cinnamon [spice]; coffee; unroasted coffee; starch for food; crackers; custard; 
hominy grits; semolina; oatmeal; crushed barley; groats for human food; corn, milled; corn, roasted; meat pies; couscous 
[semolina]; noodles; ice for refreshment; ice, natural or artificial; edible ices; candy; rice cakes; mayonnaise; macaroons 
[pastry]; macaroni; maltose; hominy; marinades; marzipan; honey; royal jelly; ice cream; bean meal; corn flour; flour; 
wheat flour; soya flour; barley meal; dessert mousses [confectionery]; chocolate mousses; muesli; mint for 
confectionery; cocoa beverages with milk; coffee beverages with milk; coffee-based beverages; tea-based beverages; 
chocolate beverages with milk; chocolate-based beverages; cocoa-based beverages; infusions, not medicinal; crushed 
oats; husked oats; nutmegs; stick liquorice [confectionery]; soya bean paste [condiment]; pastilles [confectionery]; 
molasses for food; pepper; allspice; peppers [seasonings]; pesto [sauce]; cookies; petit-beurre biscuits; pies; pizzas; 
meat gravies; fondants [confectionery]; popcorn; baking powder; mustard meal; pralines; condiments; meat tenderizers, 
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for household purposes; cereal preparations; oat-based food; propolis; gingerbread; spices; petits fours [cakes]; 
puddings; cake powder; fruit coulis [sauces]; ravioli; chewing gum; relish [condiment]; rice; wheat germ for human 
consumption; spring rolls; sago; sugar; palm sugar; aniseed; linseed for human consumption; golden syrup; 
confectionery; baking soda [bicarbonate of soda for cooking purposes]; malt for human consumption; salt for preserving 
foodstuffs; cooking salt; celery salt; sherbets [ices]; ham glaze; soya sauce; tomato sauce; pasta sauce; sauces 
[condiments]; spaghetti; seasonings; preparations for stiffening whipped cream; rusks; breadcrumbs; sushi; sandwiches;
tabbouleh; tacos; tapioca; cream of tartar for culinary purposes; tarts; dough; almond paste; tortillas; garden herbs, 
preserved [seasonings]; vinegar; beer vinegar; ferments for pastes; halvah; bread; unleavened bread; chips [cereal 
products]; corn flakes; oat flakes; chicory [coffee substitute]; tea; iced tea; chutneys [condiments]; cheeseburgers 
[sandwiches]; chow-chow [condiment]; saffron [seasoning]; chocolate; malt extract for food; essences for foodstuffs, 
except etheric essences and essential oils; husked barley.

Cl.35;Arranging subscriptions to telecommunication services for others; import-export agency services; commercial 
information agency services; advertising agency services; cost price analysis; rental of advertising space; business 
auditing; employment agency services; computerized file management; book-keeping; invoicing; demonstration of 
goods; opinion polling; market studies; business information; commercial information and advice for consumers 
[consumer advice shop]; business investigations; business research; marketing research; personnel recruitment; 
business management and organization consultancy; business organization consultancy; business management 
consultancy; personnel management consultancy; professional business consultancy; layout services for advertising 
purposes; marketing; business management of performing artists; business management of sports people; news clipping 
services; updating of advertising material; word processing; organization of exhibitions for commercial or advertising 
purposes; arranging newspaper subscriptions for others; organization of fashion shows for promotional purposes; 
organization of trade fairs for commercial or advertising purposes; shop window dressing; business appraisals; payroll 
preparation; data search in computer files for others; sponsorship search; business management assistance; commercial 
or industrial management assistance; economic forecasting; auctioneering; retail or wholesale services for 
pharmaceutical, veterinary and sanitary preparations and medical supplies; sales promotion for others; production of 
advertising films; office machines and equipment rental; rental of advertising time on communication media; publicity 
material rental; rental of vending machines; rental of photocopying machines; publication of publicity texts; radio 
advertising; bill-posting; distribution of samples; dissemination of advertising matter; direct mail advertising; writing of 
publicity texts; advertising; on-line advertising on a computer network; advertising by mail order; television advertising; 
document reproduction; compilation of statistics; compilation of information into computer databases; business 
inquiries; systemization of information into computer databases; tax preparation; drawing up of statements of accounts; 
telemarketing services; psychological testing for the selection of personnel; business management of hotels; commercial 
administration of the licensing of the goods and services of others; administrative processing of purchase orders; public 
relations; modelling for advertising or sales promotion; typing; relocation services for businesses; price comparison 
services; secretarial services; procurement services for others [purchasing goods and services for other businesses]; 
shorthand; outsourcing services [business assistance]; telephone answering for unavailable subscribers; photocopying 
services; business efficiency expert services.

Cl.44;Public bath services for hygiene purposes; Turkish bath services; hospital services; rehabilitation for substance 
abuse patients; landscape design; nursing home services; wreath making; hair implantation; pharmacy advice; 
aromatherapy services; speech therapy services; manicuring; chiropractic; massage; horticulture; artificial insemination 
services; hairdressing; midwife services; veterinary assistance; dentistry services; medical assistance; tree planting for 
carbon offsetting purposes; medical equipment rental; rental of sanitation facilities; farming equipment rental; aerial and 
surface spreading of fertilizers and other agricultural chemicals; animal breeding; gardening; landscape gardening; 
beauty salon services; sanatorium services; blood bank services; health care; health counselling; flower arranging; 
tattooing; vermin exterminating for agriculture, horticulture and forestry; weed killing; health spa services; aquaculture 
services; medical clinic services; alternative medicine services; opticians" services; plant nursery services; in vitro 
fertilization services; services of a psychologist; sauna services; solarium services; telemedicine services; therapy 
services; pharmacists" services to make up prescriptions; nursing, medical; lawn care; animal grooming; pet grooming; 
physical therapy; plastic surgery; tree surgery; hospice services; health center services.
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3587382    22/11/2016
[International Registration No. : 1354210]
ALTONA DIAGNOSTICS GMBH

Mörkenstraße 12 22767 Hamburg Germany

Address for service in India/Attorney address:
WORLDWIDE INTELLEC

313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biological reagents and chemicals; peptides, nucleic acids, enzymes and solutions for 
isolating and purifying nucleic acids; enzymes and solutions for DNA sequencing; DNA and RNA polymerases; DNA and 
RNA isolation and purification preparation and components therefor; enzymes and preparation for polymerase chain 
reaction (PCR); diagnostic preparations and substances for scientific or research use; all the aforesaid goods for 
industrial or scientific purposes.

Cl.5;Chemical, biochemical and biological reagents and chemicals; diagnostic and prognostic screening and testing 
kits; diagnostic agents for medical purposes; peptides, nucleic acids, enzymes and solutions for isolating and purifying 
nucleic acids; enzymes and solutions for DNA sequencing; DNA and RNA polymerases; DNA and RNA isolation and 
purification preparation and components therefor; enzymes and preparation for polymerase chain reaction (PCR); all the 
aforesaid goods for medical or veterinary purposes.

Cl.9;Laboratory apparatus, instruments, indicators and materials used for polymerase chain reaction (PCR).
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Priority claimed from 22/06/2016; Application No. : 20386882 ;China 

3601994    09/12/2016
[International Registration No. : 1357625]
UYONG CULTURE & MEDIA CO., LTD.

Suite 2205, No.38 Building, Haidian Street, Haidian District 100016 Beijing China

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer programs [downloadable software]; teaching apparatus; telephone apparatus; compact disc 
(video); measuring apparatus; protective helmets for sports; spectacles (eyeglasses); animated cartoons; electronic book 
readers; baby monitors; portable media players; computer software applications, downloadable.

Cl.15;Musical instruments; cases for musical instruments; electronic musical instruments; guitars; handbells [musical 
instruments]; trumpets; electronic keyboard; musical boxes; stands for musical instruments; music stands.

Cl.16;Paper; handkerchiefs of paper; greeting cards; figurines [statuettes] made of paper; printed publications; office 
requisites, except furniture; stationery; pictures; stapler; pencils; square rulers; gummed tape [stationery]; drawing 
materials; writing chalk; architects" models; wrapping paper; children"s books incorporating an audio component.

Cl.18;Fur; school bags; shopping bags; travelling bags; slings for carrying infants; pouch baby carriers; leather sheet; 
umbrellas; walking sticks; covers for animals.

Cl.21;Tableware, other than knives, forks and spoons; household glassware (including cups, plates, kettles, jars); 
porcelain ware; china ornaments; drinking vessels; vases; combs; toothbrushes; cosmetic utensils; gloves for household 
purposes.

Cl.24;Cloth; labels of cloth; wall hangings of textile; felt; towels of textile; sheets [textile]; tablecloths (not of paper); 
curtains of textile or plastic; fitted toilet lid covers of fabric; flags (not of paper).

Cl.25;Clothing; layettes [clothing]; swimsuits; footwear; hats; hosiery; gloves [clothing]; scarves; girdles; shower caps.

Cl.28;Games; apparatus for games; puppets; toys; chess; balls for games; body training apparatus; swimming rings; 
in-line roller skates; intelligent toy; archery implements; trampolines; swimming pools [play articles]; plastic runway; 
Christmas trees of synthetic material; fishing tackle; camouflage screens [sports articles]; sweat absorption band for 
racket; building blocks [toys]; dolls; plush toys; toy vehicles; jigsaw puzzles.

Cl.29;Charcuterie (pork food); seaweed extracts for food; foods made from fish; fruits, tinned [canned]; jams; 
vegetables, preserved; soya milk [milk substitute]; milk beverages, milk predominating; fruit jellies; nuts, prepared.

Cl.30;Coffee; tea; tea-based beverages; sugar; candy; sugar confectionery; farinaceous foods; cereal-based snack 
food; soya flour; ice cream.

Cl.32;Beer; fruit juices; mineral water [beverages]; soft drinks flavoured with tea; cola; plum juice; beans beverage; 
non-alcoholic beverages; vegetable juices [beverages]; syrups for beverages.

Cl.41;Teaching; organization of shows [impresario services]; mobile library services; publication of books; video tape 
distribution; production of radio and television programmes; presentation of live performances; health club services 
[health and fitness training]; toy rental; games equipment rental. 
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Priority claimed from 22/03/2017; Application No. : 40201704730V ;Singapore 

3630468    29/04/2017
[International Registration No. : 1363179]
A2A GLOBAL NETWORK SDN. BHD.

Block 6-05-01, Level 5, Vsq @ Pj City Centre, Jalan Utara 46200 Petaling Jaya, Selangor

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.16;Paper; printed publications; photographs; envelopes; business cards; stationery; pens; pencils; paper bags; 
packaging materials made of cardboard; paper boxes; printed forms; writing paper; note pads; pamphlets; leaflets; 
stickers; paper tags; company magazines; catalogues; newsletters; periodicals; brochures; gift stationery.

Cl.35;Advertising; direct mail advertising; on-line advertising on a computer network; organization of trade fairs for 
commercial or advertising purposes; outdoor advertising; business administration; direct marketing; market analysis; 
retail services; business merchandising display services; business advisory services; business organization 
consultancy; the bringing together, for the benefit of others, of a variety of goods (excluding the transport thereof), 
enabling customers to conveniently view and purchase those goods from a general merchandise web site in the global 
communications network.
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3631744    28/06/2017
[International Registration No. : 1364312]
VALUE IN ACTION TECHNOLOGY CO., LTD

502-503 Room, 5th Floor, YinHai Building, 75 , ZhenHua Road, Futian District, Shenzhen City Guangdong China

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Galvanometers; copper wire, insulated; voltage surge protectors; coils, electric; connectors [electricity]; video 
screens; electric door bells; chargers for electric batteries; accumulator boxes; mobile power supply (rechargeable 
batteries); couplers [data processing equipment]; laptop computers; integrated circuit cards [smart cards]; portable 
media players; cameras [photography]; computer software applications, downloadable; galvanic cells.

Cl.35;Outdoor advertising; direct mail advertising, distribution of samples; advertising; on-line advertising on a 
computer network; business management consultancy; business management and organization consultancy; import-
export agency services; marketing.
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Priority claimed from 20/01/2017; Application No. : UK00003207868 ;United Kingdom 

3632037    23/06/2017
[International Registration No. : 1364132]
PROMINATE LIMITED

c/o Mercer & Hole, Fleet Place House, 2 Fleet Place London EC4M 7RF United Kingdom

Address for service in India/Attorney address:
WORLDWIDE INTELLEC

313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.35;Promotional merchandising services; advertising and promotional services; advertising services provided via the 
internet; marketing support services; business management; business administration and office functions; loyalty and 
incentive schemes; preparing promotional and merchandising materials for others; consultancy services relating to 
organisation of promotional campaigns for business; procurement services for others relating to promotional products 
and branded merchandise; business consultation and management regarding brand promotions; supply chain 
management services; advertising, marketing and promotional consultancy, advisory and assistance services.

Cl.40;Custom manufacture and assembly services.

Cl.42;Design and development of products and branded merchandise.
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Priority claimed from 08/09/2015; Application No. : 014536254 ;European Union 

3659499    22/09/2017
[International Registration No. : 1278506]
VEGGIEMEAT GMBH

Diamantplatz 1 A-3304 St. Georgen/Y. Austria

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.5;Dietetic food and substances adapted for medical or veterinary use, food for babies; dietary supplements for 
humans and animals.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies, 
jams, compotes; eggs; milk and milk products; edible oils and fats; none of the aforesaid being vegetarian or vegan 
sausages.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice; tapioca and sago; flour and preparations made from bread, pastry, 
cereals and confectionery; edible ices; sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces 
(condiments); spices; ice.
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3659692    20/08/2017
[International Registration No. : 1369928]
KAISER, ERIK A.

19 Balbrook Drive Mendham NJ 07945 United States of America

Address for service in India/Attorney address:
JEETEN KUMAR DHAL, ADVOCATE

ROOM NO.28,3RD FLOOR,40,WESTON STREET,KOLKATA 700 013,INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Attachments for cameras and smart phones, namely, apparatus comprised of brackets to hold phone and a mirror 
with LED lighting sold as a unit, for assisting a person in taking a selfie picture.

Cl.20;Mirror with light emitting diodes sold as the primary part of a multi-purpose kit including a magnifying mirror that 
may be magnetically attached to the face of the mirror and a stand that may be used to position the mirror upright.
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Priority claimed from 10/03/2017; Application No. : M1700831 ;Hungary 

3672258    09/05/2017
[International Registration No. : 1373225]
QIANJIANG-KEEWAY (EURÓPA) IPARI ÉS KERESKEDELMI ZÁRTKÖRÜEN MÜKÖDÕ RÉSZVÉNYTÁRSASÁG

Közuzó u. 8. H-2000 Szentendre Hungary

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.12;Vehicles; apparatus for locomotion by land, air or water; motorcycles; scooters; cycles; bicycles; electric 
bicycles; electric vehicles; parts and fittings for the aforesaid goods, included in this class.

Cl.35;Advertising, marketing and promotional services; commercial trading and consumer information services; 
business assistance, management and administrative services; business analysis, research and information services; 
import and export service; arranging and conducting of trade show exhibition; wholesale store services relating to 
motorcycles, scooters, cycles, bicycles, electric bicycles, electric vehicles, parts and fittings for the aforesaid goods, 
retail store services relating to motorcycles, scooters, cycles, bicycles, electric bicycles, electric vehicles, parts and 
fittings for the aforesaid goods; integrated shopping malls by Internet; preparing and placing of advertisements; public 
relations; marketing services; intermediary sale services by telecommunications in relation to vehicle and vehicle parts
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Priority claimed from 25/08/2017; Application No. : 4020170108088 ;Republic of Korea 

3679607    28/08/2017
[International Registration No. : 1375254]
BPU HOLDINGS CO., LTD.

5F (Nonhyeon-dong, BPU Bldg), 9, Gangnam-daero 140-gil, Gangnam-gu Seoul KR

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Computer software for information processing, namely, data management, development and analysis; computer 
software applications, downloadable; computer software, recorded; computer programs [downloadable software]; 
electronic publications, downloadable; intercommunication apparatus; computer hardware for telecommunications; 
computer peripheral devices; computer programs for searching remotely for content on computers and computer 
networks; computers; data processing apparatus; smartphones; cameras [photography]; computer search engine 
software; computer software for creating searchable databases of information and data; communications software for 
connecting computer network users; computer software for the collection, editing, organizing, modifying, transmission, 
storage and sharing of data and information; downloadable electronic publications in the nature of e-magazine in the field 
of computer search engine; downloadable electronic publications in the nature of e-magazine in the field of big data 
analysis; computer software for big data analysis.

Cl.35;Compilation of information into computer databases; computerized file management; consultancy regarding 
advertising communications strategy; dissemination of advertising matter; on-line advertising on a computer network; 
systemization of information into computer databases; updating and maintenance of data in computer databases; on-line 
advertising on a computer network; providing business information via a website; business information services; data 
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search in computer files for others; business data analysis; business management of entertainers; online-data processing
services; business data search services on the Internet for others; data search services in computer files for others; 
business information search services on the Internet-based social networks for others; business data search services on 
the Internet-based social networks for others; compilation of information into computer databases in the field of platform 
for social network services; compilation and systemization of information used in electronic transmissions relating to 
social networking.

Cl.38;Transmission of content via the internet; streaming of audio and video content over the internet and wireless 
networks; providing access to mobile Internet platforms; providing user access to platforms on the Internet; internet 
portal services; providing access to databases; providing user access to a global computer network; providing internet 
chatrooms; providing on-line chat rooms for social networking; internet broadcasting services; providing chat lines 
utilising the internet; computer aided transmission of information and images; electronic transmission of data and 
documents via computer terminals and electronic devices; message sending via a website; network transmission of 
sounds, images, signals and data; providing electronic telecommunication connections; providing on-line forums for 
transmission of messages among computer users; providing telecommunication connections to the internet or 
databases; virtual chatrooms established via text messaging; providing access to online social network services.

Cl.42;Platform as a Service [PaaS]; computer programming; computer software design; creating and maintaining web 
sites for others; hosting of web sites; providing search engines for the internet; server hosting; maintenance of computer 
software; data conversion of computer programs and data, not physical conversion; designing and creating web sites for 
others; computer aided graphic design; consultancy in the field of software design; advisory services in the field of 
product development and quality improvement of software; data conversion of electronic information; database design 
and development; design of computer databases; designing and developing webpages on the internet; homepage and 
webpage design; maintenance of software for Internet access; hosting platforms on the Internet for delivery of multimedia 
content.
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Priority claimed from 13/04/2017; Application No. : 016607129 ;European Union 

3687354    10/10/2017
[International Registration No. : 1376551]
WISKA HOPPMANN GMBH

Kisdorfer Weg 28 24568 Kaltenkirchen Germany

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.6;Flexible tubes of metal; non-electric cable linkages of metal, other than cable insertion aids; cable screws (non-
electric) of metal; connectors and connecting pieces for hoses (of metal).

Cl.9;Cable splices for electric cables; cable screws for electric cables; cable entries; cable ducts, in particular for 
tension relief.

Cl.20;Non-electric cable linkages, not of metal, other than cable insertion aids; cable screws, not of metal (non-electric);
cable flange plates, not of metal, for feeding and leading through cables.
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Priority claimed from 18/03/2016; Application No. : 302016000028798 ;Italy 

3689034    10/08/2016
[International Registration No. : 1375838]
RAINBOW S.P.A.

Via Brecce snc I-60025 LORETO (AN) IT

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Children"s play cosmetics, usable; cosmetics.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; audio- and video-receivers; 
headphones; MP3 players; computer mouses; mouse pads; computer hardware; notebook computers; electronic 
agendas; portable computers; tablet computers; keyboards for tablets; stands adapted for tablet computers; hand-held 
computers; software for tablet computers; DVDs; CD-ROMs; blank discs; pre-recorded audio and video DVDs and CD-
ROMs; audio-video compact discs featuring music, entertainment, films, animation and computer games; recorded DVD-
ROMs featuring musical entertainment films, animation and computer games; magnetic data carriers, recording discs; 
digital recording media; recorded tapes; prerecorded videotapes; recorded video discs and tapes featuring musical 
entertainment films, animation and computer games; computer games; video game discs; video game cartridges; 
computer games programs; downloadable video game programs; computer software; computer game software; 
electronic game software; computer video game software; joysticks; computer joysticks; decorative magnets; data 
storage devices; USB flash drives; audiovisual teaching apparatus; audio books; digital books downloadable from the 
Internet; electronic publications, downloadable; electronic publications; electronic publications recorded on computer 
media; electronic book readers; eyeglasses; sunglasses; eyeglass cases; eyeglass cords; eyeglass frames; spectacle 
lenses; binoculars; telescopes; optical apparatus and instruments; cellular phones; smartphones; telecommunication 
devices; portable telecommunications apparatus; broadcasting equipment; telephone earpieces; batteries for cellular 
phones; battery chargers for cellular phones; mobile telephone covers made of cloth or textile materials; display screen 
protectors in the nature of films for mobile phones; software for mobile telephones; downloadable ring tones for mobile 
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phones; cases adapted for cellular phones; cases for smartphones; cell phone straps; flip covers for tablet computers; 
computer carrying cases; fitted covers for computers; cases adapted for computers; cases for electronic diaries; compact
disc cases; DVD cases; cases for compact discs; bags for cameras; cases adapted for photographic equipment; eyewear 
cases; mechanisms for coin-operated apparatus; cash registers, calculating machines; photographic instruments and 
apparatus; cameras for photography; camcorders; television cameras; helmet cameras; helmet camera mounts; 
protective helmets for sports; data gloves; cinematographic machines and apparatus; cine projectors; cinematographic 
cameras; cinematographic films; animated cartoons in the form of cinematographic films; cinematographic films; 
prerecorded motion picture videos; measuring apparatus; measuring rulers; instructional and teaching apparatus and 
instruments; karaoke equipment; electrical weighing apparatus; letter scales; baby scales; electronic scales; signalling 
whistles; vehicle breakdown warning lamps; inflatable life vests.

Cl.16;Printed matter; stationery; stationery cases; diaries and agendas; pocket diaries; note pads; drawing pads; 
writing tablets; albums; writing or drawing books; printed tickets; gift cards; envelopes [stationery]; wrapping paper; 
folders for papers; folders of paper; ring binders; calendars; drawing paper; writing paper; adhesives [glues] for 
stationery or household purposes; transfers [decalcomanias]; collector trading cards; artists" materials; paintbrushes; 
drawing instruments; pens [office requisites]; pencils; pencil ornaments; bookmarkers; paperweights; photographs 
[printed]; photograph stands; printed publications; educational publications; newspapers; periodicals; strategy guide 
magazines for card games; computer game instruction manuals; pamphlets; cookery books; books; children"s books; 
sticker activity books; children"s books incorporating an audio component; printed publications; typewriters, electric or 
non-electric; office requisites, except furniture; instructional and teaching material [except apparatus]; plastic materials 
for packaging; printing fonts; bookbinding material; printing blocks; towels of paper; handkerchiefs of paper.

Cl.25;Clothing; hosiery; sweaters; cardigans; waistcoats; dresses; trousers; shorts; jerseys; leather clothing; 
waterproof clothing; stockings; stocking suspenders; sock suspenders; wind resistant jackets; raincoats; ski pants; fur 
coats; evening coats; overcoats; skirts; suits; jackets; undershirts; T-shirts; clothing for gymnastics; collars; shirts; head 
scarves; neckerchiefs; swimming costumes; bikinis; sundresses; tracksuits; sweat suits; bath robes; beach robes; 
underwear; brassieres; corsets; slips; underpants; briefs; nightshirts; housecoats; pyjamas; gloves (clothing); mittens; 
shawls; scarves; ties; bow ties; cassocks; layettes [clothing]; cloth bibs; babies" bibs of plastic; baby bunting [clothing]; 
aprons [clothing]; masquerade costumes; belts [clothing]; belts made from imitation leather; textile belts [clothing]; belts 
made from leather or skin; braces; headgear for wear; caps; ear muffs [clothing]; wrist warmers; headbands; shoes; 
boots; ankle boots; leather shoes; galoshes; rain boots; sports footwear; sandals; slippers; soles for footwear; heels; 
footwear uppers; none of the aforesaid goods in relation to bridal wear, wedding gowns, wedding dresses and 
accessories.

Cl.28;Games and playthings; dolls; dolls" clothing; dolls" clothing accessories; dolls" houses; furniture for dolls" 
houses; bean bag dolls; carnival masks; toy figures; playsets for action figures; plush toys; marionettes; parlour games; 
toys adapted for educational purposes; electronic educational teaching games; toy clocks and watches; electronic toys; 
hand-held electronic video games; free-standing video games apparatus; electronic amusement apparatus incorporating 
a liquid crystal display; free-standing video games machines; protective carrying cases specially adapted for handheld 
video games; mechanical toys; building games; toy building blocks; jigsaw puzzles; action skill games; chess games; 
board games; clockwork toys; magic tricks; playing cards; toy figures; musical toys; toy musical boxes; toy record 
cassette players; children"s play cosmetics of plastic, not usable; bathtub toys; infants" swings; multiple activity toys for 
babies; snow globes; marbles; spinning tops [toys]; toy money boxes; inflatable toys; bouncy castles; inflatable bath 
toys; stuffed toys; bubble making wand and solution sets; kites; toy buckets and spades; swimming rings; toy furniture; 
play tents; play mats incorporating infant toys [playthings]; toy bicycles; ride-on toy vehicles; scale model vehicles; toy 
scooters; toy cars; toy trucks; toy model hobby craft kits; water squirting toys; gymnastic and sporting articles; rubber 
balls; balloons; soccer balls; basketballs; baseballs; beach balls; bowling balls; tennis balls; tables for table tennis; golf 
balls; golf gloves; gloves for games; gloves made specifically for use in playing sports; baseball bats; hockey pucks; 
roller skates; scooters [toys]; skateboards; snowboards; wakeboards; bags especially designed for skis and surfboards; 
protectors for elbows for use when riding bicycles [sports articles]; skipping rope; targets; punching bags; shuttlecocks; 
flying discs [toys]; paper party favours; paper party hats; streamers [party novelties]; decorations for Christmas trees, 
except illumination articles and confectionery; Christmas stockings, accessories for games; fishing tackle; trivia cards; 
inflatable air mattresses for recreational use.

Cl.35;The bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, namely, 
soap, perfumery, essential oils, cosmetics, hair lotions, dentifrices, bleaching preparations and other substances for 
laundry use, cleaning, polishing, scouring and abrasive preparations, apparatus for recording, transmission or 
reproduction of sound or images, headphones, computer mice, mouse pads, USB flash drives, computer hardware, tablet 
computers, stands adapted for tablet computers, hand-held computers, software for tablet computers, DVDs, CD-ROMs, 
blank discs, digital recording media, cinematographic film exposed, computer games, downloadable video game 
programs, helmet cameras, software, joysticks, decorative magnets, audiovisual teaching apparatus, downloadable 
electronic publications, eyeglasses, eyeglass cases, eyeglass cords, eyeglass frames, spectacle lenses, binoculars, 
telescopes, optical apparatus and instruments, cellular phones, smartphones, portable telecommunications apparatus, 
telephone earpieces, battery chargers for cellular phones, downloadable ring tones for mobile phones, cases adapted for 
cellular phones, cell phone straps, bags adapted for laptops, DVD cases, cases adapted for cameras, cases adapted for 
optical articles, mechanisms for coin-operated apparatus, protective helmets for sports, photographic apparatus and 
instruments, helmet camera mounts, data gloves, cinematographic machines and apparatus, measuring apparatus, 
instructional and teaching apparatus and instruments, electrical weighing apparatus enabling customers to conveniently 
view and purchase those goods; the bringing together, for the benefit of others, of a variety of goods, excluding the 
transport thereof, namely, vehicles, apparatus for locomotion by land, air or water, bicycles, precious metals and their 
alloys, goldware, jewellery, precious stones, horological and chronometric instruments, musical instruments, paper, 
cardboard, printed matter, bookbinding material, printed photographs, stationery, stationery cases, diaries, agendas, 
adhesives namely glues for stationery or household purposes, artists" materials, paintbrushes, typewriters and office 
requisites other than furniture, instructional and teaching material other than apparatus, plastic materials for packaging, 
printing fonts, printing blocks, trading cards, printed publications, towels of paper, handkerchiefs of paper enabling 
customers to conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of 
goods, excluding the transport thereof, namely, leather and imitations of leather, bags, coin purses, wallets, credit card 
holders made of leather, keycases, key-cases of leather and skins, rucksacks, haversacks, carrying cases for documents, 
business card cases, school satchels, suitcases, bum-bags, empty cosmetic bags, trunks and travelling bags, luggage 
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tags of leather, clothing for pets, animal skins, umbrellas, parasols, walking sticks, whips, harness and saddlery enabling 
customers to conveniently view and purchase those goods; the bringing together, for the benefit of others, of a variety of 
goods, excluding the transport thereof, namely, furniture, mirrors, picture frames, photograph frames, storage boxes, 
magazine racks, bathroom fittings in the nature of furniture, baskets, trays not of metal, sculptures of bone, clothes racks, 
umbrella stands, screens in the nature of furniture, trolleys in the nature of furniture, chairs, divans, book rests in the 
nature of furniture, beds, bed frames, bed bases, cradles, crib bumpers, babies" bouncing chairs, highchairs for babies, 
baby walkers, changing mats, mats for infant playpens, chests for toys, baby changing platforms, mattresses, cushions, 
playpens for babies, party ornaments of plastic, decorative action figures of plastic, household or kitchen utensils and 
containers, combs, sponges, brushes, articles for cleaning purposes, glassware for household purposes, porcelain ware, 
toilet utensils, towel rings and holders, household or kitchen utensils or containers, thermal insulated containers for food 
or beverage, napkin holders, baskets for domestic use, vases, scent sprays, room perfume diffusers, candelabra in the 
nature of candlesticks, drinking straws, figurines namely statuettes of porcelain, ceramic, earthenware or glass, 
decorative articles made of porcelain, porcelain flower pots enabling customers to conveniently view and purchase those 
goods; the bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, namely, 
textile goods and substitutes for textile goods, bed linen, bed warmer covers, bed covers, bath linen except clothing, 
towels of textile, table linen not of paper, table covers, furniture coverings of textile, curtains of textile or plastic, 
individual place mats made of textile, doilies of textile enabling customers to conveniently view and purchase those 
goods; the bringing together, for the benefit of others, of a variety of goods, excluding the transport thereof, namely, 
clothing items, shoes, headgear for wear, belts for clothing, lace and embroidery, ribbons and braids, buttons, hooks and 
eyes, brooches in the nature of clothing accessories, needles, artificial flowers, hair ornaments not of precious metal, 
pins, buckles in the nature of clothing accessories, games, toys, gymnastic and sporting articles, decorations for 
Christmas trees enabling customers to conveniently view and purchase those goods; the bringing together, for the 
benefit of others, of a variety of goods, excluding the transport thereof, namely, meat, fish, poultry, game, meat extracts, 
preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and milk products, edible 
oils and fats, coffee, tea, cocoa, artificial coffee, rice, tapioca, sago, flour, cereal preparations, bread, pastries, 
confectionery, ice cream, sugar, honey, golden syrup, yeast, baking-powder, salt, mustard, vinegar, sauces in the nature 
of condiments, spices, ice, beer, mineral and aerated waters and other non-alcoholic beverages, fruit beverages and fruit 
juices, syrups and other preparations for making beverages enabling customers to conveniently view and purchase those 
goods; on-line retail and wholesale store services featuring soap, perfumery, essential oils, cosmetics, hair lotions, 
dentifrices, bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive 
preparations, apparatus for recording, transmission or reproduction of sound or images, headphones, computer mice, 
mouse pads, USB flash drives, computer hardware, tablet computers, stands adapted for tablet computers, hand-held 
computers, software for tablet computers, DVDs, CD-ROMs, blank discs, digital recording media, cinematographic film 
exposed, computer games, downloadable video game programs, helmet cameras, software, joysticks, decorative 
magnets, audiovisual teaching apparatus, downloadable electronic publications, eyeglasses, eyeglass cases, eyeglass 
cords, eyeglass frames, spectacle lenses, binoculars, telescopes, optical apparatus and instruments, cellular phones, 
smartphones, portable telecommunications apparatus, telephone earpieces, battery chargers for cellular phones, 
downloadable ring tones for mobile phones, cases adapted for cellular phones, cell phone straps, bags adapted for 
laptops, DVD cases, cases adapted for cameras, cases adapted for optical articles, mechanisms for coin-operated 
apparatus, protective helmets for sports, photographic apparatus and instruments, helmet camera mounts, data gloves, 
cinematographic machines and apparatus, measuring apparatus, instructional and teaching apparatus and instruments, 
electrical weighing apparatus; on-line retail and wholesale store services featuring vehicles, apparatus for locomotion by 
land, air or water, bicycles, precious metals and their alloys, goldware, jewellery, precious stones, horological and 
chronometric instruments, musical instruments, paper, cardboard, printed matter, bookbinding material, printed 
photographs, stationery, stationery cases, diaries, agendas, adhesives namely glues for stationery or household 
purposes, artists" materials, paintbrushes, typewriters and office requisites other than furniture, instructional and 
teaching material other than apparatus, plastic materials for packaging, printing fonts, printing blocks, trading cards, 
printed publications, towels of paper, handkerchiefs of paper; on-line retail and wholesale store services featuring leather 
and imitations of leather, bags, coin purses, wallets, credit card holders made of leather, keycases, key-cases of leather 
and skins, rucksacks, haversacks, carrying cases for documents, business card cases, school satchels, suitcases, bum-
bags, empty cosmetic bags, trunks and travelling bags, luggage tags of leather, clothing for pets, animal skins, umbrellas, 
parasols, walking sticks, whips, harness and saddlery; on-line retail and wholesale store services featuring furniture, 
mirrors, picture frames, photograph frames, storage boxes, magazine racks, bathroom fittings in the nature of furniture, 
baskets, trays not of metal, sculptures of bone, clothes racks, umbrella stands, screens in the nature of furniture, trolleys 
in the nature of furniture, chairs, divans, book rests in the nature of furniture, beds, bed frames, bed bases, cradles, crib 
bumpers, babies" bouncing chairs, highchairs for babies, baby walkers, changing mats, mats for infant playpens, chests 
for toys, baby changing platforms, mattresses, cushions, playpens for babies, party ornaments of plastic, decorative 
action figures of plastic, household or kitchen utensils and containers, combs, sponges, brushes, articles for cleaning 
purposes, glassware for household purposes, porcelain ware, toilet utensils, towel rings and holders, household or 
kitchen utensils or containers, thermal insulated containers for food or beverage, napkin holders, baskets for domestic 
use, vases, scent sprays, room perfume diffusers, candelabra in the nature of candlesticks, drinking straws, figurines 
namely statuettes of porcelain, ceramic, earthenware or glass, decorative articles made of porcelain, porcelain flower 
pots; on-line retail and wholesale store services featuring textile goods and substitutes for textile goods, bed linen, bed 
warmer covers, bed covers, bath linen except clothing, towels of textile, table linen not of paper, table covers, furniture 
coverings of textile, curtains of textile or plastic, individual place mats made of textile, doilies of textile; on-line retail and 
wholesale store services featuring clothing items, shoes, headgear for wear, belts for clothing, lace and embroidery, 
ribbons and braids, buttons, hooks and eyes, brooches in the nature of clothing accessories, needles, artificial flowers, 
hair ornaments not of precious metal, pins, buckles in the nature of clothing accessories, games, toys, gymnastic and 
sporting articles, decorations for Christmas trees; on-line retail and wholesale store services featuring meat, fish, poultry, 
game, meat extracts, preserved, frozen, dried and cooked fruits and vegetables, jellies, jams, compotes, eggs, milk and 
milk products, edible oils and fats, coffee, tea, cocoa, artificial coffee, rice, tapioca, sago, flour, cereal preparations, bread, 
pastries, confectionery, ice cream, sugar, honey, golden syrup, yeast, baking-powder, salt, mustard, vinegar, sauces in 
the nature of condiments, spices, ice, beer, mineral and aerated waters and other non¬alcoholic beverages, fruit 
beverages and fruit juices, syrups and other preparations for making beverages; presentation of goods on 
communication media, for retail purposes; business merchandising display services; sales promotion for others; 
organization of events, exhibitions, fairs and shows for commercial, promotional and advertising purposes; advertising, 
including on-line advertising on a computer network; business administration; office functions; business management 
assistance; import-export agency services; personnel management consultancy; relocation services for businesses; 
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secretarial services; book-keeping; rental of vending machines; retail or wholesale services for pharmaceutical, veterinary
and sanitary preparations and medical supplies.

Cl.41;Entertainment services; entertainment in the form of films; producing, distribution and rental of motion pictures, 
television and radio programmes, sound recordings and videos; production of entertainment live performances; showing 
of cinematographic films; presentation of recital; television entertainment in the nature of live-action, comedy, drama, 
and/or animated television programmes; rental of videotapes; providing temporary use of non-downloadable game 
software, for multimedia entertainment; providing on-line electronic publications, not downloadable; television 
entertainment; education and entertainment services provided via a global computer network; providing non-
downloadable films via the internet; provision of games on the internet, non-downloadable; publication of books, 
magazines and electronic publications on cinema, music and video games; information on services related to games, 
music and cinema services available on-line, not downloadable; booking of rooms for entertainment; provision of 
entertainment facilities; entertainment services for holiday camp; amusement parks; amusement parks and arcades; 
theme park services; zoological garden services; amusement park services; providing waterpark services; entertainment 
services in the nature of an amusement park show; organisation of entertainment, sporting, recreational, cultural and 
artistic events; organisation of group recreational activities; ticket agency services; ticket reservation and booking 
services for entertainment, sporting and cultural events; booking of seats for shows and booking of theatre tickets; ticket 
reservation and booking services for cinema presentations; entertainment information; providing information on 
entertainment through computer networks; providing entertainment events in the form of live music shows; rental of 
amusement machines and apparatus; conferences, exhibitions and seminars; arranging of contests; organization of 
competitions; theater productions; sporting and cultural activities; providing recreation facilities; teaching; providing of 
training; organization of training courses; workshops for training purposes; production of training videos; conducting of 
instructional seminars; provision of information relating to training; recreation and training services; provision of training 
facilities; instruction in group exercise; provision of instruction relating to nutrition; publishing printed matter and 
publications; publication of books, magazines, almanacs and journals; providing on-line publications; sporting and 
cultural activities.
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3693878    29/06/2017
[International Registration No. : 1377739]
Shadesign GmbH + Co KG

Europastrasse 8 A-9524 St. Magdalen AT

Address for service in India/Attorney address:
D. P. AHUJA & CO.

14/2, PALM AVENUE, CALCUTTA - 700019

Proposed to be Used
IR DIVISION
Cl.6;Supporting and clamping columns, assembly base plates, wall brackets, cranks and fabric shafts, all 
aforementioned goods made of metal or predominantly of metal, in particular for shading systems, privacy screens and 
room partitions, wire rope, tensioning cables of metal; and associated parts for all of the aforesaid goods.

Cl.19;Privacy screen, room partition and/or awning structures for holding and tensioning material webs, in particular 
textile material webs, webs of natural material and/or plastic, in particular in the form of covers, sheets, sailcloth, sun 
sails, awning fabric, and associated parts for all of the aforesaid goods.

Cl.22;Shading canopies based on textile material webs and/or material webs of natural materials and/or plastics, in 
particular awnings, tarpaulins, awnings, sailcloth, awnings, fabric for awnings; awnings or awning-like shading canopies 
of textile materials, natural materials and/or plastics; ropes and cord of natural or artificial textile fibres, or plastics, in 
particular for tensioning and supporting covers, sheets, sailcloth, sun sails, awning fabric; the aforesaid shading 
canopies in particular for terraces, balconies, open spaces, green spaces and landscaped areas, caravans, motor homes, 
boats and/or ships; associated parts for all of the aforesaid goods.
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3706334    30/09/2017
[International Registration No. : 1378982]
STENGER GMBH

Darmstädter Straße 184 63456 Hanau Germany

Address for service in India/Attorney address:
R.K. DEWAN & CO.

Podar Chambers, S.A. Brelvi Road, Fort, Mumbai 400 001.

Proposed to be Used
IR DIVISION
Cl.6;Hoses made of metal or of metal with synthetics as well as hose fittings made of metal or of metal with synthetics, 
especially protective hoses with the corresponding fittings for lines carrying, electric current, gases including 
compressed air, liquids including oil including protective hoses and fittings for optical conductors (glass-fibre cables) as 
well as suction, waste gas and blower hoses made of metal or of metal with synthetics as well as corresponding hose 
fittings.

Cl.17;Hoses made of synthetics or of synthetics with metal as well as hose fittings made of synthetics or of synthetics 
with metal, especially protective hoses with the corresponding fittings for lines carrying electric current, gases including 
compressed air, liquids including oil including protective hoses and fittings for optical conductors (glass-fibre cables) as 
well as suction, waste gas and blower hoses made of synthetics or of synthetics with metal as well as corresponding 
hose fittings.
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3706342    11/08/2017
[International Registration No. : 1378903]
GENESIS BRANDS LIMITED

7 Ellerbeck Way, Stokesley Business Park Stokesley, North Yorkshire TS9 5JZ United Kingdom

Address for service in India/Attorney address:
UNITED OVERSEA TRADE MARK COMPANY

52,SUKHDEV VIHAR, MATHURA ROAD, NEW DELHI- 110 025.

Proposed to be Used
IR DIVISION
Cl.6;Profiles and finishing profiles (of metal or of metal alloys); finishing profiles (of metal or of metal alloys) for wall, 
floor or stair installations; edgings, cappings, covings, spacers, skirtings, trim, ramps, joints and joining strips, nosings, 
listellos (all of metal or of metal alloys); metal building materials, ironmongery, small items of metal hardware, goods of 
common metal not included in other classes; finishing materials (of metal or of metal alloys) for use in building and 
decorating.

Cl.8;Hand tools and hand operated implements; parts and fittings for the aforesaid goods.

Cl.17;Sealing materials; insulating materials; adhesive strips and adhesive tapes; seals and sealing strips; seals, 
sealing strips; seals and sealing strips for domestic or household use; seals and sealing strips for sealing around the 
edges of basins, sinks, shower units, baths and swimming pools.

Cl.19;Trim, trim strips, edging, grips, and finishing strips all for use with floor coverings; trim, trim strips, edging, grips, 
movement joints, finishing strips; fillets, listels, listellos, (being construction materials), battens and coving; all the 
aforesaid goods not being metal.
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3707910    29/06/2017
[International Registration No. : 1378298]
DOVU LIMITED

1st Floor, College House 32-36, College Green Bristol BS1 5SP United Kingdom

Address for service in India/Attorney address:
H K ACHARYA & COMPANY

HK AVENUE,19 SWASTIK SOCIETY,NAVRANGPURA,AHMEDABAD 380 009,GUJRAT,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Computer software relating to virtual currency.

Cl.35;Database management.

Cl.36;Financial services relating to virtual currency.

Cl.42;Design, development and hosting of application protocol interface (API); design and development of computer 
software for reading, transmitting and organising data; software development, programming and implementation; design 
and development of computer database software; software development; design and development of data processing 
software.
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Priority claimed from 30/03/2017; Application No. : 016525321 ;European Union 

3709085    28/09/2017
[International Registration No. : 1380440]
CYTENA GMBH

Georges-Koehler-Allee 103 79110 Freiburg Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS A WHOLE.

Cl.9;Laboratory apparatus and instruments, in particular laboratory apparatus and instruments for the processing 
and/or investigation of particles, especially laboratory apparatus and instruments for the imaging, identification, isolation, 
separation, dispensing and/or deposition of particles, in particular of individual or single particles, and laboratory 
apparatus and instruments for the handling and/or culture of cells, in particular of individual or single cells, and 
laboratory apparatus and instruments for the processing and/a investigation of cells, especially laboratory apparatus and 
instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of cells, in particular of 
individual or single cells, and laboratory apparatus and instruments generating and/or detecting fluorescent or 
luminescent signals associated with particles and/or cells, for the imaging, identification, isolation, separation, 
dispensing and/or deposition of particles and/or cells, in particular of individual or single particles and/or cells, and 
laboratory apparatus and instruments for the imaging, identification, isolation, separation, dispensing and/or deposition 
of cells for genetic or biochemical analysis, in particular of individual or single cells, and laboratory apparatus and 
instruments for the imaging, identification, isolation, separation, dispensing and/or deposition of eukaryotic cells, 
especially, animal, plant, insect, fungal or human cells, and/or of prokaryotic cells, especially bacterial cells, in particular 
of individual or single such cells; laboratory apparatus for processing cells; cell culture apparatus for laboratory use; 
scientific research and laboratory apparatus, in particular scientific research and laboratory apparatus for the processing 
and/or investigation of cells or other particles, especially laboratory apparatus and instruments for the imaging, 
identification, isolation, separation, dispensing and/or deposition of particles, especially of individual or single cells or 
other particles, in particular such scientific research and laboratory apparatus generating and/or detecting fluorescent or 
luminescent signals associated with such cells or other particles, and such scientific research and laboratory apparatus 
for genetic or biochemical analysis or cells, and such scientific research and laboratory apparatus for eukaryotic cells, 
especially, animal, plant, insect, fungal or human cells, and/or for prokaryotic cells, especially bacterial cells.

Cl.10;Apparatus for processing cells for medical use, in particular apparatus for the handling and/or culture of cells, in 
particular of individual or single cells, for medical use, and apparatus for the imaging, identification, isolation, separation 
dispensing and/or deposition of cells, in particular of individual or single cells, for medical use, and apparatus generating 
and/or detecting fluorescent or luminescent signals associated with cells for the imaging, identification, isolation, 
separation, dispensing and/or deposition of cells, in particular of individual or single cells, for medical use, and apparatus 
for the imaging, identification, isolation, separation, dispensing and/or deposition of cells for genetic or biochemical 
analysis, in particular of individual or single cells, for medical use, and apparatus for the imaging, identification, isolation, 
separation, dispensing and/or deposition of eukaryotic cells, especially, animal, plant, insect, fungal or human cells, 
and/or of prokaryotic cells, especially bacterial cells, in particular of individual or single such cells, for medical use; cell 
culture apparatus for medical use.

6434



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

3711326    30/08/2016
[International Registration No. : 1381364]
SHANGHAI LANTERN NETWORK TECHNOLOGY CO., LTD.

Room N2025, Block 24, No.2 Xincheng Road, Nicheng Town, Pudong New Area Shanghai China

Address for service in India/Attorney address:
MASON & ASSOCIATES

S-145, LOWER GROUND FLOOR, GREATER KAILASH, PART-I NEW DELHI-110048

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; [downloadable software] computer programs; computer software applications, 
downloadable; computer game software; data processing apparatus; [data processing equipment] couplers; computer 
peripheral devices; [data processing equipment] readers; integrated circuit cards [smart cards] / smart cards [integrated 
circuit cards]; electronic agendas; electronic tags for goods; photocopiers [photographic, electrostatic, thermic]; 
weighing apparatus and instruments; measures; digital signs; computer networking and data communications 
equipment; Global Positioning System [GPS] apparatus; intercommunication apparatus; smartphones; ear plug (term 
considered too vague by the International Bureau - rule 13 (2) (b) of the Common Regulations); audio- and video-
receivers; [photography] cameras; surveying apparatus and instruments; optical apparatus and instruments; telephone 
wires; [integrated circuits] chips; semi-conductors; electrical adapters; transistors [electronic]; video screens; remote 
control apparatus; igniting apparatus, electric, for igniting at a distance / electric apparatus for remote ignition; protection 
devices for personal use against accidents; modems; electric batteries; transponders; animated cartoons; headphones; 
theft prevention installations, electric; 3D spectacles.

Cl.35;Presentation of goods on communication media, for retail purposes; providing business information via a web 
site; sales promotion for others; personnel management consultancy; relocation services for businesses; systemization 
of information into computer databases; book-keeping / accounting; on-line advertising on a computer network; rental of 
advertising time on communication media; business management and organization consultancy.

Cl.36;Insurance consultancy; financing services; antique appraisal; real estate management; brokerage; surety 
services / bail-bonding / guarantees; charitable fund raising; trusteeship / fiduciary; pawn brokerage; electronic funds 
transfer.

Cl.38;message sending; providing access to databases; computer aided transmission of messages and images; 
[telecommunications services] electronic bulletin board services; video-conferencing services; voice mail services; 
providing user access to global computer networks; communications by computer terminals; providing online forums.

Cl.42;Technical research; information technology [IT] consultancy; consultancy in the design and development of 
computer hardware; software as a service [SaaS]; computer technology consultancy; quality control; material testing; 
data conversion of computer programs and data [not physical conversion]; electronic data storage; industrial design.
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Priority claimed from 19/04/2017; Application No. : 302017000042635 ;Italy 

3711597    05/07/2017
[International Registration No. : 1381169]
TECHNO GROUP S.R.L.

Via Bancora e Rimoldi, 27 I-22070 GUANZATE (CO) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Couplings, electric; electrical cabling; circuit breakers; connections for electric lines; cell switches [electricity]; 
wire connectors [electricity]; branch boxes [electricity]; electrical adapters; electrical power supplies; collectors, electric; 
conductors, electric; contacts, electric; relays, electric; jump start cables; shielded electric cables; insulated electric 
cables; screw-on closure caps for electric cables and their parts; electrical fuse boxes; power distribution boxes; junction 
boxes [electricity]; terminals [electricity]; power adapters; current rectifiers; AC/DC power supplies; electrical fuses; 
electrical outlet plates, shaped; electrical plugs and sockets; power line conditioners; plug connectors; power 
connectors; connectors [electricity]; electronic connectors; electric cable connectors; insulated electrical connectors; 
connectors for electronic circuits; plug-in connectors; threaded electrical cable connectors; converters for electric plugs; 
color filters for television and cinematographic cameras; plug adapters; electric cords; jack cables; coaxial cables; feeder 
cables; printer cables; telecommunication cables; electronic cables; Ethernet cables; optical cables; universal serial bus 
[USB] cables; jump start cables; starter cables for motors; electric cables and wires; jump start cables; fibre [fiber (Am.)] 
optic cables; battery cables; guitar cables; computer cables; microphone cables; modem cables; radio relay cables; 
ducting for electric cables; sheaths for electric cables; electrical raceways; cable television receivers; cable television 
transmitters; mineral insulated electric cables; cables for electrical signal transmission; cables for optical signal 
transmission; junction sleeves for electric cables; cables for electrical or optical signal transmission; cables for electrical 
and optical signal transmission systems; protective sheaths for fiber optical cables; materials for electricity mains [wires, 
cables]; scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
[supervision], life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
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distributing, transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or 
reproduction of sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital 
recording media; mechanisms for coin-operated apparatus; cash registers; data processing equipment; computer; 
computer software; fire extinguishers.

Cl.11;Friction lighters for igniting gas; lighters; regulating and safety accessories for water apparatus; regulating and 
safety accessories for water pipes; regulating and safety accessories for gas apparatus; regulating and safety 
accessories for gas pipes; feeding apparatus for heating boilers; drying apparatus and installations; lighting apparatus 
and installations; cooling appliances and installations; refrigerating appliances and installations; cooking apparatus and 
installations; sanitary apparatus and installations; ventilation [air-conditioning] installations and apparatus; water filtering 
apparatus; fumigation apparatus, not for medical purposes; filters for air conditioning; filters for drinking water; 
chandeliers; electric lamps; lamps; light bulbs, electric; light bulbs; taps [faucets]; heat exchangers, other than parts of 
machines; coils [parts of distilling, heating or cooling installations]; flexible pipes being parts of bath plumbing 
installations; flexible pipes being parts of shower plumbing installations; flexible pipes being parts of wash-hand basin 
plumbing installations; flexible pipes being parts of sink plumbing installations; luminous tubes for lighting; boiler pipes 
[tubes] for heating installations; cooking utensils, electric; level controlling valves in tanks; thermostatic valves [parts of 
heating installations]; thermostatic radiator valves; heating installations; boilers for heating installations; burners for 
heating installations; steam generating installations; air-conditioning apparatus; water distribution installations; air 
valves for steam heating installations; anti-splash tap nozzles; aquarium filtration apparatus; bath fittings; dampers 
[heating]; distillation apparatus; distillation columns; expansion tanks for central heating installations; taps [cocks, 
spigots] [faucets (Am.)] for pipes; filters [parts of household or industrial installations]; fountains; gas lighters; gas 
scrubbing apparatus; hot air bath fittings; humidifiers for central heating radiators; kiln furniture [supports]; lamp 
mantles; lamp chimneys; lamp glasses; lamp globes; lamp reflectors; lamp shades; lampshade holders; light diffusers; 
loading apparatus for furnaces; mixer taps for water pipes; gas scrubbers [parts of gas installations]; sockets for electric 
lights; washers for water taps; pipes [parts of sanitary installations].

Cl.17;Drywall joint compounds; pipe joint compounds; drywall joint tape; pipe joint tape; expansion joint fillers for 
pavement; plastics in extruded form for use in manufacture; unprocessed and semi-processed rubber, gutta-percha, gum, 
asbestos, mica and substitutes for all these materials; plastics and resins in extruded form for use in manufacture; 
packing, stopping and insulating materials; clutch linings; non-metal fittings [scaffolds, supports] for compressed air 
lines; junctions, not of metal, for pipes; non-conducting materials for retaining heat; pipe muffs, not of metal; reinforcing 
materials, not of metal, for pipes; rings of rubber, water-tight rings; watertight rings for plumbing pipes; rings of metal for 
use as pipe connection seals; insulating paper; flexible plastic conduits for plumbing purposes; industrial packaging 
containers of rubber; insulating splice covers for electrical cables; cords of rubber; insulating felt; vulcanized fiber [fibre]; 
plastic fibers [fibres], not for textile use; fiberglass for insulation; threads of plastic for soldering; elastic threads, not for 
use in textiles; foils of metal for insulating; gaskets; cylinder jointings; gaskets of metal; gaskets, not of metal; pipe 
gaskets; pipe joints, not of metal; elbows, not of metal, for pipes; ebonite [vulcanite]; rubber for use in manufacture; 
synthetic rubber; insulation jackets for industrial pipes; waterproof packings; weatherstripping, not of metal, for 
buildings; weatherstripping for use in homes; weatherstripping for use in automobiles; asbestos packing for pistons; 
asbestos packing for valves; expansion joint fillers; weatherstripping; insulators; electrical insulators; insulators for 
cables; insulators for electric mains; glass wool for insulation; mineral wool [insulator]; sleeves of rubber for protecting 
parts of machines; sealant compounds for joints; padding materials of rubber or plastics; padding materials of rubber for 
shipping containers; acoustic insulation materials; thermal insulating materials; glass fiber filtering materials; insulating 
materials; electrical insulating materials; insulation materials for pipes; filtering materials [semi-processed foams or films 
of plastic]; caulking materials; packing [cushioning, stuffing] materials of rubber or plastics; plastic substances, semi-
processed; insulating tapes; self-adhesive tapes, other than stationery and not for medical or household purposes; 
adhesive bands, other than stationery and not for medical or household purposes; substances for insulating buildings 
against moisture; junctions, not of metal, for flexible pipes; fittings, not of metal, for rigid pipes; synthetic resins [semi-
finished products]; insulating plaster; washers of rubber or vulcanized fiber [fibre]; rubber stoppers; insulating fabrics; 
hoses made of rubber; hoses made of plastic; flexible hoses, not of metal; clack valves of rubber; valves of india-rubber 
or vulcanized fiber [fibre].
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3711654    26/10/2017
[International Registration No. : 1380889]
ANIMONDA PETCARE GMBH

Frankfurter Straße 31 49214 Bad Rothenfelde Germany

Address for service in India/Attorney address:
D.P. AHUJA & CO

DLF STAR TOWER, OFFICE NO. 510, SECTOR-30, GURGAON 122001, NCR

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Sanitary preparations for medical purposes; dietary supplements for animals; disinfectants; preparations for 
destroying vermin; dietary supplements for pets; dietetic substances adapted for veterinary use; nutritional supplements; 
dietary supplements for pets in the nature of a powdered drink mix; fungicides; herbicides; pharmaceutical compositions; 
pharmaceutical creams; pharmaceutical preparations; pharmaceuticals; veterinary diagnostic reagents; veterinary 
preparations; veterinary preparations; sanitary preparations for veterinary use; food supplements for veterinary use; 
medical foodstuff additives for veterinary use; veterinary preparations and substances; antibiotics for veterinary use; 
diagnostic preparations for veterinary purposes; hygienic preparations for veterinary use; feed supplements for 
veterinary use; dietetic substances adapted for veterinary use; biochemical preparations for veterinary use; chemical 
reagents for veterinary use; medicated animal feed; reagents for analytical purposes [for veterinary purposes]; veterinary 
preparations for treatment of intestinal bacteria; petroleum jelly for medical or veterinary purposes; greases for medical 
or veterinary purposes; ferments for medical or veterinary use; diagnostic preparations for medical or veterinary 
purposes; medical and veterinary preparations and articles.

Cl.31;Dog biscuits; beverages for pets; litter for animals; foodstuffs and fodder for animals; cereals preparations being 
food for animals; salt licks; malt albumin for animal consumption [other than for medical use]; live animals; fresh fruits 
and vegetables; seeds; malt; algarovilla for animal consumption; algae for human or animal consumption; aloe vera 
plants; aromatic sand for pets [litter]; oysters, live; trees; berries, fresh fruits; flower bulbs; beans, fresh; distillery waste 
for animal consumption; eggs for hatching, fertilised; chicory, fresh; peas, fresh; peanuts, fresh; peanut meal for animals; 
peanut cake for animals; fish, live; fishing bait, live; fish meal for animal consumption; cucumbers, fresh; lemons, fresh; 
lettuce, fresh; leeks, fresh; spinach, fresh; pet food; lime for animal forage; grains for animal consumption; meal for 
animals; straw [forage]; poultry, live; mash for fattening livestock; vegetables, fresh; barley; sanded paper for pets [litter]; 
grains [cereals]; cereal seeds, unprocessed; groats for poultry; oats; hazelnuts; yeast for animal consumption; hay; 
undressed timber; wood chips for the manufacture of wood pulp; hops; hop cones; lobsters, live; cocoa beans, raw; 
potatoes, fresh; edible chews for animals; seed germ for botanical purposes; bran; bran mash for animal consumption; 
coconuts; coconut shell; kola nuts; copra; rough cork; strengthening animal forage; wreaths of natural flowers; live 
crayfish; crustaceans, live; garden herbs, fresh; spiny lobsters, live; preparations for egg laying poultry; linseed for 
animal consumption; linseed meal for animal consumption; flax meal [fodder]; lentils, fresh; maize; maize cake for cattle; 
malt for brewing and distilling; almonds [fruits]; chestnuts, fresh; animal fattening preparations; stall food for animals; 
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menagerie animals; straw mulch; flowers; by-products of the processing of cereals, for animal consumption; nuts [fruits]; 
fruit, fresh; olives, fresh; oil cake; palms [leaves of the palm tree]; palm trees; plants; plants, dried, for decoration; 
seedlings; mushrooms, fresh; mushroom spawn for propagation; peppers [plants]; pollen [raw material]; rape cake for 
cattle; vine plants; rice, unprocessed; rice meal for forage; rhubarb, fresh; fish spawn; rye; unsawn timber; rose bushes; 
beet, fresh; sowing seeds; residue in a still after distillation; sea-cucumbers, live; silkworms; silkworm eggs; cuttle bone 
for birds; bushes; straw litter; pine cones; bred stock; natural turf; litter peat; grapes, fresh; fruit residue [marc]; draff; 
flowers, dried, for decoration; truffles, fresh; fodder; salt for cattle; bird food; juniper berries; wheat; wheat germ for 
animal consumption; roots for food; chicory roots; citrus fruit, fresh; bagasses of cane [raw material]; sugarcane; onions, 
fresh vegetables; live clams.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 11/05/2017; Application No. : 707957 ;Switzerland 

3713228    11/10/2017
[International Registration No. : 1379734]
ADECCO GROUP AG

Bellerivestrasse 30 CH-8008 Zürich Switzerland

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Employment agency services, namely placement of young people in order to provide them with their first 
apprenticeship, employment and vocational training; consultancy relating to personnel management; selection, 
recruitment and placement of permanent personnel; public relations services.

Cl.41;Education and training over several months; preparation and conducting of tailor-made workshops and seminars 
(including online) lasting several months in the fields of techniques and skills for jobseekers, networking, career 
management, company management and executive training; organization and conducting of competitions and games 
over several months, including online, in the field of career planning; talent competitions over several months; career 
guidance and coaching for young people; entertainment.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 02/08/2017; Application No. : 3678438 ;Spain 

3713230    29/08/2017
[International Registration No. : 1381230]
NICE COLD CORPORATION, S.L.

c/ Coure, 9 Pol. Ind. Sant Francesc E-08755 CASTELLBISBAL Barcelona Spain

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.29;Meat, fish, poultry and game, meat extracts, fruit and vegetables, being frozen, canned, dried and cooked.

Cl.40;Treatment of materials; food processing; freezing services; food freezing services.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 24/02/2017; Application No. : 2017/00456 ;Ireland 

3716430    21/08/2017
[International Registration No. : 1381736]
SCIENCE FOUNDATION IRELAND

Wilton Park House, Wilton Place Dublin 2 Ireland

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
The mark to be used as whole.

Cl.35;Promoting Ireland as a location for research and development in the fields of science, technology, maths and 
engineering; promoting Ireland as a leading location for science, technology, maths and engineering based industry; 
promoting and raising public awareness of the importance of science, technology, maths and engineering and research in 
the foregoing areas; business organisation and administration of grant applications; business administration of peer 
review of research proposals; organising and administering grant schemes, and research programmes in respect of 
which grants have been made; organising and administering research and educational programmes in the field of 
science, technology, maths and engineering; administration and management of research grants; management of grant 
funding for research programs in respect of which grants have been made; management of grant funding for the research 
and educational programs of others in the field of science, technology, maths and engineering.

Cl.36;Providing grants, awards and other financial sponsorship in the fields of science, technology, maths and 
engineering; raising funds for research in the fields of science, technology, maths and engineering; provision of finance 
and grant aid; funding and investment in relation to research and development; financial assistance and financial aid in 
research development projects; providing financial grant applications; assessing proposals for research projects for the 
purpose of making financial grants; providing funding for symposia, seminars and courses of instruction related to 
science, technology, maths and engineering subject matter, intellectual property and/or the importance of science, 
technology, maths and engineering generally.

Cl.41;Education in the fields of science technology, maths and engineering assessing proposals for research projects 
and ongoing assessments and review of research projects; provision of training in the field of science, technology, maths 
and engineering; arranging and conducting workshops in respect of research techniques and in the fields of science, 
technology, maths and engineering generally; symposia, seminars and courses of instruction related to scientific subject 
matter, intellectual property and/or the importance of science, technology, maths and engineering generally; publication 
of books, newspapers, magazines, pamphlets, periodicals and other printed matter, texts and databases in the fields of 
science, technology, maths and engineering; issuing of awards and conducting award ceremonies in the field of science, 
technology, maths and engineering; providing peer review of educational research proposals; providing assessment of 
educational research projects.

Cl.42;Providing assistance and aid in the nature of expert advice and recommendations to governmental and regulatory
organisations in relation to research and development projects; providing peer review in the field of science, technology, 
maths and engineering research projects; providing a database of scientific, technological, maths and engineering 
information in the nature of descriptions of funded projects and reports of progress made on funded projects; providing a 
database containing information in the field of biotechnology and information and communications technology; providing 
ongoing review and assessments of science, technology, maths and engineering research projects.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 19/09/2017; Application No. : 87613512 ;United States of America 

3716473    19/09/2017
[International Registration No. : 1382288]
PLURALSIGHT, LLC

182 N. Union Avenue Farmington UT 84025 United States of America

Address for service in India/Attorney address:
SAIKRISHNA & ASSOCIATES

B-140, SEC-51, NOIDA-201301

Proposed to be Used
IR DIVISION
Cl.9;Artificial intelligence software; computer software, namely, artificial intelligence (AI) decision analysis software; 
computer software for data analysis and decision-making based on artificial intelligence and machine learning; computer 
software for dynamically altering user interface and user experience based on artificial intelligence and machine learning; 
artificial intelligence software that allows users to input queries and receive answers, and search for and retrieve 
information from databases; interactive software featuring artificial intelligence and machine learning for searching 
information on websites and other resources on global computer networks for content adaptation and customization to 
user needs; computer software based on artificial intelligence and machine learning for use in assessing an individual"s 
knowledge, skills, abilities and proficiencies and for making recommendations on how to improve same; computer 
software based on artificial intelligence and machine learning for use in assessing risk and opportunities and for 
decision-making

Cl.42;Design, research and development services in the field of artificial intelligence and machine learning; software as 
a service (SaaS) services; software as a service (SaaS) services featuring artificial intelligence (AI) decision analysis 
software; software as a service (SaaS) services featuring software for data analysis and decision-making based on 
artificial intelligence and machine learning; software as a service (SaaS) services featuring artificial intelligence software 
that allows users to input queries and receive answers, and search for and retrieve information from databases; providing 
platform as a service (PaaS) featuring software for data processing based on artificial intelligence and machine learning; 
providing computer data analysis based on artificial intelligence and machine learning; software as a service (SaaS) 
featuring software for data processing based on artificial intelligence and machine learning; computer software 
consulting services in the fields of artificial intelligence and machine learning; software as a services (SAAS) services 
featuring software for dynamically altering user interface and user experience based on artificial intelligence and machine 
learning; software as a service (SaaS) services featuring software based on artificial intelligence and machine learning for 
use in assessing an individual"s knowledge, skills, abilities and proficiencies and for making recommendations on how to 
improve same; software as a service (SaaS) services featuring software based on artificial intelligence and machine 
learning for use in assessing risk and opportunities and for decision-making
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 07/07/2017; Application No. : 302017000076939 ;Italy 

3723217    10/07/2017
[International Registration No. : 1382655]
LOTTO SPORT ITALIA S.P.A.

Via Montebelluna, 5/7 I-31040 TREVIGNANO (TV) Italy

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.18;Leather and imitations of leather, animal skins, hides; luggage trunks and travelling bags; umbrellas; parasols; 
walking sticks; whips; harness and saddlery; attaché cases; bags [envelopes, pouches] of leather, for packaging; bags 
for campers; bags for climbers; bags for sports; bands of leather; beach bags; boxes of leather or leather board; boxes of 
vulcanised fibre; briefcases; canes; card cases [notecases]; cases, of leather or leatherboard; cattle skins; chain mesh 
purses; chamois leather, other than for cleaning purposes; furniture coverings of leather; game bags [hunting 
accessories]; garment bags for travel; handbags; haversacks; imitation leather; keycases [leatherware]; leather laces; 
leather shoulder belts; leatherboard; moleskin [imitation of leather]; mountaineering sticks; muzzles; net bags for 
shopping; nose bags [feed bags]; pocket wallets; purses; rucksacks; school bags; shopping bags; suitcases; tool bags of
leather, empty; travelling sets [leatherware]; umbrella covers; valises; vanity cases, not fitted; wheeled shopping bags.

Cl.25;Clothing, footwear, headgear; ascots; babies" pants; bandanas [neckerchiefs]; bath robes; bath sandals; bath 
slippers; bathing caps; bathing drawers; bathing suits; beach clothes; beach shoes; belts [clothing]; berets; bibs, not of 
paper; boas [necklets]; boot uppers; boots; boots for sports; braces for clothing [suspenders]; brassieres; breeches [for 
wear]; camisoles; cap peaks; caps [headwear]; chemisettes; clothing for gymnastics; clothing of imitations of leather; 
clothing of leather; coats; collar protectors for wear; collars [clothing]; combinations [clothing]; masquerade costumes; 
cuffs; cyclists" clothing; detachable collars; drawers [clothing]; dress shields; dressing gowns; ear muffs [clothing]; 
esparto shoes or sandals; fishing vests; fittings of metal for shoes and boots; football boots; footmuffs, not electrically 
heated; footwear uppers; frocks; gabardines [clothing]; gaiter straps; galoshes; girdles; gloves [clothing]; gymnastic 
shoes; half-boots; hats; headbands [clothing]; headgear for wear; heelpieces for boots and shoes; heelpieces for 
stockings; heels; hoods [clothing]; hosiery; inner soles; jackets [clothing]; jerseys [clothing]; knitwear [clothing]; lace 
boots; layettes [clothing]; leggings; body linen [garments]; mantillas; mittens; money belts [clothing]; motorists" 
clothing; muffs [clothing]; neckties; non-slipping devices for boots and shoes; outerclothing; overalls; overcoats; 
pajamas; paper hats [clothing]; parkas; pelerines; pelisses; petticoats; pocket squares; pockets for clothing; ready-made 
clothing; ready-made linings [parts of clothing]; sandals; saris; sashes for wear; scarfs; shirt fronts; shirt yokes; shirts; 
shoes; shoulder wraps; shower caps; singlets; skirts; skull caps; sleep masks; slippers; smocks; sock suspenders; 
socks; soles for footwear; sports shoes; stocking suspenders; stockings; sweat-absorbent stockings; studs for football 
boots; stuff jackets [clothing]; suits; sun visors; sweat-absorbent underclothing [underwear]; sweaters; teddies 
[undergarments]; tee-shirts; tights; tips for footwear; top hats; trouser straps; trousers; turbans; underpants; underwear; 
uniforms; veils [clothing]; vests; visors [headwear]; waterproof clothing; welts for boots and shoes; wet suits for water-
skiing; wimples; wooden shoes.

Cl.35;Sale by retail, wholesale, online and by mail order of: clothing, sportswear, footwear, sports footwear, headgear, 
belts, perfumery, cosmetics, soaps, watches, spectacles, sunglasses, sports glasses, spectacle frames, spectacle cases, 
protective and safety clothing and footwear, protective helmets for sports, luggage, rucksacks, bags, holdalls for sports, 
bags for sporting articles, goods made from paper, stationery, gymnastic and sporting articles, footballs, shin pads, knee 
pads, gloves for sports, gymnastic mats, household and kitchen utensils and containers, woven and textile products, 
household linen, bedlinen, blankets, table linens.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

 

Priority claimed from 06/05/2017; Application No. : 87439589 ;United States of America 

3723270    25/10/2017
[International Registration No. : 1383707]
BANQU, INC.

4100 Heatherton Place Minnetonka MN 55345 United States of America

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Business networking.

Cl.36;Payment and funds verification services, namely, providing digital economic identities to consumers to 
participate in the global supply chain.

Cl.42;Providing an online non-downloadable software application for business networking, contact development and 
for providing a digital economic identity to consumers to participate in the global supply chain; software as a service 
(SAAS) services featuring software for business networking, contact development and accessing and maintaining a 
database of consumers' digital economic identities used to participate in the global supply chain.

Cl.45;Identification verification services, namely, providing authentication of personal identification information to 
create digital economic identities for consumers to participate in the global supply chain.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 27/06/2017; Application No. : 87506733 ;United States of America 

3723598    23/10/2017
[International Registration No. : 1382715]
THE ROCKET SCIENCE GROUP LLC

Suite 5000, 675 Ponce de Leon Ave NE Atlanta GA 30308 United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer software for marketing services, namely, supporting and managing the creation, sending, optimizing and 
targeting of bulk electronic mail, advertising and promotional campaigns and surveys, and for promotion of e-commerce 
web sites.

Cl.35;Advertising, promotion, and marketing services in the nature of e-mail campaigns for others; business monitoring
and consulting services, namely, tracking web sites and applications of others to provide strategy, insight, marketing, 
sales, operation, product design, particularly specializing in the use of analytic and statistic models for the understanding 
and predicting of consumers, businesses, and market trends and actions; commercial assistance relating to system 
implementation and system integration.

Cl.38;Broadcast communication services, namely, transmitting e-mails, faxes, text messages and telephone voice 
messages to designated recipients for others; electronic transmission of e-mail for e-mail marketing; telecommunication 
services, namely, providing e-mail notification alerts via the internet.

Cl.42;Electronic storage of documents and archived e-mails; integration of computer systems and networks; providing 
on-line non-downloadable software for marketing services, namely, the creation, sending, tracking and management of 
electronic mail, advertising and promotional campaigns and surveys, and for promotion of e-commerce web sites; 
software as a service (SAAS) services featuring software for marketing services, namely, the creation, sending, tracking 
and management of electronic mail, advertising and promotional campaigns and surveys, and for promotion of e-
commerce web sites.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

3724468    14/07/2017
[International Registration No. : 1382880]
MOUNTAIN WAREHOUSE LIMITED

3 Eccleston Street London SW1W 9LX United Kingdom

Address for service in India/Attorney address:
K & S PARTNERS

4121/B,6TH CROSS, 19A MAIN, HAL II STAGE (EXTENSION) BANGALORE-560 038. KARNATAKA.

Proposed to be Used
IR DIVISION
Cl.16;Paper and cardboard; bookbinding material; photographs; stationery and office requisites, except furniture; 
adhesives for stationery or household purposes; artists' and drawing materials; paintbrushes; instructional and teaching 
materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing blocks; albums; bookends; 
bookmarkers; bunting of paper; canvas for painting; drawing materials; erasing products; graphic representations; inking 
pads; luminous paper; modelling clay; molds for modelling clays [artists' materials]; modelling materials; paintbrushes; 
paint trays; paper-clips; pencil holders; pencils; pencil sharpeners, electric or non-electric; postcards; writing chalk; 
stationery; calendars; envelopes [stationery]; pads [stationery]; stencils [stationery]; stickers [stationery]; wrappers 
[stationery]; index cards [stationery]; marking pens [stationery]; adhesive tapes for stationery or household purposes; 
paper stationery; paper table cloths; paper drop cloths [artists' materials]; stationery boxes; stationery folders; gift boxes; 
cardboard gift boxes; gift bags of paper; gift boxes of cardboard; gift cards of paper; gift tags of paper; gift wrapping 
paper; metallic gift wrapping paper; paper bows for gift wrap; paper gift bags; printed gift vouchers, not encoded; pins 
[stationery]; party stationery; pencil ornaments [stationery]; paper folders [stationery]; rubber bands [stationery]; 
adhesive pads [stationery]; clips for paper [stationery]; double sided adhesive tapes for stationery use; stapling guns 
(hand-operated -) for stationery use; photo storage boxes; plastic pages with pockets for holding photographs; 
photograph mounts; photographic or art mounts; mini photo albums; photograph albums; pencil cases; paper napkins; 
notebooks; pencil erasers; pens; adhesive note pads; office staplers; staples; hole punches [office requisites]; ink 
cartridges for pens; parts and fittings relating to the aforesaid. 35 Advertising; business management; business 
administration; office functions; retail services relating to stationery supplies; retail services relating to disposable paper 
products; retail services relating to games; retail services relating to art materials; retail and online retail services relating 
to bags, confectionery, chocolate, foodstuffs, cosmetics, clothing and accessories, cosmetic and beauty products, 
footwear, furnishings, headgear, smartphones, sewing articles, sporting goods, tableware, toys, umbrellas, beauty 
implements for humans, food cooking equipment, candles, textiles, textile piece goods, small items of metal hardware, 
hand tools and hand tool implements, horological instruments, chronological instruments, mirrors, household utensils 
and containers, kitchen utensils and containers, ornaments, soft furnishings; sales promotion through customer loyalty 
programmes; organization of loyalty and incentive schemes; organization and management of customer loyalty 
programs; retail and online retail services relating to albums, bookends, bookmarkers, bunting of paper, canvas for 
painting, drawing materials, erasing products, graphic representations, inking pads, luminous paper, modelling clay, 
molds for modelling clays [artists' materials], modelling materials, paintbrushes, paint trays, paper-clips, pencil holders, 
pencils, pencil sharpeners, electric or non-electric, postcards, writing chalk, stationery, calendars, envelopes [stationery], 
pads [stationery], stencils [stationery], stickers [stationery], wrappers [stationery], index cards [stationery], marking pens 
[stationery], adhesive tapes for stationery or household purposes, paper stationery, paper table cloths, paper drop cloths 
[artists' materials], stationery boxes, stationery folders, gift boxes, cardboard gift boxes, christmas gift wrap, gift bags of 
paper, gift boxes of cardboard, gift cards of paper, gift tags of paper, gift wrapping paper, metallic gift wrapping paper, 
paper bows for gift wrap, paper gift bags, makeup accessories, beauty products, printed gift vouchers, not encoded, pins 
[stationery], party stationery, pencil ornaments [stationery], paper folders [stationery], rubber bands [stationery], 
adhesive pads [stationery], clips for paper [stationery], double sided adhesive tapes for stationery use, stapling guns 
(hand-operated -) for stationery use, photo storage boxes, plastic pages with pockets for holding photographs, 
photograph mounts, photographic or art mounts, mini photo albums, photograph albums, pencil cases, paper napkins, 
notebooks, pencil erasers, pens, adhesive note pads, office staplers, staples, hole punches [office requisites], ink 
cartridges for pens, souvenirs, candles, gifts, mugs, hats, socks, tshirts, keyrings, photo frames, phone cases, 
headphones, mobile phone accessories, make-up accessories; information, advisory and consultancy services relating to 
all the aforesaid.

Cl.35;Advertising; business management; business administration; office functions; retail services relating to 
stationery supplies; retail services for disposable paper products; retail services for games; retail services relating to art 
materials; retail and online retail of bags, confectionery, chocolate, foodstuffs, cosmetics, clothing and accessories, 
cosmetic and beauty products, footwear, furnishings, headgear, smartphones, sewing articles, sporting goods, tableware, 
toys, umbrellas, beauty implements for humans, food cooking equipment, candles, textiles, textile piece goods, small 
items of metal hardware, hand tools and hand tool implements, horological instruments, chronological instruments, 
mirrors, household utensils and containers, kitchen utensils and containers, ornaments, soft furnishings; sales 
promotion through customer loyalty programmes; organization of loyalty and incentive schemes; organization and 
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management of customer loyalty programs; retail and online retail of albums, bookends, bookmarkers, books, bunting of 
paper, canvas for painting, drawing materials, erasing products, graphic representations, inking pads, luminous paper, 
modelling clay, molds for modelling clays [artists" materials], modelling materials, paintbrushes, paint trays, paper-clips, 
pencil holders, pencils, pencil sharpeners, electric or non-electric, postcards, printed matter, writing chalk, stationery, 
books, calendars, envelopes [stationery], pads [stationery], stencils [stationery], stickers [stationery], wrappers 
[stationery], index cards [stationery], marking pens [stationery], adhesive tapes for stationery or household purposes, 
paper stationery, paper table cloths, paper drop cloths [artists" materials], stationery boxes, stationery folders, gift boxes, 
cardboard gift boxes, christmas gift wrap, gift bags of paper, gift boxes of cardboard, gift cards of paper, gift tags of 
paper, gift wrapping paper, metallic gift wrapping paper, paper bows for gift wrap, paper gift bags, makeup accessories, 
beauty products, printed gift vouchers, not encoded, pins [stationery], party stationery, pencil ornaments [stationery], 
paper folders [stationery], rubber bands [stationery], adhesive pads [stationery], clips for paper [stationery], double sided 
adhesive tapes for stationery use, stapling guns (hand-operated -) for stationery use, photo storage boxes, plastic pages 
with pockets for holding photographs, photograph mounts, photographic or art mounts, mini photo albums, photograph 
albums, pencil cases, paper napkins, notebooks, pencil erasers, pens, adhesive note pads, office staplers, staples, hole 
punches [office requisites], ink cartridges for pens, souvenirs, candles, gifts, mugs, hats, socks, tshirts, keyrings, photo 
frames, phone cases, headphones, mobile phone accessories, make-up accessories; information, advisory and 
consultancy services relating to all the aforesaid.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

 

Priority claimed from 26/04/2017; Application No. : 016640691 ;European Union 

3725296    19/10/2017
[International Registration No. : 1383501]
VIRBAC, S.A

1ère Avenue - 2065M - L.I.D. F-06516 CARROS France

Address for service in India/Attorney address:
SUSHANT M. SINGH & ASSOCIATES

5/25 WEST PATEL NAGAR NEW DELHI-110008

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Non-medicated soaps; essential oils, non-medicated cosmetics, non-medicated lotions; non-medicated dentifrices; 
non-medicated shampoos, non-medicated sanitary products; all the aforesaid goods intended for animals.

Cl.5;Veterinary products; veterinary preparations; sanitary products for veterinary use; dietetic substances and foods 
for veterinary use; food supplements for animals; disinfectants for veterinary use; preparations for destroying weeds and 
vermin.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

 

Priority claimed from 07/07/2017; Application No. : 302017000076520 ;Italy 

3725911    31/07/2017
[International Registration No. : 1384065]
BORMIOLI PHARMA S.R.L.

Corso Magenta, 84 I-20123 MILANO IT

Address for service in India/Attorney address:
CHADHA & CHADHA

F-46 Himalaya House, 23 Kasturba Gandhi Marg, New Delhi-110001, India

Proposed to be Used
IR DIVISION
Cl.10;Bottles for medical purposes; measuring spoons for administering medicine; medicinal bottle stoppers; glass or 
plastic containers for pharmaceutical or parapharmaceutical or medical purposes, namely injectable bottles, medicine 
bottles, reagent bottles, infusion bottles, aerosol bottles.

Cl.20;Container closures of plastic; plastic medication containers; non-metallic holders; bottle closures, not of metal; 
closures, not o metal, for containers; plastic medication containers for commercial use; corks for bottles; plastic stoppers 
for bottles; screw cups and stoppers in plastic for the closure of containers; stoppers, not of metal.
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3725980    21/03/2017
[International Registration No. : 1382871]
LC WAIKIKI MAGAZACILIK HIZMETLERI TICARET ANONIM SIRKETI

Evren Mahallesi, Gülbahar Caddesi, No: 96 Bagcilar - Istanbul Turkey

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
mark to be taken as a whole.

Cl.5;Pharmaceutical and veterinary preparations for medical purposes; chemical preparations for medical and 
veterinary purposes, chemical reagents for pharmaceutical and veterinary purposes, radioactive substances for medical 
and veterinary purposes; medicated cosmetics; dietary supplements for pharmaceutical and veterinary purposes; dietary 
supplements for human consumption; dietary supplements for animals; nutritional supplements; medical preparations for 
slimming purposes; food for babies; herbs and herbal beverages adapted for medicinal purposes; dental preparations 
and articles, teeth filling material, dental impression material, dental adhesives and material for repairing teeth; sanitary 
preparations for medical use; hygienic pads; hygienic tampons; plasters; materials for dressings; diapers, including 
those made of paper and textiles; babies" diapers of paper; babies" diapers of textile, babies" napkins of paper, adult 
diapers of paper, adult diapers of textile, diapers for pets; preparations for destroying vermin; fungicides, herbicides; 
rodenticides; deodorants, other than for human beings or for animals; air deodorising preparations; disinfectants; 
antiseptics; detergents for medical purposes; medicated soap, disinfectant soap, antibacterial hand lotions.

Cl.16;Paper and cardboard; paper and cardboard for packaging and wrapping purposes, cardboard boxes; paper 
towels; toilet paper; paper napkins; plastic materials for packaging and wrapping purposes; printing blocks and types; 
bookbinding material; printed publications; printed matter; books, magazines, newspapers, bill books, printed dispatch 
notes, printed vouchers, calendars; posters; photographs [printed]; paintings; stickers [stationery]; postage stamps; 
stationery, office stationery, instructional and teaching material [except furniture and apparatus]; writing and drawing 
implements; artists" materials; paper products for stationery purposes; adhesives for stationery purposes, pens, pencils, 
erasers, adhesive tapes for stationery purposes, cardboard cartons [artists’ materials], writing paper, copying paper, 
paper rolls for cash registers, drawing materials, chalkboards, painting pencils, watercolors [paintings]; office requisites; 
paint rollers and paintbrushes for painting.

Cl.18;Unworked or semi-worked leather and animal skins, imitations of leather, stout leather, leather used for linings; 
goods made of leather, imitations of leather or other materials, designed for carrying items, included in this class; bags, 
wallets, boxes and trunks made of leather or stout leather; keycases, trunks [luggage], suitcases; umbrellas; parasols; 
sun umbrellas; walking sticks; whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.20;Furniture, made of any kind of material; mattresses, pillows, air mattresses and cushions, not for medical 
purposes, water beds, not for medical purposes; mirrors; beehives, artificial honeycombs and sections of wood for 
honeycombs; bouncing chairs for babies, playpens for babies, cradles, infant walkers; display boards, frames for pictures 
and paintings, identification plates, identification tags, nameplates, identification tags of wood or synthetic materials; 
packaging containers of wood or plastics, casks for use in transportation or storage, barrels, storage drums, tanks, 
boxes, storage containers, transportation containers, chests, loading pallets and closures for the aforementioned goods, 
of wood or plastics; small hardware goods of wood or synthetic materials included in this class, furniture fittings, of wood 
or synthetic materials; ornaments and decorative goods of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, 
shell, amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster, included in this class, namely figurines, holiday 
ornaments for walls and sculptures, all made of wood, cork, reed, cane, wicker, horn, bone, ivory, whalebone, shell, 
amber, mother-of-pearl, meerschaum, beeswax, plastic or plaster; baskets, fishing baskets; kennels, nesting boxes and 
beds for household pets; portable ladders and mobile boarding stairs of wood or synthetic materials; bamboo curtains, 
roller indoor blinds [for interiors], slatted indoor blinds, bead curtains for decoration, curtain hooks, curtain rings, curtain 
tie-backs, curtain rods; non-metal wheel chocks.

Cl.21;Hand-operated non-electric cleaning instruments and appliances, brushes, other than paintbrushes, steel chips 
for cleaning, sponges for cleaning, steel wool for cleaning, cloths of textile for cleaning, gloves for dishwashing, non-
electric polishing machines for household purposes, brooms for carpets, mops; toothbrushes, electric toothbrushes, 
dental floss, shaving brushes, hair brushes, combs; non-electric household or kitchen utensils, included in this class, 
[other than forks, knives, spoons], services [dishes], pots and pans, bottle openers, flower pots, drinking straws, non-
electric cooking utensils; ironing boards and shaped covers therefor, drying racks for washing, clothes drying hangers; 
cages for household pets, indoor aquariums, vivariums and indoor terrariums for animals and plant cultivation; 
ornaments and decorative goods of glass, porcelain, earthenware or terra cotta, included in this class, namely statues, 
figurines and vases, all made of glass, porcelain, earthenware or terra cotta, cups, not of precious metal, vases of fired 
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clay; mouse traps, insect traps, electric devices for attracting and killing flies and insects, fly catchers, fly swatters; 
perfume burners, perfume sprayers, perfume vaporizers, electric or non-electric make-up removing appliances, powder 
puffs, toilet cases; nozzles for sprinkler hose, nozzles for watering cans, watering devices, garden watering cans; 
unworked or semi-worked glass, except building glass, mosaics of glass and powdered glass for decoration, except for 
building, glass wool other than for insulation or textile use.

Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, mufflers 
[clothing], shawls, bandanas, scarves, belts [clothing]; footwear, shoes, slippers, sandals; headgear, hats, caps with 
visors, berets, caps [headwear], skull caps.

Cl.27;Carpets, rugs, mats; prayer rugs; linoleum, artificial turf, linoleum for covering floors; gymnasium mats; 
wallpaper, wall hangings not of textile.
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KISSLING ELEKTROTECHNIK GMBH
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Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Automatic injection moulding dies, embossing machines and bending machine tools; mechanical switches being 
parts of machines.

Cl.9;Electric switches, relays, electronic battery charging control devices, sub-assemblies for motor vehicle electronics 
and avionics.

Cl.42;Development and design of injection moulding dies, embossing machines and bending machine tools.
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Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for testing, analyzing, and evaluating an individual"s proficiency with 
certain knowledge, skills and abilities in the fields of software development, website design, CAD engineering, structural 
architecture and construction, 3D design, 3D printing, video game development, video effects for movies, television, video
games, and other multi-media products, business software, business project management, entrepreneurial skills, 
business leadership and management skills, marketing and advertising artwork and content creation, animation, 
illustration, and delivery, database servers, data in computational forms, structured query language (SQL) systems, 
software languages, data analysis products, data analytical methods, information technology operations and 
management.

Cl.42;Software as a service (SaaS); software as a service (SaaS) featuring software for testing, analyzing, and 
evaluating an individual"s proficiency with certain knowledge, skills and abilities in the fields of software development, 
website design, CAD engineering, structural architecture and construction, 3D design, 3D printing, video game 
development, video effects for movies, television, video games, and other multi-media products, business software, 
business project management, entrepreneurial skills, business leadership and management skills, marketing and 
advertising artwork and content creation, animation, illustration, and delivery, database servers, data in computational 
forms, structured query language (SQL) systems, software languages, data analysis products, data analytical methods, 
and information technology operations and management; creating an online community for registered users to participate 
in discussions, get feedback from their peers and form virtual communities in the fields of software development, website 
design, CAD engineering, structural architecture and construction, 3D design, 3D printing, video game development, 
video effects for movies, television, video games, and other multi-media products, business software, business project 
management, entrepreneurial skills, business leadership and management skills, marketing and advertising artwork and 
content creation, animation, illustration, and delivery, database servers, data in computational forms, structured query 
language (SQL) systems, software languages, data analysis products, data analytical methods, and information 
technology operations and management.
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Cl.1;Chemical products for industry, science and photography, as well as for agriculture, horticulture and forestry; 
chemicals for preserving foodstuffs; mineral preparations for use as chemical additives in the preparation of foodstuffs 
for animals.

Cl.5;Food additives for veterinary purposes for fodder; bacterial preparations for veterinary use; veterinary products; 
veterinary preparations for treating intestinal bacteria.

Cl.31;Animal foodstuffs.
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Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling 
electricity; apparatus for the recording, transmission, reproduction, recovery, manipulation, embellishment, enhancement 
or treatment of light; light synthesis, processing and mixture apparatus; apparatus and systems for light amplification; 
software (recorded programs); simulation software for lighting; modules (computer programs) and software for steering 
of light and sound; amplifiers; electric and electronic amplifiers; sound and light electronic effects apparatus; light and 
sound adjustment apparatus for use with musical instruments; audio mixers; mixing consoles; electric installations for 
lighting effect remote control; stage lighting regulators.

Cl.11;Lighting apparatus and installations for entertainment halls, discotheques; lamps for lighting; light bulbs; 
protection devices for lighting; suspension for lamps; luminous tubes for lighting; lamp reflectors; mirror balls; micro-
lamps (LED); light projectors; lighting apparatus and installations for pursuit; laser lighting apparatus and installations.

Cl.41;Entertainment, night clubs, organization and conducting of concerts, rental of stage decor, information 
concerning entertainment and light effects on stage, rental of lighting apparatus for theater sets, television studios or 
night clubs; provision of recreational facilities; production of light shows; light stage design.
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Proposed to be Used
IR DIVISION
Cl.9;Telecommunications, telephonic and communications apparatus and instruments; radio telephones, mobile and 
fixed telephones; mobile phones; portable telecommunications apparatus; smartphones; cases for telephones; headsets 
for telephones; handheld, mobile and tablet computers; wearable electronic telecommunication and computing devices; 
data communication apparatus and instruments; voice processing systems; computer networking and data 
communications equipment; mobile data apparatus; data processing systems; electronic databases; digital telephone 
platforms and software; computer hardware for telecommunications; telecommunication networks; modems; network 
routers; broadband installations; decoders; set-top box apparatus including apparatus having an interactive viewing 
guide and/or a recorder for recording television and audio programmes; electrical and electronic apparatus for use in the 
reception of satellite, terrestrial or cable broadcasts; apparatus and instruments for the processing, transmission, 
storage, logging, reception and retrieval of data being in the form of encoded data, text, audio, graphic images or video or 
a combination of these formats; wireless handheld units and devices; remote controls for electric and electronic devices; 
personal digital assistants; electronic sensors including pedometers altimeters and weighing scales; barcode and quick 
response code readers and scanners; audio and video recordings; media for storing information, data, images and 
sound; digital media content (downloadable), including films, television programmes, radio programmes, videos, images, 
music, text, data, images, graphics and ringtones, provided from a computer database, the Internet or other electronic 
network; satellite receiving and transmission apparatus and instruments; computer and video game software, including 
downloadable games; electronic publications (downloadable) provided on-line from computer databases, the Internet or 
other electronic networks; machine readable media; downloadable digital audio, video and data provided from a computer 
database, or the Internet or other electronic network; battery chargers for use with telecommunications apparatus; 
batteries; battery back-up power supply; peripheral equipment for televisions and computers; computers including laptop 
and notebook computers; electronic personal organisers; electronic and satellite navigational and positional apparatus 
and instruments including global positioning systems; desk or car mounted units incorporating a loud speaker which 
permits hands-free use of a telephone handset; in-car telephone handset cradles; teaching apparatus and instruments; 
metering apparatus; smart meters; blank and pre-recorded magnetic cards; cards containing microprocessors; telephone 
cards; credit, debit and payment cards; telephone credit cards; encoded cards; computer software, including computer 
software supplied from a computer database, the Internet or other electronic network; data communications software; 
application software, including application software for mobile telephones; downloadable computer software 
applications; computer software for wireless data communication; computer software and application software for the 
synchronization, transmission and sharing of voice, data, calendar and content between one or more electronic devices, 
for purchasing applications handheld electronic devices and for secure, encrypted purchases; operating system 
software; computer software for the streaming transmission and encryption and storage, of audio, video, graphics, text 
and data on and over communication networks; computer software to enable peer-to-peer networking and file sharing; 
search engine software; computer software for conducting and co-ordinating communications among computer users 
sharing information and audio data via electronic communications networks; software for interactive televisions; image 
and video editing software including software applications for use on mobile devices; software for the identification of 
persons; software for access control, video control and detecting the presence of persons; software for computer 
security, including antivirus, firewalls, antispam, anti-spyware, web filtering; intrusion detection software; virtual private 
network software; computer software for receiving, processing, transmitting and displaying information relating to 
fitness, body fat, body mass index, sleep patterns, locations, attitude, weather and temperature; computer software for 
managing information regarding tracking, compliance and motivation with a health and fitness program; anti-theft devices 
not for vehicles; anti-collision sensors for vehicles; devices and apparatus for locating movable property; apparatus for 
sending and receiving information from movable property; devices and apparatus for remote control of electrical 
apparatus and household appliances; alarm devices and installations; satellite location and navigation systems; systems 
for the downloading and updating of computer software to and from electronic apparatus; electronic and biometric 
apparatus and installations for access control; apparatus for identifying persons; closed circuit television systems; 
cameras, television cameras and video recorders for closed-circuit television; optical and photographic apparatus; 
electronic speedometers; electronic odometers; electronic tachometers; speed checking apparatus for vehicles; kilometre
recorders for vehicles; electric or electronic sensors for vehicles; electronic sensors; sirens; electric locks for vehicles; 
remote control apparatus; electronic keys for vehicles; electronic keyless vehicle access and starter systems; remote 
control apparatus for the automatic opening and closing of vehicle doors, boot, bonnet and roof; communication 
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apparatus integrated into motorcycle helmets; GPS apparatus; apparatus for vehicles for determining or signalling 
vehicle location, locations of site, travel routes, time, traffic conditions, presence of emergency vehicles and hazard 
conditions; systems for communication between vehicles and road infrastructures; road marking detection devices; 
vehicle teleguidance systems and instruments; blind spot and lane changing assistance monitoring systems; vehicle on-
board computers; on-board electric, electronic or optical equipment for vehicles, including land vehicles; on-board 
diagnostic systems and remote-controlled diagnostic systems for vehicles; systems for the downloading and updating of 
computer software to and from vehicles; devices to detect and/or exchange data between a vehicle and a remote unit for 
security purposes; parking aids, obstacle detection devices; parking assistance, reversing and blind spot detection 
systems and alarms; pre-collision detection and collision avoidance systems; electronic immobilisers for vehicles; in 
vehicle touch screen computer systems.

Cl.35;Advertising, marketing and promotion services; retail services connected with telephones, mobile telephones, 
smartphones, mobile digital devices, telecommunication apparatus, computer software, computers and electronic 
communication networks and accessories for such goods, set-top boxes and modems, telecommunication apparatus, 
devices and accessories; retail services relating to telecommunications and computer services; telephone answering and 
message handling services; provision of space on websites for advertising goods and services; the bringing together, for 
the benefit of others, of a variety of goods in the field of communications, enabling customers to conveniently view and 
purchase those goods, including such services provided on-line from a computer database, the Internet or other 
electronic network; the bringing together, for the benefit of others, of a variety of services in the field of entertainment, 
fashion, lifestyle, music, sports, news, current affairs, business, finance, trade, technology, science, nature, industry, 
transport, art, history, travel and culture, games and gaming, film and navigation enabling users to conveniently view and 
acquire those services; the bringing together, for the benefit of others, of a variety of downloadable digital media content, 
including software, software applications, films, television programmes, radio programmes, videos, music, text, data, 
images, graphics and ringtones, enabling customers to conveniently view and purchase those goods; the bringing 
together for the benefit of others of a variety of services providers, namely providers of digital media content including 
software, software applications, films, television programmes, radio programmes, videos, music, text, data, images, 
graphics and ringtones via the Internet or telecommunications network or via a streaming service, enabling customers to 
conveniently view and purchase those services; provision of information and advice to the prospective purchasers of 
commodities and goods; administration of loyalty programmes involving discounts or incentives; loyalty card services; 
organisation, operation and supervision of sales and promotional incentive schemes; provision of information and advice 
on the supply and promotion of products and selection and display of goods; compilation and systemisation of 
information into computer databases and online searchable databases; data retrieval services; compiling indexes of 
information, websites and other resources for commercial or advertising purposes via a global computer network; 
compilation of directories, including business and commercial directories, for publication on computer databases, the 
Internet or other electronic networks; searching, browsing and retrieving information in computer files, sites and other 
resources available on global computer networks for others; systemization of information provided over a global 
computer network according to user preference; arranging and conducting of exhibitions for business and entertainment 
purposes; database and data processing services; data management services; collection of data; business data analysis 
services; business promotion, research, management, administration, assistance and information services; business 
strategy and planning services; economic forecasting, marketing, market research, market analysis and survey services; 
publication of publicity texts; compilation of statistical information; provision of trade information; dissemination of 
advertising for others via wireless network, telecommunication apparatus or devices or a global computer network; 
creating, maintaining and updating databases of traffic and travel information; advertising services provided by television 
and radio and via electronic media; telephone answering and message handling services; provision of information and 
advice on the supply and promotion of products and selection and display of goods; customer club services, for 
commercial, promotional and/or advertising purposes; subscriptions (arranging -) to telecommunication services for 
others; subscriptions (arranging -) to a telematics, telephone or computer service [internet]; subscription to a television 
channel; auctioning via telecommunications networks; electronic commerce services, namely, providing information 
about products via telecommunication networks for advertising and sales products; publicity and sales promotion 
relating to goods and services, offered and ordered by telecommunications; business promotion services provided by 
telephone; organisation for a third party of telephone welcoming services and of telephone receptionist services; 
commercial information services provided by access to a computer database; providing business information directory 
services via the internet or a global computer network; telephone directory information services; telephone directory 
assistance services.

Cl.38;Telecommunications; mobile and fixed telecommunication and telephone, satellite telecommunication, cellular 
telecommunication, radio and cellular telephone, radio facsimile, radio paging and radio communication services; voice 
transmission services; voice messaging and voicemail services; electronic mail services for data and voice; hire, leasing 
and rental of telecommunications, radio, radio telephone and radio facsimile apparatus; rental of telecommunication 
facilities; leasing of telephone circuits; communication of data by radio, telecommunications and by satellite; 
transmission and receiving by radio; communications services by satellite, television and/or radio; transmission and 
reception of voice communication services; voice over IP services; communication telecommunication services via a 
global computer network or the Internet; telephone and mobile telephone message collection and transmission; delivery 
and reception of sound data and images; answer phone services for others; automatic telephone answering services; 
personal telephone numbering services; loan of replacement telecommunications apparatus in the case of breakdown, 
loss or theft; provision of Internet services, in particular Internet access services; telecommunication of information 
(including web pages), computer programmes and any other data; electronic mail services; provision of customised 
display screens on telecommunications apparatus; provision of broadband communication services; wireless 
communication services; wireless telephony; digital network telecommunications services; providing access to Internet 
portals; telephone call completion services for directory assistance customers; provision of location based services for 
telecommunications apparatus; provision of wireless application protocol services including those utilising a secure 
communications channel; provision of telecommunication information relating to or identifying telephone and 
telecommunications apparatus and instruments; telecommunications routing and junction services; data interchange 
services; transfer of data by telecommunications; data streaming; streaming of digital media content, including films, 
television programmes, radio programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a 
telecommunications network; delivery of digital media content, including films, television programmes, radio 
programmes, videos, music, text, data, images, graphics and ringtones, via the Internet or a telecommunications network; 
data transmission services; broadcasting services; data broadcasting services; broadcast or transmission of radio or 
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television programmes; transmission of digital audio, video and multimedia content by telecommunications; electronic 
transmission of audio and video files via computer and other electronic communications networks; transmission of news 
and current affairs information; delivery of digital music by telecommunications; online music subscription audio 
broadcasting services; providing access to social networking websites; transmission, broadcasting and reception of 
video, text, telexes, data and videotext services; messaging services, namely, sending, receiving and forwarding 
messages in the form of text, audio, graphic images or video or a combination of these formats; unified messaging 
services; voicemail services; providing access to data on communication networks; video conferencing services; video 
telephone services; providing telecommunications connections to the Internet or databases; computer aided 
transmission of messages, data and images; computer communication services; provision and operation of electronic 
conferencing; providing and leasing access time to computer databases, computer bulletin boards, computer networks, 
interactive computer communications networks, electronic publications in various fields, merchandising and service 
catalogues and information and computerised research and reference materials; providing access to educational content, 
websites and portals; communication services for the remote control of electronic devices; operating of electronic 
communications networks for systems of smart metering; communication services via computer networks for systems of 
smart metering; electronic transmission of data and documents via computer terminals and electronic devices; signal 
transmission for electronic commerce via telecommunications systems and data communication systems; providing 
access to electronic communications networks and electronic databases; provision of communication facilities for the 
interchange of digital data; communication of data by means of telecommunications; transmission of data, including by 
audio-visual apparatus; transmission of sound, picture, video and data signals; providing access to databases; data bank 
interconnection services; electronic data exchange services; email data services; data broadcasting and communications 
services; providing third party users with access to telecommunication infrastructure; provision of information relating to 
telecommunications, providing electronic telecommunications connections; telecommunication gateway services; 
interactive telecommunications services; digital network telecommunications services; telecommunications consultancy 
services; telecommunications services for aircraft passengers.
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Proposed to be Used
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Cl.37;Building, public works, civil and geotechnical engineering services; construction, installation and renovation 
services namely piling, ground improvement, ground reinforcement, cement strengthening, grout reinforcement, 
maintenance and repair of foundations; stabilization, underpinning and strengthening of soil, earth and ground by cement 
and grout injection, by compaction and by insertion of reinforcing materials and piling; construction of buildings, public 
works, permanent and civil engineering structures, excavation of trenches or walls in the earth, injection of preparations 
into soil for their fortification or their waterproofing as well as for the laying of reinforcements or ties to fortify the earth; 
sealing of porous ground strata; tunnelling and ground drilling; tunneling and ground drilling for transportation systems, 
bridges, roadways, railroads, water, sewage and drains, electricity, gas, telecommunications, baggage handling tunnels, 
deep water drilling, ground stabilization and settlement control; repair, restoration, maintenance and underpinning of 
buildings, walls, bridges, tunnels, mines, airport runways, embankments, dams, docks, quays, jetties, piers, groynes and 
of moles; prevention, diminution and correction of building subsidence and settlement; and construction and repair of 
houses, buildings, transportation systems, bridges, roadways, railroads, and dams, levies, seawalls, and tunnels; 
excavations, drilling pilots, wells, trenches, enclosures, or tunnels; prevention, diminution and correction of building 
subsidence and settlement; installation of piling and retention systems; installation of pre-formed piles or piles cast in 
situ; digging trenches; ground improvement services for construction projects; constructing foundations for, and the 
maintenance of, wharves, jetties and other marine structures; ground vibro-compaction services; installation of vibro 
concrete columns; ground compaction services; soil mixing services; ground stabilisation services; underpinning 
services; installation of rock and soil anchors, nails and minipiles; provision of specialty grouting services, compaction 
grouting, jet grouting and fracture (compensation) grouting in the ground in new construction projects, repair and 
maintenance work, excavation support, and settlement control; ground modification services; civil engineering 
underground, foundation work, in particular pile foundation, drilling and other special civil engineering underground 
works, including excavation and soil improving work; construction information; building supervision; building 
construction monitoring; underwater construction; provision of geo-environmental services; installation of pipeline 
anchor systems and accessories; blasting operations; services involving building, repairing, maintaining and 
demolishing buildings and civil engineering structures; demolition; construction, maintenance and repair services for 
roads, tracks, runways, bridges, bridge abutments, stabilized land structures, earth stabilization structures by means of 
mechanical effect, earth stabilization devices, earthworks, retaining walls, dikes, tunnels, gutters, chambers, retention 
basins, reservoirs, silos and historical monuments,waste processing facilities; earthmoving; land clearing; dredging; 
repair and maintenance of aboveground storage tanks; earth pollution removal work; installation of utility and drainage 
systems; supervising in the field of construction; installing, commissioning, maintaining and repairing all types of 
geotechnical and structural instrumentation, monitoring apparatus and instruments and other geotechnical software and 
instrumentation; rental of construction equipment; construction contract and project management services; construction 
facilities management; construction, repair, maintenance and installation of infrastructures; engineering construction; 
civil engineering construction; electric appliance installation and repair; environmental engineering; mechanical and 
electrical engineering; building, public works and civil engineering contractor services; repair, installation and 
maintenance of computers and computer network systems; repair, maintenance and installation of telecommunications 
systems; maintenance of plant and rough terrain mechanical handling equipment; installation of communications and 
data networks and systems, fire and safety systems, and security systems; plant hire; preparing studies and reports in 
relation to the aforesaid services; leasing and renting services in relation to the aforesaid services; consultancy, advisory 
and information services relating to all the aforesaid services.

Cl.42;Consultant engineer services; engineering, ground engineering, engineering design, engineering research, 
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surveying, planning and monitoring services in the fields of building, construction, public and civil engineering work, 
ground improvement and geotechnical work; geotechnical services, such as soil investigations; project management 
services; piling and civil construction services in the infrastructure and mining sectors; consultancy and assistance in 
the construction of buildings, public works, permanent and civil engineering structures, excavation of trenches or walls in 
the earth, injection of preparations into soil for their fortification or their waterproofing as well as for the laying of 
reinforcements or ties to fortify the earth; technical supervision and inspection services; surveying the site for 
unexploded ordnance or unexploded bombs; blasting and explosives engineering services; consulting services in civil 
engineering and industrial engineering in the fields of stabilizing and sanitation of the ground; consulting in civil 
engineering and industrial engineering in the fields of sealing and protection against fire and rust; architecture and 
architectural consultancy services; advisory, consultancy or analytical services relating to material evaluation and 
testing; scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; provision of pre-design data evaluation, typically 
for consulting engineers; drilling bore holes for soil investigations and providing soil data to consulting engineers, for 
their analysis and provision of advice; civil engineering design services; conducting feasibility studies; research and 
consultancy services, all relating to science, technology, engineering and manufacturing; design services research and 
consultancy services, all relating to science, technology, engineering and manufacturing; design of piling and retention 
systems; design of pre-formed piles or piles cast in situ; design of rock and soil anchors, nails and minipiles; design of 
prestressed, post-tensioned concrete material; design of pipeline anchor systems and accessories; design of engineered 
helical (or “screw”) piles and pipeline anchor systems to control pipeline buoyancy and prevent floating of pipelines in 
extremely wet areas; design of piling solutions and ground improvement solutions and foundation systems; design of 
post-tension cable systems to the construction industry; structures design services; monitoring and inspection services 
in the fields of building, construction, public and civil engineering work and geotechnical work; inspection services for 
large tanks in the petroleum and petrochemical industries to ensure compliance with applicable codes and standards; 
conducting technical tests and checks and technical measurements; preparation of technical surveys, especially 
geological surveys, as well as of scientific surveys; construction drafting; subsoil testing, in particular pressure 
sounding; structural health monitoring using fiber optic sensing; web based monitoring software to provide a full site 
overview; engineering services, namely building modelling services to support digitisation of ground engineering; 
website security services; computer support services; computer programming; software development and design 
services; repair, installation and maintenance of computer software; website design, maintenance and hosting; technical 
support services, namely, troubleshooting computer hardware, computer peripheral, computer software and consumer 
electronic devices; computer services, namely, hosting electronic facilities for others for organizing and conducting 
meetings, events and interactive discussions via communication networks; application service provider (ASP) services, 
namely, hosting computer software applications of others; application service provider (ASP) featuring software to enable 
or facilitate the uploading, downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise providing 
electronic media or information over communication networks; computer services connected with the customisation of 
web pages featuring user-defined or specified information, personal profiles, audio, video, photographic images, text, 
graphics and data; multimedia and audio-visual software consulting services; graphic design for the compilation of web 
pages on the internet; information relating to computer hardware or software provided on-line from a global computer 
network or the internet; providing search engines for obtaining data via communications networks; application service 
provider (ASP) services featuring software for authoring, downloading, transmitting, receiving, editing, extracting, 
encoding, decoding, displaying, storing and organizing text, graphics, images, and electronic publications; providing 
search engines for obtaining data on a global computer network; operating search engines; computer consulting and 
support services for scanning information into computer discs; design of advertisements and advertising material for 
others; providing an online searchable database of text, data, image, audio, video and multimedia content in the fields of 
computer hardware, computer software, consumer electronics, telecommunications and multimedia goods; providing 
information, databases, directories in the fields of technology; digital imaging services namely the creation of digital 
images; storage of data on, in or out of computer databases; services for providing information about temporary 
accommodation, restaurants and other eating establishments; energy efficiency services; energy sustainability services; 
data analysis; trend analysis; responding to individual data issues; landscaping; land surveying; material testing; 
mechanical engineering and electrical engineering; software development and maintenance of construction and 
construction-related processes; back office operations, namely IT support services, for the construction industry; 
computer consultancy services for the construction industry; analysis services and expert appraisals in the field of 
building, construction, public and civil engineering work, ground improvement and geotechnical work; carrying out expert
appraisals, reports, studies, analyses and development of concepts and preliminary engineering drafts in the field of 
security, environment, energy, building, construction, public and civil engineering work, ground engineering and 
improvement and geotechnical work; preparing studies and reports in relation to the aforesaid services; leasing and 
renting services in relation to the aforesaid services; consultancy, advisory and information services relating to all the 
aforesaid services.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

3745940    12/07/2017
[International Registration No. : 1386470]
CRINITI HOLDINGS PTY LTD

100 Harris Street Pyrmont NSW 2009 Australia

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
Cl.35;Retailing, wholesaling and business marketing services associated with food, grocery and other domestic 
merchandise; purchasing agent services for others, wholesale services and independent sales representative services, by
any means; point of purchase promotions for others; convenience store retailing; sales promotions through customer 
loyalty programmes; franchising services (group purchasing, group advertising); business advice and consultancy 
relating to franchising and business support services; administration of frequent buyer programmes; the provision of 
food and drink ordering services, including such services provided on-line by a computer network or other multi-media 
device; provision of information in respect of the foregoing services, including the provision of such information provided 
on-line by a global computer network, mobile phone or other multi-media device.

Cl.43;Services for providing food and drink; restaurant services including self service restaurants; preparation of take-
away and fast food; take away and fast food services; taverns; theatre restaurant services in this class; cafeterias; 
canteens; snack bars; cafe"s; bars and cocktail lounge services; food and drink catering; home delivery of food provided 
as part of takeaway restaurant services; Internet cafe services in this class; the provision of information in respect of the 
preceding services, including the provision of such information provided on-line by a computer network, mobile phone or 
other multi-media device.
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Priority claimed from 27/03/2017; Application No. : UK00003221261 ;United Kingdom 

3747808    14/07/2017
[International Registration No. : 1386620]
TI AUTOMOTIVE LIMITED

4650 Kingsgate Cascade Way, Oxford Business Park South Oxford, Oxfordshire OX4 2SU United Kingdom

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Small items of metal hardware; metal containers for storage or transport; cold rolled steel; magnetic shielding 
steel; copper coated steel and nickel coated steel in strip and sheet form for use in further manufacture or construction; 
metal structural forms, namely, space frames, metal tubes, instrument panel beams and engine cradles; metal fluid lines 
and tubes; oil supply tubes of metal; metallic fuel tanks; couplings, quick connectors and fittings for fluid lines and 
hoses, all made of metal; fuel hoses, oil hoses, brake fluid hoses and coolant hoses, all made of metal; parts and fittings 
for all of the aforesaid.

Cl.7;Machine tools; motors and engines [except for land vehicles]; machine coupling and transmission components; 
parts and accessories for engines namely diaphragm carburetors, rotary carburetors; float bowl carburetors; ignition 
units for vehicles; fuel injection units, fuel rails, push rods, chain oilers, mixing oil pumps, fuel filter units and fuel pumps; 
chain oilers for power chain saws; bellows pumps, refrigeration pumps for vehicles, fuel modules in the nature of pumps, 
oil coolers; parts of engines and motors, namely, electronic heating rods and units for heating fluids in vehicles; air filter 
units for vehicles; air purge units for vehicles; vehicle engine parts, namely, diaphragm carburetors, rotary carburetors, 
float bowl carburetors, carburetors, fuel ignition units, injection units, mixing oil pumps, air filter assemblies, fuel filter 
assemblies, air purge units, fuel rails, diesel fuel tubing, push rods; oil coolers (vehicle engine parts); oil cooling units; 
vehicle parts and accessories, namely, fuel pump modules, fuel pumps, transmission oil coolers, engine oil coolers, 
radiator closures (caps) being parts of cooling radiators for motors and engines; bellows pumps, flexible exhaust 
couplings; compressors; pumps for refrigeration units in trucks; parts and fittings for all of the aforesaid.

Cl.9;Scientific, nautical, measuring, signalling apparatus and instruments; apparatus and instruments for conducting, 
switching, transforming, accumulating, regulating or controlling electricity; computer software; computer hardware; parts 
and fittings for all the aforesaid.

Cl.11;Apparatus for heating, steam generating, refrigerating, drying, ventilating, water supply and sanitary purposes; 
air conditioning, heating, freezing and refrigeration units, namely, evaporators, cold wall evaporators, no-frost 
evaporators, roll-bond evaporators, chest freezer evaporators, air conditioning evaporators, shelf units for freezer 
cabinets, gas condensers (other than parts of machines), hot wall condensers for refrigerators, waveline condensers for 
refrigerators, static condensers for refrigerators, dynamic condensers for refrigerators, heat accumulators, steam 
accumulators, dryers, heat exchangers, door warmers, heater units; air conditioning units in vehicles and component 
parts for air conditioning units in vehicles, namely, condensers, receiver-dryers, accumulators and suction and discharge 
pipes; heater units for vehicles; parts and fittings for all of the aforesaid.

Cl.12;Vehicles; apparatus for locomotion by land, air or water; structural parts for vehicles; vehicle structural parts, 
namely, instrument panel beams, radiator closures, engine cradles, space frames, tubes; power steering units, brakes, 
antilock braking system units, electronic stability program units for anti-lock brake systems, fuel lines, vapour lines, oil 
lines, coolant lines, brake lines including rigid and flexible tubes and hoses and couplings, connectors, fittings and 
bundles therefor; vehicles parts and accessories, namely, fuel tank units, plastic fuel tanks, filler necks; parts and fittings 
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for all of the aforesaid.

Cl.17;Flexible pipes, tubes and hoses, not of metal; non-metallic rigid and flexible fluid lines and hoses for air, coolant, 
water, ignition fuel, fuel vapor, oil, brake fluids, transmission fluids, power steering fluids and refrigerant in vehicles; non-
metallic couplings and connectors for all of the aforesaid; radiator hoses, heater hoses, air conditioning hoses; non-
metallic flexible oil supply tubes; parts and fittings for all of the aforesaid.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; engineering services; automotive and marine 
vehicle scientific research, design and development services; automotive and marine vehicle engineering services; 
design of automotive parts and marine vehicle parts; design of accessories for automotive and marine vehicles; 
conducting technical tests and analysis in the automotive and marine vehicle industry; providing virtual computer 
systems and virtual computer environments through cloud computing for use in connection with automotive and marine 
vehicles; automotive and marine vehicle diagnostic services, namely, providing vehicle diagnostic information, vehicle 
mileage, vehicle maintenance needs, vehicle diagnostic readings and diagnostic trouble codes for the persons buying 
and selling their vehicles, namely, to drivers and car dealers; hosting an online community website featuring information 
about automotive and marine vehicles; information and advisory services relating to all of the foregoing.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

3748746    01/09/2017
[International Registration No. : 1386661]
MICROSOFT CORPORATION

One Microsoft Way Redmond WA 98052 United States of America

Address for service in India/Attorney address:
POOJA DODD

113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Computer game software, computer software, game controllers for computer games; gaming headsets for use in 
playing video games; headsets for use with computers; mousepads; night vision goggles; computer game software 
downloadable via a global computer network and wireless devices; computer game software for use on mobile and 
cellular phones; prerecorded media, namely, digital audio and video tapes and discs, CDs, DVDs, and blue-ray discs all 
featuring films, movies and/or television programs in the field of action, animation and adventure; downloadable movies; 
prerecorded digital audio and video tapes and discs, CDs, and DVDs, all featuring music; downloadable music files; 
records; tablet cases; decorative magnets; digital trading cards; digital action figures; emoji; digital stickers; blank USB 
flash drives; chargers for cell phones, tablets, laptops, and other USB-enabled portable devices; computer docking 
stations; phone cases; mouse pads; external hard drives; headsets; ear buds; headphones; wireless speakers; charging 
stations for video controllers; sunglasses; keyboards.

Cl.41;Entertainment services, namely: providing on-line computer games; online entertainment in the nature of 
computer game tournaments; conducting contests online; arranging and conducting competitions via the Internet in the 
field of video games; organizing of sporting events, competitions and sporting tournaments in the field of video games; 
organizing tournaments and exhibitions for computer video gaming contests for entertainment purposes; providing 
online interactive multi-player computer games via the Internet and electronic communication networks; arranging and 
conducting exhibitions and special events between computer game players and interest groups for entertainment 
purposes; professional video game tournaments and exhibitions featuring exhibits composed of interactive displays, 
participatory activities, and contests centered around video gaming rendered live at indoor and outdoor venues and 
recorded for the purpose of distribution through the media of radio, television and the Internet; providing online news, 
non-downloadable articles, blogs, webcasts, podcasts, information, commentary, and information in the nature of gaming 
strategies, all related to games, electronic, computer, and video games, and computer game tournaments; providing non-
downloadable films and movies via video-on-demand services; providing non-downloadable music and music-on-demand 
services.

Cl.42;Providing temporary use of non-downloadable computer game software; providing software as a service (SaaS) 
services featuring software that enables users to create, upload, and share user-generated videos based on computer 
game play.
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Priority claimed from 11/04/2017; Application No. : 87406643 ;United States of America 

3748871    13/09/2017
[International Registration No. : 1387319]
SMA, INC.

Suite 500, 18400 Von Karman Avenue Irvine CA 92612 United States of America

Address for service in India/Attorney address:
TANDON AND CO

X-3 GREEN PARK MAIN NEW DELHI-110016

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer application for mobile phones and handheld computers, namely, software for consulting services, 
employment staffing services, talent management services, professional staffing and recruiting services, and temporary 
personnel services.

Cl.35;Business consulting services in the fields of business management, business development, visual representation 
of data and publications, business project planning, scheduling and controls, cost management, technical management 
and engineering, and program management; employment staffing in the fields of business management, business 
development, visual representation of data and publications, business project planning, scheduling and controls, cost 
management, technical management and engineering, and program management; talent management services in the 
fields of business management, business development, visual representation of data and publications, business project 
planning, scheduling and controls, cost management, technical management and engineering, and program management;
professional staffing and recruiting services in the fields of business management, business development, visual 
representation of data and publications, business project planning, scheduling and controls, cost management, technical 
management and engineering, and program management; providing on-line employment information in the fields of 
business management, business development, visual representation of data and publications, business project planning, 
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scheduling and controls, cost management, technical management and engineering, and program management, all of 
which are accessible online via a website; temporary personnel services in the fields of business management, business 
development, visual representation of data and publications, business project planning, scheduling and controls, cost 
management, technical management and engineering, and program management.
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Priority claimed from 04/11/2015; Application No. : 30 2015 058 280 ;Germany 

3751275    19/01/2018
[International Registration No. : 1290331]
LINARI GMBH

Jaffestrasse 12 21109 Hamburg Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; essential oils and aromatic extracts; cleaning and fragrancing preparations; soap; deodorant soap; 
perfumery; perfume; scented water; potpourris (fragrances); toilet water; room fragrances; air fragrancing preparations; 
fumigation preparations (perfumes); joss sticks; cosmetic creams; cosmetic preparations for skin care; shaving soap; 
after-shave lotions; shampoos.

Cl.4;Fuel and illuminants; fragranced candles; candles for lighting; perfumed candles; illuminating wax.

Cl.5;Hygienic preparations and articles; deodorants for clothing and textiles; air purifying preparations; air deodorizing 
preparations.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 18/05/2017; Application No. : 1354178 ;Benelux 

3751279    02/11/2017
[International Registration No. : 1388109]
VAN DER LUGT 3BHOEK O.G. B.V.

Irisweg 1 NL-2665 MS BLEISWIJK

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.31;Agricultural, horticultural and forestry products and seeds; fresh fruits and vegetables; floricultural products; 
natural plants and flowers, including cuttings and herbal plants; plant parts; cultivating material; seedlings.

Cl.44;Providing services in the field of agriculture, horticulture and forestry, including cultivation and grafting and 
consultancy relating thereto; breeding, selection, including via substrates, tissue culture and hydroculture, propagation 
and cultivation of plants and flowers; consultancy and advice regarding cultivation.
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Priority claimed from 11/05/2016; Application No. : 30 2016 013 808 ;Germany 

3752935    19/01/2018
[International Registration No. : 1307749]
PARFUMS CIRO GMBH

Jaffestrasse 12 21109 Hamburg Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.3;Toiletries; essential oils and aromatic extracts; cleaning and fragrancing preparations; soap; deodorant soap; 
perfumery; perfume; scented water; potpourris (fragrances); toilet water; room fragrances; air fragrancing preparations; 
fumigation preparations (perfumes); joss sticks; cosmetic creams; cosmetic preparations for skin care; shaving soap; 
after-shave lotions; shampoos.

Cl.4;Fuel and illuminants; fragranced candles; candles for lighting; perfumed candles; illuminating wax.

Cl.5;Hygienic preparations and articles; deodorants for clothing and textiles; air purifying preparations; air deodorizing 
preparations.
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Priority claimed from 02/06/2017; Application No. : 016805161 ;European Union 

3754359    28/11/2017
[International Registration No. : 1388335]
MICHA GÖLZ

Mozartstraße 19 64668 Rimbach Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

MEENU SHARMA GOSWAMI, ADVOCATE AND IP ATTORNEY B-256 TOP FLOOR PALAM EXTEN. NEAR RAMPHAL 
CHOWK, SECTOR-7 DWARKA, NEW DELHI 110077

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing and sales promotion, public relations, product demonstrations and product presentations, 
trade fairs and commercial exhibitions, exhibition events for advertising purposes, and for commercial purposes, and for 
business purposes; promoting and conducting of specialist trade fairs, conducting, arranging and organisation of trade 
shows and trade fairs for commercial and advertising purposes; trade show management services; organisation of events 
for commercial and advertising purposes.

Cl.38;Providing of access to content, websites and internet portals for arranging and conducting conferences, 
congresses, colloquiums, seminars and trade fairs, congress events, and commercial trade and business conferences.

Cl.41;Arranging and conducting of conferences, exhibitions and competitions, consultancy and information in relation 
to preparing, conducting and arranging of symposiums, conferences, congresses, colloquiums, seminars, conferences 
for training purposes, providing of information relating to congress events, arranging and conducting of commercial trade
and business conferences.
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Priority claimed from 18/01/2017; Application No. : 016266132 ;European Union 

3756419    14/07/2017
[International Registration No. : 1388933]
H. TIMM ELEKTRONIK GMBH

Humboldtstraße 29 21509 Glinde Germany

Address for service in India/Attorney address:
MEENU SHARMA GOSWAMI

ANUATION 4th & 5th Floor, WZ 113/4, Meenakshi Garden, Tilak Nagar, New Delhi - 110018, INDIA

Proposed to be Used
IR DIVISION
Cl.9;Grounding test apparatus, including connection cables, grounding clamps and sockets, and cable winders; ship 
grounding systems, consisting of grounding test apparatus, transducers, grounding control units, grounding cables, ship 
grounding clamps and signal lamps; loading platform control apparatus, card readers, input and data terminals, control 
apparatus for conversion and galvanic isolation of non-intrinsically safe output signals; control mechanisms for overfill 
protection, including connection cables, connectors and isolation sockets.

Cl.35;Wholesaling and retailing of electronic apparatus and systems for measuring and control technology; 
organisational and economic consultancy; procurement services for others.

Cl.42;Technical planning and development of grounding systems and filling stations; preparation of scientific analysis 
and reports relating to the implementation of electronic apparatus and systems for measuring and control technology; 
research in the field of electronics and measuring and control technology.
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3764245    08/09/2017
[International Registration No. : 1390498]
WAN, JAMES

c/o Jeffrey Wolman, 4208 Overland Avenue Culver City CA 90230 United States of America

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
Cl.9;Pre-recorded CD"s, DVD"s, audio tapes, videotapes, optical discs, motion pictures and digital downloadable audio 
files and video files and webisodes for delivery to mobile telephone and personal digital devices, all featuring adventure, 
drama, action, comedy, and/or animation; downloadable ring tones for mobile phones, downloadable ring back tones for 
mobile phones, all featuring music; computer and video game programs and software; downloadable computer and video 
game programs and software; downloadable digital materials, namely, ring tones, wallpapers, screensavers, digital music 
files, and graphics, videos, films, multimedia files, live action programs, motion pictures, and animation in the field of 
video games and computer games, all delivered via global computer networks and wireless networks; pre-recorded digital 
media featuring computer games and video games, ring tones, wallpapers, screensavers, digital music files, and 
graphics, videos, films, multimedia files, live action programs, motion pictures, and animation in the field of video games 
and computer games; electronic game cartridges; sunglasses.

Cl.16;Comic books, graphic novels, books, posters, artwork in the nature of photographs, stationery, address books, 
calendars, pens and pencils.

Cl.25;Clothing, footwear and headwear, namely, t-shirts, sweatshirts, pants, jackets, tops, bottoms, footwear, 
swimwear, headwear, and all of the foregoing based on characters, themes or genres associated with a motion picture 
production company, producer or director, or appearing in motion pictures, television programs, digital video files, comic 
books or graphic novels, and all of the foregoing clothing, footwear and headwear excluding mountain sports and winter 
sports; costumes in the nature of Halloween costumes and party costumes based on characters appearing in motion 
pictures.

Cl.28;Toys, namely, dolls, action figure toys, mechanical toys, plush toys, puppets; limited edition collectible toys, 
namely, dolls, action figure toys, mechanical toys, plush toys, puppets; replica props based on artifacts appearing in 
motion pictures, television and other media in the nature of toys and novelty items.

Cl.41;Entertainment services, namely, a television series featuring adventure, drama, action, comedy, and/or animation 
for distribution through television and on the Internet; a series of motion pictures featuring adventure, drama, action, 
comedy, and/or animation; production services in the television, motion picture, Internet and cartoon industries; 
entertainment services, namely, providing online games, providing a website featuring computer games and video games, 
and news, information, tips, hints, contests, computer interface themes, enhancements, audio-visual content, music, 
films, videos, television programs, animated series, and other multimedia materials in the field of computer games and 
video games (terms too vague in the opinion of the International Bureau (Rule 13 (2) (b) of the Common Regulations); 
providing information, news and commentary in the field of computer games and video games.
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3770442    26/09/2017
[International Registration No. : 1390839]
HUNGARIA S.À.R.L.

6, Domaine des Ormilles L-8088 Bertrange

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.18;Bags; sports bags; leather and imitation leather; trunks and suitcases; backpacks; wheeled shopping bags; 
traveling bags; garment bags (for travel); bags for climbers; bags for campers; beach bags

Cl.25;Clothing; footwear; headgear; head coverings; visors; headbands [clothing]; bandanas [neckerchiefs]; 
sweatbands and sponge bands; armbands; underpants; shorts; shirts; tee-shirts; pullovers; sweaters; sweatshirts; 
sweatpants; underwear; sports bras; dresses; skirts; coats; socks; gloves; mittens; belts (clothing); hosiery; vests; 
hoods [clothing]; scarves; athletic sleeves; clothing for sports use; sleeveless sweaters; polo shirts; cardigans; jeans; 
wind-resistant jackets; blazers; stadium jackets; fleece tops; padded elbow-compression sleeves; boots; athletic clothing;
compression sleeves as part of a sportswear; insulated clothing; thermal clothing; ventilated clothing; tennis shoes, 
soles for footwear; football boots; footwear for sports; canvas footwear

Cl.35;Advertising; commercial business management; presentation of goods on all communication media, for retail 
sale; demonstration of goods; dissemination of advertising material (leaflets, prospectuses, printed matter, samples); 
online advertising on a computer network; retail services in stores, by mail order or online (via a website) of the following 
products, namely, perfumes, sunglasses, sports glasses, bags, sports bags, travel bags, clothing, footwear, headgear
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Priority claimed from 20/02/2017; Application No. : 2017-020639 ;Japan 

3777741    02/08/2017
[International Registration No. : 1392667]
TOYOTA JIDOSHA KABUSHIKI KAISHA (ALSO TRADING AS TOYOTA MOTOR CORPORATION)

1, Toyota-cho, Toyota-shi 471-8571 Aichi-ken Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Cases for smartphones; cell phone straps; telecommunication devices and apparatus; mobile phone neck straps; 
mobile phone cases; mobile phone accessories; loudspeakers; cabinets for loudspeakers; battery chargers for use with 
telephones; headphones; earphones; telephone apparatus; intercoms; mobile phones; antennas; audio- and video-
receivers; camcorders; electric capacitors for telecommunication apparatus; compact disc players; digital cameras; 
digital photo frames; DVD players; electro-dynamic apparatus for the remote control of signals; electronic notice boards; 
facsimile machines; Global Positioning System (GPS) apparatus; hands free kits for phones; high-frequency apparatus; 
intercommunication apparatus; musical juke boxes; microphones; electric monitoring apparatus; navigation apparatus 
for vehicles (on-board computers); optical data media; personal stereos; portable media players; radar apparatus; radio 
pagers; radios; record players; remote control apparatus; satellite navigational apparatus; smartphones; sound and 
image recording apparatus; sound recording carriers; sound reproduction apparatus; sound transmitting apparatus; 
television apparatus; transmitters of electronic signals; vehicle radios; video recorders; telecommunication machines and 
devices for use in assisting in improving safety of car driving; audio equipment; car stereos; car televisions; in-car 
telephone handset cradles; protective cases for personal digital assistants; computer mouse; computer operating 
programs, recorded; computer programs, recorded; computer programs, downloadable; personal computers; personal 
computers for vehicles; tablet computers; computers for use in remote monitoring of fuel cell power generators using 
communication networks; carrying cases adapted for computers; covers and cases for mobile telephones; covers and 
cases for tablet computers and notebook computers; computer programs for mobile phones; computer programs for 
driving diagnosis devices on fuel saving; blank USB flash drives; computer keyboards; apparatus and installations for the 
production of X-rays, not for medical purposes; bar code readers; central processing units; integrated circuits; computer 
memory devices; computer peripheral devices; computer software applications, downloadable; computer software, 
recorded; data processing apparatus; disks, magnetic; electronic agendas; electronic book readers; electronic pocket 
translators; electronic tags for goods; integrated circuit cards; interfaces for computers; lasers, not for medical purposes; 
light-emitting diodes (LED); magnetic data media; marine depth finders; metal detectors for industrial or military 
purposes; microprocessors; mouse pads; optical character readers; printed circuit boards; printed circuits; printers for 
use with computers; protection devices against X-rays, not for medical purposes; sonars; electronic components; 
electronic memory devices; electronic control apparatus and instruments for vehicles; electronic display units for 
vehicles; electronic cruise control apparatus; computer hardware and software; navigation computers for cars; electric 
safety monitoring apparatus; vehicle safety apparatus in the nature of an on-board vehicular video surveillance systems; 
electronic adaptive cruise control devices for motor vehicles; electronic controllers for motor vehicle braking; motor 
vehicle cameras and sensors for detecting road lane markers, pedestrians, objects outside of the vehicle, and relative 
distance thereof from a vehicle; lane departure warning alarm systems for motor vehicles; electronic motor vehicle 
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steering systems for assisting vehicles to stay on course near the center of a lane; front collision warning alarm systems 
for motor vehicles; motor vehicle lighting systems to automatically activate and deactivate high beam headlights upon 
sensing oncoming vehicle; eyeglasses; goggles for sports; sunglasses; eyeglass cases; eyeglass chains; eyeglass 
cords; eyeglass frames; contact lenses; containers for contact lenses; spectacle lenses; protective helmets for 
automobile races; downloadable image files; pre-recorded video discs; pre-recorded videos; exposed cinematographic 
films; exposed slide films; slide film mounts; downloadable electronic publications.

Cl.12;Driving motors for land vehicles; engine mounts for land vehicles; engines for land vehicles; jet engines for land 
vehicles; motors for land vehicles; propulsion mechanisms for land vehicles; turbines for land vehicles; axle bearings for 
land vehicles; axles for land vehicles; axle journals; axles for vehicles; cardan shafts for vehicles; universal joints for land 
vehicles; wheel bearings for land vehicles; automobile chains; connecting rods for land vehicles, other than parts of 
motors and engines; gear boxes for land vehicles; gearing for land vehicles; hydraulic circuits for vehicles; reduction 
gears for land vehicles; torque converters for land vehicles; transmission chains for land vehicles; transmission shafts 
for land vehicles; transmissions for land vehicles; power transmission belts for land vehicles; shock absorbers for 
automobiles; shock absorbing springs for vehicles; suspension shock absorbers for vehicles; torsion bars for vehicles; 
vehicle suspension springs; brake discs for vehicles; brake linings for vehicles; brake pads for automobiles; brake 
segments for vehicles; brake shoes for vehicles; brakes for vehicles; boats and ships, other than air cushion vehicles; 
structural parts for boats; structural parts for ships other than air cushion vehicles; aircraft; structural parts for aircraft; 
electrically powered motor vehicles; electric tricycles; buses; trucks; ambulances; racing cars; amphibious vehicles; 
snowmobiles; armored vehicles; fork lift trucks; camping cars; tractors; trailers; trolley buses; hearses; automobiles and 
structural parts therefor; structural parts for buses; structural parts for trucks; automobile bodies; automobile bonnets; 
automobile bumpers; automobile chassis; automobile dashboards; automobile doors; automobile door handles; 
automobile hoods; automobile horns; automobile seats; automobile seat covers; automobile sunroofs; automobile tires; 
automobile wheels; spokes for automobile wheels; inner tubes for automobile tires; automobile wheel rims; rearview 
mirrors for automobiles; automobile windows; automobile windscreens; automobile windshields; automobile convertible 
tops; safety belts for automobile seats; safety harnesses for automobile racing; safety harnesses for automobile seats; 
security harness for automobile seats; steering wheels for automobiles; steering wheel covers for automobiles; air bags 
for automobiles, buses and trucks; safety belts for automobile seats; seat belt pre-tensioners for automobiles; brake 
pedals for land vehicles; direction signals for automobiles; leather upholstery for automobile seats; leather upholstery for 
automobiles; cigar lighters for automobiles; shaped automobile covers; mudguards for automobiles; luggage carriers for 
automobiles; spare wheel holders for automobiles; automobile roof racks; headlight wipers; windscreen wipers; 
windscreen wiper blades; motor vehicle brake control systems for applying emergency braking at low vehicle speeds; 
electronic brake control apparatus for automobiles; two-wheeled motor vehicles; bicycles; structural parts for 
motorcycles; structural parts for bicycles.

Cl.14;Key rings; jewelry cases of precious metal; trophies of precious metal; commemorative shields; pin badges of 
precious metal; ornaments of precious metal; bracelets (jewelry); brooches (jewelry); necklaces (jewelry); pendants 
(jewelry); tie pins; badges of precious metal; charms for bracelets; charms for necklaces; cuff links; shoe ornaments of 
precious metal; clocks; watches; horological and chronometric instruments and cases therefor; horological and 
chronometric instruments and parts thereof.

Cl.16;Paper gift bags for wine; bags of paper for packaging; boxes of cardboard or paper; bags of plastics, for 
packaging; paper; cardboard; stickers; cards; pocket memorandum books; paper notebooks; writing instruments; 
erasers; seals (stationery); bookmarkers; underlays for writing paper; rulers for stationery and office use; pouches for 
writing instruments; writing cases; drawing pads; memo blocks; stationery-type portfolios; file folders; terrestrial globes; 
paper bows for gift wrap; stationery; picture postcards; catalogs; calendars; magazines; books; pamphlets; newsletters; 
printed matter; photographs; photograph stands; plastic shopping bags.

Cl.18;Handbag frames; purse frames; horseshoes, not of metal; bags of leather, for packaging; boxes of leather or 
leather board; envelopes, of leather, for packaging; pouches, of leather, for packaging; leads for pets; collars for pets; 
clothing for pets; holders for vehicle inspection certificate; card cases; credit card cases of leather; purses; wallets; 
pocket wallets; coin purses, not of precious metal; suitcases; handbags; rucksacks; key cases; business card cases; 
bags; drawstring pouches; briefcases; wheeled shopping bags; attache cases; shopping bags; bags for sports; small 
backpacks; school satchels; travelling bags; tote bags; travelling cases of leather; luggage tags of leather; vanity cases, 
not fitted; umbrellas; walking sticks; canes; metal parts of canes and walking-sticks; handles for canes and walking 
sticks.

Cl.20;Cushions; Japanese floor cushions (zabuton); pillows; mattresses; fans for personal use, non-electric; beds for 
household pets; dog kennels; nesting boxes for small birds; tool boxes, not of metal; wind chimes; inflatable publicity 
objects; upright signboards of wood or plastics; pocket mirrors.

Cl.21;Electric toothbrushes; powder compacts of precious metal sold empty; cosmetic utensils; toilet utensils; cups; 
mugs; dishes; beer jugs; beer mugs; servingware [dishes] for serving food; servingware [vessels] for serving beverages; 
beer mugs; liqueur sets; lunch boxes; pitchers; salad bowls; saucers; services (dishes); table plates; teapots; glass 
beverageware; tea canisters; tumblers for use as drinking glasses; drinking glasses; flower pots; hydroponic plant pots 
for home gardening; watering cans; piggy banks; vases; holders for flowers and plants; brushes for footwear; shoe 
horns; shoe shine cloths; shoe shine sponges and cloths; shoe-trees.

Cl.24;Towels of textile; Japanese cotton towels (tenugui); handkerchiefs of textile; woven textile goods for personal 
use; mosquito nets; bed sheets; comforters; quilts; duvet covers; pillowcases; bed blankets; table napkins of textile; 
glass cloths; shower curtains of textile or plastic; banners, not of paper; flags, not of paper; seat covers of textile; wall 
hangings of textile; curtains; tablecloths, not of paper; draperies.

Cl.25;Camisoles; T-shirts; clothing; coats; sweaters; cardigans; vests; waistcoats; shirts; cuffs; sport shirts; dresses; 
skirts; blouses; polo shirts; shirts for suits; sweatshirts; trousers; wind-resistant jackets; jerseys; nightwear; underwear; 
swimsuits; swimming caps (bathing caps); traditional Japanese clothing; sleep masks; aprons; collar protectors for wear; 
socks; stockings other than special sportswear; puttees and gaiters; fur stoles; shawls; scarves; Japanese style socks 
(tabi); Japanese style socks covers (tabi covers); gloves (clothing); neckties; neckerchiefs; bandanas; mufflers; ear 
muffs; sleep masks; nightcaps; headgear for wear; caps (headwear); hats; visors; garters; sock suspenders; braces for 
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clothing; waistbands; belts for clothing; footwear (other than special footwear for sports, shoe dowels, shoe pegs, tongue 
or pullstrap for shoes and boots, hobnails, protective metal members for shoes and boots); driving shoes other than 
special shoes for sports; sandals; slippers; mules

Cl.28;Toys for domestic pets; home video game machines; hand-held games with liquid crystal displays; toys; stuffed 
toys; toy vehicles; teddy bears; dolls; go games; Japanese playing cards (utagaruta); Japanese chess (shogi games); 
dice; Japanese dice games (sugoroku); dice cups; Chinese checkers games; chess games; checkers games; conjuring 
apparatus; dominoes; playing cards; Japanese playing cards (hanafuda); mah-jong; slot machines; game machines and 
apparatus; billiard equipment; sports equipment, other than for climbing, surfing, water-skiing and scuba diving; golf 
equipment; golf balls; golf ball markers; golf gloves; golf clubs; golf club heads; fitted head covers for golf clubs; golf 
bags, with or without wheels; tennis implements; tennis rackets; tennis balls; fishing tackle; butterfly nets.

Cl.41;Vehicle-driving instruction; driver safety training; educational and instruction services; educational and 
instruction services relating to arts and crafts; educational and instruction services relating to sport; educational and 
instruction services relating to music and dance; educational and training services relating to games; educational 
services provided by schools; provision of educational examinations and tests; provision of educational information; 
arranging, conducting and organization of seminars; providing electronic publications from a global computer network or 
the Internet, not downloadable; reference libraries of literature and documentary records; book rental; organization of 
sports events and competitions; organization of professional golf tournaments or competitions; organization, arranging 
and conducting of soccer games; organization, arranging and conducting of sumo wrestling competitions; organization, 
arranging and conducting of boxing matches; organization, arranging and conducting of baseball games; organization of 
entertainment events excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat 
races and auto races; arranging award ceremonies and gala evenings for entertainment purposes; conducting of live 
entertainment events and film festivals; conducting of film festivals; organization, arranging and conducting of auto 
races; providing amusement facilities.

Cl.43;Providing temporary accommodation; providing food and drink; bar services; cafe, cafeteria and restaurant 
services; rental of conference rooms; rental of facilities for exhibitions.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 16/10/2017; Application No. : VA 2017 02303 ;Denmark 

3784257    13/12/2017
[International Registration No. : 1393549]
BACTERFIELD GMBH

Stadthausbrücke 1-3 20355 Hamburg Germany

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201308

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Dietary supplements for animals.

Cl.31;Mixed animal feed; fodder.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 22/12/2017; Application No. : 87732776 ;United States of America 

3801488    28/12/2017
[International Registration No. : 1394368]
MICROSOFT CORPORATION

One Microsoft Way Redmond WA 98052 United States of America

Address for service in India/Attorney address:
POOJA DODD

113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
the mark to taken as a whole.

Cl.14;Key chains, wristwatches, pocket watches, lapel pins.

Cl.16;Books, art books, novels, game guides, notebooks, journals, posters, calendars, comic books, art prints.

Cl.18;Wallets, bags, backpacks, messenger bags.

Cl.25;Clothing.

Cl.28;Toy cars, video game controllers, play sets.

Cl.38;Streaming of video game competitions; streaming of video games.

Cl.41;Organizing e-sports competitions; organizing video game competitions.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

3804956    22/12/2017
[International Registration No. : 1395397]
MICROSOFT CORPORATION

One Microsoft Way Redmond WA 98052 United States of America

Address for service in India/Attorney address:
POOJA DODD

113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.14;Key chains, wristwatches, pocket watches, lapel pins.

Cl.16;Books, art books, novels, game guides, notebooks, journals, posters, calendars, comic books, art prints.

Cl.18;Wallets, bags, backpacks, messenger bags.

Cl.25;Clothing.

Cl.28;Toy cars, video game controllers, play sets.

Cl.38;Streaming of video game competitions; streaming of video games.

Cl.41;Organizing e-sports competitions; organizing video game competitions.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 24/10/2017; Application No. : VA 2017 02397 ;Denmark 

3805262    13/12/2017
[International Registration No. : 1395112]
BACTERFIELD GMBH

Stadthausbrücke 1-3 20355 Hamburg Germany

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Dietary supplements for animals.

Cl.31;Mixed animal feed; fodder.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 24/10/2017; Application No. : VA 2017 02396 ;Denmark 

3805265    13/12/2017
[International Registration No. : 1395111]
BACTERFIELD GMBH

Stadthausbrücke 1-3 20355 Hamburg Germany

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.5;Dietary supplements for animals.

Cl.31;Mixed animal feed; fodder.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 22/05/2017; Application No. : 30 2017 013 020 ;Germany 

3807800    05/09/2017
[International Registration No. : 1395749]
DHL INTERNATIONAL GMBH

Charles-de-Gaulle-Str. 20 53113 Bonn DE

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software using machine learning technology to automate and accelerate the 
identification and interpretation of early indicators for supplier risks; early warning system consisting of computer 
hardware and software to reduce supplier risks, in particular financial risks, stability risks and compliance risks; 
computer software used as an electronic early warning system to reduce supplier risks, in particular financial risks, 
stability risks and compliance risks; software tools for financial risk analysis; development tools for computer software; 
computer software for monitoring supply chains and channels and for analysing and detecting risks in supply chains and 
channels; computer software to enable the searching of data; computer software for remote monitoring and remote 
analysis; computer software, in particular for risk management; computer software, in particular in relation to supply 
chains and channels, in particular for the identification, communication, assessment, control and monitoring of risks in 
supply chains and channels, including development and implementation of solutions for risk management; electronic 
publications [downloadable]; apparatus for recording, transmission and reproduction of sound and images; data 
processing apparatus; computers; computer peripheral devices; optical data carriers; magnetic data carriers; apps, 
namely applications for smartphones, tablet PCs, e-readers and other mobile or stationery IT equipment [downloadable].

Cl.35;Organizational and/or professional business consultancy with respect to the monitoring of supply chains and 
channels and with respect to the analysis and detection of risks in logistics chains, delivery chains and supply chains and
channels; organizational and/or professional business consultancy, in particular within the framework of risk 
management; organizational and/or professional business consultancy, in particular with respect to supply chains and 
channels, in particular for the identification, visualization, communication, assessment, control and monitoring of risks in 
supply chains and channels, including development and implementation of solutions for risk management; professional 
risk management [business]; professional risk management [business] for the identification of reliable and sustainable 
supply of goods by third parties; professional risk management [business] with respect to supply chains and channels, in 
particular for monitoring supply chains and channels as well as analysing and detecting risks in supply chains and 
channels; professional risk management [business] with respect to supply chains and channels, in particular for the 
identification, visualization, communication, assessment, control and monitoring of risks in supply chains and channels, 
including development and implementation of solutions for risk management; business analysis; business expertise 
services; business management; business administration and professional business consultancy; computerized file 
management; data search in computer files [for others]; business research; collating, updating and maintenance of data 
in computer databases; compilation of statistics; business investigations.

Cl.36;Financial affairs; insurance services; monetary affairs; real estate affairs; financial risk management.

Cl.38;Telecommunications; providing access to platforms and portals on the Internet; providing access to computer 
programs in data networks as well as to a global computer network; electronic mail services; short message services; 
communication by computer terminals; computer-aided transmission of messages and images; telecommunications 
routing and junction services; rental of access time to global computer networks; forwarding of messages of all kinds 
[web messaging].

Cl.42;Consultancy relating to technical and scientific analysis and research; conducting scientific and technical 
analyses; drawing up of scientific and technical expert reports and studies; design, development, updating, installation, 
rental and maintenance of computer software; computer programming services; technical project studies; electronic data 
storage and data security; development, programming and implementation of software; IT services, namely advisory, 
consultancy and information services relating to the use of computer software for data management, records 
management, information analysis, workflow management, business process management and reporting; computerized 
data storage services; electronic storage of files and documents; advisory, consultancy and information services relating 
to computerized data storage services; advisory, consultancy and information services relating to the electronic storage 
of files and documents; information technology [IT] consultancy.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 26/07/2017; Application No. : 17040718 ;European Union 

3807927    26/01/2018
[International Registration No. : 1395835]
RENTOKIL INITIAL 1927 PLC

Riverbank, Meadows Business Park, Blackwater, Camberley, Surrey GU17 9AB United Kingdom

Address for service in India/Attorney address:
PUTHRAN & ASSOCIATES

B-3, KESAVAN ORCHID 5/7, NORTH MADA STREET SRI NAGAR COLONY SAIDAPET CHENNAI-600 015

Proposed to be Used
IR DIVISION
Cl.5;Pest control preparations and articles; pesticides; pest repellents; pest deterrents (biochemical and biological); 
animal repellents; animal deterrents (biochemical and biological); rodenticides.

Cl.21;Apparatus and devices for attracting, controlling, detecting, identifying, monitoring, trapping, repelling, and/or 
killing pests; electrical apparatus and devices for attracting, controlling, detecting, identifying, monitoring, trapping, 
repelling, and/or killing pests; electronic pest killers; pest traps; bait stations.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 22/11/2017; Application No. : 4020170148790 ;Republic of Korea 

3818161    03/01/2018
[International Registration No. : 1399028]
SEOUL SEMICONDUCTOR CO., LTD.

97-11, Sandan-ro 163 beon-gil, Danwon-gu, Ansan-si Gyeonggi-do Republic of Korea

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
MARK TO BE USED AS A WHOLE.

Cl.9;Light emitting diode displays; diodes; light emitting diodes; top light emitting diodes; power light emitting diodes; 
chip light emitting diodes; big top light emitting diodes; high flux light emitting diodes; side view light emitting diodes; 
electroluminescent diodes; laser diodes; semi-conductors; transistors; driving IC and power management IC (PMIC) for 
display; LED driving devices; electronic circuit board for LED lighting apparatus; semiconductor elements for LED 
driving; semiconductor elements for LED lighting apparatus; photodiodes; LED circuit; LED module; diode arrays.

Cl.35;Wholesale store services featuring semi-conductors; retail store services featuring semi-conductors.

Cl.40;Processing and custom assembling services relating to semiconductors; custom manufacturing and assembling 
services relating to semi-conductor parts and integrated circuits; processing of semiconductor elements.

Cl.42;Industrial research services relating to semiconductors.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 13/07/2017; Application No. : 87527250 ;United States of America 

3818164    10/01/2018
[International Registration No. : 1398172]
SIMPLISAFE, INC.

294 Washington St. Boston MA 02108 US

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Wireless security devices, namely, security video cameras; base station units for controlling wireless home and 
personal security devices; wireless security devices, namely, key pads, electronic security sensors, panic buttons, 
security alarms, and remote activation devices; wireless home security systems; electronic glass break detectors; smoke 
detectors and CO detectors; electronic water sensors for detecting leaks and floods; electronic temperature/freeze 
sensors.

Cl.42;Providing online non-downloadable software for controlling and monitoring wireless home and personal security 
devices.

Cl.45;Monitoring services and alerts for home security systems and alarms for security purposes.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

 

Priority claimed from 18/04/2017; Application No. : 30 2017 103 906 ;Germany 

3821550    05/10/2017
[International Registration No. : 1398222]
KLAUS FABER AG

Lebacher Straße 152-156 66113 Saarbrücken Germany

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.6;Unprocessed and semi-processed materials of metal; pipes, tubes and hoses, and fittings therefor, including 
valves, of metal; metal shafts for access to cables; metallic shafts for cable distribution; trunking [channels] of metal for 
electric cables; cable ducts made of metal [other than electricity]; clips of metal for cables and pipes; non-electric cables 
and wires of metal and chains of metal; reels of metal [non-mechanical] for storing cables; cable stretchers; cable 
supports made of metal; binding screws of metal for cables; cable straps of metal; metal hardware; ducts of metal for 
ventilating and air conditioning installations; ducts made of metal for trunking conduits for gases.

Cl.9;Cable harnesses; cable modems; cable connectors; cable adapters; cable detectors; cables for transmitting and 
receiving cable television signals; electric cables for the transmission of sounds and images; cable television converters; 
USB cables; luminous USB cables; telecommunications cables; data transmission cables; USB cables for cellphones; 
data synchronization cables; electric cables and wires; mobile High-Definition Link (MHL) cables; threaded electrical 
cable connectors; electric wiring harnesses; conductor bars; ducting for electric cables; cable channels (electric-); cable 
covers [conduits]; wire connectors [electricity]; electrical connecting cables; insulated electrical cables; heat resistant 
electric wires; thermocouple cables; cable junctions for electric cables; insulated cable for electrical installations; male 
connectors for electrical cables; connections for electric cables; threaded cable connectors of metal; identification 
threads for electric wires; cables for electrical signal transmission; joint boxes for housing cable joints; materials for 
electricity mains [wires, cables]; cable locators; power wires; current plugs; electricity conduits; power adapters; power 
distributors [electrical]; current-meters; apparatus and instruments for accumulating electricity; power line conditioners; 
power line protectors; apparatus and instruments for conducting electricity; ducts [electricity]; line drivers; 
electromagnetic conduits; ducts [electricity]; conduit couplings [electric]; metal ducts [electric]; cables, electric; wires, 
electric; interface cables [electric]; electrical power extension cords; mounting cords [electrical]; insulated electrical 
cables; rubber covered electrical wires; heat resistant electric wires; connections for electric cables; junction boxes for 
electric wires; sheaths for electrical wires; circuits for heavy current; aerial cables for heavy currents.

Cl.16;Printed matter; paper and cardboard; bags and articles for packaging, wrapping and storage of paper, cardboard 
or plastics; packing cardboard; packaging materials; paper padding; plastic bubble packs for wrapping or packaging; 
printed packaging materials of paper; advertising pamphlets; promotional publications; printed promotional material; 
signboards of paper or cardboard; all above-mentioned goods not related to stationery.

Cl.35;Retail and wholesale services relating to cables, wires and other electrical goods, in particular copper ropes, 
including via the Internet; information on commercial matters, including via the Internet, cable network or other forms of 
data transmission; electronic processing of orders; advertising, marketing and sales promotion; business management; 
market research and market analyses; online advertising; online ordering services; compilation of online business 
directories.

Cl.39;Electricity distribution via cables; supply of electricity; leasing the use of power lines to third parties for the 
transmission of electricity; electricity distribution via cables; storage of electrical equipment; packaging and storage of 
goods; transportation and storage; storage and delivery of goods; parcel receipt services; storage of packages; storage 
of cargo; distribution of oil or gas by pipeline and cable.

Cl.40;Metal fabrication and finishing services; custom manufacture of metal hardware; custom manufacture of 
elastomeric components; custom manufacture of thermoplastic components; custom manufacture of semiconductor 
components, devices and circuits; coppersmithing; rental of assembly machine equipment; custom assembling of 
materials for others; heat treatment of pipes and tubes made of metal; exterior and interior plating of pipes and tubes 
made of metal; photogravure printing; custom manufacture of rubber stamps; processing of rubber.
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Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 22/06/2017; Application No. : 4370904 ;France 

3830488    04/12/2017
[International Registration No. : 1399209]
ORANO

1 place Jean Millier, Tour Areva F-92400 Courbevoie France

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.1;Chemical products, preparations and compositions for the energy industries; chemical materials usable in the 
nuclear fuel cycle, nuclear materials, uranium ore, uranium, plutonium, thorium, actinides and lanthanides, in any 
chemical form or isotopic composition; chemicals for extracting and separating actinides or lanthanides from aqueous or 
organic solutions or suspensions or gases; chemical products resulting from nuclear fission; chemicals derived from 
treatments carried out in the nuclear fuel cycle, namely, xenon, krypton, platinoids, in particular ruthenium, palladium, 
rhodium and platinum; chemical products, namely, neutron resins, materials for protection against ionizing radiation, 
neutron shielding materials, corrosion-resistant materials, compositions for the immobilization of radioactive materials 
and nuclear waste, in particular cementitious compositions and concretes, glass compositions and ceramics for the 
immobilization of radioactive materials and nuclear waste; fuel for nuclear reactors.

Cl.4;Fuels, combustible compositions, in particular in the form of nuclear fuel assemblies.

Cl.5;Pharmaceutical and radio-pharmaceutical products for medical imaging, nuclear medicine and cancer treatment; 
diagnostic products for medical use, in particular for the localization of cancerous tumors.

Cl.6;Unworked and semi-worked metals and their alloys for use in the energy industries; all machined, laminated, cast, 
shaped, finished or semi-finished products made of steel, aluminum, copper, lead, tin, zirconium and their alloys, sintered 
materials; metal materials, tanks and containers for the packaging, transport, storage, warehousing, handling of 
radioactive, radio-pharmaceutical products, component parts of radio-pharmaceutical products or other chemical or 
nuclear products; metal building materials and metal transportable buildings for nuclear power plants and reactors, 
uranium mines, factories and facilities for storage, warehousing, conversion, isotope separation, treatment, reprocessing 
and recycling of fuels, ores, nuclear materials, uranium, plutonium and nuclear waste, under construction, in service or in 
decommissioning.

Cl.7;Non-electric couplings (other than for land vehicles); transmission parts and belts (other than for land vehicles); 
pumps (machines); mechanical equipment (machines) used for and in the nuclear field and the field of the fight against 
climate change; robots (machines), as well as all their spare parts; robot arms, telescopic arms, remotely-operated arms, 
their components and spare parts; robots for the intervention, control, measurement, collection, sampling or inspection in
a contaminated environment including land robots and underwater robots; electrically or electronically controlled hand 
tools; electrically or electronically controlled cutting tools; electrically controlled energy production tools; machine tools; 
machines, machine tools and apparatus used in the nuclear energy industry or the production of radioisotopes, for soil 
survey, drilling, extraction, fabrication, handling, processing, storage, isotopic separation, immobilization and storage of 
ores, metals, nuclear materials, nuclear fuels, plutonium, uranium, thorium, actinides, lanthanides, xenon, krypton, 
platinoids in particular ruthenium, palladium, rhodium and platinum and nuclear waste; control centers for engines; 
rotating and static electric machines, jacks especially pneumatic and hydraulic jacks, regulators (machine parts); speed 
governors for machines and motors, voltage regulators, electric motors (machines); machines, machine tools, industrial 
robots or remote-controlled robots for carrying out measurements, inspections, sampling or analyses, for the collection, 
treatment, recycling of nuclear material, spent nuclear fuel, nuclear waste and remediation and decommissioning of 
nuclear sites or facilities; industrial devices and robots for the manufacture and preparation of radio-pharmaceuticals.

Cl.9;Optical and electro-optical equipment; luminous, mechanical, acoustic and optical signs; data processing 
equipment; computers, computer peripheral devices; scientific, surveying, optical, weighing, measuring, signaling, 
checking (supervision), calculating, monitoring (surveillance) and rescue, teaching components, apparatus, instruments 
and devices for use in the energy industry; ground prospecting apparatus; mapping apparatus, in particular radiological 
apparatus; apparatus for recording, transmission, receiving, storage, reproduction and processing of sound, images or 
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data; materials and equipment for recording, monitoring, analyzing, communicating, measuring, monitoring, controlling, 
conducting and supervising of industrial installations, equipment and automated processes for the industry in the energy 
fields, vehicles for the transport of nuclear material and equipment, tanks and containers containing nuclear material; 
topographical apparatus and instruments; computer interfaces; IT programs, computer programs, software, firmware, 
alarms, used in the field of energy; radioactivity detection apparatus, Geiger counters; sensors, apparatus and system for 
measuring or analyzing radioactivity; protective masks, clothing and footwear for nuclear or fire protection for 
intervention in a hostile environment; electric couplings.

Cl.11;Apparatus for heating, steam production, heat exchange, heat and steam storage, heat and steam regulation, 
cooking, refrigeration, drying and ventilation, in particular for nuclear power stations and reactors, factories and facilities 
for storage, warehousing, conversion, isotope separation, treatment, reprocessing and recycling of fuels, ores, nuclear 
materials, uranium, plutonium and nuclear waste, under construction, in service or decommissioning; heating apparatus 
using solid, liquid or gaseous fuels; decentralized power production stations; apparatus for lighting, heating and 
ventilation for mining purposes; apparatus, machines and installations for purification, cleansing and treatment of air, 
water, gases; energy generating apparatus, in particular thermal or electrical, using nuclear materials such as actinides.

Cl.19;Materials for building not of metal and non-metallic transportable construction for nuclear power plants, nuclear 
reactors, uranium mines, factories and facilities for storage, warehouse, conversion, isotopic separation, treatment, 
reprocessing and recycling of fuels, ores, nuclear materials, uranium, plutonium and nuclear waste, under construction, 
in service or in dismantling.

Cl.35;Consolidation services for nuclear fuel, ores, nuclear materials, uranium, plutonium and nuclear waste; 
consolidation of radio-pharmaceuticals, components of radio-pharmaceuticals or other chemicals or nuclear products.

Cl.37;Construction, installation and maintenance services for infrastructures, plants, installations, equipment and 
apparatus in the fields of energy and the fight against climate change; construction, installation and maintenance 
services for mines, factories and facilities for storage, warehouse, conversion, isotopic separation, treatment, 
reprocessing and recycling of fuels, ores, nuclear materials, uranium, plutonium and nuclear waste; sanitation, 
dismantling, maintenance, renovation and rehabilitation services for soil and mining sites, sites contaminated by radio-
nuclides, nuclear installations, equipment and apparatus in the nuclear field; construction, installation and maintenance 
services for nuclear power plants, nuclear reactors, research and engineering facilities and equipment in the fields of 
nuclear energy and the fight against climate change; construction, installation and maintenance of facilities and 
equipment used for transporting materials in the field of nuclear energy; mining operation, extraction of uranium 
deposits, mining, extraction of uranium, extraction of nuclear materials, mineral drilling in particular of nuclear materials; 
inspection of construction sites, supervision of construction works, information relating to construction in the fields of 
nuclear energy and the fight against climate change.

Cl.38;Communication by computer terminals and transmission of information in the fields of energy and the fight 
against climate change; remote communication related to the control, adjustment, measurement, signaling, regulation, 
control, driving, protection and monitoring of plants or installations in the field of energy and the fight against climate 
change; dissemination and transmission of messages, data and information via Extranet, Internet or Intranet networks in 
the fields of energies and the fight against climate change; networking for data transmission and on-line information.

Cl.39;Collection, packing, packaging, ground (rail, road), water and air transport, warehouse and storage of nuclear 
fuel, ores, nuclear materials, uranium, plutonium and waste nuclear; collection, packing, packaging, transportation by 
land (rail, road), water and air, storage and storage of radio-pharmaceutical products, components of radio-
pharmaceuticals or other chemical or nuclear products.

Cl.40;3D printing services; processing of nuclear fuel cycle materials; conversion, treatment, reprocessing, isotopic 
separation, recycling and transformation of ores, nuclear materials, uranium, plutonium, thorium, actinide and lanthanide, 
nuclear fuel, materials used in the field of nuclear energy or from processes carried out in the nuclear fuel cycle, namely, 
xenon, krypton, platinoids, in particular ruthenium, palladium, rhodium and platinum, and nuclear waste; treatment of 
solid, liquid or gaseous materials including radio-elements; treatment services for liquid and gaseous nuclear effluents; 
nuclear solid waste treatment; remediation, decontamination, sanitation, deconstruction and dismantling of soil and mine 
sites, nuclear installations, radionuclide contaminated sites, nuclear equipment and apparatus; destruction, incineration, 
vitrification, disposal, immobilization and packaging of waste from the nuclear industry and nuclear waste; assembling of 
materials commissioned by others; treatment of materials in the energy sector.

Cl.41;Training and education services in the fields of energy and the fight against climate change; training, education 
and assistance (training, teaching) to personnel and operators of mining sites and of nuclear facilities, plants, centers and 
infrastructures; organizing and conducting of colloquiums, conferences, congresses, exhibitions, forums, seminars, 
symposia, teleconferences, video conferences in the fields of energy and the fight against climate change.

Cl.42;Engineering, engineering works, laboratory works and management of scientific or technological projects in the 
fields of energy and the fight against climate change; research, development, analysis, study and design works in the 
fields of energy and the fight against climate change; research and development works, analysis, studies and design 
relating to pharmaceuticals, radio-pharmaceuticals and components of pharmaceutical and radio-pharmaceutical 
products; advice, expertise and material testing in the fields of energy and the fight against climate change; simulation 
and control services in the fields of energy and the fight against climate change; scientific, technological and industrial 
research, design, studies, expertise, advice and information services related to environmental protection, sustainable 
development, and the fight against climate change; prevention of pollution risks in connection with activities developed in 
the fields of energy; environmental auditing services for sites, facilities and equipment in the fields of energy; design, 
programming, updating, maintenance and rental of software applied to the energy and climate change fields; analysis, 
design, production and management of information and computer technology systems; professional consultations and 
drawing up of plans (not related to business conduct) in the fields of energy and the fight against climate change; mine 
prospecting in particular for nuclear materials; inspection of nuclear materials, inspection and surveillance of nuclear 
facilities and equipment; control and inspection services for mines, nuclear power plants, nuclear reactors, factories and 
facilities for warehouse, storage, conversion, treatment, isotopic separation, reprocessing, recycling and packaging of 
ores, nuclear materials, uranium, plutonium, nuclear waste, nuclear fuels and materials used in the nuclear field.
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Cl.45;Security consultancy in the fields of energy; security and surveillance services for mines, nuclear power plants, 
nuclear reactors, factories and facilities for warehouse, storage, conversion, treatment, isotopic separation, reprocessing, 
recycling and packaging of ores, nuclear materials, uranium, plutonium, nuclear waste, nuclear fuels and materials used 
in the nuclear field.
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Priority claimed from 27/12/2017; Application No. : 017644378 ;European Union 

3833982    06/02/2018
[International Registration No. : 1401168]
TRANSPORT INDUSTRY DEVELOPMENT CENTRE B.V.

Ekkersrijt 6030 NL-5692 GA Son

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Software.

Cl.12;Vehicles; apparatus for locomotion by land; parts and fittings for lorries, in particular mechanical, hydraulic and 
electronically controlled steering systems for lorries, axle suspensions for lorries.
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3834155    27/10/2017
[International Registration No. : 1401262]
FIKIR FIRINI DANISMANLIK VE EGITIM TICARET ANONIM SIRKETI

Yeniköv Mahall, Köybasi Caddesi, N°122/5-7 Sariyer Istanbul Turkey

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES

9/3, Valliammal Street, Kilpauk, Chennai - 600010

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or 
advertising purposes; design of advertising materials; provision of an online marketplace for buyers and sellers of goods 
and services; business management, business administration and business consultancy; business operation; business 
organization consultancy; business advisory services; commercial consultancy services; accounting; personnel 
recruitment, personnel placement, employment agencies, import-export agencies; temporary personnel placement 
services; services relating to the analysis, evaluation, creation and brand establishment of trademarks, trade names and 
domain names.

Cl.41;Education and training; arranging and conducting of conferences, congresses and seminars; sporting and 
cultural activities; entertainment; ticket reservation and booking services for entertainment, sporting and cultural events, 
including ticket reservation and booking services for theatres, cinemas, museums and concerts; publication and editing 
of printed matter, including magazines, books, newspapers, other than publicity texts; electronic publication services; 
conducting training workshops; arranging of workshops; education services, namely, training educators in the field of 
business management, developing, arranging, and conducting educational conferences and programs and providing 
courses of instruction in the field of business management.
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3838295    14/12/2017
[International Registration No. : 1401519]
PANTECNICA S.P.A.

Viale Teodorico, 5 I-20149 Milano (MI) IT

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.7;Motors and engines, transmission components and generic parts of machines; waterproof gaskets and seals 
[machine parts]; none of the aforesaid goods being in relation to pipes, junctions for pipes, connectors for pipes, and 
joints for pipes; none of the aforesaid goods being related to tyres.

Cl.17;Shock-absorbing materials of rubber and packing materials, shock absorbing buffers of rubber; water-tight rings 
and waterproof packings of rubber; wear insulating materials; seals, excluding bottle cap seals and foil seals, insulating 
sealants and fillers; none of the aforesaid goods being in relation to pipes, junctions for pipes, connectors for pipes, and 
joints for pipes; none of the aforesaid goods being related to tyres; none of the aforementioned goods being related to 
cap lining sheets and induction and non-induction seal liners.
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3838306    19/02/2018
[International Registration No. : 1401090]
SMARTFLEX TECHNOLOGY PTE LTD

27 Ubi Road 4, 04-01 Singapore 408618 Singapore

Address for service in India/Attorney address:
KHAITAN & CO.

ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.9;Smart cards; smart card readers; storage cards [smart cards]; integrated circuit cards [smart cards]; smart cards 
[integrated circuit cards]; blank integrated circuit cards [blank smart cards]; semiconductor chips; semiconductor wafers; 
semiconductor elements; semiconductors [integrated circuits]; integrated circuits; integrated circuit cards; integrated 
circuit chips; integrated circuit boards; integrated circuit modules; chips [integrated circuits]; integrated circuit packages; 
integrated circuit memories; cards with integrated circuits; wafers for integrated circuits; masks for making integrated 
circuits; probes for testing integrated circuits; cards incorporating integrated circuits; sockets for testing integrated 
circuits; test probe assemblies for integrated circuits; electronic chips for the manufacture of integrated circuits; 
electronic chips [semi-conductors] for the manufacture of integrated circuits.

Cl.40;Custom assembling of materials for others; custom assembling of electrical and electronic components, smart 
cards, smart card modules, semi-conductors, semi-conductor chips, integrated circuits, integrated packages and 
integrated circuit chips; custom manufacturing of electrical and electronic components, smart cards, smart card modules, 
semi-conductors, semi-conductor chips, integrated circuits, integrated packages and integrated circuit chips; 
encapsulation of electrical and electronic components, smart cards, smart card modules, semi-conductors, semi-
conductor chips, integrated circuits, integrated packages and integrated circuit chips; technical consultation services in 
the field of custom assembling, manufacturing and encapsulation of electrical and electronic components, smart cards, 
smart card modules, semi-conductors, semi-conductor chips, integrated circuits, integrated packages and integrated 
circuit chips.

Cl.42;Engineering testing; design, engineering and testing of smart cards, smart card modules, semiconductors, 
integrated circuits and electronic components; software engineering services; research and development services 
relating to smart cards, smart card modules, semiconductors, integrated circuits and electronic components; technical 
consultation services relating to design, engineering and testing of smart cards, smart card modules, semiconductors, 
integrated circuits and electronic components.
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Priority claimed from 04/07/2017; Application No. : 4373723 ;France 

3840581    08/12/2017
[International Registration No. : 1400506]
ACADEMIE DU VIN

13 rue des Petits Champs F-75001 PARIS France

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.41;Education; training; entertainment; cultural activities; organization and conducting of colloquiums; organization 
and conducting of congresses; organization and conducting of conferences; practical training [demonstration]; party 
planning [entertainment]; organization and conducting of cooking workshops, cooking lessons, wine tasting classes and 
oenology classes; editing and publishing of teaching material.

Cl.43;Services for providing food and beverages; temporary accommodation; services provided by bars, wine bars, 
restaurants, coffee shops; hotel services; catering services; wine tasting services; oenology and wine tasting 
consultancy; sommelier services.
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3840796    11/04/2017
[International Registration No. : 1402561]
GURUNAVI, INC.

1-2-2 Yurakucho, Chiyoda-ku Tokyo 100-0006 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Event marketing; promoting the services of others relating to entertainment events; promoting the goods and 
services of others over the Internet; promoting the services of others for restaurants; providing information of promoting 
the goods and services of others; arranging and conducting of exhibition and trade fairs for business and advertising 
purposes; information services relating to arranging and conducting of exhibition and trade fairs for business and 
advertising purposes; organization of the sales of goods for commercial or advertising purposes; on-line advertising; 
advertising and publicity services; issuing coupon to non-Japanese tourists for the promotion of goods or services and 
providing non-Japanese tourists with information relating thereto; administration of loyalty programs that allow users of 
the communication networks to settle or store points; promoting the goods and services of others through the 
administration of sales and promotional incentive schemes involving trading stamps; business management analysis or 
business consultancy; marketing research or analysis; price comparison services and providing information relating 
thereto; providing information of product sales and sales ranking; providing non-Japanese tourists with purchase 
information; providing non-Japanese tourists with information relating to retail outlets; providing information concerning 
commercial sales; business management and organization of restaurants; commercial consultancy services relating to 
restaurant businesses; business management of hotels; drawing up of statements of accounts; event narrators 
placement services; employment agencies; auctioneering; import-export agencies; arranging newspaper subscriptions; 
shorthand services; transcription; document reproduction; electronic order processing services; office functions, namely 
filing of documents or magnetic tapes; compilation of information into computer databases; providing business 
assistance to others in the operation of data processing apparatus namely, computers, typewriters, telex machines and 
other similar office machines; reception services for visitors in buildings; rental of advertising space on-line; rental or 
provision of advertising spaces; publicity material rental; rental of typewriters, copying machines and word processing 
machines; providing employment information; providing commercial information featuring articles of magazines or books 
for others; providing commercial information featuring newspaper articles for others; rental of vending machines; retail 
services or wholesale services for a variety of goods in each field of clothing, foods and beverages, and livingware; retail 
services or wholesale services for woven fabrics and beddings; retail services or wholesale services for clothing; retail 
services or wholesale services for diapers; retail services or wholesale services for footwear, other than special footwear 
for sports; retail services or wholesale services for bags and pouches; retail services or wholesale services for personal 
articles; retail services or wholesale services for foods and beverages; retail services or wholesale services for bicycles; 
retail services or wholesale services for furniture; retail services or wholesale services for electrical machinery and 
apparatuses; retail services or wholesale services for bladed or pointed hand tools, hand tools and metal hardware; retail 
services or wholesale services for dishware; retail services or wholesale services for kitchen equipment, cleaning tools 
and washing utensils; retail or wholesale services for pharmaceutical, veterinary and sanitary preparations and medical 
supplies; retail services or wholesale services for cosmetics, toiletries, dentifrices, soaps and detergents; retail services 
or wholesale services for printed matter; retail services or wholesale services for paper and stationery; retail services or 
wholesale services for sports goods; retail services or wholesale services for toys; retail services or wholesale services 
for toys, dolls, game machines and apparatus; retail services or wholesale services for music recorded CDs and image 
recorded DVDs; retail services or wholesale services for musical instruments and records; retail services or wholesale 
services for photographic machines and apparatus and photographic chemical supplies; retail services or wholesale 
services for clocks, watches and spectacles [eyeglasses and goggles]; retail or wholesale services for tobacco; retail or 
wholesale services for smokers" articles.

Cl.38;Rental of SIM cards for prepaid-type data communications, brokerage services thereof, and information services 
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relating thereto; Internet access provider services; telecommunication, other than broadcasting; broadcasting; news 
agencies; rental of telecommunication equipment including telephones and facsimile apparatus.

Cl.39;Bus transport for non-Japanese tourists; providing non-Japanese tourists with transportation services by means 
of trains, cars, vessels and air planes and providing non-Japanese tourists with transit information; providing non-
Japanese tourists with information relating to travel and sightseeing; providing non-Japanese tourists with information 
relating to delivery of package; provision of transportation and travel information; railway transport and providing 
information relating thereto; providing travel information relating to fare, operation status and reservation status of bus, 
taxi and hired car; car transport and providing information relating thereto; GPS navigation services; providing road and 
traffic information; vehicle-driving services and providing information relating thereto; marine transport and providing 
information relating thereto; air transport and providing information relating thereto; packaging of goods and providing 
information relating thereto; freight brokerage and providing information relating thereto; cargo unloading and providing 
information relating thereto; removal services and providing information relating thereto; ship brokerage and providing 
information relating thereto; refloating of ships and providing information relating thereto; ship piloting and providing 
information relating thereto; warehousing services and providing information relating thereto; temporary safekeeping of 
personal belongings and providing information relating thereto; temporary storage of deliveries and providing information
relating thereto; gas supplying [distribution]; electricity distribution and providing information relating thereto; water 
supplying [distribution] and providing information relating thereto; heat supplying [distribution] and providing information
relating thereto; rental of warehouse space and providing information relating thereto; parking services and providing 
information relating thereto; operating toll roads and providing information relating thereto; providing vessel mooring 
facilities and providing information relating thereto; airport services and providing information relating thereto; parking 
lot services and providing information relating thereto; rental of loading-unloading machines and apparatus and providing
information relating thereto; car rental and providing information relating thereto; rental of vessels and providing 
information relating thereto; rental of bicycles for non-Japanese tourists and providing non-Japanese tourists with 
information relating thereto; rental of bicycles and providing information relating thereto; rental of aircraft and providing 
information relating thereto; rental of packaging or wrapping machines and apparatus and providing information relating 
thereto; rental of freezers for household purposes and providing information relating thereto; rental of refrigerator-
freezers for household purposes and providing information relating thereto; rental of wheelchairs and providing 
information relating thereto; correspondence delivery services and providing information relating thereto; travel booking 
agencies and providing information relating thereto; conducting of travel tours and providing information relating thereto; 
escorting of travel tours and providing information relating thereto; travel arrangement and reservation services, 
excluding those for lodging and providing information relating thereto; rental of freezing machines and apparatus and 
providing information relating thereto.

Cl.41;Providing non-Japanese tourists with information relating to entertainment; providing non-Japanese tourists with 
information relating to amusement facilities; operating lotteries and providing information relating thereto; provision of 
entertainment information via the Internet; organization and presentation of shows, competitions, games, concerts and 
entertainment events; film, music, sport, video and theater entertainment services; educational and instruction services 
relating to arts, crafts, sports or general knowledge, and providing information relating thereto; arranging, conducting and
organization of seminars and providing information relating thereto; plant exhibitions and providing information relating 
thereto; animal exhibitions and providing information relating thereto; providing electronic publications and providing 
information relating thereto; reference libraries of literature and documentary records and providing information relating 
thereto; book rental and providing information relating thereto; art exhibitions and providing information relating thereto; 
gardens for public admission and providing information relating thereto; caves for public admission and providing 
information relating thereto; publication of books and providing information relating thereto; arranging and planning of 
movies, shows, plays or musical performances and providing information relating thereto; movie theatre presentations or 
movie film production and distribution and providing information relating thereto; presentation of live show performances 
and providing information relating thereto; direction or presentation of plays and providing information relating thereto; 
presentation of musical performances and providing information relating thereto; production of radio or television 
programs and providing information relating thereto; production of videotape film in the field of education, culture, 
entertainment or sports [not for movies or television programs and not for advertising or publicity] and providing 
information relating thereto; directing of radio and television programs and providing information relating thereto; 
operation of video and audio equipment for production of radio and television programs and providing information 
relating thereto; arranging and conducting of sporting and cultural events; organization, arranging and conducting of 
sports competitions and providing information relating thereto; organization, provision and arranging of recreational and 
leisure activities; organization, arranging and conducting of festivals relating to food for entertainment, cultural or 
educational purposes; arranging, conducting and organization of events for entertainment, cultural or educational 
purposes; organization of entertainment events; organization, arranging and conducting of party events; providing 
information relating to organization, arranging or conducting of party events; organization of entertainment events, 
excluding movies, shows, plays, musical performances, sports, horse races, bicycle races, boat races and auto races, 
and providing information relating thereto; organization, arranging and conducting of horse races and providing 
information relating thereto; organization, arranging and conducting of bicycle races and providing information relating 
thereto; organization, arranging and conducting of boat races and providing information relating thereto; organization, 
arranging and conducting of auto races and providing information relating thereto; providing audio or video studio 
services and providing information relating thereto; providing sports facilities and providing information relating thereto; 
providing amusement facilities and providing information relating thereto; providing facilities for movies, shows, plays, 
music or educational training and providing information relating thereto; ticket agency services for non-Japanese tourists 
for movie, shows, plays or musical performances [entertainment]; providing non-Japanese tourists with booking 
information of seats for shows; booking of seats for shows and providing information relating thereto; rental of 
cinematographic machines and apparatus and providing information relating thereto; rental of cine-films and providing 
information relating thereto; rental of musical instruments and providing information relating thereto; rental of sports 
equipment and providing information relating thereto; rental of television sets and providing information relating thereto; 
rental of radio sets and providing information relating thereto; rental of records or sound-recorded magnetic tapes and 
providing information relating thereto; rental of sound recorded MDs and providing information relating thereto; rental of 
image recorded DVDs and providing information relating thereto; rental of sound recorded CD-ROMs and providing 
information relating thereto; rental of image-recorded magnetic tapes and providing information relating thereto; rental of 
film negatives and providing information relating thereto; rental of reversal film and providing information relating 
thereto; rental of toys and providing information relating thereto; rental of amusement machines and apparatus and 
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providing information relating thereto; rental of game machines and apparatus and providing information relating thereto; 
rental of paintings and calligraphic works and providing information relating thereto; photography and providing 
information relating thereto; language interpretation and providing information relating thereto; translation and providing 
information relating thereto; rental of cameras and providing information relating thereto; rental of movie projectors and 
accessories and providing information relating thereto.

Cl.43;Providing non-Japanese tourists with information relating to temporary accommodation; providing temporary 
accommodation and providing information relating thereto; arranging temporary accommodation for non-Japanese 
tourists; arranging temporary accommodation and providing information relating thereto; providing non-Japanese 
tourists with information relating to restaurants; providing non-Japanese tourists with information relating to arranging 
reservation of restaurants; providing foods and beverages and providing information relating thereto; boarding for 
animals and providing information relating thereto; preschooler and infant care at daycare centers and providing 
information relating thereto; retirement home and providing information relating thereto; rental of meeting rooms for 
events and providing information relating thereto; rental of conference rooms and providing information relating thereto; 
rental of facilities for exhibitions and providing information relating thereto; rental of futon and quilts and providing 
information relating thereto; rental of pillows and providing information relating thereto; rental of blankets and providing 
information relating thereto; rental of electric toasters for household purposes and providing information relating thereto; 
rental of microwave ovens for household purposes and providing information relating thereto; rental of hot plates for 
household purposes and providing information relating thereto; rental of cooking equipment for industrial purposes and 
providing information relating thereto; rental of non-electric cooking heaters and providing information relating thereto; 
rental of dishes and providing information relating thereto; rental of kitchen worktops and providing information relating 
thereto; rental of curtains and providing information relating thereto; rental of furniture and providing information relating 
thereto; rental of wall hangings and providing information relating thereto; rental of floor coverings and providing 
information relating thereto; rental of wet wipes and providing information relating thereto; rental of towels and providing 
information relating thereto.
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Priority claimed from 15/06/2017; Application No. : 4368886 ;France 

3846160    14/12/2017
[International Registration No. : 1403246]
NAVAL ENERGIES

40-42 rue du Docteur Finlay F-75015 Paris France

Address for service in India/Attorney address:
WORLDWIDE INTELLEC

313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Machine tools; motors and engines (other than for land vehicles); couplings and transmissions (except motors and 
engines for land vehicles); stand-alone or mobile electricity generators; wind turbine or underwater turbine electricity 
generators; turbines for energy production; alternators for energy production; turbines for wind turbines; wind turbine 
motors and engines; robots (machines); airborne wind turbines, wind turbines; underwater turbine generators; devices 
for producing electricity; blades, wind turbine or underwater turbine rotors; energy production modules; energy 
converters using wind, water temperature, wave movement or water current; equipment for the generation of energy, 
namely wind turbine equipment, underwater turbine equipment and equipment using the thermal power of the sea and 
producing electrical energy from wind, underwater or thermal forces.

Cl.9;Apparatus and instruments for the computer-assisted design of ships, wind turbines, underwater turbines, 
equipment, installations or modules for the generation of energy and electricity generation systems; electric systems and 
circuits for producing and distributing electricity for installations or modules for generating energy and for electricity 
power plants; acoustic, electronic and electromagnetic apparatus and instruments for power plants; scientific (other than 
for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; apparatus for non-medical analysis; apparatus and 
instruments for optronics, detection, data collection, classification, testing, recording, interpreting, signalling, simulation, 
reproduction, processing, transmission, visualization of sound and images; communication and telecommunication 
apparatus; calculators, consoles, computers, software or recorded computer programs, software packages, magnetic or 
computer interfaces, data media; magnetic data media; data processing devices (augmented reality devices), data 
processing apparatus or equipment, computer peripheral devices; electric batteries; study and training simulators; radar 
apparatus, sonars; simulators, namely cabins reproducing simulation environments, means for immersion (cabins, 
platforms, walkways), means for reproduction of all or part of premises with their functional, environmental, visual and 
dynamic aspects (cabin on motion); software for the simulation of platform control; software reproducing the movement 
of platforms and hardware environment; software for the simulation of the environment and equipment used by surface 
buildings, underwater power generation modules, wind turbines, underwater turbines, installations or modules for the 
production of energy and electricity production systems taking into account physical phenomena connected to the 
environment (electromagnetic propagation, acoustic propagation, thermodynamics, restitution of the visual and acoustic 
environment); tools (software) for the modeling of equipment for controlling platform installations in the field of 
propulsion systems, electricity stations and civil installation safety; on-board dynamic control equipment for naval 
platforms; computer programs and software in the field of hydrodynamics, fluid mechanics, automated systems and 
optimization; dynamic positioning devices; motion control devices for wind turbines, underwater turbines, installations or 
modules for the generation of energy; measurement or test benches in the laboratory or real life; energy converters 
activated by the movement of the sea, wind, or water temperature; energy sensors; switches; sensors, namely, devices 
and apparatus for capturing information; signal sensors; apparatus and instruments for encryption; electric converters.

Cl.11;Installations for producing thermal energy by water temperature, namely refrigerating and air conditioning 
installations using thermal power from the sea, namely the difference in temperature between surface water and deep 
water; heat exchangers other than parts of machines.
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Cl.37;Shipbuilding; repair and maintenance of wind turbines, underwater turbines, equipment, installations or modules 
for the production of energy, electricity power generators and electricity production systems; installation and 
commissioning of wind turbines, underwater turbines, equipment, installations or modules for the production of energy, 
electricity power generators and electricity production systems; assembly and maintenance of systems and components 
mounted on platforms; assembly and maintenance of wind turbines, underwater turbines, equipment, installations or 
modules for the production of energy, electricity power generators and electricity production systems; installation, repair 
and maintenance of scientific and electrical apparatus and instruments, apparatus and instruments for conducting, 
distributing, transforming, accumulating, regulating and controlling electricity and underwater or non-underwater 
modules for producing energy.

Cl.40;Energy production services; processing and transformation of energy; production of electrical energy from 
renewable sources; production of electricity using wave energy, wind energy, water energy, ocean wave energy, sea 
temperature or solar energy; rental of equipment for energy production; information and advisory services relating to 
energy production; information and advisory services relating to the generation of electricity using wave energy, wind 
energy, ocean wave energy or solar energy; information and advisory services relating to the generation of energy from 
sea temperature.

Cl.42;Engineering work, such as research and development (for others); research in the field of the use of natural 
energy and the design and development of new products relating thereto (for others); technical advice and expert 
appraisals of systems; technical project studies; design of wind turbines, underwater turbines, equipment, installations or 
modules for the production of energy and electricity production systems; naval architecture; scientific and technological 
services, as well as research, design and development services, especially in the naval and civilian fields, as well as in the
field of energy; industrial analysis and research in the fields of scientific, nautical, electric, electronic and computer 
apparatus, as well as in the naval, civilian and energy fields; evaluations, assessments and research in the fields of 
science and technology provided by engineers; software design, development, installation, maintenance, updating or 
rental; programming for computers, memory cards, electronic cards and for databases or networks; conversion of 
computer programs and data (other than physical conversion); conversion of documents from a physical medium to an 
electronic medium; design and development of software in the fields of engineering, naval architecture, simulation 
software and power plants; maintenance services in connection with the operational condition of systems for personnel 
practice and training in the naval, civilian and energy fields; creation (design), development, updating and maintenance of 
software for aerodynamics, hydrodynamics and improved multidisciplinary design; computer programming and use of 
databases in the field of hydrodynamics; expert appraisals in the fields of onboard measuring, the laws of control and 
digital simulation; inspection of naval or underwater structures, underwater power generation modules, wind turbines, 
underwater turbines, equipment, installations or modules for the production of energy and electricity production systems.

6500



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 27/12/2017; Application No. : Z-201771497 ;Slovenia 

3852916    10/01/2018
[International Registration No. : 1404172]
GREGOR GREGOR D.O.O.

Dunajska Cesta 106 SI-1000 Ljubljana Slovenia

Address for service in India/Agents address:
RAMU & ASSOCIATES.

253, SHANTIVAN CO-OP HOUSING SOCIETY, NEW LINK ROAD EXTN., ANDHERI (W) MUMBAI 400 053

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Precision measuring apparatus; automated teller machines [ATM]; teller machines (automated -) [ATM]; chips 
[integrated circuits]; readers [data processing equipment]; counterfeit [false] coin detectors; electronic publications, 
downloadable; time recording apparatus; sound reproduction apparatus; balancing apparatus; transmitters 
[telecommunication]; step-up transformers; computer programs [downloadable software]; programs (computer -) 
[downloadable software]; programs (computer -) [downloadable software]; computer software, recorded; voltmeters.

Cl.35;Business management; business administration; clerical services; professional business consultation; sales 
promotion; economic forecasting; compilation of information into computer databases; auctioneering services; business 
appraisals; business information; business auditing; advertising; cost price analysis; market research.

Cl.36;-Brokerage of carbon credits; insurance services; mutual funds; repair costs evaluation, provident fund services; 
brokerage; stocks and bonds brokerage; [insurance, banking, real estate]; evaluation [insurance, banking, real estate].

Cl.42;Industrial analysis and research services; industrial design; design and development of computer hardware and 
software; rental of computer software; computer programming; computer system analysis; computer software design; 
monitoring of computer systems by remote access; scientific laboratory services; installation and maintenance of 
computer programs.
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3856965    20/02/2018
[International Registration No. : 1405960]
OLIVIER CLAIRE

1 rue des Pénitents Blancs BP 71028 F-31010 Toulouse France

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Cosmetic creams; aloe vera preparations for cosmetic use; alum stones [astringents]; almond oil; almond milk for 
cosmetic use; almond soap; cosmetic preparations for slimming; amber [perfume]; astringents for cosmetic use; 
cosmetic preparations for baths; bath salts not for medical use; shaving soap; beard dyes; incense sticks; balms other 
than for medical use; beauty masks; bergamot oil; lip glosses; cosmetic skin-tanning preparations; essential oils of 
cedarwood; hair colorants; hair waving preparations; hair dyes; cosmetics for eyelashes; eyebrow cosmetics; eyebrow 
pencils; depilatory wax; essential oils of lemon; eau de cologne; cosmetic kits; cosmetics; pencils for cosmetic use; 
dentifrices; dental bleaching gels; make-up removing products; deodorants [perfumery]; depilatories; lavender water; 
scented water; eaux de toilette; sunscreen preparations; depilatory products; essential oils; make-up; bases for flower 
perfumes; extracts of flowers [perfumes]; massage gels other than for medical use; greases for cosmetic use; oils for 
perfumes and scents; hydrogen peroxide for cosmetic use; ionone [perfumery]; cleansing milk for toilet purposes; hair 
sprays; nail polish (varnish); douching preparations for intimate hygiene, deodorant preparations or for sanitary purposes 
[toiletries]; lipstick; smoothing products [starching]; lotions for cosmetic use; after-shave lotions; hair lotions; tissues 
impregnated with cosmetic lotions; make-up products; mascara; musk [perfumery]; perfumes; air fragrances; skin 
whitening cream; cosmetic products for skin care; pomades for cosmetic use; make-up powder; cakes of toilet soap; 
soaps; shampoos; hair conditioners; cosmetic dyes; varnish-removing products; henna ink [cosmetic dye]; oils for 
cosmetic use; oils for toilet purposes; shaving products; toiletry products; cosmetics for oral and dental care; anti-
wrinkle creams; creams for cellulite reduction; anti-aging creams; anti-wrinkle creams [for cosmetic use]; anti-ageing 
creams [for cosmetic use]; day creams; moisturizing after-shave creams; skin moisturizing creams [cosmetics]; beauty 
creams in the form of balms; night cream; night creams [cosmetics]; nourishing cosmetic creams; exfoliating masks for 
the face; facial scrubs [cosmetic].

Cl.5;Sanitary products for medicine; dermatological pharmaceutical products; medicinal herbs; chemical preparations 
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for medical use; chemical preparations for pharmaceutical use; dietetic substances for medical use; herbal teas 
[beverages for medical use].

Cl.35;Retail sale services in department stores in connection with the sale of beauty products, toiletries, apparatus for 
household use, hand tools, optical goods, electronic equipment and household appliances; retail services for clothing 
and clothing accessories; arranging business introductions relating to the purchase and sale of products; organization of 
presentations for commercial purposes; online retail services featuring cosmetic and beauty products as well as clothing 
and accessories; online retail sale services featuring cosmetic and beauty products; commercial research in the field of 
cosmetics, perfumery and beauty products.

Cl.41;Training; coaching [training]; organization of beauty contests; organization and conducting of conferences; 
fitness classes; practical training [demonstration]; organization and conducting of training workshops.

Cl.44;Hygiene and beauty care for human beings; aromatherapy services; beauty salon services; plastic surgery; 
hairdressing salons; manicure services; massage; visagist"s services.
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Priority claimed from 01/09/2017; Application No. : 017163321 ;European Union 

3857086    06/02/2018
[International Registration No. : 1405499]
FOUNDATION FOR ENVIRONMENTAL EDUCATION

74 The Close Norwich, Norfolk NR1 4DR United Kingdom

Address for service in India/Attorney address:
MEHTA LEGAL

402-04, SHILP-2, NEAR SALES INDIA, INCOME TAX CIRCLE, ASHRAM ROAD, AHMEDABAD - 380 009, GUJARAT

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;CDs and DVDs; downloadable electronic publications; E-Books; software.

Cl.16;Printed matter; books; pamphlets; publications (printed -); brochures; leaflets; posters; flyers; newsletters; 
manuals; handbooks; instructional and teaching materials.

Cl.35;Compilation of statistical data relating to the protection and conservation of the environment; sponsorship 
search; business auditing and advisory services on environmental management and protection.

Cl.36;Charitable fundraising in relation to the protection and conservation of the environment.

Cl.41;Educational and teaching services and information; cultural activities; arranging and conducting of workshops, 
seminars and symposiums; organization of competitions; all of aforesaid in relation to the protection and conservation of 
the environment and environmental responsibility.
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Cl.42;Research and evaluation in the field of environmental protection; quality control; quality audits; certification 
[quality control]; all of aforesaid in relation to schools, colleges, centres of education and learning.
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Priority claimed from 05/09/2017; Application No. : 017174491 ;European Union 

3858778    05/03/2018
[International Registration No. : 1404632]
VIRBAC, S.A

1ère Avenue - 2065M - L.I.D. F-06516 Carros France

Address for service in India/Attorney address:
SUSHANT M. SINGH & ASSOCIATES

17/9 WEST PATEL NAGAR, NEW DELHI - 110 008.

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.3;Non-medicated soaps; essential oils, non-medicated cosmetics, non-medicated lotions; non-medicated dentifrices; 
non-medicated shampoos, non-medicated hygienic products; all the aforesaid goods intended for animals.

Cl.5;Veterinary products; veterinary preparations; sanitary products for veterinary use; dietetic substances and foods 
for veterinary use; food supplements for animals; disinfectants for veterinary use; preparations for destroying weeds and 
vermin.
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Priority claimed from 15/06/2017; Application No. : 4368867 ;France 

3859259    14/12/2017
[International Registration No. : 1404149]
NAVAL ENERGIES

40-42 rue du Docteur Finlay F-75015 Paris France

Address for service in India/Attorney address:
WORLDWIDE INTELLEC

313, BEST SKY TOWER, NETAJI SUBHASH PLACE, PITAMPURA, NEW DELHI-34

Proposed to be Used
IR DIVISION
Cl.7;Machine tools; motors and engines (other than for land vehicles); couplings and transmissions (except motors and 
engines for land vehicles); stand-alone or mobile electricity generators; wind turbine or underwater turbine electricity 
generators; turbines for energy production; alternators for energy production; turbines for wind turbines; wind turbine 
motors and engines; robots (machines); airborne wind turbines, wind turbines; underwater turbine generators; devices 
for producing electricity; blades, wind turbine or underwater turbine rotors; energy production modules; energy 
converters using wind, water temperature, wave movement or water current; equipment for the generation of energy, 
namely wind turbine equipment, underwater turbine equipment and equipment using the thermal power of the sea and 
producing electrical energy from wind, underwater or thermal forces.

Cl.9;Apparatus and instruments for the computer-assisted design of ships, wind turbines, underwater turbines, 
equipment, installations or modules for the generation of energy and electricity generation systems; electric systems and 
circuits for producing and distributing electricity for installations or modules for generating energy and for electricity 
power plants; acoustic, electronic and electromagnetic apparatus and instruments for power plants; scientific (other than 
for medical use), nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating and controlling electricity; apparatus for non-medical analysis; apparatus and 
instruments for optronics, detection, data collection, classification, testing, recording, interpreting, signalling, simulation, 
reproduction, processing, transmission, visualization of sound and images; communication and telecommunication 
apparatus; calculators, consoles, computers, software or recorded computer programs, software packages, magnetic or 
computer interfaces, data media; magnetic data media; data processing devices (augmented reality devices), data 
processing apparatus or equipment, computer peripheral devices; electric batteries; study and training simulators; radar 
apparatus, sonars; simulators, namely cabins reproducing simulation environments, means for immersion (cabins, 
platforms, walkways), means for reproduction of all or part of premises with their functional, environmental, visual and 
dynamic aspects (cabin on motion); software for the simulation of platform control; software reproducing the movement 
of platforms and hardware environment; software for the simulation of the environment and equipment used by surface 
buildings, underwater power generation modules, wind turbines, underwater turbines, installations or modules for the 
production of energy and electricity production systems taking into account physical phenomena connected to the 
environment (electromagnetic propagation, acoustic propagation, thermodynamics, restitution of the visual and acoustic 
environment); tools (software) for the modeling of equipment for controlling platform installations in the field of 
propulsion systems, electricity stations and civil installation safety; on-board dynamic control equipment for naval 
platforms; computer programs and software in the field of hydrodynamics, fluid mechanics, automated systems and 
optimization; dynamic positioning devices; motion control devices for wind turbines, underwater turbines, installations or 
modules for the generation of energy; measurement or test benches in the laboratory or real life; energy converters 
activated by the movement of the sea, wind, or water temperature; energy sensors; switches; sensors, namely, devices 
and apparatus for capturing information; signal sensors; apparatus and instruments for encryption; electric converters.

Cl.11;Installations for producing thermal energy by water temperature, namely refrigerating and air conditioning 
installations using thermal power from the sea, namely the difference in temperature between surface water and deep 
water; heat exchangers other than parts of machines.

Cl.37;Shipbuilding; repair and maintenance of wind turbines, underwater turbines, equipment, installations or modules 
for the production of energy, electricity power generators and electricity production systems; installation and 
commissioning of wind turbines, underwater turbines, equipment, installations or modules for the production of energy, 
electricity power generators and electricity production systems; assembly and maintenance of systems and components 
mounted on platforms; assembly and maintenance of wind turbines, underwater turbines, equipment, installations or 
modules for the production of energy, electricity power generators and electricity production systems; installation, repair 
and maintenance of scientific and electrical apparatus and instruments, apparatus and instruments for conducting, 
distributing, transforming, accumulating, regulating and controlling electricity and underwater or non-underwater 
modules for producing energy.

Cl.40;Energy production services; processing and transformation of energy; production of electrical energy from 
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renewable sources; production of electricity using wave energy, wind energy, water energy, ocean wave energy, sea 
temperature or solar energy; rental of equipment for energy production; information and advisory services relating to 
energy production; information and advisory services relating to the generation of electricity using wave energy, wind 
energy, ocean wave energy or solar energy; information and advisory services relating to the generation of energy from 
sea temperature.

Cl.42;Engineering work, such as research and development (for others); research in the field of the use of natural 
energy and the design and development of new products relating thereto (for others); technical advice and expert 
appraisals of systems; technical project studies; design of wind turbines, underwater turbines, equipment, installations or 
modules for the production of energy and electricity production systems; naval architecture; scientific and technological 
services, as well as research, design and development services, especially in the naval and civilian fields, as well as in the
field of energy; industrial analysis and research in the fields of scientific, nautical, electric, electronic and computer 
apparatus, as well as in the naval, civilian and energy fields; evaluations, assessments and research in the fields of 
science and technology provided by engineers; software design, development, installation, maintenance, updating or 
rental; programming for computers, memory cards, electronic cards and for databases or networks; conversion of 
computer programs and data (other than physical conversion); conversion of documents from a physical medium to an 
electronic medium; design and development of software in the fields of engineering, naval architecture, simulation 
software and power plants; maintenance services in connection with the operational condition of systems for personnel 
practice and training in the naval, civilian and energy fields; creation (design), development, updating and maintenance of 
software for aerodynamics, hydrodynamics and improved multidisciplinary design; computer programming and use of 
databases in the field of hydrodynamics; expert appraisals in the fields of onboard measuring, the laws of control and 
digital simulation; inspection of naval or underwater structures, underwater power generation modules, wind turbines, 
underwater turbines, equipment, installations or modules for the production of energy and electricity production systems.
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3859714    15/02/2018
[International Registration No. : 1406168]
RENAULT S.A.S.

13/15 quai Alphonse le Gallo F-92100 Boulogne-Billancourt France

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.35;Advertising, business affairs, business management consultancy, business management assistance, 
procurement services for others, market studies, the aforesaid services provided in the field of mobility, relating to means 
of transport by land.

Cl.36;Financial and monetary affairs proposed to facilitate the mobility of people relating to means of transport by land.

Cl.37;Vehicle maintenance and repair, repair information, vehicle breakdown repair services.

Cl.39;Vehicle breakdown towing services; vehicle rental, chauffeur services, transport information, passenger 
transport.

Cl.41;Education and training in the field of mobility relating to means of transport by land.

Cl.45;Social services, namely promotion and providing of professional assistance to individuals by the exchange of 
ideas in a wide range of areas, including mobility; legal services; personal and social services rendered by others to meet 
the needs of individuals, in particular by providing means of transport to enable their professional and social integration 
and rehabilitation.
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Priority claimed from 31/07/2017; Application No. : 40201714715S ;Singapore 

3860447    26/01/2018
[International Registration No. : 1405170]
G-TEC ASIA PACIFIC PTE. LTD.

60 Kaki Bukit Place, 03-05 Eunos Techpark II Singapore 415979 Singapore

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.7;Electric power supplies [generators]; electric power supply apparatus being generators; emergency power supply 
generators; portable power supply generating apparatus; power operated tools for use in electricity supply; power supply 
apparatus [generators]; power supply devices [generators]; power supply units [generators]; reserve electric power 
supply apparatus [generators]; uninterruptible power supplies [generators]; uninterruptible power supply generating 
machines.

Cl.9;Alternating current power supplies; electric power supplies for electronic apparatus; electric power supply 
sockets; electric power supply units; electrical power supplies; electronic power supplies; portable power supply 
apparatus [batteries]; power supply apparatus [batteries]; power supply apparatus [rectifiers]; power supply apparatus 
[transformers]; power supply devices [batteries]; power supply devices [rectifiers]; power supply devices [transformers]; 
power supply units [batteries]; power supply units [rectifiers]; power supply units [transformers]; power supply units 
comprising rectifiers; power supply units comprising transformers; power units for supplying electrical current; regulated 
direct current power supplies; regulated power supply apparatus; uninterruptable power supply apparatus; 
uninterruptable power supply instruments; uninterruptible power supply apparatus [battery].
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Priority claimed from 21/08/2017; Application No. : 40201716147T ;Singapore 

3860813    21/02/2018
[International Registration No. : 1405238]
EQUIS PTE. LTD.

1 George Street, 14-04 One George Street Singapore 049145 Singapore

Address for service in India/Attorney address:
LALL & SETHI

D-17, N.D.S.E.-II NEW DELHI-49

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.36;Insurance; financial affairs; monetary affairs; financial consultancy services relating to financing of civil works 
and infrastructure projects; venture capital management; investment management; administration of investment funds; 
trust services.

Cl.37;Construction of buildings, bridges, dams or transmission lines; building construction supervision; construction 
management [supervision]; services consisting of hiring of building tools or building apparatus and machinery; repair; 
installation services; installation, maintenance and repair of energy conversion apparatus and power plants; repair of 
energy supply installations; construction of roads, sewers and water supply systems; repair or maintenance of 
mechanical parking systems; construction and maintenance of building complexes, residential buildings, housing 
estates, commercial buildings, shopping centers, office buildings and parking structures.
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Priority claimed from 07/12/2017; Application No. : 017573205 ;European Union 

3877518    23/01/2018
[International Registration No. : 1410097]
KINKADEE SYSTEMS GMBH

Theodor-Heuss-Ring 4 46397 Bocholt Germany

Address for service in India/Attorney address:
ASWAL ASSOCIATES

59 HARMONY APARTMENTS POCKET-1 SECTOR-4 DWARKA NEW DELHI-110078

Proposed to be Used
IR DIVISION
Cl.9;Computer software; computer software for server computers; computer software for end user devices, in particular 
personal computers, mobile computers and mobile telecommunication devices; apps for smartphones; computer 
software for providing and delivering of ecommerce and m-commerce services; computer software for electronic payment 
systems; computer software for virtual currencies and cryptocurrencies; computer software for providing an internet-
platform; computer software development tools; computer software for use as an application programming interface (api);
computer software for creating, using and accessing a blockchain.

Cl.35;Marketing, advertising and promotion services; marketing consultancy; market research and information 
services; promoting the goods and services of others via computer and communication networks; providing information 
regarding economic matters from searchable indexes and databases of information, including text, electronic documents, 
databases, graphics and audio visual information, on computer and communication networks.

Cl.36;Financial consultancy; electronic payment services; computerised financial services, namely providing a virtual 
currency, providing a cryptocurrency; financial services related to the management of a virtual currency and a 
cryptocurrency, in particular processing of virtual currency and cryptocurrency transactions; financial transaction 
processing services, in particular clearing and reconciling financial transactions via computer and communication 
networks; electronic processing of bill payment data for users of computer and communication networks; electronic 
funds transfer services; bill payment services; financial exchange services, in particular, providing a virtual currency for 
use by members of an online community via computer and communication networks; financial services, namely providing 
a block chain for financial services.

Cl.42;Financial services related to the management of a virtual currency and a cryptocurrency, in particular money 
creation or mining, authentication of virtual currency and cryptocurrency transactions.
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Priority claimed from 26/01/2018; Application No. : 30 2018 100 925 ;Germany 

3879274    06/04/2018
[International Registration No. : 1410092]
O'NEAL EUROPE GMBH & CO. KG

Erich-Blum-Str. 33 71665 Vaihingen Germany

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
mark to be treated as a whole.

Cl.9;Helmets, spectacles, sunglasses.

Cl.12;Parts and accessories of motor bicycles and bicycles, as far as included in this class.

Cl.25;Jackets [clothing], singlets and trousers, boots, shoes, gloves [clothing], loungewear; t-shirts, sweatshirts, 
trousers, shorts, socks for cyclists and motorcyclists; gloves, protective clothing for cyclists and motorcyclists.

Cl.28;Elbow guards for motorcyclists and cyclists; kidney belts for motorcyclists and cyclists.

Cl.35;Presentation of goods on communication media, for retail purposes; retailing and wholesaling in relation to 
protective clothing for motorcyclists and cyclists, helmets, spectacles, sunglasses, protective eyewear, breast protectors, 
protective headgear for use in sports, protective helmets for sports, goggles for sports, gloves for protection against 
accidents, t-shirts, sweatshirts, shorts, socks, trousers, jackets, jerseys, rain suits, gloves, shoes and boots, all the 
aforesaid especially for cyclists and motorcyclists; retailing and wholesaling in relation to kidney belts (sporting articles), 
elbow guards (sporting articles), neck guards (sporting articles), knee guards (sporting articles), shin guards (sporting 
articles) for motorcyclists and cyclists, protective paddings (parts of sports suits), parts and fittings for motorcycles.
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Priority claimed from 11/05/2018; Application No. : 017898165 ;European Union 

3880014    17/05/2018
[International Registration No. : 1410005]
ALUK S.A.

42-44, avenue de la Gare L-1610 Luxembourg

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.6;Aluminium doors; aluminium windows; casement windows of metal; cremone bolts of metal for windows; door 
fasteners of metal; door fittings of metal; door frames of metal; door jambs of metal; door locks; door panels of metal; 
door sections of metal; doors and windows of metal; fittings of metal for windows; hinges for doors and windows (metal -
); handles of metal for windows; folding doors of metal; ironwork for doors; ironwork for windows; knobs of metal; metal 
folding doors; metal locks for windows; metal rolling window shutters; metal window jambs; metallic frames for sliding 
doors; metallic insect screens for doors; metallic insect screens for windows; roof windows of metal; roller doors (metal -
) having insulating properties; roller doors of metal; runners of metal for sliding doors; sash fasteners of metal for 
windows; sash balances of metal for windows; sash pulleys of metal; self-adhesive lead strips for making a pattern on 
windows; shutters of metal; sun louvres of metal for buildings; tilting metal doors; trap doors of metal; window casement 
bolts; window facades of metal; window frames of metal; window furniture of metal; window hinges of metal; window 
guards of metal; window openers, non-electric; window pulleys; window sashes of aluminium; window sashes of metal; 
window seals of metal; window stops of metal; extruded aluminium profiles; metal profiles; metal profiles with thermic 
isolation; aluminium profiles; metal handles; handles of metal for doors; conservatories [structures] of metal; frames of 
metal for conservatories; metallic-framed conservatories; conservatories of metal being fixed building structures; curtain 
walls of metal; curtain walling installations of metal; metal curtain walls; metal fittings for windows; fittings of metal for 
buildings; windows (fittings of metal for -); screws of metal; door seals of metal; facades of metal; wall facades of metal.

Cl.17;Door stops of rubber; rubber; plastics insulating materials; plastics in the form of sheets, films, blocks, rods and 
tubes; extruded plastics in the form of rods for use in manufacture; extruded plastics in the form of sheets for use in 
manufacture; extruded plastics in the form of bars for use in manufacture; extruded plastics in the form of tubes for use 
in manufacture; extruded plastics in the form of blocks for use in manufacture; extruded plastics in the form of pellets for 
use in manufacture; sealing strips made of rubber; insulating tapes; semi-finished rubber in the form of profiles; gaskets; 
gaskets for industrial use; gaskets made of rubber; non-metal fittings for pipes; seals (non-metallic -) for cables; seals 
(non-metallic -) for joints; window seals (non-metallic -); shaped strips of rubber for use as draught seals in doors; shaped
strips of rubber for use as draught seals in windows; shaped strips of rubber for use as seals in the manufacture of 
doors; shaped strips of rubber for use as seals in the manufacture of windows.

Cl.20;Handles (door -), not of metal; handles made of plastics for doors; hinges for doors and windows (non-metallic -); 
non-metal door fittings; fittings, not of metal (window -); screws, not of metal; door, gate and window fittings, non-
metallic; door fittings, not of metal; door handles, not of metal; door hinges (non-metallic -); rails (non-metallic -) for 
folding doors; rollers (non-metallic -) for sliding doors; window closing devices (non-electric -) of non-metallic materials; 
window fasteners (non-metallic -); window handles (non-metallic -); window fittings, not of metal; window fasteners, not of 
metal.

Cl.37;Doors and windows (installation of -); installation of insulating glass in conservatories, windows, doors and 
greenhouses; installation of glass in conservatories, windows, doors and greenhouses; erection of curtain walling; 
construction of curtain walls; construction.
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Priority claimed from 25/10/2017; Application No. : 4399310 ;France 

3888544    13/03/2018
[International Registration No. : 1412017]
PHOCEENNE

9/11 rue de Lisbonne, Z.I. F-13742 Vitrolles FR

Address for service in India/Attorney address:
N. MAHABIR

Litmus Legal, 405, Mercantile House, 15, Kasturba Gandhi Marg, New Delhi - 110001

Proposed to be Used
IR DIVISION
Cl.6;Common metals and their alloys; unprocessed or semi-processed common metals for the manufacture of building 
materials of metal; fast-opening doors of metal for pressure apparatus; valves, elbows, flanges, couplings, sleeves, all 
made of metal, for industrial taps and pipelines for the transport of fluids or gas; metal alloy cast-iron parts [unprocessed 
or semi-finished]; pipes, junctions for pipes, metallic sleeves for industrial taps and pipelines for the transport of water, 
fluids or gas, other than parts of machines; parts and components of all the aforesaid goods; all the aforesaid goods 
being solely intended for the oil and gas industries; flanges of metal for industrial taps and pipelines for the transport of 
water, fluids or gas; metallic junctions for hydraulic apparatus; metallic couplings for pipes and tubes [parts of engines]; 
metallic sleeves for industrial taps and pipelines for the transport of water, fluids or gas; metallic valves for industrial taps 
and pipelines for the transport of fluids or gas.

Cl.7;Valves, liquid control devices, namely valves, seals, taps [parts of machines] for industrial taps and pipelines for 
transporting water, fluids or gas, pressure and flow regulators; hydraulic door openers and door closers [parts of 
machines]; drilling robots for repairing the inside of pipelines; parts and components of all the aforesaid goods; all the 
aforesaid goods being solely intended for the oil and gas industries.

Cl.9;Gas meters; gas counters; gasometers [measuring instruments]; gas flow meters; scientific apparatus and 
instruments for weighing, measuring, signaling, checking (supervision) for industrial taps and pipelines for transporting 
water, fluids or gas; parts and components of all the aforesaid goods; all the aforesaid goods being solely intended for 
the oil and gas industries.

Cl.11;Apparatus, machines and installations for the transport and distribution of water, liquids or gases; pressure 
control apparatus [safety apparatus for water and gas apparatus and pipes]; pressure switches for gas and water pipes 
[regulators]; parts and components of all the aforesaid goods; all the aforesaid goods being solely intended for the oil 
and gas industries.
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3888800    28/03/2018
[International Registration No. : 1411581]
S.C. DAI TECH S.R.L.

28 Popa Sapca Street Timisoara, Timis Romania

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.9;Computer disc drives; computer memory units; read only memory [ROM] cards; hard disk drives; apparatus for 
data storage; disc drive units; storage apparatus for computer data; memory cartridges on which computer programs are 
stored; RAM (random access memory) card; computer memory storage apparatus; random access memory [RAM] 
modules; random access memory units [RAM]; flash memory card; external computer hard drives; computer discs; card 
readers; electronic memory units; pen drives; computer mouse; computer keyboards; computer printers; computer 
display monitors; personal computers; optical discs; CD-ROM writers; image scanners.

Cl.35;Import-export agency services; goods or services price quotations (provision of-); bidding quotation (provision 
of-); product marketing (provision of-).
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Priority claimed from 08/05/2017; Application No. : 2017-062733 ;Japan 

3895219    26/10/2017
[International Registration No. : 1414039]
IDEMITSU KOSAN CO., LTD.

1-1, 3-chome, Marunouchi, Chiyoda-ku Tokyo 100-8321 Japan

SHOWA SHELL SEKIYU K.K.

3-2, Daiba 2 chome, Minato-ku Tokyo 135-8074 Japan

Address for service in India/Attorney address:
D.P. AHUJA & CO

14/2 PALM AVENUE CALCUTTA 700019 INDIA

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.1;Adhesives for industrial purposes; plant growth regulating preparations; fertilizers; higher fatty acids; industrial 
cleaners [preparations] for use in manufacturing processes; industrial cleaning oils for use in manufacturing processes; 
power steering fluid; transmission oils; transmission fluid; chemical additives for brake oils; brake fluid; fluids for 
hydraulic circuits; chemicals for use in industry and science; polyolefins for use in industry and science; polyolefins for 
use as base polymers for hot-melt adhesives; polyolefins for use as base polymers for elastic non-woven textile fabrics; 
polyolefins for use as resin modifiers; polyolefins for use as pigments-dispersing agents; hydrocarbons; isoparaffin type 
hydrocarbons; alpha olefins;surface-active agents [surfactants]; plasticizers; industrial solvents; unprocessed artificial 
resins; unprocessed synthetic resins; synthetic resins in raw state in the form of pellets; unprocessed polycarbonate 
resins; unprocessed polystyrene resins; hydrogenated petroleum resins; hydrogenated hydrocarbon resins; unprocessed
plastics; plastics as raw materials [in the form of pellets]; plastics as materials of organic photoconductors; tackifiers for 
hot melt adhesives; tackifiers for pressure sensitive adhesives; tackifiers for adhesive tapes; polyolefin resin modifiers; 
rubber compounding ingredients [chemicals]

Cl.4;Solid lubricants; fuels; industrial oils; lubricating oils; lubricating greases; engine oils; gear oils; waxes [raw 
material]; lubricants; industrial greases; industrial gasoline; cutting oils; petroleum jelly; quenching oils; mould releasing 
oils; refrigeration oils; process oils.

Cl.16;Plastic films for packaging; plastic films used as packaging for food; plastic packaging films sold in bulk to 
industrial and commercial manufacturers.

Cl.20;Zipper tapes of plastic for bags, envelopes or pouches for packaging; resealable zipper tapes of plastic for bags, 
envelopes or pouches for packaging; packaging containers of plastic; plastic lids.

6517



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

3895967    18/09/2017
[International Registration No. : 1413433]
H-BIT,

družba za proizvodnjo in storitve, d.o.o. Obrežna ulica 3 SI-2312 Orehova vas SI

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.9;Computer software, including software which enables sale and purchase of the hashing power.

Cl.35;Advertising; business management; business administration; electronic commerce services, namely providing 
information about products via telecommunication networks for advertising and sales purposes; arranging of buying and 
selling contracts for third parties; business management services relating to on-line virtual currencies; providing 
business information via a website; providing business information via mobile applications.

Cl.36;Financial services in relation to virtual currencies for use by members of an on-line community via a global 
computer network, namely providing services for the use of hardware and software capacity to earn, generate and trade in
virtual currencies; banking, brokerage, clearing, treasury, deposit and payment services; financial information services; 
financial consultancy services; financial management services; providing an internet website in the field of financial 
transaction and payment processing services (term considered too vague by the International Bureau - Rule 13 (2) (b) of 
the Common Regulations); exchange, brokerage and trading services relating to contracts for the earning of on-line 
virtual currencies; financial calculation services for others; electronic payment services involving electronic processing; 
financial transaction services; operating virtual currency pool service; providing trading and investment services for a 
virtual currency.

Cl.42;Information technology consultancy services; research, design, development and customisation of computer 
software; providing downloadable software for selling and purchasing of hashing power; providing software platform for 
selling and purchasing of hashing power; providing software platform for tracking of provided and purchased hashing 
power and for processing of provided and purchased hashing power; providing software platform for placing purchase 
and selling orders for the hashing power.

Cl.45;Licensing of computer software.
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3896361    26/12/2017
[International Registration No. : 1413057]
URBAN CROP SOLUTIONS

Grote Heerweg 67 B-8791 Beveren-Leie

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
THE MARK TO BE USED AS WHOLE AND AS PER LABLE PROVIDED IN THE BIRTH NOTIFICATION.

Cl.6;Movable conservatories and greenhouses of metal; metal frames and frames for movable greenhouses; metal tanks
and containers; metal tanks and containers equipped with lighting, ventilation and air conditioning; constructions and 
movable buildings of metal, to be provided with facilities for the growing and cultivating crops, including vegetables, 
plants and mushrooms.

Cl.11;Heating, lighting, ventilation, air-conditioning and air-purifying installations for growing and cultivating crops, 
including vegetables, plants and mushrooms; lighting, ventilation and air conditioning systems integrated in 
transportable constructions for growing and cultivating crops.

Cl.42;Scientific and technological services; engineering services and scientific research services; design and 
development of transportable constructions and containers equipped with facilities for growing and cultivating crops.
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Priority claimed from 11/09/2017; Application No. : 201711917 ;Norway 

3905033    09/03/2018
[International Registration No. : 1415241]
NORGES STATSBANER AS

Schweigaards gate 23 N-0191 Oslo Norway

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.39;Arranging of cruises; arranging of transport for tours; passenger transport, namely, railway transport, bus-
transport and boat transport; travel guide services; reservation and booking of seats for travel; organisation of transport 
for sightseeing tours; rental of tourist buses; rental of passenger-carriages.

Cl.43;Hotel reservations for others; providing temporary accommodation, namely, hotels and guesthouses; making 
reservations for temporary accommodation for others; restaurants; self-service restaurants; tourist home services.
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3937932    24/10/2017
[International Registration No. : 1421071]
SAVROC OY

Lukkokuja 4 FI-70420 Kuopio Finland

Address for service in India/Attorney address:
CHADHA AND CHADHA

F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Cl.1;Chemical components, materials, products, elements existing in the nature (terms linguistically incorrect in the 
opinion of the International Bureau – Rule 13 (2) (b) of the Common Regulations); salts for industrial use.

Cl.40;Chrome plating; application of wear resistant coatings by electrolytic processes; heat treatments; heat treatment 
of metallic surfaces; chrome plating of metallic objects; heat treatment and plating of steel.
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3948322    03/05/2018
[International Registration No. : 1423078]
APPLE INC.

One Apple Park Way Cupertino CA 95014 United States of America

Address for service in India/Agents address:
ANAND AND ANAND.

B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.9;Software for video, image, audio, and music recognition and identification; databases containing downloadable 
recorded music files; downloadable audio, video and multimedia content; application development software; computer 
game software featuring music quizzes; user interfaces for on-board motor vehicle computers and electronic devices, 
namely electronic control panels, monitors, touchscreens, remote controls, docking stations, connectors, switches, and 
voice activated controls; computer software enabling viewer of radio, television or streaming programs, films, or 
audiovisual entertainment or information content to access, online or via mobile phone or computer, interactive audio and 
visual entertainment or information content, offers or competitions or retail service providers; software for accessing 
information relating to music and audio and visual content; software enabling discovery, interaction with, and sharing of 
audio, video, printed, multimedia or augmented reality content.

Cl.38;Messaging services; broadcasting and transmission of voice data, images, music audio, video, multimedia, 
television and radio by means of telecommunications networks, computer networks, the internet, satellite, radio, wireless 
communications networks, television and cable; matching users for the transfer of music, audio, video, and multimedia 
by means of telecommunications networks, computer networks, the internet, satellite, radio, wireless communications 
networks, television and cable; providing access to websites, databases, electronic bulletin boards, on-line forums, 
directories, music and video and audio programs.

Cl.41;Arranging, organizing, conducting and presenting concerts, live performances, entertainment special events, arts 
and cultural events, festivals, and sporting events; production, distribution, and presentation of radio programs, music, 
television programs, motion pictures and sound recordings; providing information, schedules, reviews and personalized 
recommendations of entertainment, motion pictures, concerts, live performances, competitions, fairs, festivals, 
exhibitions, expositions and sporting events; publication and presentation of reviews, surveys, and ratings, and providing 
online interactive information in the field of music, entertainment and films.

Cl.42;Hosting websites featuring entertainment and music; hosting interactive websites and computer software 
applications for the posting and sharing of reviews, survey and ratings relating to entertainment, concerts, live 
performances, competitions, fairs, festivals, and exhibitions.
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Priority claimed from 22/12/2017; Application No. : 017635665 ;European Union 

3978381    18/06/2018
[International Registration No. : 1428174]
Äng Studios AB

Tjärhovsgatan 35, 2 tr ög SE-116 28 Stockholm Sweden

Proposed to be Used
IR DIVISION
Cl.20;Beds, bedding, mattresses, pillows and cushions; beds; furniture; mirrors [furniture]; accent pillows; clothes 
hangers and clothes hooks.

Cl.21;Glasses and porcelain for domestic purpose; porcelain ware; ornamental figurines made of porcelain; works of 
art of porcelain, ceramic, earthenware, terra-cotta or glass; busts of china, terra-cotta or glass; objects of art and 
ornaments of china, ceramics, crockery, terracotta or glasses; candlesticks; glass candlesticks; candlesticks of precious 
metal; candle holders of precious metal; works of art made of glass; decorative china; glassware for household purposes.

Cl.24;Bed linen and blankets; bed linen; bed throws; cushion covers; bed throws; curtains; curtains.

Cl.27;Carpeting; carpets [textile]; matting; carpets, rugs and mats.
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Priority claimed from 02/02/2018; Application No. : 017769977 ;European Union 

3980256    21/06/2018
[International Registration No. : 1427962]
WILLIAM SAMY ETIENNE GRIGAHCINE

c/o CA Conta Rua Odette de Saint-Maurice 3L (-1), Esc. C P-1700-921 Lisboa PT

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP

J-29, 3rd Floor, Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.3;Perfume, eau de parfum, toilet water, cosmetic products for cleansing and care of the skin, hands, feet and body; 
body mists; body lotion; shower gel; body butter; body scrub; soap; deodorant; lip balm; shampoo and conditioner; bath 
foam.

Cl.14;Jewelry, precious and semi-precious stones; horological and chronometric instruments; watches; key-chains, 
ornamental pins.

Cl.25;Clothing, footwear, headgear.

Cl.41;Providing entertainment; sporting and cultural activities; services of disc jockeys, artists and dancers; 
organization and performing of music, dance and entertainment shows and events (impresario services); organization of 
parties; music recording services; organization of dance parties; production and compiling of music; music publishing, 
including running a record label; entertainment services provided by performing artists; services of a record company, 
namely, music publishing and music recording services; night club services; entertainment services provided by 
discotheques.
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Priority claimed from 04/01/2018; Application No. : 717085 ;Switzerland 

3985797    14/09/2018
[International Registration No. : 1422660]
TECURO AG

Sempacherstrasse 15 CH-6003 Luzern Switzerland

Address for service in India/Attorney address:
KHURANA & KHURANA

E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.3;Small towels for feminine hygiene.

Cl.5;Sanitary preparations for intimate hygiene other than toiletries.

Cl.35;Retail services for sanitary preparations.
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Priority claimed from 18/04/2018; Application No. : UK00003304629 ;United Kingdom 

3994365    15/08/2018
[International Registration No. : 1431637]
RECEIPT BANK LIMITED

6th Floor, 154-160 Fleet Street London EC4A 2DQ United Kingdom

Address for service in India/Attorney address:
KRISHNAMURTHY & CO.

4th Floor, Prestige Takt No. 23, Kasturba Road Cross Bangalore - 560 001

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of data; computer software; data storage and processing 
software; computer software applications; downloadable computer software applications; data storage devices; data 
communication software; computer operating systems for data storage; computer software for the access, backup and 
migration of stored data; downloadable computer software applications; accounting apparatus; mobile data 
communications apparatus.

Cl.35;Accountancy and book-keeping support services; computerised accounting support services; computerised 
book-keeping support services; business assistance, management and administrative services; provision of information 
relating to accounts.

6526



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

Priority claimed from 07/02/2018; Application No. : 4020180017827 ;Republic of Korea 

3994369    06/08/2018
[International Registration No. : 1431789]
MEDIT CORP.

19, Inchon-ro 22-gil, Seongbuk-gu Seoul Republic of Korea

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP

A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.10;Medical machines and apparatus; dental apparatus and instruments; dental apparatus and instruments; dental 
milling machine; scanners for dental purposes; dental operating units; polymerisation apparatus for dental purposes; 
filling instruments for dental purposes.

Cl.40;Three-dimensional printing [3DP]; processing of mineral substances; precious metal smithing; processing of 
metals; processing and cutting of diamonds and other precious stones; processing of jewellery and precious metals; 
ceramic processing and providing information relating thereto; custom manufacture of medical devices for others; 
processing of medical products; processing of artificial tympanic membranes; manufacturing of electronic goods for 
others; services of a dental technician; custom manufacture of dental prosthesis and dentures; processing of dental 
bridges; processing of dentifrices; providing information relating to dental technician services.
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4009594    05/11/2018
[International Registration No. : 1331645]
Blomdahl Medical AB

Olofsdalsvägen 45 SE-302 41 Halmstad Sweden

Proposed to be Used
IR DIVISION
Cl.8;Ear piercing apparatus, piercing and application apparatuses for body piercing, hair-removing instruments and 
apparatuses, hair clippers for personal use (electric and non-electric), tattoo machines.

Cl.14;Earrings, pieces of jewels, tooth jewels, piercing jewels, brooches, bracelets, necklaces, rings, precious stones, 
paste jewels, key-rings with trinket; watches; cuff-links, tie pin and tie clasps.
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4009730    19/10/2018
[International Registration No. : 1336053]
AEROSLEEP, naamloze vennootschap

Waterkeringstraat 21 B-9320 Erembodegem

Proposed to be Used
IR DIVISION
Cl.20;Furniture; high chairs for babies; camp beds, sleeping bags, mattresses, travel cots; travelling beds; nap mats 
(mattresses), with exception of air mattresses; cradles and babies’ baskets; children's beds; bedding; support pillows for 
use in baby car safety seats; pillows, changing mattresses, head boards, bumper pads.

Cl.24;Textiles and textile goods, not included in other classes; cloths, bed blankets, travelling blankets, sheets [textile]; 
coverings for child's beds and travelling beds, namely sheets and duvets.
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4009746    29/10/2018
[International Registration No. : 1245376]
Abercrombie & Fitch Europe Sagl

Via Moree CH-6850 Mendrisio Switzerland

Proposed to be Used
IR DIVISION
Cl.25;Clothing, footwear, headgear, belts for clothing; scarves for the hair.

Cl.35;Advertising; business management; business administration; office functions; retail store services for clothing, 
footwear, headgear, soaps, perfumes, essential oils, cosmetics, hair lotions, candles, spectacles, sunglasses, accessories
for telephones, computers and electronic apparatus, jewelry, stationery, bags, textile products and hair accessories; 
online retail store services for clothing, footwear, headgear, soaps, perfumes, essential oils, cosmetics, hair lotions, 
candles, spectacles, sunglasses, accessories for telephones, computers and electronic apparatus, jewelry, stationery, 
bags, textile products and hair accessories; organization, operation and supervision of customer loyalty schemes.
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4009750    06/11/2018
[International Registration No. : 1337960]
HAMPTON CAPITAL LTD

20-22 Wenlock Road London N1 7GU United Kingdom

Proposed to be Used
IR DIVISION
Cl.18;Luggage; luggage trunks; valises; bags and cases made of leather or imitation leather; suitcases; briefcases; 
bags; holdalls; travelling bags; shopping bags; bum bags; sports bags; handbags; rucksacks; backpacks; wallets; 
purses; shoulder bags; boot bags; shoe bags; hat covers, bags and cases; travel garment covers; suit carriers; empty 
toiletry bags and cosmetic bags; vanity cases; jewellery bags for travel; satchels and briefcase-type portfolios; covers, 
cases and holders made of leather or imitation leather for business cards, credit cards, store cards, bank cards, passes, 
papers or for documents; slings and sling bags for carrying infants; bags and cases for carrying animals; parasols; 
umbrellas; walking sticks; shoulder belts; belt bags; luggage straps; luggage tags; luggage label holders; key cases; key 
pouches; pochettes; horse blankets; collars and leashes for animals; dog coats.

Cl.24;Woven materials and textile goods not included in other classes; fabrics for textile use; bed linen and table linen; 
travelling rugs and blankets; handkerchiefs; textile articles made from woven and non-woven materials and textiles, not 
included in other classes; textile piece goods wholly or mainly of cotton, or of synthetic textile fibres; textiles and fabrics 
for use in the manufacture of clothing.

Cl.25;Clothing, footwear, headgear; suits; articles of outerclothing; articles of waterproof clothing; coats, raincoats, 
mackintoshes and duffle coats; jackets, fleeces, blousons, blazers; waistcoats; body warmers; gilets; ready-made linings 
(parts of clothing and footwear); liners for coats and jackets; shirts, polo shirts, t-shirts, rugby shirts and sweatshirts; 
blouses, dresses and skirts; pyjamas, articles of underclothing; vests; sportswear; tracksuits; knitwear; sweaters, 
pullovers, jumpers and cardigans; polo necks; trousers and over-trousers; jeans; shorts; leggings; jodhpurs; riding 
breeches; breeks; gaiters and gaiter straps; cravats, ties and bow ties; belts; capes, wraps, serapes, scarves, shawls and 
stoles; rain chokers; gloves, fingerless gloves, inner gloves and mittens; hosiery; socks and stockings; shooting socks 
and shooting stockings; garters for shooting socks and shooting stockings; hats, caps and hoods; hoods for jackets and 
coats; riding boots; walking boots; waterproof boots; waterproof shoes; wellington boots.
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4009788    08/11/2018
[International Registration No. : 1431917]
Frank Zastrow

Werderstraße 48 69120 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; electromedical and electrodental apparatus and equipment; dentures and pins for artificial 
teeth; dental implants; dental screws; dental core crowns; dental prostheses and fittings.

Cl.16;Medical journals; medical textbooks.

Cl.41;Publication of electronic publications on the subject of medicine, including on the internet, other than for 
advertising purposes; publication of electronic periodicals and weblogs (texts) with user-created or specific content; 
providing electronic publications, not downloadable; education, teaching; publication of books, magazines and texts; 
organisation of competitions and events for scientific purposes; electronic publication of medical information; training 
services for medical visitors; educational services for providing courses of instruction; providing on-line electronic 
publications, not downloadable; providing publications from a global computer network or the internet which may be 
browsed; computer education training services; publishing services, except printing; providing of continuous training 
courses; medical training and teaching; providing continuing medical education courses; provision of medical instruction 
courses; photographic reporting; production of documentaries; preparation of texts for publication; publication of printed 
matter; publishing of medical publications; on-line publishing services; online interactive entertainment; vocational 
guidance [education or training advice]; providing on-line electronic publications, not downloadable; publication of 
electronic books and journals on-line; online publication of electronic newspapers; arranging of conferences and 
symposiums, seminars and meetings in the field of medical science; production of audio/visual presentations; courses 
(training -) relating to medicine; publishing services (including electronic publishing services); publication of the results 
of clinical trials; publishing and issuing scientific papers in relation to medical technology; publication of the results of 
clinical trials for pharmaceutical preparations; all the aforesaid services solely in connection with medical services.

Cl.42;Updating internet pages; updating of computer programs; consultancy relating to research and development in 
the field of therapeutics; advisory services relating to technological research; advisory services relating to the design, 
development and use of scientific instruments; consultancy relating to laboratory testing; providing temporary use of 
non-downloadable software to enable sharing of multimedia content and comments among users; providing temporary 
use of web-based software; providing temporary use of web-based applications; providing electronic memory space on 
the internet; providing of information relating to medicine and scientific technology; providing information about 
industrial analysis and research services; providing information in the field of product development; providing 
information about the results of clinical trials for pharmaceutical products; providing of information and data relating to 
medical research and development; providing scientific research information and results from an online searchable 
database; technical writing for others; electronic storage services for archiving databases, images and other electronic 
data; preparation of scientific reports; medical and pharmacological research services; medical research; all the aforesaid 
services solely in connection with medical services.

Cl.44;Dentistry; medical care.
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Priority claimed from 04/05/2018; Application No. : 721982 ;Switzerland 

4016168    01/11/2018
[International Registration No. : 1437207]
Cellestia Biotech AG

Hochbergerstrasse 60C CH-4057 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry and science.

Cl.5;Pharmaceutical and veterinary products; pharmaceutical preparations; pharmaceutical preparations for treatment 
of cancer, leukemia, lymphoma, inflammatory diseases and immunity disorders; medicines for human medicine; 
medicines for veterinary medicine; chemical-pharmaceutical preparations; diagnostic preparations for medical use; 
chemical preparations for pharmaceutical use; chemical preparations for veterinary use.

Cl.42;Scientific and technological services; research, development of products and quality control in the field of 
pharmacy; research in the field of chemistry and biology; industrial analysis and research services; research and 
development of products; chemical analysis and research.
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Priority claimed from 04/10/2018; Application No. : 88143235 ;United States of America 

4016204    27/10/2018
[International Registration No. : 1436925]
Tiege Hanley LLC

Suite C308, 2023 W. Carroll Ave. Chicago IL 60612 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated skin care preparations.

Cl.5;Medicated skin care preparations.
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4017537    09/11/2018
[International Registration No. : 1359766]
Nordmark Arzneimittel GmbH & Co. KG

Pinnauallee 4 25436 Uetersen Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial and scientific purposes; fertilizers; chemical substances for preserving 
foodstuffs; tanning agents.

Cl.3;Washing and bleaching agents; cleaning agents; degreasing agents; soaps; preparations for body and beauty care, 
dentifrices.

Cl.5;Pharmaceutical preparations for human and veterinary medicines; drug substances; medicinal products; natural 
medicines; sanitary preparations and articles for medical purposes; dietetic food; products for human or veterinary 
medical use; food supplements for humans and animals; plasters; materials for dressings; disinfectants; pest control 
preparations and articles; fungicides; herbicides.

Cl.42;Scientific and technological services and research and design work relating thereto; industrial analysis and 
research services.
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4021990    22/11/2018
[International Registration No. : 1432737]
Fedone S.r.l.

Piazza Carlo Alberto dalla Chiesa, 6 I-06073 Corciano (PG) Italy

Proposed to be Used
IR DIVISION
Cl.1;Synthetic resins, unprocessed; unprocessed plastics; fertilizers; fire extinguishing compositions; chemical 
substances for preserving foodstuffs; tanning agents [for hides]; adhesives for use in industry; chemicals used in 
horticulture; chemicals used in science; chemicals used in forestry; chemical preparations for use in photography; 
industrial chemicals; chemicals for use in agriculture; tempering preparations; soldering preparations.

Cl.2;Paints and washes; varnishes; colorants; mordants; raw natural resins; metal foil for painters, decorators, printers 
and artists; wood preservatives; anti-rust preparations.

Cl.3;Bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive 
preparations; soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices; eau de cologne; toilet water; bases for 
flower perfumes; make-up; make-up powder; cosmetic creams; deodorants for human beings or for animals; extracts of 
flowers [perfumes]; lotions for cosmetic purposes; lip glosses; mascara; beauty masks; cosmetic pencils; decorative 
transfers for cosmetic purposes; cosmetic kits; oils for toilet purposes; oils for perfumes and scents; oils for cosmetic 
purposes; cosmetic preparations for skin care; perfumery; make-up preparations; toiletries; sachets for perfuming linen; 
make-up removing preparations; air fragrancing preparations; lipsticks; bath salts, not for medical purposes; cakes of 
soap.

Cl.4;Industrial oils and greases; lubricants; dust absorbing, wetting and binding compositions; fuels (including motor 
spirit) and illuminants; candles and wicks for lighting; illuminating wax; lighting fuel.

Cl.5;Pharmaceuticals; medical preparations; veterinary preparations and substances; sanitary preparations for medical 
purposes; dietetic foods adapted for medical purposes; dietetic food adapted for veterinary use; dietetic substances 
adapted for veterinary use; infant formula; plasters, materials for dressings; disinfectants; vermin destroying 
preparations; fungicides; biological herbicides; dietary supplements for animals; dietary supplements for humans; teeth 
filling material; dental wax.

Cl.6;Common metals and their alloys; ores of metal; building materials of metal; non-electric cables and wires of 
common metal; safes [metal or non-metal]; containers of metal for transport; boxes for storage purposes [metal]; 
buildings, transportable, of metal; metal hardware; small items of metal hardware.

Cl.7;Machine tools; motors, other than for land vehicles; machine coupling and transmission components (except for 
land vehicles); agricultural implements, other than hand-operated; incubators for eggs; vending machines.

Cl.8;Manicure sets; pedicure sets; nail files; manicure implements; pedicure implements; depilation appliances; razors; 
shaving cases; side arms; cutlery; boxes adapted for cutlery; spoons; table forks.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; optical goods; containers for contact lenses; spectacle cases; USB 
flash drives; optical lenses; spectacle lenses; spectacle frames; sunglasses; goggles for sports; spectacles [optics].

Cl.10;Orthopaedic articles; suture materials; walking frames for disabled persons; massage apparatus; feeding aids 
and pacifiers; adult sexual aids; veterinary apparatus and instruments; surgical apparatus and instruments; dental 
apparatus and instruments; medical apparatus and instruments; artificial limbs; artificial teeth; artificial eyes.

Cl.11;Lighting apparatus; lighting fittings; lamp casings; lighting apparatus; diffusers (light -); lighting apparatus; 
spotlights; lighting installations; chandeliers; lamps; light bulbs; lanterns; lamp shades; ceiling lights; light assemblies; 
lamp glasses; heating apparatus and installations; steam generating apparatus; cooking appliances; refrigerating 
apparatus; drying apparatus and installations; ventilation [air-conditioning] installations and apparatus; appliances for 
water distribution [automatic]; sanitary installations.

Cl.12;Vehicles; apparatus for locomotion by water; apparatus for locomotion by air; apparatus for locomotion by land.

6536



Cl.13;Firearms; ammunition and projectiles; explosives; fireworks.

Cl.14;Precious and semi-precious gems; imitation precious stones; alloys of precious metal; pearl; jewelry findings; 
paste jewellery [costume jewelry (am.)]; tie bars; amulets [jewellery, jewelry (am.)]; imitation jewellery ornaments; 
decorative jewellery; cases for watches and clocks; clocks; shoe jewellery; clothing ornaments of precious metals; jewel 
cases; cases [fitted] for jewels; cases [fitted] for clocks.

Cl.15;Musical instruments.

Cl.16;Packing cardboard; gift packaging; paper boxes; bows for decorating packaging; decorative paper bows for 
wrapping; paper ribbons; conical paper bags; paper boxes; writing cases [stationery]; stands for pencils and decorations 
for pencils; inkwells; pens; color pencils; writing cases [sets]; pencil holders; writing instruments; paper cutters; 
scrapbooks; page holders; book covers; textbooks; manuals [handbooks]; planners [printed matter]; tickets; calendars; 
catalogues; prints [engravings]; invitation cards; writing stationery; notepads; writing paper; display binders; 
bookmarkers.

Cl.17;Latex [rubber]; gutta-percha; asbestos; mica, raw or partly processed; plastics in extruded form for use in 
manufacture; packing materials; stopping materials; insulating materials; flexible hoses, not of metal.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal 
skins, hides; trunks and travelling bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; key cases; 
vanity cases, not fitted; travelling trunks; bags for sports; chain mesh purses; purses; travelling sets [leatherware]; 
briefcases; school bags; leatherboard; coverings of skins [furs]; moleskin [imitation of leather]; umbrella covers; 
imitation leather; curried skins; chamois leather, other than for cleaning purposes; fur; card cases [notecases]; music 
cases; pocket wallets; furniture coverings of leather; haversacks; travelling bags; boxes of leather or leather board; hat 
boxes of leather; suitcases; attaché cases; garment bags for travel; backpacks.

Cl.19;Building materials, not of metal; rigid pipes, not of metal, for building; asphalt; pitch; bitumen; non-metallic 
transportable structures; monuments, not of metal.

Cl.20;Furniture; mirrors (silvered glass); frames; furniture fittings, not of metal; head-rests [furniture]; wardrobe 
lockers; coatstands; lockers; chests of drawers; mobiles [decoration]; picture frames; tea carts; cushions; covers for 
clothing [wardrobe]; covers (garment -) [storage]; divans; display racks; edgings of plastic for furniture; pillows; mirror 
tiles; beds; works of art of wood, wax, plaster or plastic; wickerwork; screens [furniture]; armchairs; towel stands 
[furniture]; book rests [furniture]; umbrella stands; magazine racks; doors for furniture; furniture shelves; shelves for 
storage; racks; filing cabinets; boxes of wood or plastic; writing desks; writing desks; sun loungers; seats; seats of 
metal; stools; sofas; statues of wood, wax, plaster or plastic; woven timber blinds [furniture]; interior textile window 
blinds.

Cl.21;Household utensils; household containers; combs; sponges; brushes (except paintbrushes); brush-making 
materials; articles for cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in building); 
glassware for household purposes; porcelain ware, not included in other classes; cruets; napkin rings; bottle openers, 
electric and non-electric; pipettes [wine-tasters]; basins [receptacles]; beverage glassware; tankards; boxes for 
sweetmeats; bottles; glass flasks [containers]; mugs; butter-dish covers; candlesticks; jars; corkscrews, electric and non-
electric; covers for dishes; fruit cups; plate glass [raw material]; crystal [glassware]; majolica; toilet cases; works of art, 
of porcelain, terra-cotta or glass; oil cruets; scoops for household purposes; tart scoops; plates; serving platters; 
saucers; candle rings; porcelain ware; soap dishes; table napkin holders; cosmetic powder compacts; ceramics for 
household purposes; drinking vessels; lunch boxes; bread bins; boxes of glass; coffee services [tableware]; liqueur sets; 
tea services [tableware]; spice sets; services [dishes]; trivets [table utensils]; statues of porcelain, ceramic, earthenware 
or glass; figurines [statuettes] of porcelain, ceramic, earthenware or glass; cups; teapots; toilet utensils; perfume 
vaporizers; tableware, other than knives, forks and spoons; pottery; pots; vases; flower pots; cabarets [trays]; opal glass; 
glasses [receptacles]; painted glassware; enamelled glass; sugar bowls; soup bowls.

Cl.22;Ropes and strings; awnings and tarpaulins; nets; sails; tarpaulins, awnings, tents, and unfitted coverings; 
padding and stuffing materials (except of paper, cardboard, rubber or plastics); raw fibrous textile; sacks.

Cl.23;Spun thread and yarn; yarns and threads, for textile use.

Cl.24;Textiles and textile goods, not included in other classes; bed covers; table covers; face towels of textile; towels 
of textile; bath linen, except clothing; household linen; bed linen; table linen, not of paper; diapered linen; brocades; 
calico; canvas for tapestry or embroidery; table mats, not of paper; travelling rugs (lap robes); curtain holders of textile 
material; dimity; damask; labels of cloth; handkerchiefs of textile; pillowcases; mattress covers; loose covers for 
furniture; covers for cushions; pillow shams; linings [textile]; flags, not of paper; gauze [cloth]; jersey [fabric]; cheviots 
[cloth]; sheets [textile]; marabouts [cloth]; filtering materials of textile; plastic material [substitute for fabrics]; textile 
material; drugget; door curtains; coverings (furniture-) of textile; cloth; woollen cloth; table runners; taffeta [cloth]; 
tablecloths, not of paper; moleskin [fabric]; hemp cloth; printed calico cloth; curtains of textile or plastic; hemp fabric; 
jute fabric; linen cloth; rayon fabric; ramie fabric; silk [cloth]; silk fabrics for printing patterns; elastic woven material; 
fabric of imitation animal skins; fibreglass fabrics for textile use; knitted fabric; non-woven textile fabrics; upholstery 
fabrics; fabric for footwear; lingerie fabric; fabrics for textile use; traced cloth for embroidery; chenille fabric; frieze 
[cloth]; place mats, not of paper; serviettes of textile; quilts; tulle; velvet.

Cl.25;Clothing, footwear, headgear; clothing of imitations of leather; clothing of leather; motorists' clothing; cyclists' 
clothing; clothing for gymnastics; dresses; dressing gowns; bath robes; bandanas [neckerchiefs]; berets; underwear; 
smocks; boas (necklets); teddies [undergarments]; suspenders; galoshes; skull caps; footwear; boots for sports; 
stockings; slippers; socks; breeches for wear; shirts; coats; belts [clothing]; money belts [clothing]; tights; shoulder 
wraps; detachable collars; collar protectors for wear; ear muffs [clothing]; layettes [clothing]; suits; beach clothes; 
neckties; bathing caps; headbands [clothing]; pocket squares; scarfs; jackets [clothing]; skirts; girdles; gloves [clothing]; 
waterproof clothing; ready-made clothing; knitwear [clothing]; jerseys [clothing]; leg warmers; singlets; hosiery; 
sweaters; muffs [clothing]; pelerines; mantillas; skorts; pants; bathing trunks; vests; trousers; parkas; pelisses; furs 
[clothing]; shirt yokes; pyjamas; cuffs; ponchos; pullovers; brassieres; sandals; gymnastic shoes; shawls; sashes for 
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wear; underpants; topcoats; outerclothing; slips [undergarments]; half-boots; boots; fur stoles; tee-shirts; combinations 
[clothing]; veils [clothing].

Cl.26;Lace; lace; braids for embroidery; ribbons; laces; buttons; hooks; eyelets; needles; artificial flowers; decorative 
articles for the hair; haberdashery, except thread; brassards; bows for the hair; zippers; zippers for bags; dress 
fastenings; numerals for marking linen; cords for rimming, for clothing; badges [buttons] (ornamental novelty -); hair 
bands; belt clasps; barrettes [hair-slides]; fastenings for suspenders; buckles [clothing accessories]; orsedew [trimmings 
for clothing]; elastic ribbons; ribbons [haberdashery]; shoe trimmings; hat trimmings; lace trimmings; beads, other than 
for making jewelry; silver embroidery; gold embroidery; brooches [clothing accessories]; frills [lacework]; broaches 
[clothing accessories].

Cl.27;Rugs (floor -); mats; mats; matting linoleum and other materials for covering existing floors; wall hangings (non-
textile); wallpaper; wallpaper with a textile covering; ceiling coverings made of paper; wallpaper; wall coverings; non-
textile wall coverings; textile wall coverings.

Cl.28;Toys; games; gymnastic and sporting articles; decorations for Christmas trees; video game apparatus.

Cl.29;Fish; preserved, frozen, dried and cooked fruits and vegetables; jellies, jams, compotes; eggs, milk and milk 
products; edible fats and oils.

Cl.30;Coffee, tea, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread; honey, 
treacle; yeast, baking-powder; salt, mustard; vinegar, sauces (condiments); spices; ice.

Cl.31;Cereal grains; agricultural produce (unprocessed -); agricultural and aquacultural crops, horticulture and forestry 
products; trees and forestry products; live animals; fresh fruits and vegetables; seeds, living plants; flowers; pet food; 
foodstuffs for farm animals; malt.

Cl.32;Beers; mineral water (beverages); aerated water; non-alcoholic beverages; fruit-based beverages; juices; syrups 
for beverages; preparations for making beverages.

Cl.33;Alcoholic beverages (except beers).

Cl.34;Cigarettes; cigars; cigarillos and other ready-for-use smokers' articles, other than matches and lighters; ashtrays; 
smokers' articles, other than matches and lighters.

Cl.35;Advertising; business management; business administration; office functions; in particular, bill-posting; rental of 
advertising time on communication media; commercial administration of the licensing of the goods and services of 
others; shop window dressing; dissemination of advertising matter; distribution of samples; demonstration of goods; 
direct mail advertising; layout services for advertising purposes; rental of advertising space; marketing; publicity material 
rental; organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes; organization of fashion shows for promotional purposes; presentation of goods on communication 
media, for retail purposes; production of advertising films; sales promotion for others; publication of publicity texts; on-
line advertising on a computer network; advertising by mail order; publicity columns preparation; radio advertising; 
television advertising; writing of publicity texts; public relations; sponsorship search; marketing studies; retail store 
services of soaps, perfumery, essential oils, cosmetics, optical articles, leather and imitations of leather articles, textiles 
and textile goods, articles of clothing, shoes and headgear.

Cl.36;Insurance underwriting; finance services; monetary affairs; real estate affairs.

Cl.37;Construction services; repair of machines; installation of plant.

Cl.38;Telecommunication services.

Cl.39;Transport; packaging and storage of goods; arranging of travel tours.

Cl.40;Textile treating.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

Cl.42;Scientific technological services; research relating to technology; scientific services and design relating thereto; 
technological services and design relating thereto; scientific research; industrial analysis services; industrial research; 
software design and development; design and development of computer hardware.

Cl.43;Providing of food and drink; temporary accommodation.

Cl.44;Medical services; animal healthcare services; farming services; horticulture; human hygiene and beauty care; 
hygienic and beauty care for animals.

Cl.45;Legal services; personal wardrobe styling services; security services for the protection of property and 
individuals.
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4022018    16/11/2018
[International Registration No. : 1212970]
Varilabel Holding Europe B.V.

Techniekweg 1 a NL-3481 MK Harmelen Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; labellers [machines].

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer peripherals and accessories; computer software; fire-extinguishing apparatus; electronic publications, 
downloadable; bar code readers; temperature indicator labels, not for medical purposes; electronic tags for goods; 
scanners; printers.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; labels of plastic; labels, 
not of textile; self-adhesive labels, not of textile; stickers [stationery]; newsletter, books, newspapers, journals, 
brochures, leaflets, printed matter and other texts and publications; bookbinding material; photographs; stationery; 
adhesives for stationery or household purposes; artists' materials; paint brushes; typewriters and office requisites 
(except furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not included in 
other classes); printers' type; printing blocks; label printers, being addressing machines (office requisites); hand labelling 
appliances.

Cl.35;Advertising; business management; business administration; office functions; publicity and sales promotion 
relating to labels, labelling machines and printers; retailing and wholesaling in the field of labels, labelling machines and 
printers; import, export and distribution of labels, labelling machines and printers; bringing together, for others, of labels, 
labelling machines and printers, enabling customers to conveniently view and purchase those goods; business mediation 
in the sale and promotion of labels, labelling machines and printers and selecting and displaying labels, labelling 
machines and printers; administrative handling of orders and related sales orders; commercial information; management 
of computer databases; compilation of information into a computer database; services of databases containing 
commercial and advertising information; compilation of statistics; market canvassing, research and analysis; opinion 
polling services; compilation of information into computer databases; data file administration; organisation of trade fairs 
and exhibitions for commercial and advertising purposes; information and consultancy relating to the aforesaid services; 
all the aforesaid services whether or not provided via electronic channels, including the internet.

Cl.39;Transport; packaging and storage of goods; travel arrangement; booking of seats for travel; passenger transport; 
escorting of travellers; transport of goods and passengers; freighting; logistics services in the field of transport; tracking 
and tracing of shipments (transport information); tracking, locating and surveying vehicles, ships and aircraft; airport 
services (transport); baggage handling; information and consultancy relating to the aforesaid services; all the aforesaid 
services whether or not via electronic channels, including the internet.

Cl.40;Treatment of materials; treating and processing of paper and plastics; digital printing; printing; information and 
consultancy relating to the aforesaid services; the aforesaid services whether or not provided via electronic channels, 
including the internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; graphic and industrial design; industrial and 
graphic design; product development services; testing of products; quality control; information and consultancy relating 
to the aforesaid services; the aforesaid services also via electronic channels, including the internet.
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4022023    16/11/2018
[International Registration No. : 1212969]
Varilabel Holding Europe B.V.

Techniekweg 1 a NL-3481 MK Harmelen Netherlands

Proposed to be Used
IR DIVISION
Cl.7;Machines and machine tools; motors and engines (except for land vehicles); machine coupling and transmission 
components (except for land vehicles); agricultural implements other than hand-operated; incubators for eggs; automatic 
vending machines; labellers [machines].

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer peripherals and accessories; computer software; fire-extinguishing apparatus; electronic publications, 
downloadable; bar code readers; temperature indicator labels, not for medical purposes; electronic tags for goods; 
scanners; printers.

Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; labels of plastic; labels, 
not of textile; self-adhesive labels, not of textile; stickers [stationery]; newsletter, books, newspapers, journals, 
brochures, leaflets, printed matter and other texts and publications; bookbinding material; photographs; stationery; 
adhesives for stationery or household purposes; artists' materials; paint brushes; typewriters and office requisites 
(except furniture); instructional and teaching material (except apparatus); plastic materials for packaging (not included in 
other classes); printers' type; printing blocks; label printers, being addressing machines (office requisites); hand labelling 
appliances.

Cl.35;Advertising; business management; business administration; office functions; publicity and sales promotion 
relating to labels, labelling machines and printers; retailing and wholesaling in the field of labels, labelling machines and 
printers; import, export and distribution of labels, labelling machines and printers; bringing together, for others, of labels, 
labelling machines and printers, enabling customers to conveniently view and purchase those goods; business mediation 
in the sale and promotion of labels, labelling machines and printers and selecting and displaying labels, labelling 
machines and printers; administrative handling of orders and related sales orders; commercial information; management 
of computer databases; compilation of information into a computer database; services of databases containing 
commercial and advertising information; compilation of statistics; market canvassing, research and analysis; opinion 
polling services; compilation of information into computer databases; data file administration; organisation of trade fairs 
and exhibitions for commercial and advertising purposes; information and consultancy relating to the aforesaid services; 
all the aforesaid services whether or not provided via electronic channels, including the internet.

Cl.39;Transport; packaging and storage of goods; travel arrangement; booking of seats for travel; passenger transport; 
escorting of travellers; transport of goods and passengers; freighting; logistics services in the field of transport; tracking 
and tracing of shipments (transport information); tracking, locating and surveying vehicles, ships and aircraft; airport 
services (transport); baggage handling; information and consultancy relating to the aforesaid services; all the aforesaid 
services whether or not via electronic channels, including the internet.

Cl.40;Treatment of materials; treating and processing of paper and plastics; digital printing; printing; information and 
consultancy relating to the aforesaid services; the aforesaid services whether or not provided via electronic channels, 
including the internet.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; graphic and industrial design; industrial and 
graphic design; product development services; testing of products; quality control; information and consultancy relating 
to the aforesaid services; the aforesaid services also via electronic channels, including the internet.
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4022265    16/11/2018
[International Registration No. : 1280417]
CHP nv

Doornpark 63 B-9120 Beveren

Proposed to be Used
IR DIVISION
Cl.4;Industrial oils and greases; lubricants; industrial lubricants; lubricating oils [industrial lubricants]; synthetic 
lubricants; lubricants for machines; lubricants for use on conveyors; lubricants with a cleaning agent, for conveyors.

Cl.7;Machines and machine tools; electric devices for delivering lubricants to machinery [parts of machines].
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4022766    13/11/2018
[International Registration No. : 1391145]
LINXENS HOLDING

37 rue des Closeaux F-78200 MANTES-LA-JOLIE France

Proposed to be Used
IR DIVISION
Cl.9;Devices, solutions, software for identification, authentication, verification, securing, safeguarding and preservation 
of official certificates and documents (particularly passports, birth certificates, residence permits).

Cl.42;Authentication (checking) of official certificates and documents transmitted by telecommunication; encryption, 
decryption, decoding and authentication of official certificates and documents (particularly passports, birth certificates, 
residence permits); data security services; off-site data backup; electronic data storage and backup services; electronic 
storage of official certificates and documents (particularly passports, birth certificates, residence permits); programming, 
design and development of IT solutions and software for identification, authentication, verification, securing, 
safeguarding and preservation of official certificates and documents (particularly passports, birth certificates, residence 
permits).

Cl.45;Safety services for the protection of property and persons; authentication of personal identification information 
(identity verification services); identity verification; identity validation checking.
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4023114    31/10/2018
[International Registration No. : 1437949]
LHASA Limited

Granary Wharf House, 2 Canal Wharf Leeds LS11 5PS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use as an expert decision support system for the prediction of the chemical degradation 
pathways of organic compounds.

Cl.42;Scientific and technological services and research and design relating thereto; research and development 
services, including research and development services in toxicology, metabolism, chemical synthesis, environmental 
science and chemical degradation; industrial analysis and research services; design and development of computer 
software; software installation and maintenance services.
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4028515    06/11/2018
[International Registration No. : 1439152]
LHASA Limited

Granary Wharf House, 2 Canal Wharf Leeds LS11 5PS United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Computer software for use in the fields of toxicology, metabolism, chemical synthesis, environmental science, and 
chemical degradation; computer software for the prediction of the purge factors of chemical compounds through 
synthetic sequences.

Cl.42;Scientific and technological services, namely research in the fields of toxicology, metabolism, chemical 
synthesis, environmental science and chemical degradation; design and development of computer software; software 
installation and maintenance services.
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4028516    27/11/2018
[International Registration No. : 1409376]
Hans-Peter Wilfer

Zum Hackerhof 5 08258 Markneukirchen Germany

Proposed to be Used
IR DIVISION
Cl.9;Specifically adapted frameworks for attachment of musical effect devices.

Cl.15;Basses [musical instruments]; bass guitars; guitars; electric musical instruments; musical instruments; music 
synthesizers; strings for musical instruments; synthesizers [musical instruments]; cases and bags suitable to 
accommodate frameworks for attachment of musical instruments.

Cl.20;Fasteners, made from plastic, for use with frameworks for attachment of musical effect devices.

6545



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

 

Priority claimed from 18/05/2018; Application No. : 87927188 ;United States of America 

4028562    29/10/2018
[International Registration No. : 1439105]
Carbonxt Inc.

Suite 111, 3951 NW 48th Terrace Gainesville FL 32606 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemicals in the nature of carbonaceous sorbents for the removal of contaminants.

Cl.11;Industrial scrubbers for removing particulate matter from the air during industrial processing; proprietary 
injection equipment for injecting carbonaceous sorbents into industrial scrubbers.

Cl.42;Technical support services for environmental solutions in connection with carbon technology, namely, data 
analysis and equipment installation, testing, and operation optimization; research and development activities for the 
prospective production of products from processing carbon, and any and all varieties of coal, and coal waste and 
carbonaceous ore and lignites.

6546



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

 

4028583    01/11/2018
[International Registration No. : 1439195]
TIMI PERSONAL COMPUTING CO., LTD.

NO. 3, 11TH FLOOR, THE RAINBOW CITY OFFICE BUILDING, 68 QINGHE MID STREET, HAIDIAN DISTRICT BEIJING 
100028 China

Proposed to be Used
IR DIVISION
Cl.9;Mouse [computer peripheral]; computer peripheral devices; computer keyboards; sensors; navigation apparatus 
for vehicles [on-board computers]; headphones; selfie lenses; face recognition equipment; induced voltage regulators; 
inductors [electricity]; chips [integrated circuits]; mobile software applications, downloadable; batteries, electric.

Cl.42;Computer system design; software as a service [SaaS]; computer software design; conversion of data or 
documents from physical to electronic media; creating and maintaining web sites for others; consultancy in the design 
and development of computer hardware; design of interior décor; industrial design; technical research; quality control.
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4028677    28/11/2018
[International Registration No. : 1426248]
ELESA S.p.A.

Via Lodovico Mancini, 5 I-20129 Milano Italy

Proposed to be Used
IR DIVISION
Cl.6;Plungers; spring plungers; indexing plungers; indexing plungers with rest position; lever indexing plungers; ball 
lock pins; threaded spring elements; threaded bolts; swing bolts; threaded bolt spring plungers and holders thereof; 
threaded and smooth ball spring plungers; side thrust pins; scale rings; positioning blocks; thrust pads; screws; grub 
and ball point screws; set screws; eye screws; metal nuts; eye and T-nuts; T-slot bolts; setting bolts; lifting eye bolts; 
knurled screws and nuts; set collars; washers; concave and convex washers; lock rings; threaded studs; hinges; hubs; 
split hubs; plugs; hinges, grub-screws, thrust pads, ring, washers, cam locking levers, elastic elements provided with 
properties apt to reduce vibrations and shocks to machines, ball transfer units, bull's eyes levels; latches with knobs, 
latches with key, hook clamps, toggle clamps; plugs, breather caps; guide rails of metals.

Cl.7;Machine parts, namely adjusting knobs and clamp knobs as parts of machine; handwheels, spoked handwheels, 
solid handwheels, arm handwheels, handwheels with indicators as a part of machines, mechanical and electronic;analog 
and digital position indicators as part of machines; crank handles as a part of machine; arm handles as a part of machine; 
industrial handles; control clamping and locking knobs, levers and handles, bridge handles, flush pull handles, tubular 
handles, fixed handles, revolving handles, fold-away handles as a part of machines; fixed, rotating or folding handles as a 
part of machine; knobs, lobe knobs, grip knobs, control knobs as a part of machines; hinges as a part of machine; 
levelling elements as apart of machines; caps as a part of machine; indicator level caps; gauge caps, dipstick caps; 
breather and valve plugs; inlet and outlet plugs; gravity indicators; positive drive indicators, direct drive indicators [part 
of machines]; indexing plungers, lock pins, spring plungers; connection joints, roller tracks, castors and wheels as a part 
of machines, square tube connectors as a part of machine; bushings; striker bushings; eccentric bushings; components 
for lubricating and oil-pressure systems; level indicators as a part of machine.

Cl.9;Digital position indicators; levelling elements, bearing end caps, connecting clamps, supports; tripod supports, 
magnets, level indicators, flow indicators.
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4028811    08/11/2018
[International Registration No. : 1439214]
PRISMSPORT INTERNATIONAL, LLC

499 Seventh Avenue, 10th Floor New York NY 10018 United States of America

Proposed to be Used
IR DIVISION
Cl.25;Athletic apparel, namely, shirts, pants, jackets, footwear, hats and caps, athletic uniforms; women's athletic tops 
with built-in bras.

Cl.35;On-line retail clothing store.
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Priority claimed from 15/10/2018; Application No. : 88155755 ;United States of America 

4028903    08/11/2018
[International Registration No. : 1438834]
OsteoReady, LLC

150 Baker Ave Ext., Suite 110 Concord MA 01742 United States of America

Proposed to be Used
IR DIVISION
Cl.10;Dental implants.

Cl.41;Educational services, namely, providing classes and instruction in the field of dental implants.
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4029076    26/11/2018
[International Registration No. : 1308878]
YUMAB GmbH

Rebenring 33 38106 Braunschweig Germany

Proposed to be Used
IR DIVISION
Cl.1;Monoclonal antibodies for quantitative determination of leukocyte subsets (other than for medical purposes); 
chemicals components for producing radio-labelled monoclonal antibodies for industrial or scientific purposes; proteins 
for detecting antibodies (other than for medical purposes); monoclonal antibodies for industrial use; monoclonal antibody
reagents, other than for medical use; antigens and antibodies for diagnostic use (not for medical purposes); 
immunological antibodies, other than for medical use; tagged antibodies for scientific use; monoclonal antibodies for 
qualitative determination of leukocyte subsets (other than for medical purposes); linkage compounds for scientific 
purposes for coupling of radioactive compounds to antibodies; reagents for use in the development of hybridoma 
antibodies [other than for medical or veterinary purposes]; biochemicals, namely, monoclonal antibodies for in vitro 
scientific or research use; proteins for binding antibodies (other than for medical purposes); monoclonal antibodies for 
scientific use; linkage compounds for scientific purposes for coupling antibodies to radio nuclides; monoclonal 
antibodies for research into haematopoietic systems (other than for medical purposes); reagents for use in development 
of monoclonal antibodies (other than for medical or veterinary purposes); components for producing radio-labelled 
antibody fragments for industrial or scientific purposes; tagged antibodies for laboratory use; reagents in kit form for 
conducting enzyme-linked immunosorbent assays (elisa) [other than for medical or veterinary purposes].

Cl.5;Antibodies; antigens.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; laboratory services relating to the production of monoclonal antibodies.
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4029833    22/11/2018
[International Registration No. : 1405363]
Saturo Foods GmbH

Jahngasse 4/9 A-1050 Wien Austria

Proposed to be Used
IR DIVISION
Cl.5;Liquid, solid or powdered dietary and nutritional supplements; liquid, solid or powdered food supplements for non-
medical purposes and not for therapeutical use; vitamin, mineral or protein fortified foods and beverages adapted for 
medical purposes; powders and oils for use as a dietary supplement fortified with vitamin, mineral or protein; vitamin and 
mineral preparations; vitamins; pharmaceuticals; dietetic foods adapted for medical purposes; nutritional supplement 
meal replacement bars for boosting energy enhanced with vitamins and minerals; food bars fortified with vitamins and 
minerals for use as a dietary supplement; chemical preparations for pharmaceutical use; dietetic preparations adapted for 
medical use; liquid, solid or powdered meal replacement adapted for medical purposes; liquid, solid or powdered dietetic 
preparations adapted for medical use; medicinal drinks.

Cl.29;Edible oils and fats; soups; preparations for making soup; meat substitutes; milk, in particular rice milk, soya 
milk, almond milk and coconut milk; fruit, vegetable, raw food and crudités salads (pre-cut fruits and vegetables); snack 
foods based on vegetables and/or legumes; milk-based beverages; milk-based beverages containing coffee substitutes; 
beverages based on coconut milk, peanut milk, almond milk, soy milk or rice milk; beverages based on milk substitutes 
predominating and milk product substitutes predominating; liquid, solid or powdered meal replacement with vegetable 
alternatives for milk and milk products predominating; snack foods, frozen food or prepared meals based on fish, meat or 
poultry, milk, eggs, powdered eggs, all mentioned substitutes included in class 29, albumen for culinary purposes, 
vegetables or legumes; snack foods, frozen food or prepared meals based on coconuts, peanuts, almonds, soya beans, 
lupin beans, algae protein, pea protein, hemp protein, rapeseed protein, lentil protein, beans protein, broccoli protein, 
mushroom protein, brussels sprouts protein, artichokes protein, asparagus protein, spinach protein, potato protein or 
avocado protein; non-medicated meal replacement based on all mentioned substitutes included in class 29 with or 
without fruit flavoring.

Cl.30;Sugar; rice; tapioca; flour; preparations of cereals; bread; bakery goods; confectionery; edible ices; honey; 
golden syrup, yeast; baking powder; salt; mustard; vinegar; sauces [condiments]; spices, sandwiches, pizzas; pancakes; 
biscuits; cakes; rusks, coffee-based beverages; tea-based beverages; matcha; coffee; chocolate; cocoa; tea; coffee 
substitutes [artificial coffee or vegetable preparations for use as coffee]; snack foods or prepared meals based on soy, 
oats, rice, wheat, oat protein, barley protein, wheat protein, rice protein, corn protein with and without fruit flavoring; dry 
and liquid ready-to-serve meals, mainly consisting of soy flour, oat, rice and/or wheat; beverages based on coffee 
substitutes.

Cl.32;Concentrates and powders used in the preparation of non-alcoholic beverages; non-alcoholic beverages; 
preparations and syrups for making beverages; energy drinks; lemonades; mineral water [beverages]; aerated water; fruit 
drinks; smoothies; fruit- and vegetable based beverages, fruit nectars; soda water; aperitifs, non-alcoholic; beer; protein-
enriched sports beverages; nutritionally fortified beverages; nutritionally fortified water; vitamin fortified non-alcoholic 
beverages; vitamin enriched sparkling water [beverages]; mineral enriched water [beverages]; beverages based on soy, 
oat, rice, wheat, algae protein, pea, protein, hemp protein, rapeseed protein, oat protein, barley protein, wheat protein, 
lentil protein, bean protein, rice protein, broccoli protein, mushroom protein, brussels sprouts protein, artichokes protein, 
asparagus protein, corn protein, spinach protein, potato protein or avocado protein, other that milk substitutes with and 
without fruit flavoring.
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Priority claimed from 03/05/2018; Application No. : 87906333 ;United States of America 

4030230    29/10/2018
[International Registration No. : 1438882]
Kalyra Pharmaceuticals, Inc.

10835 Road to the Cure, Suite 205 San Diego CA 92121 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical, biochemical and biotechnological preparations used in industry and science, and in the manufacture of 
pharmaceuticals, pharmaceutical preparations and substances, for the prevention and treatment of pain; chemical 
products for the prevention and treatment of pain.

Cl.5;Pharmaceuticals, namely, analgesics; pharmaceutical preparations and substances for the prevention and 
treatment of pain.

Cl.42;Drug discovery services; pharmaceutical research and development.
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Priority claimed from 07/08/2018; Application No. : 30 2018 019 141 ;Germany 

4034038    12/11/2018
[International Registration No. : 1440114]
Leybold GmbH

Bonner Strasse 498 50968 Köln Germany

Proposed to be Used
IR DIVISION
Cl.7;Vacuum pumps, oil-free vacuum pumps, oil-free screw-type vacuum pumps.

Cl.9;Measuring, controlling, checking (supervision) apparatus and instruments.
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4034049    12/11/2018
[International Registration No. : 1430627]
Conilon Ltd

81 Southwark Street London SE1 0HX United Kingdom

Proposed to be Used
IR DIVISION
Cl.30;Coffee; coffee based beverages; coffee based beverages containing butter; coffee based beverages containing 
oil; brewed coffee; unroasted coffee; coffee beans; iced coffee; frappes; coffee mixtures; coffee flavourings; instant 
coffee; coffee substitutes; chocolate; chocolate extracts; chocolate sauces; chocolate beverages; coffee, tea, cocoa and 
artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, pastry and confectionery; ices; 
sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); spices; pasta; biscuits; buns; 
sushi; tarts; prepared foods (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); prepared meals (terms considered too vague by the International Bureau - Rule 13 (2) (b) of the Common 
Regulations); fruit sauces; convenience food and savoury snacks namely corn, cereal, flour and sesame based snacks, 
crackers, dumplings, pancakes, pasta, rice and cereal dishes, pies and pastry dishes, sandwiches and pizzas, spring and 
seaweed rolls, steamed buns, tortilla bread dishes; salts, seasonings, flavourings and condiments; baked goods, 
confectionery, chocolate and desserts; sugars, natural sweeteners, sweet coatings and fillings, bee products; ice, ice 
creams, frozen yogurts and sorbets; processed grains, starches, and goods made thereof, baking preparations and 
yeasts.

Cl.43;Services for providing food and drink; mobile coffee shop service; supplying of meals for immediate 
consumption; bistro services; cafe services; cafés; cafeteria services; cafeterias; canteen services; canteens; catering 
(food and drink-); catering for the provision of food and beverages; catering of food and drinks; catering services; 
catering services for the provision of food; catering services for the provision of food and drink; club services for the 
provision of food and drink; coffee shop services; coffee shops; consultancy services relating to food; consultancy 
services relating to food preparation; delicatessens [restaurants]; drink dispensing machines (rental of); fast food 
restaurant services; fast-food restaurants; food cooking services; food preparation; food preparation services; food 
service apparatus (rental of -); food takeaway service; hospitality services [food and drink]; mobile catering services; 
provision of food and drink; provision of food and drink in restaurants; provision of information relating to the preparation
of food and drink; rental of food service apparatus; rental of food service equipment; restaurant services; restaurants; tea 
room services; tea rooms.
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Priority claimed from 30/05/2018; Application No. : 723219 ;Switzerland 

4035618    08/11/2018
[International Registration No. : 1439738]
Givaudan SA

Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for the manufacture of perfumes, cosmetics, shampoos, soaps, detergents, deodorants for
personal use and deodorizers other than for personal use; chemical products used for the manufacture of compositions 
for perfumery, cosmetics, shampoos, soaps, detergents, deodorants for personal use and deodorizers other than for 
personal use.

Cl.3;Perfumery products, base for perfumes, perfumes, essential oils, cosmetics, soaps, detergents, deodorants for 
personal use.
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Priority claimed from 16/04/2018; Application No. : 304590 ;Israel 

4035627    23/05/2018
[International Registration No. : 1439701]
ICV-HR LTD.

4 Ben Shemen St., P.O.B. 6 6744228 Tel Aviv Israel

Proposed to be Used
IR DIVISION
Cl.35;Marketing the goods and services of others, namely, software for streamlining and improving recruitment 
procedures and the work of the human resources departments in organizations.

Cl.42;Design and development of computer hardware and software; software development based on algorithms and 
machine learning technology, designed to serve companies in recruiting manpower.
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4035636    10/08/2018
[International Registration No. : 1439781]
Ansell Electrical Products Limited

Unit 6B, Stonecross Industrial Park, Yew Tree Way Warrington, Cheshire WA3 3JD United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Electrical and electronic control apparatus for use with lighting; electric light dimmers; electric light switches; 
lighting ballasts; light-emitting diodes (LED); remote control apparatus for LED light bulbs and LED light fittings; software 
and downloadable application software for the control of lighting apparatus; batteries for lighting; electric cable and wires 
for use with lighting apparatus; emergency warning lights.

Cl.11;Apparatus and instruments for lighting; lighting installations, fittings and fixtures; outdoor and garden lighting; 
security lighting; display lighting; decorative lighting; floodlighting; lighting for commercial and industrial purposes; 
bulbs for lighting; lamps for lighting; light-emitting diodes (LED) lighting apparatus; LED light bulbs; LED light machines; 
LED luminaries.
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4035649    12/10/2018
[International Registration No. : 1439746]
Coupang Corp.

18th Floor (Sincheon-dong), 570 Songpa-daero, Songpa-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cl.9;Computer software for providing electronic payment for others; application software for mobile payment; computer 
software; computer software applications, downloadable; smart phone application (software); firmware for identifying 
NFC tag; computer software for personal information management; operating system programs; computer application 
software for mobile phones; tablet computers; integrated circuit cards [smart cards]; NFC reader; electronic money cards;
electronic payment terminal; credit card incorporating IC chip; electronic and magnetic identifying cards for payment; 
downloadable coupon; downloadable ticket; downloadable electronic gift certificates; electronic publications, 
downloadable.

Cl.36;Mobile and internet payment services; integrated services of mobile electronic wallet and mobile payment; mobile 
internet payment services; brokerage of mobile payment; issuance of cyber money; issuance of commercial electronic 
coupon via smart phones; electronic credit card transactions; provision of information in the field of financing via 
electronic wallet; electronic payment for others; issuance of electronic coupon; electronic funds transfer via 
communication; issuance of electronic gift certificate; issuance of credit cards embedded with IC chip; charge card and 
credit card services; brokerage of purchase payment; issuance of pre-paid card with membership card function; credit 
card services; issuance of coupon for cutting price; supervision of payment operations and of computer payment 
systems.
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4035700    03/10/2018
[International Registration No. : 1439919]
Gameloft S.E.

14 rue Auber F-75009 Paris France

Proposed to be Used
IR DIVISION
Cl.9;Game software for fixed, portable or hand-held computers, for mobile telephones, for consoles, for fixed or mobile 
organizers; video game software designed to be used with television receivers only; software for video games and 
computer games; CD-ROMs, memory cartridges for programs; data carriers containing data, intended for computers, for 
mobile telephones, for fixed or mobile organizers, or for video game consoles; sound and video recording media for 
electronic game apparatus.

Cl.28;Video game apparatus other than those designed to be used with television receivers only.

Cl.38;Telecommunication, communication via computer terminals, telegraph, telephone and radio communications; 
telecommunication services via the Internet, intranet, Internet for and via mobile telephones, via digital networks, by 
satellite, cable and terrestrial means; information transmission by telematic means; wireless mobile telephone services, 
broadcasting and transmission of video games to and from mobile telephones, personal digital assistants or fixed, 
portable or hand-held computers, enabling access to a site or to a portal after connection to the Internet network; 
provision of connection to a telecommunication network for downloading video games; rental of access time to 
telecommunication networks and Internet sites for consultation of the supply of goods and services.

Cl.41;Education; training; entertainment; entertainment by means of the use of a video game on mobile telephones, 
personal digital assistants, computers, digital or analog television decoders; organization of competitions and games in 
the field of education or entertainment.

Cl.42;Design and hosting of sites for and on the Internet and analog or digital or interactive television; programming 
and design of games for digital or analog television decoders, for mobile telephones, for personal digital assistants 
(organizers) and for computers.
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Priority claimed from 27/09/2018; Application No. : 2018741863 ;Russian Federation 

4035704    23/10/2018
[International Registration No. : 1440277]
Aktsionernoe obshchestvo "Tsifrovoe Televidenie"

Leningradskii prospect, 31A, str. 1, et. 15, pom. I, com. 1 RU-125284 Moscow Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;3D spectacles; DVD players; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; batteries for electronic cigarettes; accumulators, electric; accumulators, electric, for vehicles; 
actinometers; alidades; altimeters; ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; 
high-frequency apparatus; testing apparatus not for medical purposes; remote control apparatus; electro-dynamic 
apparatus for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; 
monitoring apparatus, other than for medical purposes; sound recording apparatus; Global Positioning System [GPS] 
apparatus; distillation apparatus for scientific purposes; diffraction apparatus [microscopy]; air analysis apparatus; 
apparatus to check franking; sound transmitting apparatus; apparatus for fermentation [laboratory apparatus]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; apparatus and installations for 
the production of X-rays, not for medical purposes; cash registers; electric apparatus for commutation; magnetic 
resonance imaging [MRI] apparatus, not for medical purposes; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; fire extinguishing apparatus; radiological apparatus for industrial purposes; X-ray 
apparatus not for medical purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; 
telephone apparatus; facsimile machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a 
distance; acid hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; biochips; electronic tags for goods; lens 
hoods; magnetic tape units for computers; computer memory devices; fire hose nozzles; encoded identification bracelets,
magnetic; connected bracelets [measuring instruments]; safety tarpaulins; electronic key fobs being remote control 
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apparatus; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; vacuum gauges; 
electrolysers; variometers; verniers; scales; baby scales; bathroom scales; letter scales; weighbridges; precision 
balances; scales with body mass analysers; levelling staffs [surveying instruments]; camcorders; video baby monitors; 
video cassettes; video telephones; video screens; viewfinders, photographic; micrometer screws for optical instruments; 
viscosimeters; circuit closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; 
current rectifiers; gas testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for 
telephones; heliographic apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; 
holograms; plotters; sounding leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke 
detectors; infrared detectors; counterfeit coin detectors; joysticks for use with computers, other than for video games; 
transparencies [photography]; slide projectors; diaphragms [photography]; dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; wearable video display monitors; electronic numeric displays; DNA 
chips; electronic interactive whiteboards; electronic notice boards; electric wire harnesses for automobiles; bullet-proof 
waistcoats; life jackets; reflective safety vests; identification threads for electric wires; nose clips for divers and 
swimmers; locks, electric; bells [warning devices]; alarm bells, electric; electric door bells; signal bells; audio interfaces; 
acoustic conduits; mirrors for inspecting work; road signs, luminous or mechanical; marine depth finders; probes for 
scientific purposes; buzzers; needles for surveying compasses; needles for record players; eyewear; reflective articles 
for wear, for the prevention of accidents; measures; pressure measuring apparatus; simulators for the steering and 
control of vehicles; inverters [electricity]; pressure indicators; temperature indicators; incubators for bacteria culture; 
measuring instruments; cosmographic instruments; mathematical instruments; levelling instruments; instruments 
containing eyepieces; surveying instruments; azimuth instruments; interfaces for computers; ionization apparatus not for 
the treatment of air or water; satellite finder meters; spark-guards; coaxial cables; fiber optic cables; cables, electric; 
calipers; slide calipers; screw-tapping gauges; calorimeters; calculating machines; pocket calculators; decompression 
chambers; rearview cameras for vehicles; cinematographic cameras; thermal imaging cameras; mouth guards for sports; 
life-saving capsules for natural disasters; electronic pens [visual display units]; holders for electric coils; identity cards, 
magnetic; video game cartridges; toner cartridges, unfilled, for printers and photocopiers; memory cards for video game 
machines; encoded magnetic cards; riding helmets; protective helmets; carriers for dark plates [photography]; automated 
teller machines [ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; thin client computers; encoded key cards; electronic book readers; electronic agendas; push buttons for 
bells; mouse pads; magnetic encoders; visors for helmets; collectors, electric; calibrating rings; smart rings; ring sizers; 
protective suits for aviators; commutators; compact discs [audio-video]; compact discs [read-only memory]; 
comparators; marine compasses; computers; laptop computers; tablet computers; notebook computers; wearable 
computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; traffic cones; branch 
boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; cabinets for loudspeakers; 
diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring instruments]; lasers, not for medical 
purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps [photography]; thermionic tubes; 
amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic tapes; videotapes; surveying 
chains; fire escapes; rulers [measuring instruments]; square rulers for measuring; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; crash test dummies; resuscitation 
mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; security tokens [encryption devices]; 
divers' masks; solderers' helmets; protective masks; respiratory masks, other than for artificial respiration; materials for 
electricity mains [wires, cables]; voting machines; money counting and sorting machines; material testing instruments 
and machines; furniture especially made for laboratories; megaphones; portable media players; diaphragms [acoustics]; 
diaphragms for scientific apparatus; metal detectors for industrial or military purposes; digital weather stations; 
metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-operated 
apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter releases 
[photography]; micrometers; microprocessors; microscopes; microtomes; microphones; audio mixers; modems; 
lightning rods; monitors [computer hardware]; monitors [computer programs]; selfie sticks [hand-held monopods]; 
terminals [electricity]; junction sleeves for electric cables; teeth protectors; temperature indicator labels, not for medical 
purposes; knee-pads for workers; headphones; surveyors' levels; sound recording carriers; magnetic data media; optical 
data media; electronic sheet music, downloadable; computer software, recorded; sheaths for electric cables; 
identification sheaths for electric wires; weighing machines; computer hardware; punched card machines for offices; life 
saving apparatus and equipment; shoes for protection against accidents, irradiation and fire; objectives [lenses] [optics]; 
lenses for astrophotography; selfie lenses; egg-candlers; fire extinguishers; rescue laser signalling flares; electrified 
fences; limiters [electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against 
fire; asbestos clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; 
octants; eyepieces; ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors 
[optics]; eyeglasses; sunglasses; goggles for sports; electronic collars to train animals; finger sizers; signalling panels, 
luminous or mechanical; radio pagers; pince-nez; electronic pocket translators; transmitters [telecommunication]; 
telephone transmitters; transmitters of electronic signals; switches, electric; periscopes; gloves for divers; gloves for 
protection against accidents; gloves for protection against X-rays for industrial purposes; asbestos gloves for protection 
against accidents; furnaces for laboratory use; pipettes; pyrometers; planimeters; plane tables [surveying instruments]; 
plates for batteries; computer software platforms, recorded or downloadable; wafers for integrated circuits; printed circuit 
boards; compact disc players; cassette players; protective films adapted for computer screens; protective films adapted 
for smartphones; sound recording strips; X-ray films, exposed; films, exposed; life-saving rafts; laboratory trays; digital 
signs; semi-conductors; polarimeters; personal digital assistants [PDAs]; fire pumps; measuring glassware; life belts; 
fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic apparatus, not for medical 
purposes; distance recording apparatus; distance measuring apparatus; speed measuring apparatus [photography]; 
appliances for measuring the thickness of leather; apparatus for measuring the thickness of skins; speed checking 
apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments for astronomy; 
surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and instruments; 
navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; chemistry 
apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; meteorological 
instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-board 
computers]; satellite navigational apparatus; regulating apparatus, electric; telecommunication apparatus in the form of 
jewellery; precision measuring apparatus; audio- and video-receivers; prisms [optics]; computer software applications, 
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downloadable; printers for use with computers; retorts' stands; apparatus for changing record player needles; drainers 
for use in photography; cleaning apparatus for sound recording discs; fire beaters; telescopic sights for firearms; 
telescopic sights for artillery; test tubes; pressure indicator plugs for valves; magnetic wires; telegraph wires; telephone 
wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; computer programs, recorded; computer 
game software; computer programs [downloadable software]; computer operating programs, recorded; computer screen 
saver software, recorded or downloadable; record players; processors [central processing units]; rods for water diviners; 
electronic publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; 
masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for fire 
protection; frames for photographic transparencies; screens for photoengraving; flowmeters; walkie-talkies; voltage 
surge protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed 
regulators for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; T-
squares for measuring; time switches, automatic; relays, electric; safety restraints, other than for vehicle seats and sports 
equipment; X-ray photographs, other than for medical purposes; rheostats; respirators for filtering air; retorts; 
refractometers; refractors; grids for batteries; security surveillance robots; laboratory robots; teaching robots; humanoid 
robots with artificial intelligence; plugs, sockets and other contacts [electric connections]; speaking tubes; horns for 
loudspeakers; subwoofers; saccharometers; optical fibers [light conducting filaments]; traffic-light apparatus [signalling 
devices]; dog whistles; signalling whistles; sports whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; electronic access control systems for 
interlocking doors; scanners [data processing equipment]; hand-held electronic dictionaries; integrated circuit cards 
[smart cards]; smartglasses; smartphones; smartwatches; connections for electric lines; couplings, electric; sonars; 
sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; spectroscopes; speed 
indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use against accidents; 
audiovisual teaching apparatus; charging stations for electric vehicles; radiotelegraphy sets; radiotelephony sets; 
spectacle lenses; anti-glare glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; 
stroboscopes; fire boats; sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated 
circuits; printed circuits; counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg 
timers [sandglasses]; taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; 
telescopes; teleprompters; teleprinters; cordless telephones; cellular phones; theodolites; interactive touch screen 
terminals; thermo-hygrometers; thermometers, not for medical purposes; thermostats; thermostats for vehicles; crucibles
[laboratory]; tone arms for record players; totalizators; transistors [electronic]; transponders; protractors [measuring 
instruments]; transformers [electricity]; step-up transformers; resuscitation training simulators; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; squares for measuring; gauges; 
quantity indicators; automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric 
loss indicators; light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; 
mercury levels; spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of 
industrial operations; baby monitors; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; 
sound reproduction apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical 
purposes; railway traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention 
installations, electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; 
centering apparatus for photographic transparencies; dosage dispensers; battery chargers; chargers for electric 
batteries; chargers for electronic cigarettes; acoustic alarms; sounding apparatus and machines; apparatus for editing 
cinematographic film; cathodic anti-corrosion apparatus; couplers [data processing equipment]; wearable activity 
trackers; anti-theft warning apparatus; computer peripheral devices; anti-interference devices [electricity]; demagnetizing 
apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; whistle alarms; adding machines; 
readers [data processing equipment]; heat regulating apparatus; photocopiers [photographic, electrostatic, thermic]; 
electric and electronic effects units for musical instruments; bar code readers; downloadable ring tones for mobile 
phones; downloadable image files; downloadable music files; animated cartoons; filters [photography]; filters for 
respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; optical lamps; signal 
lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography]; darkrooms 
[photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus [photography]; 
photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases for 
smartphones; cases especially made for photographic apparatus and instruments; chromatography apparatus for 
laboratory use; chronographs [time recording apparatus]; laboratory centrifuges; eyeglass chains; cyclotrons; 
compasses for measuring; frequency meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; 
covers for personal digital assistants [PDAs]; covers for tablet computers; covers for smartphones; fire blankets; chips 
[integrated circuits]; jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting 
spot lights; asbestos screens for firemen; fire hose; virtual reality headsets; protective helmets for sports; head guards 
for sports; snorkels; cell phone straps; eyeglass cords; tripods for cameras; switchboards; distribution boards 
[electricity]; equalizers [audio apparatus]; screens [photography]; workmen's protective face-shields; projection screens; 
radiology screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; 
galvanic cells; downloadable graphics for mobile phones; epidiascopes; ergometers; armatures [electricity]; black boxes 
[data recorders].

Cl.16;Fountain pens; watercolors [paintings]; albums; almanacs; document laminators for office use; mimeograph 
apparatus and machines; atlases; posters; banknotes; banners of paper; paper bows, other than haberdashery or hair 
decorations; table linen of paper; tickets; forms, printed; announcement cards [stationery]; note books; pads [stationery]; 
drawing pads; loose-leaf binders; wristbands for the retention of writing instruments; pamphlets; booklets; paper; paper 
sheets [stationery]; waxed paper; paper for medical examination tables; paper for recording machines; paper for 
radiograms; papers for painting and calligraphy; electrocardiograph paper; drawer liners of paper, perfumed or not; wood 
pulp paper; carbon paper; copying paper [stationery]; parchment paper; writing paper; rice paper; luminous paper; toilet 
paper; wrapping paper; filter paper; washi; blotters; newsletters; rollers for typewriters; house painters' rollers; 
composing sticks; modelling wax, not for dental purposes; signboards of paper or cardboard; sewing patterns; bunting of 
paper; newspapers; electrotypes; hectographs; modelling clay; polymer modelling clay; terrestrial globes; drawing sets; 
engravings; slate pencils; pencil leads; document holders [stationery]; pencil holders; chalk holders; holders for cheque 
books; holders for stamps [seals]; page holders; name badge holders [office requisites]; diagrams; table runners of 
paper; engraving plates; writing slates; blackboards; galley racks [printing]; drawing boards; advertisement boards of 
paper or cardboard; duplicators; punches [office requisites]; cream containers of paper; magazines [periodicals]; money 
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clips; clips for name badge holders [office requisites]; tags for index cards; pen clips; bookmarkers; etching needles; 
tracing needles for drawing purposes; periodicals; printed publications; paper shredders for office use; graphic 
representations; credit card imprinters, non-electric; graining combs; drawing instruments; calendars; tracing paper; 
tracing cloth; tracing patterns; gums [adhesives] for stationery or household purposes; lithographic stones; ink stones 
[ink reservoirs]; pencils; pencil lead holders; charcoal pencils; pictures; transfers [decalcomanias]; paintings [pictures], 
framed or unframed; cardboard; wood pulp board [stationery]; hat boxes of cardboard; cards; index cards [stationery]; 
geographical maps; paper tapes and cards for the recordal of computer programmes; trading cards, other than for games;
perforated cards for Jacquard looms; catalogues; spools for inking ribbons; covers of paper for flower pots; 
paintbrushes; painters' brushes; writing brushes; typewriter keys; glue for stationery or household purposes; isinglass 
for stationery or household purposes; gluten [glue] for stationery or household purposes; starch paste [adhesive] for 
stationery or household purposes; printing blocks; books; manifolds [stationery]; comic books; drawing pins; cigar 
bands; envelopes [stationery]; boxes of paper or cardboard; cases for stamps [seals]; paint boxes [articles for use in 
school]; correcting fluids [office requisites]; printed coupons; stencils [stationery]; French curves; paper ribbons, other 
than haberdashery or hair decorations; typewriter ribbons; gummed tape [stationery]; adhesive bands for stationery or 
household purposes; correcting tapes [office requisites]; inking ribbons; inking ribbons for computer printers; adhesive 
tapes for stationery or household purposes; self-adhesive tapes for stationery or household purposes; square rulers for 
drawing; drawing rulers; flyers; absorbent sheets of paper or plastic for foodstuff packaging; humidity control sheets of 
paper or plastic for foodstuff packaging; viscose sheets for wrapping; sheets of reclaimed cellulose for wrapping; plastic 
bubble packs for wrapping or packaging; steel letters; type [numerals and letters]; lithographs; letter trays; paint trays; 
architects' models; postage stamps; plastics for modelling; graphic prints; modelling materials; teaching materials 
[except apparatus]; sealing compounds for stationery purposes; adhesives [glues] for stationery or household purposes; 
stuffing of paper or cardboard; bookbinding material; packing [cushioning, stuffing] materials of paper or cardboard; 
packaging material made of starches; filtering materials [paper]; addressing machines; pencil sharpening machines, 
electric or non-electric; bookbinding apparatus and machines [office equipment]; typewriters, electric or non-electric; 
paper creasers [office requisites]; franking machines for office use; chalk for lithography; writing chalk; tailors' chalk; 
marking chalk; spray chalk; bags [envelopes, pouches] of paper or plastics, for packaging; garbage bags of paper or of 
plastics; plastic bags for pet waste disposal; painters' easels; hand-rests for painters; printing sets, portable [office 
requisites]; bibs of paper; bibs, sleeved, of paper; stickers [stationery]; finger-stalls [office requisites]; writing cases 
[stationery]; cords for bookbinding; paper knives [letter openers]; printed sheet music; numbering apparatus; bottle 
envelopes of paper or cardboard; sealing wafers; covers [stationery]; passport holders; plastic cling film, extensible, for 
palletization; embroidery designs [patterns]; handwriting specimens for copying; oleographs; musical greeting cards; 
greeting cards; postcards; etchings; conical paper bags; paper bags for use in the sterilization of medical instruments; 
bags for microwave cooking; palettes for painters; ink sticks; pantographs [drawing instruments]; files [office requisites]; 
folders for papers; papier mâché; pastels [crayons]; modelling paste; pen cases; pen wipers; office perforators; pens 
[office requisites]; nibs of gold; nibs; steel pens; drawing pens; song books; seals [stamps]; sealing stamps; clipboards; 
address plates for addressing machines; handkerchiefs of paper; plastic film for wrapping; desk mats; trays for sorting 
and counting money; coasters of paper; bookends; stamp stands; mats for beer glasses; stands for pens and pencils; 
photograph stands; obliterating stamps; inking pads; stamp pads; binding strips [bookbinding]; towels of paper; inking 
sheets for document reproducing machines; inking sheets for duplicators; bookbinding cloth; gummed cloth for 
stationery purposes; printers' blankets, not of textile; portraits; paperweights; writing cases [sets]; inkstands; office 
requisites, except furniture; writing materials; writing instruments; drawing materials; school supplies [stationery]; 
adhesive tape dispensers [office requisites]; hand labelling appliances; printed matter; lithographic works of art; 
prospectuses; printed timetables; ledgers [books]; printers' reglets; indexes; paper cutters [office requisites]; rubber 
erasers; elastic bands for offices; T-squares for drawing; graphic reproductions; retractable reels for name badge holders 
[office requisites]; penholders; marking pens [stationery]; tissues of paper for removing make-up; dental tray covers of 
paper; face towels of paper; place mats of paper; tablemats of paper; tablecloths of paper; paper clasps; document files 
[stationery]; scrapers [erasers] for offices; paper-clips; staples for offices; erasing products; biological samples for use in 
microscopy [teaching materials]; histological sections for teaching purposes; steatite [tailor's chalk]; writing board 
erasers; composing frames [printing]; sealing wax; arithmetical tables; placards of paper or cardboard; writing or drawing 
books; fabrics for bookbinding; stationery; pencil sharpeners, electric or non-electric; transparencies [stationery]; stencil 
plates; cardboard tubes; Indian inks; moisteners [office requisites]; moisteners for gummed surfaces [office requisites]; 
squares for drawing; chart pointers, non-electronic; bottle wrappers of paper or cardboard; envelope sealing machines 
for offices; sealing machines for offices; vignetting apparatus; apparatus for mounting photographs; stapling presses 
[office requisites]; manuals [handbooks]; figurines [statuettes] of papier mâché; paper coffee filters; flags of paper; silver 
paper; molds for modelling clays [artists' materials]; photo-engravings; photographs [printed]; stencil cases; canvas for 
painting; chromolithographs [chromos]; animation cels; compasses for drawing; numbers [type]; artists' watercolor 
saucers; ink; correcting ink [heliography]; inkwells; blueprints; stencils; erasing shields; balls for ball-point pens; 
cabinets for stationery [office requisites]; printing type; address stamps; stamps [seals]; shields [paper seals]; prints 
[engravings]; labels of paper or cardboard.

Cl.28;Arcade video game machines; video game machines; gaming machines for gambling; amusement machines, 
automatic and coin-operated; toy vehicles; swimming pools [play articles]; trampolines; novelty toys for parties; scratch 
cards for playing lottery games; starting blocks for sports; bodyboards; skating boots with skates attached; dolls' feeding 
bottles; tricycles for infants [toys]; stationary exercise bicycles; creels [fishing traps]; shuttlecocks; spinning tops [toys]; 
dumb-bells; gyroscopes and flight stabilizers for model aircraft; jigsaw puzzles; clay pigeons [targets]; punching bags; 
bite sensors [fishing tackle]; hang gliders; joysticks for video games; flying discs [toys]; discuses for sports; dolls' 
houses; dominoes; swimming kick boards; paddleboards; surfboards; spring boards [sports articles]; skateboards; 
sailboards; chessboards; checkerboards; drones [toys]; darts; Christmas trees of synthetic material; cups for dice; 
swimming jackets; ascenders [mountaineering equipment]; kites; needles for pumps for inflating balls for games; toys; 
toys for pets; stuffed toys; plush toys; novelty toys for playing jokes; games; portable games and toys incorporating 
telecommunication functions; parlor games; board games; ring games; building games; toy imitation cosmetics; 
swimming pool air floats; kaleidoscopes; bladders of balls for games; rosin used by athletes; edges of skis; bingo cards; 
playing cards; fairground ride apparatus; reels for fishing; rocking horses; swings; skittles; skittles [games]; billiard cues;
golf clubs; hockey sticks; baby gyms; seal skins [coverings for skis]; bells for Christmas trees; dolls' rooms; controllers 
for game consoles; controllers for toys; confetti; ice skates; roller skates; in-line roller skates; dice; ski bindings; dolls' 
beds; roulette wheels; fish hooks; building blocks [toys]; dolls; flippers for swimming; rhythmic gymnastics ribbons; 
fishing lines; gut for fishing; bows for archery; skis; waterskis; surf skis; mah-jong; hunting game calls; puppets; masks 
[playthings]; carnival masks; theatrical masks; fencing masks; toy putty; matryoshka dolls; masts for sailboards; ball 
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pitching machines; teddy bears; chalk for billiard cues; targets; electronic targets; toy mobiles; toy models; scale model 
kits [toys]; scale model vehicles; kite reels; balls for games; artificial fishing bait; billiard table cushions; knee guards 
[sports articles]; billiard cue tips; elbow guards [sports articles]; backgammon games; pumps specially adapted for use 
with balls for games; dolls' clothes; paintball guns [sports apparatus]; fencing weapons; twirling batons; paragliders; 
pachinkos; baseball gloves; boxing gloves; golf gloves; gloves for games; batting gloves [accessories for games]; 
fencing gauntlets; pinatas; toy pistols; toy air pistols; percussion caps [toys]; caps for pistols [toys]; toy dough; 
protective films adapted for screens for portable games; rattles [playthings]; horseshoe games; candle holders for 
Christmas trees; Christmas tree stands; sole coverings for skis; water wings; floats for fishing; portable games with liquid
crystal displays; swimming belts; decoys for hunting or fishing; scent lures for hunting or fishing; archery implements; 
soap bubbles [toys]; divot repair tools [golf accessories]; billiard markers; protective paddings [parts of sports suits]; 
rackets; surfboard leashes; harness for sailboards; weight lifting belts [sports articles]; toy robots; sling shots [sports 
articles]; rollers for stationary exercise bicycles; harpoon guns [sports articles]; plush toys with attached comfort blanket;
scooters [toys]; sleds [sports articles]; bob-sleighs; butterfly nets; landing nets for anglers; nets for sports; tennis nets; 
bite indicators [fishing tackle]; slot machines [gaming machines]; appliances for gymnastics; quoits; bar-bells; climbers' 
harness; fishing tackle; artificial snow for Christmas trees; snowshoes; snowboards; remote-controlled toy vehicles; clay 
pigeon traps; billiard tables; coin-operated billiard tables; tables for table tennis; strings for rackets; gut for rackets; 
cricket bags; golf bags, with or without wheels; golf bag carts; slides [playthings]; body-building apparatus; machines for 
physical exercises; men's athletic supporters [sports articles]; rods for fishing; ornaments for Christmas trees, except 
illumination articles and confectionery; tennis ball throwing apparatus; conjuring apparatus; apparatus for games; 
bowling apparatus and machinery; toy figures; counters [discs] for games; chips for gambling; foosball tables; party 
poppers [party novelties]; Christmas crackers [party novelties]; bags especially designed for skis and surfboards; 
marbles for games; billiard balls; playing balls; play balloons; paintballs [ammunition for paintball guns] [sports 
apparatus]; snow globes; chess games; checkers [games]; poles for pole vaulting; paper party hats; shin guards [sports 
articles]; camouflage screens [sports articles]; chest expanders [exercisers].

Cl.38;News agency services; wireless broadcasting; television broadcasting; cable television broadcasting; electronic 
bulletin board services [telecommunications services]; information about telecommunication; providing user access to 
global computer networks; providing access to databases; providing internet chatrooms; providing telecommunications 
connections to a global computer network; providing telecommunication channels for teleshopping services; video-on-
demand transmission; transmission of greeting cards online; message sending; computer aided transmission of 
messages and images; transmission of telegrams; transmission of digital files; providing online forums; 
videoconferencing services; rental of message sending apparatus; rental of access time to global computer networks; 
rental of modems; rental of telecommunication equipment; rental of telephones; rental of facsimile apparatus; radio 
broadcasting; radio communications; transmission of electronic mail; communications by fiber optic networks; 
communications by cellular phones; communications by computer terminals; satellite transmission; communications by 
telegrams; communications by telephone; facsimile transmission; paging services [radio, telephone or other means of 
electronic communication]; teleconferencing services; telex services; voice mail services; telecommunications routing 
and junction services; streaming of data; telegraph services; telephone services.

Cl.41;Modelling for artists; academies [education]; rental of indoor aquaria; rental of artwork; rental of sports grounds; 
rental of tennis courts; lending library services; booking of seats for shows; videotaping; physical education; production 
of music; discotheque services; animal training; dubbing; gambling services; publication of books; education 
information; recreation information; entertainment information; movie studio services; health club services [health and 
fitness training]; nightclub services [entertainment]; layout services, other than for advertising purposes; microfilming; 
videotape editing; production of radio and television programmes; screenplay writing; game services provided on-line 
from a computer network; providing on-line electronic publications, not downloadable; religious education; aikido 
instruction; gymnastic instruction; correspondence courses; practical training [demonstration]; training services 
provided via simulators; organization of balls; organization of exhibitions for cultural or educational purposes; providing 
recreation facilities; arranging and conducting of colloquiums; arranging and conducting of congresses; arranging and 
conducting of conferences; arranging and conducting of concerts; arranging and conducting of workshops [training]; 
arranging and conducting of in-person educational forums; arranging and conducting of seminars; arranging and 
conducting of symposiums; organization of competitions [education or entertainment]; arranging of beauty contests; 
organization of cosplay entertainment events; organization of lotteries; organization of fashion shows for entertainment 
purposes; organization of shows [impresario services]; organization of sports competitions; vocational guidance 
[education or training advice]; amusement park services; sign language interpretation; television entertainment; mobile 
library services; vocational retraining; providing on-line videos, not downloadable; providing on-line music, not 
downloadable; providing television programs, not downloadable, via video-on-demand services; providing films, not 
downloadable, via video-on-demand services; providing golf facilities; providing sports facilities; providing amusement 
arcade services; cinema presentations; presentation of circus performances; presentation of variety shows; presentation 
of live performances; theatre productions; conducting guided climbing tours; conducting fitness classes; educational 
examination; film production, other than advertising films; rental of audio equipment; rental of video cameras; rental of 
video cassette recorders; rental of videotapes; rental of show scenery; rental of sound recordings; toy rental; rental of 
cinematographic apparatus; rental of motion pictures; games equipment rental; rental of stadium facilities; rental of 
lighting apparatus for theatrical sets or television studios; rental of radio and television sets; rental of skin diving 
equipment; rental of sports equipment, except vehicles; rental of stage scenery; electronic desktop publishing; on-line 
publication of electronic books and journals; publication of texts, other than publicity texts; radio entertainment; 
entertainer services; entertainment services; writing of texts; sado instruction [tea ceremony instruction]; zoological 
garden services; news reporters services; party planning [entertainment]; music composition services; subtitling; 
tutoring; holiday camp services [entertainment]; conducting guided tours; disc jockey services; personal trainer services 
[fitness training]; providing casino facilities [gambling]; calligraphy services; karaoke services; club services 
[entertainment or education]; songwriting; cultural, educational or entertainment services provided by art galleries; 
providing museum facilities [presentation, exhibitions]; teaching; educational services provided by schools; orchestra 
services; translation; scriptwriting, other than for advertising purposes; ticket agency services [entertainment]; coaching 
[training]; sport camp services; recording studio services; language interpreter services; nursery schools; photography; 
photographic reporting; timing of sports events; boarding school education; production of shows.
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4035706    08/11/2018
[International Registration No. : 1404520]
Outlast Technologies LLC

831 Pine Ridge Road Golden CO 80403 United States of America

Proposed to be Used
IR DIVISION
Cl.20;Bed pillows; beds, mattresses, pillows and bolsters.

Cl.24;Bed blankets; bed covers; bed linen; bed pads; bed sheets; bed spreads.
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4037172    07/09/2018
[International Registration No. : 1440170]
PIONMEDEK MEDICAL TECHNOLOGIES CO., LTD.

B101-B102, BUILDING 2, NO.6 XINRUI ROAD, SCIENCE CITY, GUANGZHOU GUANGDONG PROVINCE China

Proposed to be Used
IR DIVISION
Cl.9;Computer programmes [programs], recorded; computer software, recorded; computer operating programs, 
recorded; monitors [computer hardware]; monitors [computer programs]; readers [data processing equipment]; encoded 
identification bracelets, magnetic; computer software applications, downloadable; data processing apparatus; quantity 
indicators; time recording apparatus; electronic agendas; plotters; radios; transmitters of electronic signals; 
transponders; detectors; surveying apparatus and instruments; pressure gauges/manometers; pressure measuring 
apparatus; temperature indicators; precision measuring apparatus; dosage dispensers/dosimeters; saccharometers; 
densimeters; pressure indicators; inductors [electricity]; sensor; light-emitting diodes [LED]; alarms; batteries, electric.

Cl.10;Catheters; droppers for medical purposes; electrodes for medical use; probes for medical purposes; surgical 
bougies; surgical apparatus and instruments; drainage tubes for medical purposes; medical apparatus and instruments; 
needles for medical purposes; trocars; apparatus for use in medical analysis; diagnostic apparatus for medical purposes; 
testing apparatus for medical purposes; electronic thermometers for medical purposes; physiotherapy apparatus; 
ultrasonic therapy apparatus; furniture especially made for medical purposes; surgical implants comprised of artificial 
materials.

Cl.35;Advertising/publicity; business research; commercial administration of the licensing of the goods and services of 
others; marketing; import-export agency services; sales promotion for others; retail or wholesale services for medical 
supplies.

Cl.42;Technical research; research and development of new products for others; computer programming; computer 
software design; maintenance of computer software; electronic data storage; cloud computing.
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Priority claimed from 26/06/2018; Application No. : 30 2018 107 042 ;Germany 

4037179    30/07/2018
[International Registration No. : 1439581]
Macherey, Nagel GmbH & Co. KG Handelsgesellschaft

Valencienner Str. 11 52355 Düren Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations and chemical reagents for commercial, scientific and research use.

Cl.9;Scientific apparatus and magnetic microparticles for purification of biomolecules.
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4037539    19/11/2018
[International Registration No. : 1347552]
Euro Games Technology Ltd.

"Maritsa" Str. 4, "Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; coin-operated mechanisms for vending 
machines; data processing equipment and computers.

Cl.28;Games and playthings; amusement machines, automatic and coin-operated.
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4037562    10/08/2018
[International Registration No. : 1440306]
APPOTRONICS CORPORATION LIMITED

21F & 22F, High-Tech Zone Union Tower, No. 63 Xuefu Road, Nanshan District, Shenzhen Guangdong Province China

Proposed to be Used
IR DIVISION
Cl.9;Projection screens; projectors; audiovisual teaching apparatus; cabinets for loudspeakers; television display 
screens; computer programmes [programs], recorded; computer operating programs, recorded; slide projectors; video 
screens; laser direction instrument; projection apparatus; fluorescent screens; remote controllers for household use; 
data processing apparatus; television apparatus; computer software applications, downloadable; cinematographic 
projectors.

Cl.41;Providing on-line videos, not downloadable; providing recreation facilities; rental of audio equipment; 
entertainment services; providing on-line music, not downloadable; arranging and conducting of conferences; rental of 
cinematographic apparatus; cinema presentations; rental of lighting apparatus for theatrical sets or television studios; 
layout services, other than for advertising purposes.
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4037566    12/11/2018
[International Registration No. : 1430379]
Conilon Ltd

81 Southwark Street London SE1 0HX United Kingdom

Proposed to be Used
IR DIVISION
Cl.30;Coffee; coffee based beverages; coffee based beverages containing butter; coffee based beverages containing 
oil; brewed coffee; unroasted coffee; coffee beans; iced coffee; frappes; coffee mixtures; coffee flavourings; instant 
coffee; coffee substitutes; chocolate; chocolate extracts; chocolate sauces; chocolate beverages; coffee, tea, cocoa and 
artificial coffee; rice; tapioca and sago; flour and preparations made from cereals; bread, pastry and confectionery; ices; 
sugar, honey, treacle; yeast, baking-powder; salt; mustard; vinegar, sauces (condiments); spices; pasta; biscuits; buns; 
sushi; tarts; prepared foods; prepared meals; fruit sauces; convenience food and savoury snacks namely corn, cereal, 
flour and sesame based snacks, crackers, dumplings, pancakes, pasta, rice and cereal dishes, pies and pastry dishes, 
sandwiches and pizzas, spring and seaweed rolls, steamed buns, tortilla bread dishes; salts, seasonings, flavourings and 
condiments; baked goods, confectionery, chocolate and desserts; sugars, natural sweeteners, sweet coatings and 
fillings, bee products; ice, ice creams, frozen yogurts and sorbets; processed grains, starches, and goods made thereof, 
baking preparations and yeasts.

Cl.43;Services for providing food and drink; mobile coffee shop service; supplying of meals for immediate 
consumption; bar services; bistro services; cafe services; cafés; cafeteria services; cafeterias; canteen services; 
canteens; catering (food and drink-); catering for the provision of food and beverages; catering of food and drinks; 
catering services; catering services for the provision of food; catering services for the provision of food and drink; club 
services for the provision of food and drink; coffee shop services; coffee shops; consultancy services relating to food; 
consultancy services relating to food preparation; delicatessens [restaurants]; drink dispensing machines (rental of); fast 
food restaurant services; fast-food restaurants; food cooking services; food preparation; food preparation services; food 
service apparatus (rental of -); food takeaway service; hospitality services [food and drink]; mobile catering services; 
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provision of food and drink; provision of food and drink in restaurants; provision of information relating to the preparation
of food and drink; rental of food service apparatus; rental of food service equipment; restaurant services; restaurants; tea 
room services; tea rooms.
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Priority claimed from 15/05/2018; Application No. : 40201809020Q ;Singapore 

4037587    09/11/2018
[International Registration No. : 1440186]
PANARCHY PARTNERS PTE. LTD.

33 Jalan Lim Tai See Singapore 268362 Singapore

Proposed to be Used
IR DIVISION
Cl.9;Application software; computer programs, recorded; computer software; software and applications for mobile 
devices; electronic publications, downloadable.

Cl.35;Accounting services; administrative services relating to investments; business acquisitions; business advisory 
and consultancy services; business administration; business analysis services; business appraisals; business auditing; 
business management consulting services; business intermediary services relating to the matching of potential private 
investors with entrepreneurs needing funding; business research services; business risk assessment services; business 
risk management consultancy; charitable services, namely business management and administration; compilation of 
business statistics and commercial information; economic forecasting and analysis; efficiency or process auditing 
[examining, reviewing or assessing the working of a business or organisation]; financial auditing; market analysis and 
research; market assessment consultancy.

Cl.36;Financial affairs; monetary affairs; administration of investments; advisory services relating to investments and 
finance; brokerage; charitable services, namely financial services; financial analysis and research services; financial 
sponsorship; financial market information services; fund management services; fundraising services; investment 
services; management of financial assets; management of investment funds; management of investment portfolios; 
providing information, consultancy and advice in the field of financial valuation; providing information, consultancy and 
advice in the field of investment banking; providing investors with financial information; provision of investment services; 
raising of capital; research services relating to investment; trust management; trusteeship; wealth management.
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Priority claimed from 27/07/2018; Application No. : 017936889 ;European Union 

4037599    10/10/2018
[International Registration No. : 1439958]
LOGOCOS Naturkosmetik AG

Zur Kräuterwiese 31020 Salzhemmendorf Germany

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery, essential oils, cosmetics, hair lotions; dentifrices.

Cl.5;Pharmaceutical and sanitary preparations.
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Priority claimed from 11/09/2018; Application No. : 721094 ;Switzerland 

4037605    19/09/2018
[International Registration No. : 1439929]
Patrick Schur

Eggmattweg 7 CH-4312 Magden Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; apparatus and instruments for 
conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for recording, 
transmission or reproduction of sound or images; magnetic recording media, sound recording disks; compact disks, 
DVDs and other digital recording media; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment, computers; software; fire extinguishers.

Cl.35;Electronic commerce (e-commerce) services, namely making product information available via 
telecommunication networks for advertising and sales purposes; advertising; commercial business management; 
commercial administration; office functions.

Cl.36;Insurance services; financial affairs; monetary affairs; real estate affairs.

Cl.38;Telecommunications.

Cl.39;Transport; packaging and storage of merchandise; travel organization.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.

Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture, 
horticulture and forestry services.

Cl.45;Legal services; security services for the protection of property and individuals; detective agency services; baby 
sitting; escorting in society (chaperoning), mediation; marriage agency services, dating services; horoscope casting; 
undertaking services, crematorium services, organization of religious meetings; clothing rental.
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4037614    04/12/2017
[International Registration No. : 1440027]
Tovarichtchestvo s ogarnitchennoy otvetstvennostyu “Faeton Di Si” “Phaeton DC”

mkr. Kolkhozshy, d. 4, Turksibskiy raion 050019 g. Almaty Kazakhstan

Proposed to be Used
IR DIVISION
Cl.4;Anthracite; benzine; benzene fuel; wood briquettes; combustible briquettes; petroleum jelly for industrial 
purposes; wax [raw material]; ozokerite; illuminating wax; industrial wax; belting wax; carnauba wax; beeswax; gas for 
lighting; oil-gas; fuel gas; gasoline; producer gas; solidified gases [fuel]; fuel; lubricating graphite; additives, non-
chemical, to motor fuel; firewood; paper spills for lighting; cutting fluids; fish oil, not edible; lanolin; illuminating grease; 
grease for leather; grease for footwear; tallow; industrial grease; kerosene; coke; ligroin; wood spills for lighting; mazut; 
fuel oil; oils for paints; oils for releasing form work [building]; oils for the preservation of masonry; leather-preserving oils 
and greases; textile oil; lubricating oil; industrial oil; moistening oil; coal tar oil; coal naphtha; castor oil for industrial 
purposes; bone oil for industrial purposes; motor oil; sunflower oil for industrial purposes; rape oil for industrial 
purposes; lubricants; naphtha; petroleum, raw or refined; nightlights [candles]; oleine; paraffin; dust removing 
preparations; soya bean oil preparations for non-stick treatment of cooking utensils; non-slipping preparations for belts; 
coal dust [fuel]; firelighters; perfumed candles; Christmas tree candles; candles; grease for arms [weapons]; lubricating 
grease; grease for belts; vaporized fuel mixtures; dust binding compositions for sweeping; dust laying compositions; 
alcohol [fuel]; methylated spirit; stearine; diesel oil; lighting fuel; mineral fuel; carburants; fuel with an alcohol base; peat 
[fuel]; peat briquettes [fuel]; tinder; lignite; charcoal [fuel]; coal; coal briquettes; lamp wicks; wicks for candles; ceresine; 
electrical energy; ethanol [fuel]; petroleum ether; xylene fuel; leather preservatives [fats and oils].

Cl.9;DVD players; 3D spectacles; ticket dispensers; coin-operated musical automata [juke boxes]; fire engines; 
answering machines; accumulators, electric; accumulators, electric, for vehicles; actinometers; alidades; altimeters; 
ammeters; anemometers; anodes; antennas; anticathodes; apertometers [optics]; high-frequency apparatus; testing 
apparatus not for medical purposes; remote control apparatus; electro-dynamic apparatus for the remote control of 
railway points; electro-dynamic apparatus for the remote control of signals; monitoring apparatus, other than for medical 
purposes; sound recording apparatus; Global Positioning System [GPS] apparatus; distillation apparatus for scientific 
purposes; diffraction apparatus [microscopy]; air analysis apparatus; apparatus to check franking; sound transmitting 
apparatus; apparatus for fermentation [laboratory apparatus]; breathing apparatus for underwater swimming; breathing 
apparatus, except for artificial respiration; apparatus and installations for the production of X-rays, not for medical 
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purposes; cash registers; electric apparatus for commutation; intercommunication apparatus; stills for laboratory 
experiments; projection apparatus; radiological apparatus for industrial purposes; X-ray apparatus not for medical 
purposes; blueprint apparatus; flashing lights [luminous signals]; stereoscopic apparatus; telephone apparatus; facsimile 
machines; phototelegraphy apparatus; igniting apparatus, electric, for igniting at a distance; acid hydrometers; acid 
hydrometers; salinometers; acidimeters for batteries; aerometers; beacons, luminous; beacons, luminous; battery jars; 
barometers; anode batteries; galvanic batteries; batteries for lighting; solar batteries; solar panels for the production of 
electricity; batteries, electric; balances [steelyards]; betatrons; binoculars; electronic tags for goods; magnetic tape units 
for computers; computer memory devices; fire hose nozzles; encoded identification bracelets, magnetic; safety 
tarpaulins; bullet-proof clothing; signalling buoys; life buoys; marking buoys; directional compasses; directional 
compasses; vacuum gauges; electrolysers; variometers; verniers; verniers; scales; letter scales; weighbridges; precision 
balances; levelling staffs [surveying instruments]; levelling staffs [surveying instruments]; camcorders; video baby 
monitors; video baby monitors; video cassettes; video telephones; video screens; viewfinders, photographic; plugs, 
sockets and other contacts [electric connections]; micrometer screws for optical instruments; viscosimeters; circuit 
closers; wavemeters; voltmeters; mechanical signs; signs, luminous; switchboxes [electricity]; current rectifiers; gas 
testing instruments; gasometers [measuring instruments]; galvanometers; hands-free kits for telephones; heliographic 
apparatus; hygrometers; hydrometers; weights; peepholes [magnifying lenses] for doors; holograms; plotters; sounding 
leads; plumb bobs; range finders; densimeters; densitometers; detectors; smoke detectors; counterfeit coin detectors; 
transparencies [photography]; slide projectors; diaphragms [photography]; Dictating machines; dynamometers; light-
emitting diodes [LED]; floppy disks; sound recording discs; disks, magnetic; optical discs; circular slide rules; disk 
drives for computers; juke boxes for computers; DNA chips; electronic notice boards; bullet-proof waistcoats; life 
jackets; identification threads for electric wires; nose clips for divers and swimmers; locks, electric; bells [warning 
devices]; alarm bells, electric; electric door bells; signal bells; acoustic conduits; mirrors for inspecting work; road signs, 
luminous or mechanical; marine depth finders; probes for scientific purposes; buzzers; needles for record players; 
measures; pressure measuring apparatus; simulators for the steering and control of vehicles; inverters [electricity]; 
pressure indicators; temperature indicators; incubators for bacteria culture; measuring instruments; cosmographic 
instruments; mathematical instruments; levelling instruments; instruments containing eyepieces; surveying instruments; 
azimuth instruments; interfaces for computers; ionization apparatus not for the treatment of air or water; spark-guards; 
coaxial cables; fiber optic cables; cables, electric; calipers; slide calipers; screw-tapping gauges; calculating machines; 
pocket calculators; decompression chambers; cinematographic cameras; life-saving capsules for natural disasters; 
electronic pens [visual display units]; holders for electric coils; identity cards, magnetic; video game cartridges; toner 
cartridges, unfilled, for printers and photocopiers; memory cards for video game machines; encoded magnetic cards; 
riding helmets; protective helmets; protective helmets; carriers for dark plates [photography]; automated teller machines 
[ATM]; cathodes; spools [photography]; choking coils [impedance]; coils, electric; electromagnetic coils; 
cinematographic film, exposed; computer keyboards; solenoid valves [electromagnetic switches]; wire connectors 
[electricity]; encoded key cards; electronic book readers; electronic agendas; push buttons for bells; mouse pads; 
magnetic encoders; collectors, electric; calibrating rings; protective suits for aviators; commutators; compact discs 
[audio-video]; compact discs [read-only memory]; comparators; marine compasses; computers; laptop computers; tablet 
computers; notebook computers; condensers [capacitors]; contacts, electric; wind socks for indicating wind direction; 
traffic cones; branch boxes [electricity]; distribution boxes [electricity]; junction boxes [electricity]; battery boxes; 
cabinets for loudspeakers; diving suits; galena crystals [detectors]; covers for electric outlets; logs [measuring 
instruments]; lasers, not for medical purposes; lactodensimeters; lactometers; vacuum tubes [radio]; darkroom lamps 
[photography]; thermionic tubes; amplifying tubes; flashlights [photography]; head cleaning tapes [recording]; magnetic 
tapes; videotapes; surveying chains; fire escapes; rulers [measuring instruments]; slide-rules; contact lenses; correcting 
lenses [optics]; optical lenses; optical condensers; sounding lines; electricity conduits; measuring spoons; magnifying 
glasses [optics]; thread counters; magnets; decorative magnets; close-up lenses; close-up lenses; crash test dummies; 
resuscitation mannequins [teaching apparatus]; mouse [computer peripheral]; pressure gauges; divers' masks; solderers'
helmets; protective masks; materials for electricity mains [wires, cables]; voting machines; money counting and sorting 
machines; material testing instruments and machines; furniture especially made for laboratories; megaphones; portable 
media players; diaphragms [acoustics]; diaphragms for scientific apparatus; metal detectors for industrial or military 
purposes; metronomes; rules [measuring instruments]; carpenters' rules; dressmakers' measures; mechanisms for coin-
operated apparatus; mechanisms for counter-operated apparatus; coin-operated mechanisms for television sets; shutter 
releases [photography]; micrometers; microprocessors; microscopes; microtomes; microphones; modems; lightning 
rods; monitors [computer hardware]; monitors [computer programs]; terminals [electricity]; junction sleeves for electric 
cables; teeth protectors; temperature indicator labels, not for medical purposes; knee-pads for workers; headphones; 
surveyors' levels; sound recording carriers; magnetic data media; optical data media; computer software, recorded; 
sheaths for electric cables; identification sheaths for electric wires; weighing machines; computer hardware; punched 
card machines for offices; life saving apparatus and equipment; shoes for protection against accidents, irradiation and 
fire; objectives [lenses] [optics]; lenses for astrophotography; egg-candlers; fire extinguishers; electrified fences; limiters 
[electricity]; clothing for protection against accidents, irradiation and fire; clothing for protection against fire; asbestos 
clothing for protection against fire; clothing especially made for laboratories; ozonisers [ozonators]; octants; eyepieces; 
ohmmeters; wrist rests for use with computers; eyeglass frames; oscillographs; plumb lines; mirrors [optics]; 
eyeglasses; sunglasses; goggles for sports; signalling panels, luminous or mechanical; radio pagers; pince-nez; 
electronic pocket translators; transmitters [telecommunication]; telephone transmitters; transmitters of electronic 
signals; switches, electric; periscopes; gloves for divers; gloves for protection against accidents; gloves for protection 
against X-rays for industrial purposes; asbestos gloves for protection against accidents; furnaces for laboratory use; 
pipettes; pyrometers; planimeters; plane tables [surveying instruments]; plates for batteries; wafers for integrated 
circuits; printed circuit boards; compact disc players; cassette players; sound recording strips; X-ray films, exposed; 
films, exposed; life-saving rafts; laboratory trays; digital signs; semi-conductors; polarimeters; fire pumps; measuring 
glassware; life belts; fuses; circuit breakers; converters, electric; telerupters; food analysis apparatus; diagnostic 
apparatus, not for medical purposes; distance recording apparatus; distance measuring apparatus; speed measuring 
apparatus [photography]; appliances for measuring the thickness of leather; apparatus for measuring the thickness of 
skins; speed checking apparatus for vehicles; teaching apparatus; time recording apparatus; apparatus and instruments 
for astronomy; surveying apparatus and instruments; weighing apparatus and instruments; nautical apparatus and 
instruments; navigational instruments; optical apparatus and instruments; apparatus and instruments for physics; 
chemistry apparatus and instruments; measuring apparatus; measuring devices, electric; boiler control instruments; 
meteorological instruments; naval signalling apparatus; observation instruments; navigation apparatus for vehicles [on-
board computers]; satellite navigational apparatus; regulating apparatus, electric; precision measuring apparatus; audio- 
and video-receivers; prisms [optics]; printers for use with computers; hemline markers; retorts' stands; apparatus for 
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changing record player needles; drainers for use in photography; cleaning apparatus for sound recording discs; fire 
beaters; telescopic sights for firearms; telescopic sights for artillery; test tubes; pressure indicator plugs for valves; 
magnetic wires; telegraph wires; telephone wires; wires, electric; conductors, electric; copper wire, insulated; fuse wire; 
computer programs, recorded; computer game software; computer programs [downloadable software]; computer 
operating programs, recorded; record players; processors [central processing units]; rods for water diviners; electronic 
publications, downloadable; distribution consoles [electricity]; control panels [electricity]; radar apparatus; baby 
monitors; masts for wireless aerials; transmitting sets [telecommunication]; radios; vehicle radios; sprinkler systems for 
fire protection; frames for photographic transparencies; screens for photoengraving; walkie-talkies; voltage surge 
protectors; voltage regulators for vehicles; stage lighting regulators; light dimmers [regulators], electric; speed regulators 
for record players; cell switches [electricity]; washing trays [photography]; marking gauges [joinery]; time switches, 
automatic; relays, electric; safety restraints, other than for vehicle seats and sports equipment; X-ray photographs, other 
than for medical purposes; rheostats; respirators for filtering air; retorts; refractometers; refractors; grids for batteries; 
speaking tubes; horns for loudspeakers; saccharometers; optical fibers [light conducting filaments]; traffic-light 
apparatus [signalling devices]; dog whistles; signalling whistles; sextants; inductors [electricity]; safety nets; nets for 
protection against accidents; fire alarms; signals, luminous or mechanical; sirens; scanners [data processing equipment];
smartphones; integrated circuit cards [smart cards]; connections for electric lines; couplings, electric; connectors 
[electricity]; sonars; sound locating instruments; lighting ballasts; resistances, electric; spectrograph apparatus; 
spectroscopes; speed indicators; alcoholmeters; satellites for scientific purposes; protection devices for personal use 
against accidents; audiovisual teaching apparatus; radiotelegraphy sets; radiotelephony sets; spectacle lenses; anti-glare 
glasses; optical glass; personal stereos; stereoscopes; stands for photographic apparatus; stroboscopes; fire boats; 
sulfitometers; bags adapted for laptops; drying racks [photography]; spherometers; integrated circuits; printed circuits; 
counters; parking meters; kilometer recorders for vehicles; revolution counters; abacuses; egg timers [sandglasses]; 
taximeters; ear plugs for divers; tachometers; television apparatus; telegraphs [apparatus]; telescopes; teleprompters; 
teleprinters; cellular phones; cordless telephones; theodolites; thermometers, not for medical purposes; thermostats; 
thermostats for vehicles; crucibles [laboratory]; tone arms for record players; totalizators; transistors [electronic]; 
transponders; protractors [measuring instruments]; transformers [electricity]; step-up transformers; vehicle breakdown 
warning triangles; triodes; starter cables for motors; discharge tubes, electric, other than for lighting; capillary tubes; 
neon signs; Pitot tubes; X-ray tubes not for medical purposes; telephone receivers; gauges; quantity indicators; 
automatic indicators of low pressure in vehicle tires; gasoline gauges; water level indicators; electric loss indicators; 
light-emitting electronic pointers; slope indicators; levels [instruments for determining the horizontal]; mercury levels; 
spirit levels; urinometers; amplifiers; particle accelerators; electric installations for the remote control of industrial 
operations; steering apparatus, automatic, for vehicles; balancing apparatus; video recorders; sound reproduction 
apparatus; invoicing machines; tape recorders; protection devices against X-rays, not for medical purposes; railway 
traffic safety appliances; data processing apparatus; oxygen transvasing apparatus; theft prevention installations, 
electric; film cutting apparatus; drying apparatus for photographic prints; optical character readers; centering apparatus 
for photographic transparencies; dosage dispensers; battery chargers; chargers for electric batteries; acoustic alarms; 
sounding apparatus and machines; apparatus for editing cinematographic film; cathodic anti-corrosion apparatus; 
couplers [data processing equipment]; anti-theft warning apparatus; computer peripheral devices; anti-interference 
devices [electricity]; demagnetizing apparatus for magnetic tapes; acoustic couplers; alarms; fog signals, non-explosive; 
whistle alarms; adding machines; readers [data processing equipment]; heat regulating apparatus; photocopiers 
[photographic, electrostatic, thermic]; bar code readers; computer software applications, downloadable; downloadable 
ring tones for mobile phones; downloadable image files; downloadable music files; animated cartoons; filters 
[photography]; filters for respiratory masks; filters for ultraviolet rays, for photography; USB flash drives; magic lanterns; 
optical lamps; signal lanterns; cameras [photography]; glazing apparatus for photographic prints; shutters [photography];
darkrooms [photography]; photometers; flash-bulbs [photography]; digital photo frames; enlarging apparatus 
[photography]; photovoltaic cells; containers for contact lenses; eyeglass cases; containers for microscope slides; cases 
especially made for photographic apparatus and instruments; chromatography apparatus for laboratory use; 
chronographs [time recording apparatus]; laboratory centrifuges; cyclotrons; compasses for measuring; frequency 
meters; time clocks [time recording devices]; Petri dishes; sleeves for laptops; fire blankets; chips [integrated circuits]; 
jigs [measuring instruments]; pedometers; meteorological balloons; electrified rails for mounting spot lights; asbestos 
screens for firemen; fire hose; protective helmets for sports; cell phone straps; tripods for cameras; switchboards; 
distribution boards [electricity]; screens [photography]; workmen's protective face-shields; projection screens; radiology 
screens for industrial purposes; fluorescent screens; exposure meters [light meters]; ducts [electricity]; galvanic cells; 
epidiascopes; ergometers; armatures [electricity]; pince-nez chains; pince-nez cords; pince-nez cases; pince-nez frames; 
breathing apparatus, except for artificial respiration; money counting and sorting machines; reflecting discs for wear, for 
the prevention of traffic accidents; anti-glare visors/anti-dazzle shades; optical goods; loudspeakers; voltmeters; lens 
hoods; accelerometers; electrical adapters; text processors.

Cl.12;Motor buses; motor coaches; motor homes; cars; sports cars; concrete mixing vehicles; refrigerated vehicles; 
caravans; shock absorbers for automobiles; suspension shock absorbers for vehicles; space vehicles; aircraft; 
aeronautical apparatus, machines and appliances; air cushion vehicles; hot air balloons; luggage carriers for vehicles; ski 
carriers for cars; bumpers for automobiles; vehicle bumpers; tires for vehicle wheels; barges; brake shoes for vehicles; 
tailboard lifts [parts of land vehicles]; buffers for railway rolling stock; mine cars; tilt trucks; railway carriages; sleeping 
cars; dining cars; refrigerated railway wagons; transmission shafts for land vehicles; bicycles; valves for vehicle tires; 
automobile hoods; stroller hoods; hoods for vehicles; oars; sculls; screws [propellers] for ships; hydroplanes; seaplanes;
flanges for railway wheel tires; trucks; horns for vehicles; treads for vehicles [tractor type]; doors for vehicles; bicycle 
motors; engines for land vehicles; jet engines for land vehicles; driving motors for land vehicles; screw-propellers; screw-
propellers for boats; airships; telpher railways [cable cars]; dredgers [boats]; trolleys; adhesive rubber patches for 
repairing inner tubes; bicycle bells; rearview mirrors; portholes; cars for cable transport installations; inner tubes for 
bicycle tires; inner tubes for pneumatic tires; hoods for vehicle engines; crankcases for land vehicle components, other 
than for engines; boats; caissons [vehicles]; bicycle wheels; vehicle wheels; mine cart wheels; casters for trolleys 
[vehicles]; brake pads for automobiles; hub caps; strollers; side cars; brake linings for vehicles; ships; baskets adapted 
for bicycles; gear boxes for land vehicles; ship hulls; panniers adapted for bicycles; fenders for ships; bands for wheel 
hubs; ejector seats for aircraft; wheelchairs; caps for vehicle fuel tanks; boat hooks; automobile bodies; tipping bodies 
for trucks; bodies for vehicles; treads for retreading tires; locomotives; masts for boats; sprinkling trucks; propulsion 
mechanisms for land vehicles; mopeds; motorcycles; freewheels for land vehicles; clutches for land vehicles; repair 
outfits for inner tubes; air pumps [vehicle accessories]; pumps for bicycle tires; upholstery for vehicles; rims for bicycle 
wheels; rims for vehicle wheels; windows for vehicles; omnibuses; axles for vehicles; headlight wipers; parachutes; ferry 
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boats; bicycle pedals; gearing for land vehicles; carts; head-rests for vehicle seats; bicycle kickstands; vehicle running 
boards; air bags [safety devices for automobiles]; ski lifts; chairlifts; casings for pneumatic tires [tyres]; sleeping berths 
for vehicles; pontoons; torque converters for land vehicles; cigar lighters for automobiles; anti-glare devices for vehicles; 
anti-theft devices for vehicles; sun-blinds adapted for automobiles; non-skid devices for vehicle tires; balance weights for 
vehicle wheels; shock absorbing springs for vehicles; bicycle frames; spars for ships; reduction gears for land vehicles; 
safety belts for vehicle seats; security harness for vehicle seats; vehicle suspension springs; steering wheels for 
vehicles; rudders; bicycle handlebars; bicycle cranks; aeroplanes; amphibious airplanes; sleighs [vehicles]; kick sledges; 
brake segments for vehicles; bicycle saddles; luggage nets for vehicles; dress guards for bicycles; anti-theft alarms for 
vehicles; reversing alarms for vehicles; safety seats for children, for vehicles; vehicle seats; hydraulic circuits for 
vehicles; push scooters [vehicles]; snowmobiles; rolling stock for railways; rolling stock for funicular railways; spokes 
for bicycle wheels; vehicle wheel spokes; spoilers for vehicles; air vehicles; vehicles for locomotion by land, air, water or 
rail; ambulances; water vehicles; remote control vehicles, other than toys; electric vehicles; tricycles; delivery tricycles; 
inclined ways for boats; windscreens; windshield wipers; motorcycle kickstands; hubs for bicycle wheels; hubs for 
vehicle wheels; railway couplings; trailer hitches for vehicles; couplings for land vehicles; wheelbarrows; handling carts; 
two-wheeled trolleys; motorized golf carts [vehicles]; shopping trolleys; hose carts; bogies for railway cars; casting 
carriages; tilting-carts; forklift trucks; cleaning trolleys; bicycle brakes; brakes for vehicles; torsion bars for vehicles; 
tractors; tramcars; transmissions for land vehicles; military vehicles for transport; aerial conveyors; trailers [vehicles]; 
funnels for ships; funnels for locomotives; cleats [nautical]; turbines for land vehicles; rowlocks; disengaging gear for 
boats; steering gears for ships; cable transport apparatus and installations; spoke clips for wheels; tipping apparatus 
[parts of railway wagons]; funiculars; vans [vehicles]; undercarriages for vehicles; automobile chains; bicycle chains; 
driving chains for land vehicles; anti-skid chains; transmission chains for land vehicles; stroller covers; spare wheel 
covers; covers for vehicle steering wheels; saddle covers for bicycles; saddle covers for motorcycles; seat covers for 
vehicles; vehicle covers [shaped]; automobile chassis; vehicle chassis; connecting rods for land vehicles, other than 
parts of motors and engines; axle journals; gears for bicycles; tubeless tires for bicycles; bicycle tyres; automobile tires; 
tires for land vehicles; pneumatic tires; spikes for tires; davits for boats; launches; timbers [frames] for ships; 
mudguards; bicycle mudguards; motors, electric, for land vehicles; yachts; direction indicators for bicycles; direction 
signals for vehicles/turn signals for vehicles; bicycle or motorcycle saddles; oars; dining cars [carriages]/dinner wagons 
[carriages]; locomobiles; yachts.
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4037651    03/12/2018
[International Registration No. : 1367224]
SuperPark Oy

Linturinteenkatu 1 FI-88610 Vuokatti Finland

Proposed to be Used
IR DIVISION
Cl.9;Compact discs, DVDs and other digital recording media; recorded content; sunglasses; electronic tags for goods; 
identity cards, magnetic; mouse pads; headphones; downloadable publications; downloadable image files; downloadable 
music files; downloadable ring tones for mobile phones; ticket dispensers; readers [data processing equipment]; cases 
for mobile phones; mobile applications; spectacle cases; protective helmets; protection devices for personal use against 
accidents; protective goggles; computer software; games software; computer software for application and database 
integration; clothing for protection against accidents, irradiation and fire; bar code readers.

Cl.25;Clothing; footwear; headgear; masquerade costumes; belts [clothing]; neck scarves; bandanas [neckerchiefs]; 
socks.

Cl.28;Toys; games; gymnastic and sporting equipment and articles; fitness exercise machines; fairground and 
playground apparatus; balls for games; amusement game machines; slot machines [gaming machines]; playing cards; 
arcade video game machines; video game apparatus.

Cl.41;Education; organisation of training; entertainment; sporting and cultural activities; entertainment information; 
film production, other than advertising films; amusement parks; adventure and activity parks; adventure and activity park 
services; organization of parties; club services [entertainment or education]; arranging of competitions for education or 
entertainment; organisation of concerts; school cam services (physical training and sport); physical education; providing 
on-line publications; sport camp services; providing sports facilities; rental of sporting articles; coaching [training]; 
photography; leisure services; recreational services; audio and video production, and photography; information, advisory 
and consultation services relating to the aforesaid.
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4038364    02/11/2018
[International Registration No. : 1439535]
Curology, Inc.

369 Hayes Street San Francisco CA 94102 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for dermatology, namely, skincare preparations, which may only be obtained via a 
prescription from a dermatologist.

Cl.44;Dermatology services.
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4038373    21/08/2018
[International Registration No. : 1439550]
Idea Marketing SA

Chemin des Mouettes 20 CH-1006 Lausanne Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Spectacles and sunglasses; spectacle cords, frames, lenses and cases for sunglasses and optical apparatus; 
apparatus for recording, transmission or reproduction of sound or images; magnetic recording media, sound recording 
disks; apparatus and equipment for information processing and computers, computers; video game software; games for 
computers and micro-computers; game apparatus for computers and software, in particular for computer games.

Cl.25;Clothing, footwear, headgear.

Cl.38;Transmission (or broadcasting) of radio and television programs, also on digital networks, including services 
directly or indirectly related to the Internet; telecommunications; electronic transmission of data, images and sounds by 
computer terminals and computer networks, also via the Internet and Websites.

Cl.41;Education, training; entertainment; sporting and cultural activities; implementation, organization, holding and 
production of sports competitions, shows, films, game services offered online from a computer network.
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Priority claimed from 15/12/2017; Application No. : VA 2017 002846 ;Denmark 

4038375    15/06/2018
[International Registration No. : 1439593]
Carlsberg Breweries A/S

Ny Carlsberg Vej 100 DK-1799 Copenhagen V Denmark

Proposed to be Used
IR DIVISION
Cl.7;Apparatus for drawing up beer and other beverages under pressure, pumps (machines) for beer and other 
beverages.

Cl.11;Beverages cooling apparatus.

Cl.21;Collapsible, disposable containers (not of precious metal or coated therewith) for draught beer and other 
beverages.

Cl.32;Beers, non-alcoholic beverages.
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Priority claimed from 25/05/2018; Application No. : 31175059 ;China 

4038413    03/10/2018
[International Registration No. : 1439795]
Tang Wenfeng

No. 1998, Shoes Capital Avenue, Lucheng District, Wenzhou 325000 Zhejiang China

Proposed to be Used
IR DIVISION
Cl.18;Pelts; school bags; leather trimmings for furniture; leather laces; handbags; umbrellas; walking sticks; clothing 
for pets; trunks [luggage]; bags.

Cl.25;Clothing; shoes; boots; ready-made clothing; hats; hosiery; gloves [clothing]; strap for clothing; scarfs; 
swimsuits.
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4038414    22/10/2018
[International Registration No. : 1439793]
Samson Coffee House Pty Ltd

39 Thane St WENTWORTHVILLE NSW 2145 Australia

Proposed to be Used
IR DIVISION
Cl.30;Beverages consisting principally of coffee; beverages made from coffee; beverages with coffee base; chicory 
(coffee substitute); chocolate coffee; coffee; coffee beans; coffee beverages; coffee beverages with milk; coffee 
concentrates; coffee drinks; coffee essences; coffee extracts; coffee flavorings (flavourings); coffee mixtures; coffee oils; 
coffee products; coffee substitutes; coffee-based beverages; decaffeinated coffee; extracts of coffee for use as flavours 
in beverages; extracts of coffee for use as flavours in foodstuffs; flavoured coffee; ground coffee; ice beverages with a 
coffee base; iced coffee (coffee based beverages); mixtures of chicory for use as coffee substitutes; mixtures of coffee; 
mixtures of coffee and chicory; mixtures of coffee essences and coffee extracts; preparations for making beverages 
(coffee based); preparations of chicory for use as a substitute for coffee; preparations with a coffee and tea base.

Cl.43;Coffee bar and coffee house services (provision of food and drink); coffee shop services.
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Priority claimed from 11/06/2018; Application No. : UK00003316902 ;United Kingdom 

4038423    10/09/2018
[International Registration No. : 1439837]
Speedo Holdings B.V.

Claude Debussylaan 24 NL-1082 MD Amsterdam Netherlands

Proposed to be Used
IR DIVISION
Cl.9;Swimming goggles; sports goggles; sunglasses; spectacles; eyewear; optical apparatus; weighing, measuring, life-
saving and teaching apparatus and instruments; swimmers and divers earplugs; diving suits and diving gloves; nose 
clips for divers and swimmers; swimming snorkels; divers' masks; life buoys; life belts; breathing apparatus for 
underwater swimming; computer software; mobile application software; portable electronic devices for monitoring and 
analysing athletes' movement in sports; electronic measuring apparatus for measuring, testing and enhancing athletic 
performance; electronic sports coaching aids; apparatus for recording sounds and images used in sports activities; 
pedometers; lap counters; electronic heart rate recorders and electronic respiratory monitors (non-medical); swimming 
stroke counters; portable audio and video media players; bags and cases adapted or shaped to contain portable audio 
and video media players; headphones; earphones; audio speakers; parts and fittings for all the aforesaid goods.

Cl.18;Leather and imitations of leather; bags; gym bags; sports bags; shoulder bags; backpacks; rucksacks; satchels; 
holdalls; wallets; purses; umbrellas; trunks; briefcase-type portfolios; suitcases; luggage bags; travel bags; attaché 
cases; briefcases; tote bags; animal skins, hides; trunks and travelling bags; umbrellas, parasols and walking sticks; 
parts and fittings for all the aforesaid goods.

Cl.25;Clothing; footwear; headgear; swimwear; belts for wear; parts and fittings for all the aforesaid goods.
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Priority claimed from 08/03/2018; Application No. : 017871258 ;European Union 

4038439    29/08/2018
[International Registration No. : 1440242]
CBH Rechtsanwälte Cornelius Bartenbach Haesemann & Partner Partnerschaft von Rechtsanwälten mbb

Bismarckstraße 11-13 50672 Köln Germany

Proposed to be Used
IR DIVISION
Cl.4;Electrical energy.

Cl.9;Software, in particular for providing information on transportation services, for providing parking spaces for 
vehicles and for supplying and distributing energy; mobile apps; apparatus, instruments and cables for electricity; 
charging stations for electricity; power distributors (electrical); power regulating apparatus; power distributing boxes; 
power supply devices; battery chargers; batteries for vehicles, recorded data; data storage devices; databases; hardware 
for data processing; information technology, audio-visual, multi-media and photographic devices; network 
communication devices; electric and electronic components; optical devices and equipment; amplifying apparatus and 
correctors; measuring, detection and monitoring instruments, devices and controllers; electric and electronic monitoring, 
control, diagnosis and safety apparatus and instruments; navigation, orientation, location tracking, target tracking and 
mapping devices; parts and accessories for all aforesaid goods included in this class.

Cl.35;Arranging of contracts for third parties for the provision of services, namely arranging of contracts for the 
provision of transportation services, in particular rental of vehicles, providing of sparking spaces and vehicle parking as 
well as travel route planning and navigation services [positioning, route and course plotting and planning], packaging and 
storage of goods, courier services of all kinds, arranging of contracts for the purchase of electrical energy; advertising, 
marketing and sales promotion; arranging of business contacts; assistance in business matters, business management 
and administrative services; business administration; professional business analysis, research and information services; 
market research; rental, lease and usufructuary lease of items in connection with the provision of the aforesaid services 
included in this class; consultancy and information regarding the aforesaid services included in this class.

Cl.36;Insurance services, in particular insurance underwriting and/or brokerage of life insurance, health insurance, 
accident insurance, fire insurance (also on parking areas, in car parks and in parking garages); issuing of prepaid cards, 
coupons, vouchers; financial, monetary and banking transactions; loan and credit financing services, brokerage services 
relating to lease -purchase; debt collection and factoring services; electronic payment services; processing of payment 
transactions for the rental of parking spaces, for the rental of vehicles and/or the supply of electrical energy; services in 
the field of bank cards, credit cards and cash cards; real estate services; pawnbrokerage; safe deposit services; fund 
raising and financial sponsoring; financial appraisals; rental, lease and usufructuary lease of items in connection with the 
provision of the aforesaid services included in this class; consultancy and information regarding the aforesaid services 
included in this class.

Cl.37;Petrol station services; charging of electric vehicles and car batteries; installation, cleaning, repair and 
maintenance services for vehicles and transportation means, related apparatus and instruments and cables for electricity, 
charging stations for electricity, battery charging devices, batteries for vehicles, navigation, orientation, location tracking, 
target tracking and mapping devices; rental, lease and usufructuary lease of items in connection with the provision of the 
aforesaid services included in this class; consultancy and information regarding the aforesaid services included in this 
class.

Cl.38;Telecommunication services, in particular provision of online access to data and application programs for the 
provision of transportation services and for booking transportation means, for providing parking spaces for vehicles and 
for the supply and distribution of energy; telecommunication services for payment processing services; provision of 
access to contents, websites and Internet portals; rental, lease and usufructuary lease of items in connection with the 
provision of the aforesaid services included in this class; consultancy and information regarding the aforesaid services 
included in this class.

Cl.39;Distribution by pipelines and cables; supply (distribution) of energy; distribution of energy; transportation; 
transportation and delivery of goods; transportation brokerage; travelling services and transportation of passengers and 
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travellers; arranging and conducting of sightseeing tours, travels, trips and excursions as well as escorting of travellers, 
tour guiding; rescue, recovery, towing and salvage services; packaging and storage of goods; parking, storage and 
garaging of vehicles; rental of parking spaces for vehicles; provision of information on parking spaces for vehicles; travel 
route planning [navigation services]; navigation services [positioning, route and course plotting and planning]; provision 
of information and planning and booking of transportation services; rental, lease and usufructuary lease of items in 
connection with the provision of the aforesaid services included in this class; consultancy and information regarding the 
aforesaid services included in this class.

Cl.41;Education, training, entertainment and sports, in particular in connection with the provision of transportation 
services and for booking transportation means, providing parking spaces for vehicles and the supply and distribution of 
energy; driver training; organisation and conducting of sporting events and competitions; rental, lease and usufructuary 
lease of items in connection with the provision of the aforesaid services included in this class; consultancy and 
information regarding the aforesaid services included in this class.

Cl.42;Rental of software; provision of temporary use of non-downloadable software; provision of software for use; all 
aforesaid services in particular in connection with software for the provision of transportation services and for booking 
transportation means, providing parking spaces for vehicles and/or the supply and distribution of energy; rental, lease 
and usufructuary lease of items in connection with the provision of the aforesaid services included in this class; 
consultancy and information regarding the aforesaid services included in this class.
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4039587    19/11/2018
[International Registration No. : 1335502]
Euro Games Technology Ltd.

"Maritsa" Str. 4, "Vranya-Lozen-Triugulnika" BG-1151 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Cl.9;Apparatus for recording, transmission or reproduction of sound or images; coin-operated mechanisms for vending 
machines and mechanisms for coin-operated apparatus; data processing equipment and computers.

Cl.28;Games and toys; amusement machines, automatic and coin-operated.
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4039589    22/11/2018
[International Registration No. : 1264671]
LE.MA S.R.L.

Via del Vetraio, 26 I-40138 BOLOGNA Italy

Proposed to be Used
IR DIVISION
Cl.7;Gaskets of metal for vehicle engines; gaskets, not of metal, for vehicle engines; bearings for transmission shafts; 
fuel filters; filters [parts of machines or engines]

Cl.12;Tie rods for land vehicles; silent block for land vehicles; engine mounts for land vehicles; caps for vehicle petrol 
[gas] tanks; king pins for land vehicles; rubber buffer for land vehicles; rubber bush for land vehicles; rubber water hoses 
for engine cooling for land vehicles; rubber intercooler hoses for engine for land vehicles; universal joints for land 
vehicles.
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Priority claimed from 22/10/2018; Application No. : 017970748 ;European Union 

4041624    23/11/2018
[International Registration No. : 1440911]
Infineon Technologies AG

Am Campeon 1-12 85579 Neubiberg Germany

Proposed to be Used
IR DIVISION
Cl.35;Organization of exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or 
advertising purposes.

Cl.41;Arranging and conducting of conferences; arranging and conducting of seminars; arranging and conducting of 
congresses.
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Priority claimed from 18/06/2018; Application No. : 88003793 ;United States of America 

4041636    13/11/2018
[International Registration No. : 1440355]
Verseau Therapeutics, Inc.

44 Hartwell Ave., Suite 102 Lexington MA 02421 United States of America

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations for the prevention and treatment of cancer, autoimmune diseases and disorders, and 
inflammatory diseases and disorders.

Cl.42;Pharmaceutical research and development.
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Priority claimed from 09/08/2018; Application No. : 302018000027358 ;Italy 

4041657    16/08/2018
[International Registration No. : 1441407]
DALLAN S.P.A.

Via per Salvatronda, 50 I-31033 CASTELFRANCO VENETO (TV) Italy

Proposed to be Used
IR DIVISION
Cl.6;Buildings of metal; buildings, transportable, of metal; building materials of metal; doors of metal; jalousies of 
metal; shutters of metal; window frames of metal; angle irons of metal; door frames of metal; reinforcing materials of 
metal for pipes; fittings of metal for compressed air lines; reinforcing materials of metal for building; laths of metal; masts 
of metal; balustrades of metal; drawn and polished metal bars; armor-plating of metal; grilles of metal; chimney shafts of 
metal; chains of metal; hardware of metal, small; door fasteners of metal; straps of metal for handling loads; roof 
coverings of metal; roofing of metal; steel buildings; scaffolding of metal; sheets and plates of metal; floors of metal; floor
tiles of metal; wainscotting of metal; ladders of metal; framework of metal for building; partitions of metal.

Cl.7;Metalworking machines and their parts; roll forming machines and their parts; roll forming tools [machines]; 
punching machines and their parts; cutting machines [for metalworking] and their parts; metal cutting machines and their 
parts; laser cutting machines and their parts; sheet metal perforation lines machines; machine tools; metalworking 
machine tools; machine parts, namely, slave cylinders; mechanical sheet metal feeders; mechanical sheet metal 
straighteners; metal cutting tools [parts of machines]; cutting devices being parts of machines; tensioning pieces being 
parts of machines; shaping and molding machines and their parts; precision machine tools being parts of sets; system 
control instruments (mechanical -); packaging machines and their parts; trimming machines and their parts; stands for 
machines and finishing machines; bending machines and their parts; molding machines and their parts; cutting tools 
being parts of machines; cutters [machine]; punches for punching machines; guards [part of machines]; knives [part of 
machines]; feeders [parts of machines]; metal drawing machines and their parts; blades [part of machines]; grinding 
machines and their parts; tools [part of machines]; control mechanisms for machines, engines or motors; sorting 
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machines for industry and their parts; numerically controlled machine tools; guides for machines; printing machines for 
use on sheet metal and their parts; shredders [machines] for industrial use; drilling machines and their parts; presses 
[machines for industrial purpose]; cutting machines and their parts; assembly lines, namely, a series of machines for 
assembling metallic products, metallic furniture, blinds, doors, windows in successive stages.
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Priority claimed from 28/11/2017; Application No. : UK00003273705 ;United Kingdom 

4041671    10/05/2018
[International Registration No. : 1441485]
Spirax-Sarco Limited

Charlton House,15 Cirencester Road, Cheltenham Gloucestershire GL53 8ER United Kingdom

Proposed to be Used
IR DIVISION
Cl.9;Control, metering, monitoring, regulating apparatus and instruments; sight glasses and check valves fitted with 
sight glasses; valves (operated automatically by electric or electronic control by solenoid or by temperature or other 
changes in physical conditions); gauges; apparatus, equipment and instruments for remotely controlling, metering, 
monitoring, communicating with and measuring and reporting the efficiency, performance and energy consumption of 
industrial systems, industrial apparatus, steam systems, components of steam systems, steam traps, valves, filters, 
strainers, pumps, separators, air compressors, lubricators, regulators, gauges, boilers, boiler systems, heat exchangers, 
heating installations, steam heaters, and steam producing apparatus; computer software for remotely controlling, 
metering, monitoring, communicating with and measuring and reporting the efficiency, performance and energy 
consumption of industrial systems, industrial apparatus, steam systems, components of steam systems, steam traps, 
valves, filters, strainers, pumps, separators, air compressors, lubricators, regulators, gauges, boilers, boiler systems, 
heat exchangers, heating installations, steam heaters, and steam producing apparatus; wireless communication 
apparatus; programmable control apparatus; remote control apparatus; multiple control signal transmission units; parts, 
fittings and accessories for all the aforesaid goods.

Cl.42;Professional consultations and advice relating to engineering, and fluid and steam control; feasibility studies 
relating to engineering, and fluid and steam control; technological, research and consultation services relating to 
engineering, and fluid and steam control; construction drafting, engineering, industrial design and mechanical research; 
technical consultancy and technical advisory services relating to custom construction, repair, installation, commissioning
and maintenance of engineering systems, and fluid or steam control systems; inspection and audit of engineering 
systems; remotely monitoring, measuring and reporting the condition, efficiency, performance and energy consumption 
of industrial systems, industrial apparatus, steam systems, components of steam systems, steam traps, valves, filters, 
strainers, pumps, separators, air compressors, lubricators, regulators, gauges, boilers, boiler systems, heat exchangers, 
heating installations, steam heaters, and steam producing apparatus, including by means of a secure online portal 
accessible through a global computer network; providing online non-downloadable software for remotely controlling, 
metering, monitoring, communicating with and measuring and reporting the efficiency, performance and energy 
consumption of industrial systems, industrial apparatus, steam systems, components of steam systems, steam traps, 
valves, filters, strainers, pumps, separators, air compressors, lubricators, regulators, gauges, boilers, boiler systems, 
heat exchangers, heating installations, steam heaters, and steam producing apparatus, including by means of a secure 
online portal accessible through a global computer network; installation, updating, maintenance and repair of computer 
software, computer programs and computer systems; professional consultations and advice relating to the remote 
monitoring and control of industrial systems, steam systems, boiler systems and fluid and steam control equipment; 
conducting surveys of industrial premises; preparation of technical reports; information, advisory and consultancy 
services relating to the aforesaid services.
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Priority claimed from 12/04/2018; Application No. : 717822 ;Switzerland 

4041779    25/09/2018
[International Registration No. : 1440400]
PCP Impulse AG

Bahnhofstrasse 52 CH-8001 Zürich Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Advertising; commercial business management; commercial administration; office functions.

Cl.41;Education; training; entertainment; sporting and cultural activities.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; design and development of computers and software.
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4041782    11/12/2018
[International Registration No. : 1403365]
SERNEKE Group AB

Karlavagnsgatan 7 SE-417 56 Göteborg Sweden

Proposed to be Used
IR DIVISION
Cl.36;Real estate affairs; real estate investment; management services for real estate investment; property (real estate -
) management; real estate administration; building management.

Cl.37;Janitorial services; maintenance of property; construction of property; renovation of property; building of 
commercial properties; site preparation, namely demolition and cleaning of building sites, laying of foundations including 
concrete foundations, pipeline laying and construction services; building repair; building services; construction 
consultation; general building contractor services; construction of buildings; on site building project management; 
building sealing; custom construction of buildings; construction project management services; on-site construction 
supervision of civil engineering works; information services relating to the construction of buildings; construction of 
foundations for buildings; building of industrial properties; house building; insulation services; refurbishment of 
buildings; dismantling of structures; demolition of buildings; glazing services for buildings; house building; painting of 
buildings; building reinforcing; building sealing; building sealing; building sealing; maintenance of buildings; specialist 
building restoration; building insulating; building repair; renovation of buildings; construction of complexes for business; 
building of hospitals; building of multi-storey car parks; construction of sports grounds; construction of bridges; 
construction of holiday accommodation; fireproofing during construction; construction of interior accommodation; 
building of apartment buildings; building of shops; construction of foundations for buildings; building of offices; 
construction of tunnels; construction of residential properties; building services relating to building for industry 
purposes; installation of building scaffolds, working and building platforms; installation of building insulation; advisory 
services relating to building refurbishment; scaffolding repair; underground construction; underwater construction; 
scaffolding dismantling; scaffolding rental; scaffolding; building of underground structures; buildings (insulation to 
existing -); building, construction and demolition; custom construction of houses; building services relating to building 
for habitation; assembling [installation] of building framework; installation of glazed building structures; building 
maintenance and repair; construction of foundations for buildings; installation of fittings for buildings; building 
construction supervision; residential and commercial building construction.

Cl.42;Estates (planning of building -); structural engineering services; building design services; design of buildings; 
building research services; design services for the interior of buildings; design of building interiors; planning [design] of 
buildings; inspection of buildings [surveying]; computer aided design services relating to building projects; construction 
drafting; design of industrial products; industrial design; industrial design; design of industrial buildings.

Cl.45;Industrial property management.
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Priority claimed from 06/09/2017; Application No. : 201711854 ;Norway 

4041797    06/03/2018
[International Registration No. : 1431272]
Statoil ASA

Forusbeen 50 N-4035 Stavanger Norway

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for industrial and scientific purposes; fire extinguishing compositions; hydrogen; methanol.

Cl.4;Petrol, petroleum products, oil, crude oil, refined oil, fuel-oil and fuels, dry gas, natural gas condensates; producer 
gas (synthesis gas); oils and greases for industrial purposes.

Cl.6;Offshore drilling platforms made primarily of metal; articles of metal for use in the drilling of offshore oil or gas 
wells, namely, fluid storage tanks, metal pipes for transfer and component parts related thereto.

Cl.7;Wind mills, offshore wind mills, wind power plants, offshore wind power plants, wind turbines, mill towers and mill 
masts, vanes; installations and machines for (offshore) drilling, as well as parts therefore not included in other classes; 
gasification systems and plants; gas compressors; oil and gas production machines.

Cl.9;Computer software for use in the fields of energy, chemicals, oil and gas; apparatus and equipment for exploitation 
of oil and gas, namely, detectors; marine depth finders; radar apparatus; scientific instrument used for measuring 
moisture content in petroleum products; seismic imaging and gravimetric monitoring apparatus and equipment; 
instrumentation and equipment for logging and processing of data from subsea structures and equipment and for 
communicating data to external devices; computer software and computer apparatus and equipment for wind mills, 
control and surveillance apparatus for automatic in and out coupling of generators and for automatic start after power 
break, over voltage protection against lightning; micro processors for control and voltage regulation, for control of 
vibrations, phase condition and rotor speed, for control of efficiency, of temperature, of wind direction and of wind 
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velocity; all related to wind mills.

Cl.35;Marketing, wholesale in respect of oil, petroleum, gas, chemical products for industrial and scientific purposes, 
alcohol (except alcoholic beverages), methanol.

Cl.36;Payment service for carbon dioxide-quota; carbon dioxide financial management services; carbon emission 
trading; insurance and financial services; capital investment; financial sponsorship.

Cl.37;Building, installation, maintaining and repairing services related to oil-platforms and oil pipelines, oil and gas 
production and refining facilities, oil and gas storage facilities, gas pipelines and equipment related thereto, offshore and 
subsea installations; drilling and servicing of oil and gas wells; oil and gas well pumping; mining services; oil sands 
mining; setting up, supervision and bringing into operation of oil and gas fields; setting up, supervision and bringing into 
operation insustrial plants, installations, buildings, machinery and equipment for the extraction of oil and gas; 
construction, installation, maintenance and repair of windmills and wind power plants, of offshore wind mills and offshore 
wind power plants and of wind turbines, mill towers, mill masts and of vanes.

Cl.39;Transport of fuel, oil, petroleum and gas; distribution of oil, petroleum, gas, chemical products for industrial and 
scientific purposes, alcohol (except alcoholic beverages) and methanol; transport of oil, gas and oilsands by pipeline; 
storage of ships; distribution services; supply, transport and storage of oil, petroleum and gas.

Cl.40;Refining of crude oil and processing of the products of that refining, as well as processing of dry gas and natural 
gas condensates; gasification of organic materials; processing of oil.

Cl.41;Education; providing of training; providing corporate learning programmes; arranging and conduction of 
seminars and workshops; providing e-learning programmes; coaching [training]; providing online information and news 
in the fields of sponsored sporting and cultural activities.

Cl.42;Analysis for exploitation of oil and gas; analysis for oil-field exploitation; exploration and field development 
services in the marketing of petroleum industry; engineering services and research related to deep-water technology; oil 
prospecting, planning services related to building of oil-platforms; oil-well testing; geo-seismic survey services; recordal 
of seismic data; gravimetric monitoring; hydrocarbon exploration; electromagnetic seabed logging; development and 
testing of wind mills and wind power plants; computer programming for others; scientific and technological services and 
research and design relating thereto; industrial analysis and research services; design, development and maintenance of 
Internet websites.
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4042005    12/12/2018
[International Registration No. : 1386965]
Nanollose Limited

'CPC' Se5, 145 Stirling Hwy Nedlands WA 6009 Australia

Proposed to be Used
IR DIVISION
Cl.1;Microbial preparations, other than for medical use; cellulose and cellulose derivatives; cellulose pulp (raw 
material); cellulose esters for industrial purposes; cellulose ethers for industrial purposes; acetate of cellulose, 
unprocessed; carboxymethyl cellulose; methylcellulose; viscose; plant growing media; propagation material (growing 
media); horticulture growing media; products for soil conditioning; soil substitutes; substrates for soil-free growing 
(agriculture).

Cl.5;Cellulose for pharmaceutical purposes; cellulose esters for pharmaceutical purposes; cellulose ethers for 
pharmaceutical purposes; cellulose wadding for medical purposes; cellulose wipes for medical purposes; dressing 
materials for wounds; dietary fibre; diapers; absorbent nappies of cellulose for babies; absorbent pads for medical 
purposes; absorbent sheet material for sanitary use; absorbent wadding; products for feminine hygiene.

Cl.17;Cellulose acetate (semi-processed); cellulose acetate based plastic materials (semi-processed); viscose sheets 
(semi-finished product); sheets of regenerated cellulose, other than for wrapping; regenerated cellulose for use in 
manufacture; crude fibres of plastics (semi-processed); non-woven polymeric material in fabric form; plastics for use in 
manufacture; plastics in sheet form; plastics films for industrial use; plastics materials for packing; sheet polymeric 
material, other than for wrapping or packaging; sheets made of plastics, other than for wrapping or packaging; sheets of 
plastic for the manufacture of engineering parts.

Cl.23;Threads for textile use; threads of plastic materials for textile use; rayon thread and yarn; synthetic threads; 
textile filaments (threads); textile yarns; yarns for textile use; yarns made of synthetic material for textile use.

Cl.24;Textile and textile goods for household use; fabrics for use in the manufacture of clothing; viscose textiles; rayon 
fabric; plastics fibres for textile use; woven fabrics for making up into articles of clothing; denim (cloth); non-woven cloth; 
non-woven fabrics made substantially of paper; non-woven fabrics of natural fibres; non-woven fabrics of synthetic 
fibres; non-woven textile articles; non-woven textile fabrics; non-woven textiles; paper fabrics; napery (textile); bathroom 
linen; bed linen; bed linen of paper; fabrics for use in making diapers; disposable drying towels; disposable tablecloths; 
disposable wash cloths; disposable bedding; disposable cloths.
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4042008    20/09/2018
[International Registration No. : 1440600]
Mahadeo Holdings Pty Ltd as trustee for MAHADEO HOLDINGS TRUST

77 East St IPSWICH QLD 4305 Australia

Proposed to be Used
IR DIVISION
Cl.35;Compilation of medical reports.

Cl.44;Advisory services relating to medical problems; advisory services relating to medical services; aged care 
services (medical and nursing services); arranging of medical treatment; behavioural analysis for medical purposes; 
cardiology (medical services); conducting of medical examinations; consultancy and advisory services in relation to 
medical services; dermatology (medical services); dietetic counselling services (medical); emergency medical services; 
endocrinology (medical services); gastroenterology (medical services); general practice (gp) medical services; health 
care consultancy services (medical); lifestyle counselling (medical); location of medical facilities for emergency medical 
treatment; medical advice for individuals with disabilities; medical advisory services; medical analysis services; medical 
assistance; medical care services; medical clinic services; medical counselling; medical examination of individuals; 
medical health assessment services; medical obstetrics services; medical screening; medical services; medical services 
for treatment of the skin; medical treatment services; neurology (medical services); nursing (medical); oncology (medical 
services); ophthalmology (medical services); paediatric medical services; palliative care services (medical and nursing 
services); preparation of psychological profiles for medical purposes; preparation of reports relating to medical matters; 
providing information including online, about medical services, and veterinary services; provision of medical assistance; 
provision of medical facilities; provision of medical information; provision of medical information relating to poisons; 
provision of medical services; provision of medical treatment; psychological testing for medical purposes.
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4042011    06/11/2018
[International Registration No. : 1440519]
Frank Zastrow

Werderstraße 48 69120 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic 
articles; suture materials; electromedical and electrodental apparatus and equipment; dentures and pins for artificial 
teeth; dental implants; dental screws; core casings for dental purposes; dental prostheses and fittings.

Cl.41;Providing of training and tuition; arranging and conducting seminars; all the aforesaid services including in the 
field of dental technology and dental medicine.

Cl.44;Dentistry; medical care.

6602



Trade Marks Journal No: 1884 ,   14/01/2019           Class 99 
 

4042040    12/09/2018
[International Registration No. : 1440896]
Wacker Chemie AG

Hanns-Seidel-Platz 4 81737 München Germany

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry; 
chemical reagents, other than for medical or veterinary purposes; acrylic esters; methacrylic esters; vinyl esters; styrene; 
vinyl chloride; vinyl alcohol; ethylene; propylene; acrylamide; acrylonitrile; butadiene; carboxylic acids; unprocessed 
artificial resins; unprocessed plastics; polyvinyl chloride; polyvinyl acetate; polyvinyl alcohol; polyethylene; polyacrylate; 
polymethacrylate; unprocessed epoxy resins; copolymers; vinyl acetate-ethylene copolymers; vinyl chloride-ethylene 
copolymers; plastic materials being raw materials, namely, plastic mixtures for use in industry; dispersions of plastics; 
adhesives for use in industry; adhesives for wall tiles; chemical binding agents for use in industry; chemical impregnating
agents for use in industry; chemical coating agents for use in industry, other than paints, lacquers and oils, for coating 
wood, plastic, metal, ceramic, concrete, cement, artificial stone, natural stone, cork, clay, clinker, masonry, facades, 
paper, cardboard, carpets, wallpaper, packaging and floor coverings; chemical additives for the manufacture of plastic, 
concrete, cement, mortar; chemical additives for plaster, screed and gypsum; chemical intensifiers for paper; chemical 
compounds for finishing textiles; chemical agents for coating textiles, furs, leather, non-wovens and fabrics; stain-
preventing chemicals for use on carpets; wallpaper removing preparations; chemical compounds for the manufacture of 
artificial resins; chemical additives for use in the manufacture of adhesives; chemical additives for the flow control of 
sealants; chemicals, namely, chemical additives for the manufacture of fillers; plasticizer for industrial purposes; 
chemical adhesion promoters; chemical catalysts; chemical additives for lacquers; chemical additives for the flow control 
of lacquers; bactericidal, fireproof and hammer finish chemical additives for lacquers; bookbinding adhesive.

Cl.2;Paints; varnishes; lacquers; thinners for lacquers and paints; binding agents for paints and lacquers; printing ink; 
binding agents for printing ink; lacquers for coating electric and electronic parts and components, other than for 
insulation.

Cl.16;Adhesives for stationery or household purposes; plastic materials for packaging.

Cl.17;Semi-finished goods made of plastics or resins; artificial resins and synthetic resins being semi-finished 
products; semi-processed plastics; synthetic rubber; sealing materials; packing materials; insulating materials; blocks, 
extrudates, panels, films, rods, tubes, moulded parts being semi-finished products containing or consisting of plastics; 
sealant compounds for joints; insulating paints; insulating plaster; insulating oils; weatherstripping compositions; 
caulking materials.
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4042196    05/11/2018
[International Registration No. : 1441486]
Frank Zastrow

Werderstraße 48 69120 Heidelberg Germany

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus; artificial eyes and teeth; suture materials; electromedical and 
electrodental apparatus and equipment; dentures and pins for artificial teeth; dental implants; dental screws; dental 
surgical apparatus in the nature of solid sleeves; dental prostheses and fittings.

Cl.41;Providing of training and tuition; arranging and conducting seminars; all the aforesaid services including in the 
field of dental technology and dental medicine.

Cl.44;Dentistry; medical care.
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4042223    07/09/2018
[International Registration No. : 1440893]
HUNAN CHANGKANG INDUSTRIAL CO., LTD.

No. 1, Liangzhan South Road, Changkang Town, Xiangyin County Hunan China

Proposed to be Used
IR DIVISION
Cl.29;Meat; peanut butter; tahini [sesame seed paste]; jams; vegetables, preserved; edible fats; maize oil for food; colza
oil for food; sunflower oil for food; sesame oil for food.

Cl.30;Cooking salt; vinegar; soya sauce; sauces [condiments]; condiments; peppers [seasonings]; flavourings, other 
than essential oils, for beverages.
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Priority claimed from 24/05/2018; Application No. : 017906264 ;European Union 

4042892    26/11/2018
[International Registration No. : 1441363]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Robot, current generators, pumps [machines], compressors, machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); agricultural implements other than 
hand-operated; automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, dvds and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.18;Leather and imitations of leather, goods of leather and imitations of leather, namely luggage, bags, pocket wallets 
and other carrying cases; animal skins, hides; trunks and travelling bags; umbrellas, parasols, and walking sticks; whips, 
harness and saddlery.

Cl.37;Vehicle maintenance and repair; installation, maintenance and repair services of computer hardware and 
telecommunication apparatus.
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Priority claimed from 24/07/2018; Application No. : 722562 ;Switzerland 

4042906    17/10/2018
[International Registration No. : 1440765]
Syngenta Participations AG

Schwarzwaldallee 215 CH-4058 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in agriculture, horticulture and forestry; chemical preparations for seed treatment.

Cl.5;Products for destroying vermin; fungicides, insecticides, nematicides.
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Priority claimed from 28/03/2018; Application No. : 87854295 ;United States of America 

4042935    26/07/2018
[International Registration No. : 1441552]
IOVANCE BIOTHERAPEUTICS, INC.

999 SKYWAY ROAD, SUITE 150 SAN CARLOS CA 94070 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Providing downloadable mobile applications for scheduling and tracking medical patient appointments, medical 
laboratory services, medical procedures at clinical sites and hospitals, and clinical trials, and for matching patients and 
clinical trial or medical treatment sites.

Cl.35;Confirming scheduled appointments for others in the field of cancer treatments.

Cl.42;Providing temporary use of non-downloadable computer software for scheduling and tracking medical patient 
appointments, medical laboratory services, medical procedures at clinical sites and hospitals, and clinical trials, for 
matching patients and clinical trial or medical treatment sites, and for use in providing data analytics in field of clinical 
trials, cancer treatments and drug development; providing, via an interactive website, on-line non-downloadable software 
featuring technology that allows users to communicate with clinical trial participants and manage clinical trial 
participant's clinical trial enrollment data; software as a service (SaaS) services featuring software for delivering 
streamlined clinical trial information and improving communication among stakeholders in clinical trials; providing 
medical and scientific research information in the field of clinical trials for delivering streamlined clinical trial information 
and improving communication among stakeholders in clinical trials; providing medical and scientific research information
in the fields of clinical trials and cancer treatments.
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Priority claimed from 02/07/2018; Application No. : 302018000022774 ;Italy 

4043157    31/07/2018
[International Registration No. : 1440411]
OTB S.p.A.

Via dell'Industria, 2 I-36042 BREGANZE (VI) Italy

Proposed to be Used
IR DIVISION
Cl.35;Business acquisitions consulting; administration of business affairs; business administration; human resources 
management; balance sheet accounting; accountancy services; business management and administrative services; data 
processing; business planning services; business advice and assistance services; business supervision; business 
management supervision; business strategy consulting services; purchasing services; advertising and marketing; retail 
services rendered also online in relation to cosmetics, perfumery, jewellery, timepieces, leather, clothing, footwear, sport 
and gymnastic articles; organization of events for commercial or advertising purposes.

Cl.36;Financial advice; financial and fiscal services; treasury services; financial risk management services; rental-
purchase financing; financial guarantee services; provision of credit facilities; fundraising and financial sponsorship; real 
estate affairs; insurance services.

Cl.41;Consultancy relating to providing of training to personnel; business learning courses; publishing services; 
organization of educational and cultural events; organization of competitions; organisation of fashion shows; 
organisation of musical events; organisation of exhibitions; organisation of parties; organisation of shows; organisation 
of sporting events.

Cl.45;Legal services; legal services relating to industrial property; licensing services; vetting services.
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Priority claimed from 15/05/2018; Application No. : 716437 ;Switzerland 

4043158    24/10/2018
[International Registration No. : 1440423]
aktiia SA

Rue de la Maladière 71C CH-2002 Neuchâtel Switzerland

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking 
(supervision), emergency (life-saving) and teaching apparatus and instruments; electric measuring apparatus; pressure 
measuring apparatus; optical sensors; sensors (measurement apparatus) other than for medical use; apparatus and 
instruments for conducting, switching, transforming, accumulating, regulating or controlling electricity; apparatus for 
recording, transmission or reproduction of sound or images; data processing equipment, computers; smartwatches; 
connected bracelets (measuring instruments); wearable activity sensors; software; downloadable computer software 
applications; application software; database management software; software for data and document capture, 
transmission, storage and indexing; downloadable software for remote monitoring and analysis; electronic publications 
(downloadable) provided on-line from databases or the Internet.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; orthopedic articles; suture material; 
sphygmomanometers; blood pressure monitoring devices; sphygmomanometers; bracelets for medical use; heart-rate 
recorders; heart monitors; breathing monitors; diagnostic apparatus for medical use.

Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis 
and research services; analysis of technical data; design and development of computers and software; design, 
development and updating of software; provision of temporary use of on-line applications and software tools; rental of 
computer software; upgrading and maintenance of software; provision of temporary use of non-downloadable software 
applications accessible via a Web site; development and testing of computing methods, algorithms and software; 
computer database design and development; maintenance of database software; temporary provision online of non-
downloadable software for database management; design and development of computer software and hardware for 
producing, recording and processing digital and analog signals.

Cl.44;Medical services; surgical treatment services; medical screening services relating to cardiovascular diseases; 
medical and surgical diagnostic services; medical testing for the diagnosis and treatment of persons; rental of apparatus 
and installations in the field of medical technology; medical equipment rental; veterinary services; hygienic and beauty 
care for human beings or animals; agriculture, horticulture and forestry services.
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Priority claimed from 18/05/2018; Application No. : 87927837 ;United States of America 

4043166    19/11/2018
[International Registration No. : 1440881]
LL's Magnetic Clay, Inc.

Suite 300, 2301 Scarbrough Drive Austin TX 78728 United States of America

Proposed to be Used
IR DIVISION
Cl.3;Cosmetic products, namely, non-medicated skin preparations; non-medicated bath salts; body creams; massage 
lotion, massage oil.

Cl.5;Dietary and nutritional supplements; probiotic supplements; medicated skin care preparations, namely, lotions, 
gels, and oils; mineral salts for medical purposes; medicinal clays.
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Priority claimed from 21/02/2018; Application No. : 4430882 ;France 

4043187    19/07/2018
[International Registration No. : 1440857]
HYDROPROCESS

9 rue Henri Becquerel F-71100 CHALON-SUR-SAÔNE France

Proposed to be Used
IR DIVISION
Cl.7;Cutting machines; cutting tools (other than hand-operated tools); abrading machines; abrading tools (other than 
hand-operated tools); forming machines; forming tools (other than hand-operated tools); pressure-multiplying devices 
and machines; pressure amplifiers; parts of pressure amplifiers; generators; crimping machines; crimping tools (other 
than hand-operated tools); pumps; pressing machines (especially isostatic); cabinets for forming [parts of machines]; 
cutting heads [parts of machines]; spray nozzles as parts of machines; gaskets [parts of machines]; robots [machines].

Cl.9;Software used for controlling cutting, grinding or forming machines.

Cl.37;Installation, maintenance and repair of machines; sterilization services under very high pressure.

Cl.42;Research and development of new products for others; technical project study; design and development of new 
products for others; services provided by engineers; surveying [engineering work]; industrial and engineering tests; 
engineering consultancy.
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Priority claimed from 27/04/2018; Application No. : 1374399 ;Benelux 

4043190    22/10/2018
[International Registration No. : 1441265]
UNIVERCELLS, société anonyme

Rue Auguste Piccard 48 B-6041 Gosselles

Proposed to be Used
IR DIVISION
Cl.9;Bio manufacturing equipment for laboratory research, clinical research and trials and for (bio)pharmaceutical 
manufacturing industries, namely, isolators, cell culture vessels, cabinet for cell culture, cell culture instruments, 
handling vessels, filtration membranes and process control equipment; parts of the aforesaid goods; equipment for 
bioprocessing, namely, self-contained bio manufacturing chambers containing environmental control and containment 
barriers for use in safe handling of biological materials, also for use in manufacturing of biologics.

Cl.40;Custom manufacture of biologics, including manufacturing of biologics using biological organisms in the 
manufacturing process.

Cl.42;Engineering, scientific and technological consultancy on process development relating to manufacture of 
biologics; engineering, scientific and technological consultancy on production units for the development of biologics; 
design of tools for the production of biologics; advisory services relating to industrial engineering in the field of 
manufacturing of biologics; biochemical engineering services; technical engineering in the field of manufacturing of 
biologics; rental of laboratory apparatus and instruments; research and development for the pharmaceutical and 
biotechnology industries.
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Priority claimed from 24/05/2018; Application No. : 017906256 ;European Union 

4043198    23/11/2018
[International Registration No. : 1441389]
SLB KLOEPPER RECHTSANWALTSGESELLSCHAFT MBH

Leopoldstr. 175 80804 München Germany

Proposed to be Used
IR DIVISION
Cl.7;Robot, current generators, pumps [machines], compressors, machine tools; motors and engines (except for land 
vehicles); machine coupling and transmission components (except for land vehicles); agricultural implements other than 
hand-operated; automatic vending machines.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; phonograph records; mechanisms for coin-operated apparatus; cash registers, calculating machines, 
data processing equipment; computer software; fire-extinguishing apparatus.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.

Cl.18;Leather and imitations of leather, goods of leather and imitations of leather, namely luggage, bags, pocket wallets 
and other carrying cases; animal skins, hides; trunks and travelling bags; umbrellas, parasols, and walking sticks; whips, 
harness and saddlery.

Cl.37;Vehicle maintenance and repair; installation, maintenance and repair services of computer hardware and 
telecommunication apparatus.
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4043208    20/07/2018
[International Registration No. : 1441241]
AEGEES LIMITED

Georgiou Gennadiou, 10, AGATHANGELOS COURT, 2nd floor, Flat/Office 202 CY-3041 Limassol Cyprus

Proposed to be Used
IR DIVISION
Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking 
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching, 
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of 
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media; 
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers; 
computer software; fire-extinguishing apparatus; 3D spectacles; abacuses; accelerometers; accumulators, electric; acid 
hydrometers; acidimeters for batteries; acoustic alarms/sound alarms; acoustic conduits; acoustic couplers; 
actinometers; electrical adapters; adding machines; aerials/antennas; aerometers; air analysis apparatus; alarm bells, 
electric; alarms; alcoholmeters; alidades; altimeters; ammeters; amplifiers; amplifying tubes/amplifying valves; 
anemometers; animated cartoons; anode batteries/high tension batteries; anodes; answering machines; anti-glare 
glasses; anti-interference devices [electricity]; anti-theft warning apparatus; anticathodes; apertometers [optics]; 
armatures [electricity]; asbestos gloves for protection against accidents; asbestos clothing for protection against fire; 
asbestos screens for firemen; apparatus and instruments for astronomy; audio- and video-receivers; audio interfaces; 
audio mixers; audiovisual teaching apparatus; automated teller machines [ATM]; azimuth instruments; baby monitors; 
baby scales; bags adapted for laptops; balances [steelyards]/lever scales [steelyards]/steelyards [lever scales]; balancing 
apparatus; bar code readers; barometers; bathroom scales; batteries, electric, for vehicles/accumulators, electric, for 
vehicles; batteries for lighting; batteries, electric; batteries for electronic cigarettes; battery jars/accumulator jars; battery 
boxes/accumulator boxes; battery chargers; beacons, luminous; bells [warning devices]; betatrons; binoculars; biochips; 
black boxes [data recorders]; blueprint apparatus; boiler control instruments; branch boxes [electricity]; breathing 
apparatus for underwater swimming; breathing apparatus, except for artificial respiration; bullet-proof waistcoats/bullet-
proof vests; bullet-proof clothing; buzzers; cabinets for loudspeakers; cables, electric; calculating machines; calibrating 
rings; calipers; calorimeters; camcorders; cameras [photography]; capillary tubes; carpenters' rules; carriers for dark 
plates [photography]; cases especially made for photographic apparatus and instruments; cases for smartphones; cash 
registers; cassette players; cathodes; cathodic anti-corrosion apparatus; cell switches [electricity]/reducers [electricity]; 
cell phone straps; centering apparatus for photographic transparencies; apparatus for changing record player needles; 
chargers for electric batteries; chargers for electronic cigarettes; charging stations for electric vehicles; apparatus to 
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check franking/apparatus to check stamping mail; chemistry apparatus and instruments; chips [integrated circuits]; 
choking coils [impedance]; chromatography apparatus for laboratory use; chronographs [time recording apparatus]; 
cinematographic cameras; cinematographic film, exposed; circuit closers; circuit breakers; circular slide rules; cleaning 
apparatus for phonograph records/cleaning apparatus for sound recording discs; close-up lenses; clothing for protection 
against accidents, irradiation and fire; clothing for protection against fire/garments for protection against fire; clothing 
especially made for laboratories; coaxial cables; coils, electric; mechanisms for coin-operated apparatus; coin-operated 
mechanisms for television sets; collectors, electric; electric apparatus for commutation; commutators; compact discs 
[audio-video]; compact discs [read-only memory]; compact disc players; comparators; compasses for measuring; 
computer memory devices; computer programs, recorded; computer keyboards; computer operating programs, recorded; 
computer peripheral devices; computer software, recorded; computer programs [downloadable software]; computer game
software; computer software applications, downloadable; computer hardware; computer software platforms, recorded or 
downloadable; computer screen saver software, recorded or downloadable; computers; condensers 
[capacitors]/capacitors; conductors, electric; connected bracelets [measuring instruments]; connections for electric lines;
connectors [electricity]; contact lenses; contacts, electric; containers for microscope slides; containers for contact 
lenses; control panels [electricity]; converters, electric; copper wire, insulated; cordless telephones; correcting lenses 
[optics]; cosmographic instruments; mechanisms for counter-operated apparatus; counterfeit coin detectors; 
counters/meters; couplers [data processing equipment]; couplings, electric/connections, electric; covers for electric 
outlets; covers for smartphones; covers for personal digital assistants [PDAs]; covers for tablet computers; crash test 
dummies; crucibles [laboratory]/cupels [laboratory]; current rectifiers; cyclotrons; darkroom lamps [photography]; 
darkrooms [photography]; data processing apparatus; decompression chambers; decorative magnets; demagnetizing 
apparatus for magnetic tapes; densimeters; densitometers; metal detectors for industrial or military purposes; detectors; 
diagnostic apparatus, not for medical purposes; diaphragms [acoustics]; diaphragms for scientific apparatus; 
diaphragms [photography]; dictating machines; diffraction apparatus [microscopy]; digital photo frames; digital signs; 
digital weather stations; personal digital assistants [PDAs]; directional compasses; discharge tubes, electric, other than 
for lighting/electric discharge tubes, other than for lighting; disk drives for computers; disks, magnetic; distance 
measuring apparatus; distance recording apparatus/apparatus for recording distance; distillation apparatus for scientific 
purposes; distribution boxes [electricity]; distribution boards [electricity]; distribution consoles [electricity]; divers' 
masks; diving suits; DNA chips; dog whistles; electric door bells; dosage dispensers/dosimeters; downloadable ring 
tones for mobile phones; downloadable music files; downloadable image files; downloadable graphics for mobile phones; 
drainers for use in photography/photographic racks; dressmakers' measures; drying racks [photography]; drying 
apparatus for photographic prints; ducts [electricity]; DVD players; dynamometers; ear plugs for divers; apparatus for 
editing cinematographic film; egg timers [sandglasses]/hourglasses; egg-candlers; electricity conduits; materials for 
electricity mains [wires, cables]; electrified rails for mounting spot lights; electrified fences; electro-dynamic apparatus 
for the remote control of railway points; electro-dynamic apparatus for the remote control of signals; electrolysers; 
electromagnetic coils; electronic pens [visual display units]; electronic agendas; electronic pocket translators; electronic 
tags for goods; electronic notice boards; electronic publications, downloadable; electronic book readers; electronic 
collars to train animals; electronic access control systems for interlocking doors; electric and electronic effects units for 
musical instruments; electronic interactive whiteboards; electronic key fobs being remote control apparatus; electronic 
sheet music, downloadable; electronic numeric displays; encoded magnetic cards; encoded identification bracelets, 
magnetic; encoded key cards; enlarging apparatus [photography]; epidiascopes; equalizers [audio apparatus]/equalisers 
[audio apparatus]; ergometers; exposure meters [light meters]; eyepieces; instruments containing eyepieces; eyewear; 
facsimile machines; apparatus for fermentation [laboratory apparatus]; fibre optic cables/fiber optic cables; film cutting 
apparatus; films, exposed; filters for respiratory masks; filters [photography]; filters for ultraviolet rays, for photography; 
finger sizers; fire extinguishers; fire alarms; fire beaters; fire escapes; fire hose nozzles; fire engines; fire pumps; fire 
boats; fire blankets; fire hose; fire extinguishing apparatus; flash-bulbs [photography]; flashing lights [luminous 
signals]/blinkers [signalling lights]; flashlights [photography]; floppy disks; flowmeters; fluorescent screens; fog signals, 
non-explosive; food analysis apparatus; frames for photographic transparencies; frequency meters; furnaces for 
laboratory use/ovens for laboratory use; furniture especially made for laboratories; fuse wire; fuses; galena crystals 
[detectors]; galvanic cells; galvanic batteries; galvanometers; gas testing instruments; gasoline gauges/petrol gauges; 
gasometers [measuring instruments]; gauges; glazing apparatus for photographic prints; Global Positioning System 
[GPS] apparatus; gloves for protection against accidents; gloves for divers; gloves for protection against X-rays for 
industrial purposes; goggles for sports; grids for batteries; hand-held electronic dictionaries; hands-free kits for 
telephones; head cleaning tapes [recording]; head guards for sports; headphones; heat regulating apparatus; 
heliographic apparatus; hemline markers; high-frequency apparatus; holders for electric coils; holograms; horns for 
loudspeakers; humanoid robots with artificial intelligence; hydrometers; hygrometers; identification threads for electric 
wires; identification sheaths for electric wires; identity cards, magnetic; igniting apparatus, electric, for igniting at a 
distance/electric apparatus for remote ignition; incubators for bacteria culture; automatic indicators of low pressure in 
vehicle tyres/automatic indicators of low pressure in vehicle tires; inductors [electricity]; infrared detectors; integrated 
circuits; integrated circuit cards [smart cards]/smart cards [integrated circuit cards]; interactive touch screen terminals; 
intercommunication apparatus; interfaces for computers; inverters [electricity]; invoicing machines; ionization apparatus 
not for the treatment of air or water; jigs [measuring instruments]; joysticks for use with computers, other than for video 
games; juke boxes musical/coin-operated musical automata [juke boxes]; juke boxes for computers; junction boxes 
[electricity]; junction sleeves for electric cables; knee-pads for workers; laboratory trays; laboratory centrifuges; 
laboratory robots; lactodensimeters; lactometers; laptop computers; lasers, not for medical purposes; lens hoods; lenses 
for astrophotography; letter scales; levelling staffs [surveying instruments]/rods [surveying instruments]; levelling 
instruments; levels [instruments for determining the horizontal]; life saving apparatus and equipment; life buoys; life 
jackets; life belts; life-saving rafts; life-saving capsules for natural disasters; light dimmers [regulators], electric/light 
regulators [dimmers], electric; light-emitting electronic pointers; light-emitting diodes [LED]; lighting ballasts; lightning 
conductors/lightning arresters/lightning rods; limiters [electricity]; locks, electric; logs [measuring instruments]; electric 
loss indicators; loudspeakers; magic lanterns; magnetic tapes; magnetic wires; magnetic data media; magnetic encoders; 
magnetic tape units for computers; magnetic resonance imaging [MRI] apparatus, not for medical purposes; magnets; 
magnifying glasses [optics]; marine compasses; marine depth finders; marking gauges [joinery]; marking buoys; masts 
for wireless aerials; mathematical instruments; measures; appliances for measuring the thickness of leather; measuring 
apparatus; measuring devices, electric; measuring glassware/graduated glassware; measuring instruments; apparatus for
measuring the thickness of skins; measuring spoons; megaphones; memory cards for video game machines; mercury 
levels; meteorological balloons; meteorological instruments; metronomes; micrometer screws for optical instruments; 
micrometers/micrometer gauges; microphones; microprocessors; microscopes; microtomes; mileage recorders for 
vehicles/kilometer recorders for vehicles; mirrors for inspecting work; mirrors [optics]; mobile telephones/cell 
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phones/cellular phones; modems; money counting and sorting machines; monitoring apparatus, other than for medical 
purposes; monitors [computer hardware]; monitors [computer programs]; mouse [computer peripheral]; mouse pads; 
mouth guards for sports; nautical apparatus and instruments; naval signalling apparatus; navigation apparatus for 
vehicles [on-board computers]; navigational instruments; needles for record players/styli for record players; needles for 
surveying compasses; neon signs; nets for protection against accidents; nose clips for divers and swimmers; notebook 
computers; objectives [lenses] [optics]; observation instruments; octants; ohmmeters; optical lanterns/optical lamps; 
optical lenses; optical apparatus and instruments; optical glass; optical fibres [light conducting filaments]/optical fibers 
[light conducting filaments]; optical condensers; optical character readers; optical data media; optical discs; 
oscillographs; oxygen transvasing apparatus; ozonisers [ozonators]; parking meters; particle accelerators; pedometers; 
peepholes [magnifying lenses] for doors; periscopes; Petri dishes; phonograph records/sound recording discs; 
photocopiers [photographic, electrostatic, thermic]; photometers; phototelegraphy apparatus; photovoltaic cells; 
apparatus and instruments for physics; pince-nez; pipettes; Pitot tubes; plane tables [surveying instruments]; 
planimeters; plates for batteries; plotters; plugs, sockets and other contacts [electric connections]; plumb bobs; plumb 
lines; pocket calculators; polarimeters; portable media players; precision measuring apparatus; precision balances; 
pressure indicator plugs for valves; pressure gauges/manometers; pressure measuring apparatus; pressure indicators; 
printed circuits; printed circuit boards; printers for use with computers; prisms [optics]; probes for scientific purposes; 
processors [central processing units]/central processing units [processors]; projection screens; projection apparatus; 
protection devices for personal use against accidents; protection devices against X-rays, not for medical purposes; 
protective suits for aviators; protective helmets; protective masks; protective helmets for sports; protective films adapted 
for computer screens; protective films adapted for smartphones; protractors [measuring instruments]; punched card 
machines for offices; push buttons for bells; pyrometers; quantity indicators; radar apparatus; radio pagers; radiological 
apparatus for industrial purposes; radiology screens for industrial purposes; radios; radiotelegraphy sets; radiotelephony 
sets; railway traffic safety appliances; range finders/telemeters; readers [data processing equipment]; rearview cameras 
for vehicles; record players; reflective articles for wear, for the prevention of accidents; reflective safety vests; 
refractometers; refractors; regulating apparatus, electric; relays, electric; electric installations for the remote control of 
industrial operations; remote control apparatus; rescue laser signalling flares; resistances, electric; respirators for 
filtering air; respiratory masks, other than for artificial respiration; resuscitation mannequins [teaching apparatus]; 
resuscitation training simulators; retorts; retorts' stands; revolution counters; rheostats; riding helmets; ring sizers; road 
signs, luminous or mechanical; rods for water diviners; rulers [measuring instruments]; rules [measuring instruments]; 
saccharometers; safety nets/life nets; safety tarpaulins; safety restraints, other than for vehicle seats and sports 
equipment; salinometers; satellite navigational apparatus; satellite finder meters; satellites for scientific purposes; 
scales; scales with body mass analysers/scales with body mass analyzers; scanners [data processing equipment]; 
screens [photography]; screens for photoengraving; screw-tapping gauges; security tokens [encryption devices]; 
security surveillance robots; selfie sticks [hand-held monopods]; selfie lenses; semi-conductors; sextants; sheaths for 
electric cables; shoes for protection against accidents, irradiation and fire; shutter releases [photography]; shutters 
[photography]; sighting telescopes for firearms/telescopic sights for firearms; signal bells; signal lanterns; signalling 
panels, luminous or mechanical; signalling whistles; signalling buoys; signals, luminous or mechanical; mechanical 
signs; signs, luminous; simulators for the steering and control of vehicles; sirens; sleeves for laptops; slide calipers; 
slide projectors/transparency projection apparatus; slide-rules; slope indicators/clinometers/gradient 
indicators/inclinometers; smart rings; smartglasses; smartphones; smartwatches; smoke detectors; snorkels; solar 
batteries; solar panels for the production of electricity; solderers' helmets; solenoid valves [electromagnetic switches]; 
sonars; sound recording carriers; sound recording strips; sound transmitting apparatus; sound recording apparatus; 
sound reproduction apparatus; sound locating instruments; sounding lines; sounding apparatus and machines; sounding
leads; spark-guards; speaking tubes; spectacle chains/eyeglass chains; spectacle cords/eyeglass cords; spectacle 
lenses/eyeglass lenses; spectacle frames/eyeglass frames; spectacle cases/eyeglass cases; spectacles/eyeglasses; 
spectrograph apparatus; spectroscopes; speed checking apparatus for vehicles; speed indicators; speed measuring 
apparatus [photography]; speed regulators for record players; spherometers; spirit levels; spools [photography]; sports 
whistles; sprinkler systems for fire protection; square rulers for measuring; squares for measuring; stage lighting 
regulators; stands for photographic apparatus; starter cables for motors; steering apparatus, automatic, for vehicles; 
step-up transformers; personal stereos; stereoscopes; stereoscopic apparatus; stills for laboratory experiments; 
stroboscopes; subwoofers; sulfitometers; sunglasses; surveying instruments; surveying chains; surveying apparatus 
and instruments; surveyors' levels; switchboards; switchboxes [electricity]; switches, electric; T-squares for measuring; 
tablet computers; tachometers; tape recorders; taximeters; teaching apparatus; teaching robots; teeth protectors; 
telecommunication apparatus in the form of jewellery/telecommunication apparatus in the form of jewelry; telegraph 
wires; telegraphs [apparatus]; telephone receivers; telephone apparatus; telephone transmitters; telephone wires; 
teleprinters/teletypewriters; teleprompters; telerupters; telescopes; telescopic sights for artillery; television apparatus; 
temperature indicators; temperature indicator labels, not for medical purposes; terminals [electricity]; test tubes; material 
testing instruments and machines; testing apparatus not for medical purposes; theft prevention installations, electric; 
theodolites; thermal imaging cameras; thermionic valves/thermionic tubes; thermo-hygrometers; thermometers, not for 
medical purposes; thermostats; thermostats for vehicles; thin client computers; thread counters; ticket dispensers; time 
switches, automatic; time recording apparatus; time clocks [time recording devices]; tone arms for record players; toner 
cartridges, unfilled, for printers and photocopiers; totalizators; traffic cones; traffic-light apparatus [signalling devices]; 
transformers [electricity]; transistors [electronic]; transmitters of electronic signals; transmitters [telecommunication]; 
transmitting sets [telecommunication]; transparencies [photography]/slides [photography]; transponders; triodes; tripods 
for cameras; urinometers; USB flash drives; vacuum gauges; vacuum tubes [radio]; variometers; vehicle radios; vehicle 
breakdown warning triangles; verniers; video recorders; video cassettes; video game cartridges; video screens; video 
telephones; video baby monitors; videotapes; viewfinders, photographic; virtual reality headsets; viscosimeters; visors 
for helmets; voltage regulators for vehicles; voltage surge protectors; voltmeters; voting machines; wafers for integrated 
circuits; walkie-talkies; washing trays [photography]; water level indicators; wavemeters; wearable activity trackers; 
wearable computers; wearable video display monitors; weighbridges; weighing machines; weighing apparatus and 
instruments; weights; whistle alarms; wind socks for indicating wind direction; wire connectors [electricity]; electric wire 
harnesses for automobiles; wires, electric; workmen's protective face-shields; wrist rests for use with computers; X-ray 
tubes not for medical purposes; X-ray apparatus not for medical purposes; X-ray films, exposed; X-ray photographs, 
other than for medical purposes; apparatus and installations for the production of X-rays, not for medical purposes.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research 
services; design and development of computer hardware and software; analysis for oil-field exploitation; architectural 
services; architectural consultancy; authenticating works of art; bacteriological research; biological research; calibration 
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[measuring]; cartography services; chemical analysis; chemical research; chemistry services; clinical trials; cloud 
seeding; cloud computing; computer rental; computer programming; computer software design; rental of computer 
software; computer system analysis; computer system design; computer software consultancy; computer virus 
protection services; computer technology consultancy; computer security consultancy; construction drafting; 
consultancy in the design and development of computer hardware; consultancy in the field of energy-saving; conversion 
of data or documents from physical to electronic media; conversion of computer programs and data, other than physical 
conversion; cosmetic research; creating and maintaining web sites for others; creating and designing website-based 
indexes of information for others [information technology services]; data security consultancy; data encryption services; 
design of interior decor; interior design; digitization of documents [scanning]; dress designing; duplication of computer 
programs; electronic data storage; electronic monitoring of personally identifying information to detect identity theft via 
the Internet; electronic monitoring of credit card activity to detect fraud via the Internet; energy auditing; engineering; 
geological surveys; geological prospecting; geological research; graphic arts design; handwriting analysis [graphology]; 
hosting computer sites [web sites]; industrial design; information technology [IT] consultancy; providing information on 
computer technology and programming via a web site; installation of computer software; Internet security consultancy; 
land surveying; maintenance of computer software; mechanical research; meteorological information; monitoring of 
computer systems by remote access; monitoring of computer systems to detect breakdowns; monitoring of computer 
systems for detecting unauthorized access or data breach; off-site data backup; oil prospecting; oil-field surveys; oil-well 
testing; outsource service providers in the field of information technology; packaging design; physics [research]; 
platform as a service [PaaS]; quality control; quality evaluation of standing timber; quality evaluation of wool; recovery of 
computer data; research and development of new products for others; research in the field of environmental protection; 
provision of scientific information, advice and consultancy in relation to carbon offsetting; scientific laboratory services; 
scientific research; providing search engines for the Internet; server hosting; software as a service [SaaS]; software 
development in the framework of software publishing; styling [industrial design]; surveying; technical research; 
conducting technical project studies; technical writing; technological consultancy; telecommunications technology 
consultancy; material testing; textile testing; underwater exploration; unlocking of mobile phones; updating of computer 
software; urban planning; vehicle roadworthiness testing; water analysis; weather forecasting; rental of web servers; web 
site design consultancy.
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4043221    24/08/2018
[International Registration No. : 1440941]
LOCAL KNOWLEDGE PTY LTD

L3 Se310, 247 Coward St MASCOT NSW 2020 Australia

Proposed to be Used
IR DIVISION
Cl.9;Artificial intelligence apparatus; data feeders for use with artificial intelligence; data feeders linked with artificial 
intelligence; humanoid robots with artificial intelligence; computer apparatus; computer apparatus for transmitting data; 
computer assisted language programmes; computer based training apparatus; computer programs for text processing; 
computer programs for the analysis of data processing efficiency; computer programs for the management of sales; 
computer programs for translating; computer programs for use in insurance.

Cl.35;Business intelligence services; business management and administration services supporting utilisation of a 
global computer network; compilation of information into computer databases; computer assisted business information; 
computerised data processing; computerised accounting; computerised business information retrieval; computerised 
business information services; computerised business research; computerised compilation of customer indexes; 
computerised compilation of order lists; computerised data processing; computerised data verification; demand based 
computerised data processing; online advertising on a computer network; online promotion on a computer network; 
systemization of information into computer databases.

Cl.38;Chat room services (telecommunications services); operation of chat rooms; communication by computer; 
computer bulletin boards; computer transmission services; providing access to online computer databases; providing 
user access to global computer networks.

Cl.42;Advisory services relating to computer programming; advisory services relating to computer software; computer 
advisory services; computer analysis; computer security consultancy; computer software advisory services; computer 
software consultancy; design of computer languages.
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CORRIGENDA 
APPL NO CORRIGENDA DESCRIPTION  

1670148 1670148 - (1868-0) 
THE USER DATE AMENDED AS PER TM 1. 

2061445 2061445 - (1876-0) 
CLERICAL ERRORS CORRECTED AS PER TM 52. 

2215384 2215384 - (1876-0) 
Clerical errors corrected as per TM 2. 

3888215 3888215 - (1865-0) 
Proprietor name has been amended as per T.M.-M. 

3888217 3888217 - (1864-0) 
Proprietor name has been amended as per T.M.-M. 

3888218 3888218 - (1865-0) 
Proprietor name has been amended as per T.M.-M. 

3888219 3888219 - (1865-0) 
Proprietor name has been amended as per T.M.-M. 

3968386 3968386 - (1877-0) 
THE COLOUR CONDITION ADDED ACCORDING TO TM A. 
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website 
 

568198 625063 629597 665127 666557

695879 701990 707841 719903 723486

738293 762466 762862 782325 787526

813271 822538 828342 858332 866618

887835 897424 907784 911394 926900

934403 935699 937053 937069 942087

942116 949255 978489 979670 980343

1002966 1004769 1009544 1019990 1023766

1068519 1082645 1089816 1093996 1094755

1123115 1127908 1180283 1314667 1378413

1378414 1378416 1553816 1569842 1613732

1637679 1686533 1690158 1694908 1718280

1725674 1734921 1738541 1867294 1895856

1920248 1930074 1971653 2001750 2003591

2031855 2053522 2077336 2077339 2093248

2132584 2143227 2150298 2152230 2175375

2180283 2183599 2195595 2201006 2260940

2260941 2260944 2263454 2263456 2268278

2269578 2271113 2271359 2276694 2277987

2277990 2283781 2286782 2287653 2291418

2291815 2291816 2294381 2295463 2295624

2302935 2302937 2304433 2307803 2308794

2310429 2312669 2312670 2312671 2312672

2312673 2316005 2316376 2320300 2321900

2345992 2345993 2352688 2368016 2371988

2371989 2372505 2380230 2385951 2387262

2387323 2391267 2392545 2393807 2393843

2395704 2396240 2400870 2401029 2402959

2407347 2407511 2408098 2408408 2408433

2414106 2414384 2414573 2416451 2416452

2420509 2421009 2422638 2422640 2433295

2433350 2435012 2437190 2437192 2444087

2444088 2444441 2445714 2445718 2445721

2451286 2457638 2457654 2457785 2458752

2461311 2462108 2466050 2466567 2467398

2467852 2468207 2468342 2468733 2472550
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2472893 2473820 2475971 2478625 2478649

2478826 2479008 2482937 2483160 2483458

2483779 2483783 2484424 2484443 2488507

2489116 2489117 2490756 2491723 2491724

2493430 2493608 2494121 2494122 2494128

2496688 2496906 2497456 2497472 2503505

2503523 2506696 2507380 2508156 2510834

2511297 2512574 2513929 2514253 2514254

2514426 2516126 2516693 2520761 2521628

2521630 2522467 2522523 2522898 2523770

2525774 2525930 2526236 2526590 2526652

2527364 2528264 2528283 2528288 2528321

2528709 2530013 2530063 2532003 2532523

2534415 2541765 2542905 2544186 2546030

2546031 2547112 2547994 2548518 2548662

2548666 2549940 2550917 2551070 2552314

2552905 2553202 2553872 2554533 2554534

2555466 2555947 2556021 2556136 2556537

2556676 2557271 2557273 2557278 2557293

2557301 2557302 2557306 2558122 2558296

2558840 2560553 2561389 2561656 2561723

2562796 2562872 2564197 2564596 2564878

2564915 2565171 2565465 2565510 2565616

2565794 2567835 2568641 2569440 2569455

2569840 2570934 2571136 2571342 2571579

2571754 2571902 2572798 2572989 2574091

2574133 2574139 2574693 2574822 2575688

2575962 2576519 2577026 2578038 2578131

2578678 2578682 2578922 2580253 2581712

2582341 2584281 2584287 2585328 2585882

2586459 2586460 2588049 2588351 2588885

2589123 2589632 2590732 2591327 2591328

2591359 2591544 2591545 2592358 2593673

2594179 2595212 2595273 2595275 2595295

2596667 2597132 2597539 2597648 2597839

2597840 2597841 2597880 2597883 2598537
 
 

6622



Trade Marks Journal No: 1884 ,   14/01/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

2598996 2599411 2599719 2599871 2600510

2600710 2600833 2600839 2600856 2601297

2601616 2601718 2601724 2604190 2604639

2606180 2606285 2606545 2606814 2607106

2607453 2607596 2607607 2607611 2607654

2607707 2608156 2609869 2611596 2612207

2613850 2614154 2614408 2614498 2614578

2614583 2615439 2615790 2615793 2615931

2616414 2616968 2617175 2618673 2618674

2619507 2620868 2620869 2620873 2620987

2622209 2622210 2622211 2622291 2623497

2624373 2624374 2624376 2624379 2624380

2624382 2624383 2624384 2624385 2625766

2626465 2626654 2627363 2628929 2628930

2629030 2629486 2631586 2631662 2631736

2631911 2632169 2632173 2632865 2633690

2634635 2635463 2636226 2636341 2637391

2637956 2639126 2639295 2641006 2643724

2644031 2644490 2646252 2648115 2648487

2648566 2648567 2648568 2648608 2648611

2648833 2649079 2649368 2649524 2649800

2649890 2650036 2650190 2650192 2650193

2650197 2650973 2651121 2651808 2651820

2652157 2653211 2653343 2654227 2654921

2655231 2655561 2655750 2655932 2655935

2655948 2656090 2656109 2656323 2656329

2656364 2656367 2656551 2656552 2656570

2656614 2657157 2657337 2657402 2657480

2657627 2657639 2657661 2657662 2657931

2658775 2658776 2658815 2658947 2659078

2659457 2659848 2659849 2659852 2660118

2660119 2660120 2660453 2660692 2660955

2661312 2661314 2661399 2661437 2661588

2662175 2662176 2662177 2662178 2662179

2662423 2662466 2662529 2662681 2662804

2662807 2663496 2664227 2664248 2664249
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2665020 2665128 2665786 2666091 2666607

2666608 2666609 2666611 2666678 2667119

2667132 2667134 2667135 2667136 2667159

2667224 2667225 2667226 2667835 2667837

2667976 2667977 2667978 2667992 2668012

2668014 2668464 2668466 2668468 2668879

2669586 2669588 2669694 2669744 2669745

2669746 2669838 2669840 2670091 2671048

2671049 2671123 2671667 2672611 2672614

2672627 2672631 2672799 2672854 2672858

2672860 2672861 2672863 2673203 2673732

2673750 2674395 2674404 2674409 2674716

2674726 2674765 2674824 2674934 2674969

2675010 2675011 2675225 2675226 2675227

2675261 2675366 2675580 2675827 2676088

2676175 2676266 2676334 2676576 2676747

2676940 2677000 2677011 2677213 2677549

2677934 2678227 2679017 2679221 2679222

2679250 2679328 2679848 2680554 2680621

2680867 2681038 2681055 2681881 2682387

2682686 2683201 2683287 2684104 2684128

2684129 2684130 2684332 2684456 2684962

2685237 2685451 2685682 2685744 2685752

2685760 2685794 2685795 2685798 2685828

2685832 2685842 2685846 2685847 2685934

2686072 2686088 2686090 2686643 2686797

2687181 2687385 2687386 2687749 2688977

2689502 2689792 2690054 2690058 2690628

2690629 2690630 2690631 2690910 2690911

2690990 2691021 2691023 2691093 2691094

2691095 2691102 2691103 2691106 2691107

2691125 2691605 2692083 2692245 2692251

2692415 2692485 2692488 2692497 2692560

2692562 2693508 2694099 2694679 2694696

2694702 2694786 2694787 2694788 2694891

2695511 2695600 2695601 2695847 2695849
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2695863 2696184 2696752 2697006 2697607

2697926 2698498 2698807 2698808 2699502

2700602 2700781 2700840 2700910 2701800

2702383 2702504 2702631 2702633 2703005

2703471 2703656 2703771 2703772 2703802

2703883 2703884 2703963 2703972 2703993

2704633 2705976 2706078 2706317 2706365

2706366 2706628 2706912 2706913 2707620

2707766 2707835 2707846 2707945 2708082

2708892 2709256 2709309 2709343 2709783

2709784 2709911 2710062 2710091 2710261

2710436 2710840 2711125 2711145 2711490

2711540 2712032 2712399 2712400 2712676

2712722 2713040 2713427 2714380 2714810

2715008 2715179 2715465 2715516 2715521

2715544 2715546 2715916 2716378 2716379

2717287 2717425 2717508 2717509 2717510

2717886 2718153 2718162 2718177 2718192

2718224 2718315 2718433 2718482 2718542

2718543 2718544 2718822 2719291 2719361

2719418 2719493 2719620 2719621 2719622

2719976 2719977 2720507 2720640 2721305

2721379 2722438 2723177 2724084 2727280

2731606 2733645 2734608 2735506 2736469

2736596 2736599 2737027 2737115 2737120

2737125 2738625 2738635 2738792 2739573

2741342 2742720 2742721 2742722 2742723

2745429 2746002 2750284 2751531 2751585

2753323 2753397 2754099 2754473 2754693

2756337 2756338 2756648 2756683 2757758

2758253 2758501 2759455 2764109 2764581

2765475 2765551 2768568 2768600 2770142

2771623 2771720 2772782 2772824 2774077

2776200 2776708 2778942 2779202 2780052

2781833 2782901 2783752 2784349 2785593

2786944 2788147 2788961 2790322 2790325
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2790327 2790371 2793607 2795167 2796387

2796502 2798484 2798862 2798874 2798882

2800094 2801825 2801847 2801851 2803653

2803655 2803834 2804102 2804103 2805332

2805515 2806142 2806275 2806290 2806294

2806299 2807742 2808078 2808411 2808455

2808456 2808478 2809079 2812099 2812102

2812104 2816177 2816875 2817203 2822859

2826018 2826036 2826170 2828139 2828857

2829577 2829843 2830191 2830404 2831173

2831501 2832107 2833570 2833821 2834426

2835136 2835213 2835914 2836377 2836525

2838868 2839351 2839358 2839966 2840349

2840976 2841436 2841441 2842147 2842151

2842186 2843115 2844613 2846540 2846559

2847142 2848508 2848614 2848644 2850519

2850646 2851203 2851388 2851437 2854586

2855918 2859281 2859804 2859806 2860590

2860959 2861035 2861515 2861516 2861924

2861956 2862408 2862418 2862661 2862665

2862679 2863051 2863053 2863055 2863057

2863058 2863308 2863342 2863529 2863953

2864257 2864889 2865708 2865710 2865728

2866284 2866425 2866737 2866906 2866953

2867066 2867963 2867967 2867968 2868055

2868058 2868062 2868179 2870048 2870050

2870448 2870450 2870476 2870477 2871603

2872050 2872055 2872124 2872601 2873044

2873710 2873985 2874090 2874117 2874119

2875063 2875104 2875105 2875554 2875556

2875764 2875775 2875777 2876022 2876225

2876417 2877267 2877550 2877780 2878174

2878933 2879498 2879760 2880989 2882149

2882585 2882939 2882940 2883119 2883218

2883223 2883708 2884613 2885197 2885608

2886040 2886043 2886391 2886633 2886635
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2887536 2887539 2887864 2888116 2888117

2888119 2888144 2888748 2888985 2889238

2889400 2890493 2890494 2891533 2892063

2893478 2895814 2896998 2897653 2897682

2897966 2898217 2898483 2899205 2899819

2899820 2899821 2899849 2899857 2899906

2900136 2900185 2900382 2900385 2900482

2901076 2903391 2903403 2903826 2904218

2904219 2904432 2904433 2904529 2904997

2905031 2905062 2905132 2907077 2908186

2908339 2908340 2909036 2909207 2909360

2909418 2909419 2909420 2909421 2909471

2909726 2909917 2909927 2910350 2910361

2910433 2910583 2910591 2910901 2910902

2910904 2910905 2910914 2911095 2911477

2911526 2911530 2911933 2911954 2912069

2912491 2912492 2912548 2912554 2912555

2912556 2912557 2912559 2912560 2912651

2912731 2913648 2913672 2913700 2913712

2913715 2913925 2914154 2914158 2914346

2914348 2914447 2914453 2914521 2914522

2914550 2915377 2915537 2915538 2916406

2916533 2917099 2917101 2917102 2917115

2917123 2917126 2917128 2917137 2917138

2917140 2917632 2917996 2917997 2917998

2918198 2918208 2918260 2918262 2918265

2918266 2918376 2918753 2919094 2919095

2919429 2920109 2920110 2920111 2920116

2920120 2920123 2920124 2920128 2920129

2920322 2920323 2920985 2921001 2921002

2921003 2921067 2921147 2921152 2921517

2921648 2921649 2921827 2921919 2921973

2921975 2922380 2922382 2922383 2922385

2922386 2922388 2922390 2922397 2922398

2923629 2923630 2923631 2923633 2923634

2923773 2923774 2923777 2923778 2924257
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2924350 2924384 2924413 2924480 2924581

2924584 2925008 2926101 2926103 2926107

2926571 2927606 2927612 2927613 2928003

2928007 2928017 2928234 2928237 2928725

2928734 2928735 2928938 2929236 2929309

2929820 2931128 2931129 2931159 2931161

2931164 2931267 2931475 2931799 2931976

2931983 2932721 2932732 2932861 2933083

2933162 2934089 2934229 2934310 2934488

2935285 2935287 2935290 2935292 2935294

2935321 2935324 2935400 2935401 2935535

2935797 2935941 2936514 2936515 2936537

2936550 2936557 2936622 2936747 2936933

2937169 2937498 2937694 2937701 2937724

2937734 2937806 2937832 2938003 2938005

2938790 2938791 2938794 2938795 2938815

2939000 2940340 2940395 2940474 2940475

2940476 2940480 2940486 2941107 2941339

2941550 2941557 2941558 2942062 2942063

2942067 2942283 2942291 2942292 2942518

2943003 2943223 2943381 2943505 2943598

2943602 2943604 2943947 2944322 2944822

2944827 2944836 2944839 2945139 2945182

2945642 2945645 2945821 2946186 2946187

2946203 2946338 2946339 2946340 2946356

2946415 2946416 2946419 2946480 2946482

2946988 2947396 2947412 2947664 2948157

2948159 2948161 2948600 2948601 2948779

2948872 2948873 2948879 2948883 2948885

2948892 2949146 2949149 2949153 2949776

2949956 2949958 2949962 2949963 2949967

2950000 2950002 2950003 2950005 2950309

2950573 2950576 2951147 2951155 2951256

2951444 2951672 2951742 2952093 2952096

2952099 2952112 2952119 2952139 2952336

2952512 2953005 2953006 2953137 2953447
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2953788 2954329 2954358 2955014 2955046

2955050 2955052 2955053 2955054 2955055

2955642 2955723 2955781 2955805 2956092

2956269 2956272 2956277 2956278 2956281

2956291 2957327 2957328 2958051 2958052

2958164 2958166 2958310 2958750 2958805

2958878 2959054 2959055 2959056 2959161

2959190 2959328 2959682 2959830 2960019

2960020 2960022 2960024 2960041 2960059

2960431 2960448 2960460 2960463 2960496

2960576 2960612 2960625 2960636 2960648

2960714 2960715 2960719 2960779 2961207

2961232 2961438 2961439 2961588 2962018

2962029 2962589 2962749 2962752 2963510

2963565 2964004 2964041 2964140 2964141

2964142 2964339 2964668 2964747 2964760

2964762 2964764 2964818 2964992 2964996

2965094 2965095 2965096 2965100 2966225

2966228 2966231 2966233 2966234 2966235

2966236 2966237 2966238 2966239 2966335

2966597 2966695 2967035 2967052 2967106

2967107 2967354 2967358 2967423 2967428

2967556 2967559 2967645 2967750 2968426

2968427 2968454 2968458 2968511 2968578

2968751 2969226 2969265 2969591 2969709

2969876 2970559 2970566 2970821 2970822

2970970 2971424 2971464 2971871 2971873

2971879 2972364 2972584 2972625 2972891

2972943 2972947 2973060 2973169 2973177

2973243 2973763 2974163 2974290 2975310

2975408 2975410 2976090 2976173 2976583

2976895 2976930 2976980 2977405 2977406

2977578 2977616 2977792 2978084 2978294

2978349 2978926 2979277 2979346 2979388

2979538 2979855 2979864 2980196 2980198

2980200 2980219 2980220 2980221 2980289
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2980290 2980402 2980412 2980413 2980682

2980789 2980908 2980934 2981008 2981009

2981014 2981015 2981023 2981026 2981029

2981030 2981032 2981106 2981107 2981389

2981390 2981557 2981561 2981562 2982292

2982732 2982743 2982824 2982910 2984107

2984330 2984384 2984459 2984616 2984617

2984626 2984627 2985128 2985219 2985371

2985645 2986140 2986335 2986988 2987019

2987250 2987294 2987496 2987497 2987683

2987692 2987696 2987709 2987710 2987902

2988632 2988636 2988639 2988641 2988642

2988643 2988644 2989046 2989049 2989087

2989089 2989090 2989304 2989305 2989633

2989948 2990267 2990378 2990403 2990404

2990405 2990478 2990742 2990910 2990954

2990955 2991173 2991175 2991231 2991232

2991233 2991235 2991236 2991238 2991798

2991800 2992821 2992827 2993478 2993578

2993579 2993581 2993612 2993619 2993627

2993628 2993739 2993992 2994420 2994526

2994533 2994723 2995308 2995596 2995598

2995952 2995956 2996103 2996133 2996509

2996525 2996528 2996529 2996723 2996724

2996726 2996727 2996730 2996777 2996779

2996780 2997161 2997219 2997220 2997303

2997314 2997323 2997324 2997325 2997329

2997342 2997344 2998065 2998066 2998290

2998472 2998913 2998914 2999414 2999526

2999533 2999614 2999630 2999654 2999769

2999821 2999947 3000211 3000212 3000302

3000303 3000369 3000669 3000673 3000683

3000706 3000711 3000761 3000823 3000964

3001080 3001103 3001143 3001721 3001722

3001817 3001835 3001838 3001954 3001955

3001956 3001958 3001959 3001996 3002065
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3002428 3002452 3002457 3002459 3002465

3002474 3002475 3002477 3002486 3002487

3002557 3002677 3002678 3003061 3003063

3003469 3003488 3003531 3003535 3003712

3003730 3003750 3003793 3003850 3003851

3003852 3004018 3004042 3004044 3004094

3004286 3004313 3004382 3004817 3005011

3005037 3005191 3005225 3005400 3005637

3005671 3005732 3005825 3005839 3005950

3005954 3006017 3006108 3006110 3006460

3006461 3006555 3006558 3006562 3006614

3006626 3006683 3006688 3006695 3006863

3006868 3006877 3006878 3006892 3006895

3007262 3007263 3007643 3007644 3007648

3007666 3007793 3007794 3007795 3007960

3008101 3008104 3008108 3008109 3008201

3008208 3008313 3008314 3008584 3008625

3008728 3008729 3008730 3008732 3008876

3008877 3008878 3008915 3009051 3009183

3009184 3009188 3009189 3009191 3009195

3009196 3009201 3009211 3009495 3010193

3010194 3010201 3010203 3010204 3010206

3010216 3010235 3010277 3010419 3010513

3010549 3010778 3010791 3010794 3010851

3010905 3010906 3010965 3010966 3011028

3011030 3011035 3011202 3011290 3011316

3011324 3011433 3011473 3011645 3011669

3011765 3011850 3011934 3011986 3011988

3012310 3012313 3012316 3012334 3012641

3012691 3012739 3012746 3012747 3012750

3012751 3012752 3012755 3012761 3012765

3012770 3012773 3012780 3012782 3012786

3012788 3012789 3012795 3012797 3012798

3012800 3012828 3012922 3012923 3013001

3013103 3013106 3013108 3013109 3013166

3013395 3013396 3013463 3013472 3013474
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3013475 3013518 3013700 3014021 3014025

3014037 3014055 3014073 3014080 3014081

3014086 3014087 3014089 3014090 3014105

3014112 3014131 3014134 3014140 3014259

3014261 3014263 3014265 3014603 3014759

3014772 3014775 3014776 3014795 3015001

3015072 3015192 3015208 3015443 3015534

3015869 3015870 3015909 3016095 3016096

3016105 3016109 3016130 3016294 3016296

3016650 3016843 3017053 3017056 3017123

3017252 3017254 3017295 3017503 3017504

3017509 3017537 3017614 3017620 3017626

3017806 3017986 3018014 3018361 3018362

3018363 3018364 3018365 3018367 3018368

3018370 3018382 3018647 3018839 3018881

3018886 3019087 3019186 3019253 3019270

3019271 3019280 3019281 3019329 3019330

3019462 3019463 3019464 3019466 3019467

3019538 3019609 3019871 3019979 3020139

3020141 3020181 3020211 3020213 3020220

3020468 3020661 3020971 3020980 3020981

3020982 3021163 3021180 3021218 3021359

3021424 3021591 3021723 3021798 3021933

3022045 3022218 3022219 3022220 3022304

3022479 3022490 3022492 3022493 3022499

3022582 3023147 3023329 3023406 3023407

3023408 3023413 3023414 3023549 3023577

3023596 3023597 3023658 3023662 3023668

3023673 3023674 3023675 3023676 3023699

3023789 3023823 3024027 3024067 3024111

3024112 3024115 3024307 3024502 3024503

3024504 3024573 3024576 3024636 3024655

3024698 3025007 3025256 3025258 3025514

3025515 3025520 3025521 3025527 3025528

3025623 3025776 3026147 3026152 3026154

3026156 3026157 3026261 3026498 3027081
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3027165 3027869 3027991 3028092 3028158

3028315 3028575 3028580 3028944 3028956

3029082 3029083 3029084 3029086 3029087

3029721 3029751 3029805 3029806 3030069

3030070 3030073 3030074 3030079 3030081

3030084 3030091 3030092 3030094 3030095

3030096 3030098 3030100 3030101 3030103

3030106 3030108 3030109 3030110 3030111

3030112 3030115 3030116 3030117 3030123

3030124 3030300 3030513 3030561 3030562

3030731 3030908 3030945 3031040 3031041

3031590 3031591 3031595 3031599 3031616

3031639 3031887 3031888 3031945 3032268

3032294 3032330 3032454 3032595 3032669

3032957 3033233 3033389 3033447 3033558

3033659 3033660 3033661 3033662 3033944

3034106 3034109 3034160 3034268 3034348

3034915 3034951 3034986 3035050 3035360

3035364 3035542 3036034 3036039 3036042

3036072 3036267 3036268 3036272 3036273

3036416 3036419 3036429 3036434 3036537

3036682 3036742 3036746 3036814 3036908

3036909 3036939 3037100 3037156 3037269

3037465 3037627 3037703 3037786 3037858

3037938 3038025 3038210 3038211 3038214

3038217 3038225 3038343 3038351 3038473

3038475 3038477 3038482 3038553 3038555

3038920 3038923 3039046 3039048 3039049

3039052 3039053 3039626 3039711 3039768

3039934 3039954 3039955 3039956 3040123

3040124 3040126 3040199 3040217 3040235

3040482 3040483 3040592 3040593 3040602

3040656 3040976 3041011 3041012 3041320

3041397 3041575 3041599 3041883 3041908

3041957 3041958 3042132 3042348 3042378

3042512 3042667 3042684 3042788 3042789
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3043040 3043267 3043643 3043651 3043808

3043914 3043916 3044069 3044094 3044109

3044117 3044119 3044120 3044122 3044199

3044357 3045065 3045631 3045900 3046229

3046447 3046464 3046563 3046682 3046725

3046848 3046850 3047328 3047479 3047480

3047533 3047819 3047850 3048026 3048126

3048128 3048487 3048864 3048883 3048954

3049151 3049177 3049276 3049509 3049669

3049696 3049712 3049713 3049715 3049719

3049720 3049721 3049723 3049725 3049726

3049728 3049729 3049730 3049731 3049732

3049733 3049740 3049745 3049746 3049747

3049748 3049749 3049751 3049755 3049757

3049814 3049908 3050118 3050212 3050230

3050384 3050399 3050403 3050412 3050416

3050509 3050633 3051328 3051381 3051772

3051809 3051811 3051812 3051874 3051970

3052122 3052461 3052474 3052489 3052490

3052687 3052803 3052806 3052808 3052948

3053082 3053083 3053155 3053409 3053457

3053858 3054057 3054059 3054212 3054231

3054232 3054233 3054234 3054288 3054295

3054494 3054945 3055033 3055037 3055049

3055051 3055067 3055076 3055084 3055090

3055092 3055136 3055325 3055538 3055548

3055714 3055764 3055768 3055941 3056058

3056277 3056380 3056617 3056640 3056641

3056644 3056645 3056718 3056720 3056726

3056728 3057465 3057466 3057470 3057471

3057472 3057474 3057506 3057659 3057760

3057974 3058153 3058221 3058222 3058227

3058402 3058403 3058405 3058416 3058447

3058483 3058535 3058536 3058547 3058552

3059108 3059109 3059111 3059250 3059256

3059258 3059523 3059621 3059622 3059629
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3059632 3059642 3059802 3059879 3060356

3060559 3060564 3060588 3060608 3060609

3060647 3060651 3060653 3060907 3061024

3061063 3061429 3061481 3061695 3061713

3061715 3061727 3061774 3061776 3061813

3061817 3061818 3061819 3061822 3061824

3061834 3061841 3061842 3061843 3061851

3061853 3061859 3061866 3061867 3061869

3061871 3061882 3062586 3062995 3062996

3063017 3063360 3063471 3063557 3063700

3063704 3063708 3063709 3063862 3063946

3064227 3064229 3064232 3064233 3064235

3064247 3064255 3064568 3064630 3064663

3064772 3064855 3064929 3065131 3065435

3065748 3065760 3065761 3065810 3065891

3066194 3066197 3066296 3066360 3066361

3066604 3066622 3066666 3066807 3066822

3066823 3066824 3066825 3066860 3066862

3066863 3066864 3066871 3066947 3066954

3066978 3067018 3067133 3067134 3067135

3067177 3067178 3067180 3067342 3067411

3067534 3067536 3067537 3067815 3067816

3067817 3067974 3068094 3068125 3068126

3068165 3068173 3068209 3068224 3068225

3068226 3068227 3068281 3068328 3068428

3068532 3068670 3068718 3068719 3068728

3068732 3068734 3068738 3068886 3068890

3068941 3069028 3069205 3069312 3069785

3069787 3069800 3069806 3069807 3069893

3070029 3070157 3070180 3070286 3070768

3071027 3071190 3071194 3071333 3071336

3071736 3071765 3071947 3072007 3072011

3072056 3072207 3072269 3072493 3072562

3072835 3072953 3072954 3072956 3072958

3073348 3073362 3073364 3073401 3073416

3073662 3073684 3073687 3073688 3073741
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3073863 3073864 3073871 3073872 3073926

3074023 3074025 3074241 3074364 3074370

3074488 3074497 3074680 3075114 3075572

3076243 3076287 3076288 3076409 3076428

3076593 3076600 3076601 3076609 3076610

3076824 3076858 3076862 3076867 3076869

3076870 3076874 3076875 3077450 3077675

3077769 3077775 3077778 3077973 3078095

3078145 3078320 3078708 3078786 3078801

3078802 3078862 3078940 3078941 3078942

3079220 3079228 3079237 3079370 3079708

3079709 3079740 3079741 3079764 3079772

3079774 3080150 3080151 3080152 3080155

3080156 3080157 3080242 3080293 3080818

3081191 3081259 3081438 3081709 3081885

3081887 3081993 3082088 3082089 3082098

3082152 3082157 3082172 3082198 3083269

3083305 3083404 3083454 3083509 3083587

3083590 3083716 3083749 3083909 3083975

3084025 3084070 3084072 3084073 3084078

3084080 3084413 3084480 3084538 3084721

3085115 3085269 3085270 3085427 3085586

3085680 3085692 3085891 3086123 3086124

3086126 3086134 3086138 3086335 3086376

3086377 3086711 3086792 3086874 3086910

3086977 3088020 3088021 3088096 3088716

3088717 3088953 3089367 3090187 3090191

3090199 3090200 3090226 3090233 3090235

3090236 3090294 3090553 3090736 3090739

3091127 3091333 3091418 3091445 3091519

3091566 3091571 3091943 3092001 3092159

3092230 3092251 3092310 3092311 3092369

3092474 3092562 3092611 3092803 3092914

3092917 3093017 3093024 3093188 3093190

3093192 3093204 3093253 3093556 3093762

3093778 3093851 3093852 3093853 3093895
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3093898 3094261 3094323 3094324 3094325

3094326 3094327 3094602 3094603 3094882

3095308 3096062 3096217 3096224 3096228

3096406 3096660 3096661 3096662 3096967

3096970 3096985 3096987 3097206 3097209

3097210 3097489 3097700 3097702 3097788

3097789 3097790 3097871 3097872 3097930

3097981 3097984 3098075 3098148 3098150

3098206 3098470 3098678 3098680 3098681

3098690 3098696 3098753 3098885 3098888

3099109 3099298 3099513 3099870 3099876

3099880 3099888 3099895 3099898 3099901

3099903 3099905 3099906 3100542 3100725

3100890 3100908 3100966 3101091 3101092

3101187 3101365 3101366 3101367 3101412

3101513 3101568 3101888 3102023 3102246

3102272 3102394 3102623 3102625 3102919

3102925 3102927 3102928 3102930 3102939

3103174 3103251 3103253 3103260 3103720

3103730 3103868 3103892 3104037 3104300

3106228 3142722 3164890 3177339 3180409

3187802 3241826 3268561 3275986 3286105

3330764 3330766 3330770 3340015 3341692

3393664 3396769 3417230 3418360 3431727

3432849 3455978 3490190 3491745 3491746

3498118 3501642 3545599 3545600 3557800

3557808 3563964 3565603 3581884 3582565

3591028 3591697 3604892 3609269 3614783

3623093 3636852 3639912 3642960 3656978

3660828 3661352 3663559 3676925 3686386

3687156 3687157 3690540 3691443 3691444

3691445 3691446 3691449 3691520 3692794

3700696 3701277 3701876 3702615 3703880

3704797 3704798 3708109 3714595 3716571

3719395 3721797 3723491 3723671 3724022

3724480 3727508 3727701 3728761 3729323
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3730377 3735151 3735392 3735417 3736501

3737336 3738578 3738579 3739387 3740210

3741876 3743184 3743409 3743427 3743986

3744386 3745872 3749064 3752551 3754239

3755644 3757025 3757687 3758197 3758261

3758402 3758670 3758717 3759403 3759971

3760873 3762006 3762984 3765582 3766203

3766324 3766933 3767712 3768232 3769085

3769599 3770259 3770702 3771056 3771354

3772354 3774874 3774897 3774898 3774899

3774900 3774945 3778953 3779625 3780287

3780656 3780759 3780833 3780913 3781746

3782525 3782704 3783301 3783399 3784429

3784868 3784872 3785439 3789494 3789853

3790353 3790928 3791000 3792366 3793859

3794480 3794669 3795672 3795673 3796417

3797139 3797561 3798232 3798375 3799570

3799572 3799573 3799591 3800860 3800861

3800866 3800869 3801564 3801707 3801716

3802208 3802317 3802859 3804088 3804538

3804562 3805498 3805509 3805678 3805967

3806355 3806464 3806638 3808179 3808205

3808592 3810237 3811082 3811099 3811371

3811372 3811373 3811514 3811516 3812345

3812562 3812973 3813067 3813982 3814037

3814801 3815038 3815310 3815325 3815625

3816116 3816217 3816218 3816219 3816223

3816227 3816228 3816293 3816748 3816961

3817072 3817107 3817113 3817242 3817423

3817633 3817657 3817698 3818086 3818252

3818333 3818647 3818857 3818858 3819325

3819633 3819919 3819921 3820235 3820274

3820300 3820851 3820853 3820858 3820862

3821000 3821035 3821147 3821148 3821169

3821351 3821352 3821533 3821878 3821897

3822157 3822612 3822847 3822870 3823044
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3823061 3823176 3823258 3823592 3823626

3823851 3823979 3823986 3824025 3824100

3824111 3824112 3824128 3824211 3824213

3824220 3824240 3824424 3824446 3824469

3824477 3824522 3824956 3824980 3825003

3825065 3825314 3825334 3825453 3825482

3825647 3825768 3825793 3825952 3825966

3826115 3826139 3826275 3826342 3826352

3826624 3826627 3826653 3826680 3826681

3826739 3826749 3826756 3826831 3826838

3826887 3826948 3827008 3827012 3827075

3827120 3827223 3827325 3827328 3827497

3827509 3827577 3827710 3827713 3827719

3827722 3827729 3827732 3827733 3827734

3827941 3828011 3828045 3828046 3828067

3828161 3828637 3828641 3828739 3828740

3828800 3828825 3828844 3828937 3828946

3828952 3829027 3829040 3829099 3829232

3829395 3829403 3829550 3829556 3829564

3829613 3829641 3829642 3829724 3829737

3829748 3829786 3829834 3829887 3830006

3830009 3830245 3830267 3830273 3830302

3830315 3830316 3830338 3830340 3830341

3830342 3830394 3830398 3830418 3830419

3830482 3830548 3830602 3830616 3830799

3830844 3830845 3830935 3830943 3830997

3831091 3831093 3831094 3831096 3831098

3831099 3831100 3831104 3831108 3831109

3831110 3831111 3831114 3831168 3831169

3831203 3831222 3831227 3831233 3831242

3831310 3831395 3831422 3831447 3831480

3831577 3831580 3831588 3831599 3831612

3831622 3831627 3831638 3831643 3831654

3831671 3831672 3831682 3831741 3831782

3831888 3831911 3832016 3832112 3832235

3832313 3832337 3832338 3832403 3832482
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3832489 3832524 3832544 3832550 3832641

3832689 3832764 3832775 3832835 3832950

3832959 3833003 3833023 3833061 3833151

3833152 3833180 3833193 3833238 3833294

3833333 3833357 3833424 3833426 3833465

3833533 3833540 3833608 3833647 3833706

3833722 3833774 3833775 3833776 3833777

3833803 3833823 3833830 3833838 3833867

3833868 3833872 3833923 3833929 3833988

3833993 3834027 3834028 3834029 3834066

3834067 3834071 3834083 3834084 3834131

3834143 3834144 3834149 3834166 3834245

3834251 3834374 3834380 3834397 3834407

3834439 3834440 3834441 3834481 3834513

3834514 3834516 3834539 3834559 3834571

3834582 3834598 3834605 3834634 3834682

3834697 3834711 3834731 3834739 3834796

3834837 3834897 3834902 3834950 3835016

3835036 3835037 3835039 3835041 3835045

3835047 3835048 3835101 3835102 3835166

3835264 3835314 3835316 3835319 3835386

3835390 3835392 3835396 3835398 3835401

3835402 3835404 3835425 3835435 3835488

3835495 3835496 3835497 3835546 3835705

3835716 3835727 3835748 3835947 3835981

3835995 3836067 3836118 3836177 3836182

3836185 3836187 3836203 3836211 3836217

3836276 3836309 3836386 3836425 3836511

3836633 3836681 3836682 3836683 3836684

3836692 3836705 3836726 3836731 3836811

3836854 3836855 3836866 3836931 3836947

3836962 3836988 3836997 3837046 3837076

3837101 3837106 3837108 3837109 3837110

3837111 3837113 3837114 3837138 3837189

3837205 3837231 3837243 3837257 3837260

3837269 3837273 3837309 3837341 3837386
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3837401 3837402 3837409 3837410 3837435

3837436 3837521 3837522 3837523 3837527

3837530 3837624 3837629 3837685 3837763

3837830 3838022 3838092 3838214 3838220

3838235 3838236 3838243 3838244 3838276

3838310 3838366 3838393 3838457 3838462

3838465 3838543 3838547 3838557 3838569

3838818 3838847 3838873 3838891 3838903

3838916 3838982 3839270 3839380 3839865

3839959 3840145 3840405 3840407 3840599

3840822 3840823 3840824 3840825 3840855

3840909 3840958 3841032 3841142 3841252

3841319 3841333 3841394 3841421 3841603

3841796 3842217 3842315 3843382 3843769

3847579 3847723 3848396 3849345 3849406

3850304 3850539 3851668 3851703 3853207

3853568 3854061 3854062 3854116 3854366

3855120 3855527 3856401 3856591 3856593

3856947 3857541 3859412 3859603 3859708

3859709 3859710 3859711 3859931 3860301

3860914 3861296 3861833 3862632 3862633

3863873 3864062 3864365 3864817 3865390

3865392 3865637 3865702 3865703 3866777

3867661 3868946 3868954 3869373 3869787

3869898 3870014 3870398 3870399 3870400

3870401 3870403 3870405 3870456 3870457

3870617 3870666 3870691 3870727 3870729

3870752 3870836 3870838 3871187 3871550

3871648 3871656 3871660 3871754 3871755

3871797 3871970 3871975 3871981 3872004

3872005 3872009 3872012 3872128 3872131

3872132 3872135 3872137 3872138 3872170

3872174 3872181 3872184 3872209 3872214

3872216 3872254 3872366 3872368 3872373

3872374 3872375 3872501 3872508 3872510

3872513 3872530 3872536 3872626 3872665
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3872841 3872854 3872864 3872947 3872962

3872963 3872965 3872972 3872976 3872977

3872980 3872998 3873025 3873054 3873072

3873075 3873078 3873079 3873083 3873084

3873086 3873099 3873103 3873104 3873140

3873141 3873159 3873305 3873379 3873386

3873456 3873457 3873459 3873460 3873461

3873462 3873463 3873466 3873486 3873487

3873488 3873549 3873562 3873563 3873564

3873568 3873585 3873586 3873591 3873592

3873601 3873629 3873692 3873710 3873712

3873713 3873714 3873751 3873863 3873917

3873990 3874008 3874027 3874030 3874031

3874034 3874035 3874038 3874041 3874043

3874088 3874134 3874143 3874189 3874192

3874200 3874327 3874331 3874332 3874334

3874378 3874546 3874583 3874584 3874586

3874587 3874589 3874619 3874782 3874789

3874806 3874817 3874855 3874857 3874858

3874859 3874860 3874867 3874869 3874872

3874879 3875046 3875049 3875052 3875053

3875056 3875058 3875059 3875061 3875068

3875129 3875130 3875131 3875132 3875136

3875137 3875398 3875407 3875412 3875420

3875421 3875643 3875644 3875646 3875648

3875651 3875652 3875654 3875656 3875659

3875674 3875686 3875769 3875790 3875817

3875824 3875833 3875836 3875837 3875839

3875840 3875843 3875846 3875852 3875853

3875920 3875925 3875927 3875929 3875932

3875937 3875980 3875981 3875983 3875987

3875988 3875989 3875990 3875994 3876030

3876139 3876144 3876145 3876148 3876184

3876220 3876231 3876237 3876377 3876378

3876379 3876380 3876383 3876385 3876398

3876400 3876401 3876402 3876405 3876410
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3876439 3876446 3876515 3876517 3876518

3876524 3876525 3876561 3876567 3876595

3876604 3876607 3876613 3876615 3876617

3876619 3876732 3876828 3876884 3876902

3876905 3876928 3876929 3877001 3877016

3877052 3877057 3877065 3877150 3877158

3877203 3877205 3877206 3877225 3877234

3877312 3877313 3877315 3877316 3877317

3877347 3877348 3877350 3877351 3877352

3877353 3877396 3877403 3877436 3877438

3877439 3877440 3877443 3877444 3877445

3877448 3877449 3877453 3877457 3877581

3877582 3877620 3877621 3877641 3877648

3877649 3877654 3877715 3877763 3877767

3877770 3877771 3877801 3877803 3877806

3877865 3877870 3877875 3877902 3878007

3878011 3878052 3878053 3878110 3878125

3878126 3878189 3878190 3878194 3878204

3878208 3878210 3878226 3878249 3878252

3878257 3878258 3878259 3878275 3878279

3878281 3878282 3878285 3878286 3878289

3878290 3878342 3878372 3878375 3878381

3878386 3878387 3878389 3878432 3878433

3878436 3878456 3878457 3878458 3878461

3878468 3878470 3878474 3878513 3878514

3878518 3878519 3878532 3878538 3878539

3878540 3878541 3878543 3878544 3878545

3878547 3878551 3878553 3878556 3878560

3878567 3878591 3878593 3878596 3878598

3878605 3878606 3878608 3878617 3878618

3878623 3878626 3878630 3878633 3878634

3878637 3878639 3878640 3878642 3878647

3878649 3878651 3878652 3878654 3878656

3878657 3878671 3878673 3878674 3878675

3878731 3878732 3878733 3878734 3878748

3878749 3878751 3878752 3878759 3878761
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3878763 3878764 3878765 3878799 3878830

3878831 3878832 3878833 3878845 3878846

3878858 3878880 3878884 3878887 3878888

3878889 3878897 3878902 3878908 3878911

3878931 3878932 3878943 3878947 3878948

3878949 3878952 3878956 3878957 3878961

3878982 3878992 3879023 3879024 3879026

3879031 3879032 3879033 3879034 3879035

3879040 3879044 3879047 3879049 3879052

3879053 3879054 3879055 3879064 3879065

3879066 3879067 3879068 3879069 3879070

3879071 3879072 3879074 3879110 3879114

3879117 3879127 3879128 3879132 3879145

3879161 3879162 3879163 3879165 3879172

3879173 3879178 3879179 3879183 3879186

3879190 3879202 3879210 3879211 3879212

3879218 3879224 3879243 3879248 3879249

3879254 3879262 3879270 3879282 3879292

3879295 3879301 3879303 3879305 3879308

3879311 3879318 3879321 3879325 3879328

3879329 3879330 3879331 3879332 3879336

3879338 3879344 3879348 3879354 3879355

3879365 3879367 3879368 3879371 3879396

3879398 3879416 3879418 3879419 3879420

3879422 3879423 3879427 3879430 3879432

3879433 3879438 3879441 3879447 3879448

3879451 3879469 3879471 3879489 3879500

3879509 3879510 3879512 3879513 3879514

3879517 3879525 3879528 3879529 3879530

3879536 3879540 3879542 3879543 3879545

3879546 3879547 3879549 3879552 3879556

3879557 3879559 3879560 3879561 3879562

3879563 3879564 3879565 3879568 3879569

3879571 3879573 3879574 3879589 3879614

3879615 3879616 3879619 3879620 3879624

3879632 3879634 3879637 3879646 3879648
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3879656 3879662 3879675 3879676 3879677

3879678 3879679 3879680 3879681 3879682

3879686 3879688 3879692 3879695 3879696

3879697 3879699 3879700 3879702 3879704

3879705 3879712 3879716 3879720 3879725

3879729 3879731 3879733 3879735 3879736

3879739 3879754 3879757 3879759 3879760

3879761 3879762 3879763 3879768 3879777

3879780 3879794 3879808 3879810 3879811

3879812 3879814 3879815 3879816 3879827

3879828 3879829 3879833 3879839 3879840

3879841 3879842 3879843 3879847 3879848

3879849 3879850 3879856 3879857 3879858

3879859 3879860 3879861 3879862 3879872

3879882 3879884 3879892 3879895 3879898

3879899 3879902 3879903 3879904 3879905

3879906 3879907 3879908 3879909 3879911

3879913 3879915 3879916 3879964 3879966

3879970 3879972 3879977 3879978 3879979

3879981 3879982 3879985 3879994 3880005

3880019 3880024 3880027 3880032 3880041

3880050 3880071 3880074 3880075 3880096

3880099 3880100 3880103 3880104 3880105

3880108 3880109 3880111 3880118 3880119

3880120 3880123 3880124 3880125 3880126

3880128 3880129 3880131 3880133 3880134

3880136 3880137 3880138 3880144 3880151

3880161 3880165 3880172 3880177 3880181

3880183 3880185 3880187 3880188 3880190

3880191 3880192 3880196 3880197 3880199

3880203 3880205 3880206 3880207 3880225

3880228 3880229 3880231 3880233 3880234

3880235 3880236 3880237 3880238 3880241

3880242 3880244 3880245 3880249 3880250

3880251 3880255 3880257 3880267 3880269

3880270 3880272 3880273 3880283 3880286
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3880292 3880294 3880306 3880309 3880316

3880320 3880329 3880330 3880341 3880342

3880344 3880345 3880348 3880351 3880352

3880366 3880367 3880368 3880369 3880370

3880371 3880375 3880379 3880385 3880386

3880387 3880388 3880389 3880407 3880408

3880409 3880412 3880414 3880415 3880426

3880427 3880429 3880437 3880439 3880440

3880441 3880454 3880466 3880472 3880473

3880474 3880481 3880505 3880510 3880549

3880554 3880557 3880558 3880562 3880566

3880572 3880588 3880596 3880598 3880604

3880605 3880616 3880617 3880628 3880633

3880640 3880641 3880646 3880647 3880659

3880706 3880708 3880710 3880712 3880714

3880715 3880716 3880717 3880722 3880724

3880727 3880728 3880729 3880730 3880731

3880736 3880742 3880744 3880745 3880747

3880748 3880749 3880752 3880753 3880754

3880755 3880760 3880783 3880788 3880796

3880798 3880811 3880813 3880814 3880817

3880822 3880828 3880839 3880874 3880881

3880884 3880886 3880887 3880889 3880891

3880900 3880902 3880914 3880915 3880916

3880925 3880927 3880933 3880934 3880935

3880936 3880939 3880942 3880943 3880944

3880947 3880948 3880950 3880977 3880979

3880980 3880988 3880989 3880992 3881004

3881008 3881011 3881013 3881015 3881017

3881018 3881021 3881025 3881026 3881029

3881030 3881031 3881034 3881038 3881040

3881054 3881057 3881061 3881062 3881063

3881064 3881065 3881067 3881068 3881069

3881076 3881081 3881082 3881083 3881084

3881085 3881086 3881089 3881090 3881093

3881094 3881104 3881105 3881110 3881119
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3881129 3881136 3881147 3881150 3881152

3881153 3881154 3881164 3881166 3881167

3881173 3881177 3881180 3881181 3881182

3881183 3881184 3881185 3881190 3881191

3881192 3881193 3881194 3881195 3881198

3881207 3881208 3881211 3881213 3881226

3881228 3881229 3881232 3881236 3881239

3881240 3881241 3881253 3881255 3881256

3881260 3881261 3881267 3881268 3881272

3881275 3881277 3881278 3881282 3881288

3881291 3881293 3881315 3881316 3881320

3881326 3881327 3881328 3881334 3881335

3881341 3881352 3881357 3881361 3881366

3881370 3881412 3881413 3881422 3881433

3881434 3881441 3881454 3881458 3881465

3881468 3881472 3881480 3881483 3881490

3881493 3881506 3881508 3881514 3881522

3881524 3881527 3881528 3881530 3881531

3881534 3881535 3881551 3881552 3881553

3881554 3881555 3881557 3881558 3881560

3881563 3881565 3881566 3881569 3881572

3881573 3881578 3881615 3881617 3881618

3881622 3881624 3881627 3881628 3881634

3881636 3881637 3881639 3881646 3881651

3881653 3881664 3881667 3881668 3881669

3881682 3881692 3881717 3881718 3881721

3881725 3881730 3881731 3881752 3881767

3881773 3881776 3881795 3881804 3881806

3881807 3881808 3881809 3881810 3881811

3881814 3881817 3881819 3881820 3881821

3881827 3881829 3881832 3881833 3881871

3881874 3881889 3881894 3881907 3881909

3881912 3881913 3881914 3881915 3881928

3881929 3881934 3881938 3881955 3881959

3881963 3881964 3881976 3881977 3881978

3881980 3881989 3881992 3881993 3881998
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3881999 3882001 3882002 3882003 3882004

3882005 3882007 3882025 3882030 3882031

3882032 3882033 3882034 3882036 3882037

3882039 3882040 3882044 3882045 3882046

3882047 3882048 3882049 3882050 3882051

3882052 3882053 3882055 3882056 3882057

3882058 3882059 3882060 3882062 3882089

3882091 3882098 3882099 3882107 3882108

3882111 3882117 3882123 3882126 3882127

3882129 3882131 3882133 3882135 3882157

3882158 3882166 3882167 3882173 3882178

3882180 3882182 3882183 3882192 3882193

3882195 3882196 3882201 3882202 3882203

3882204 3882207 3882210 3882211 3882219

3882220 3882223 3882225 3882226 3882228

3882232 3882234 3882235 3882237 3882238

3882240 3882242 3882244 3882249 3882251

3882254 3882255 3882256 3882257 3882258

3882260 3882262 3882280 3882282 3882291

3882335 3882336 3882337 3882341 3882360

3882366 3882368 3882373 3882374 3882375

3882376 3882379 3882380 3882385 3882387

3882395 3882397 3882401 3882402 3882403

3882411 3882421 3882423 3882424 3882427

3882428 3882432 3882442 3882446 3882449

3882460 3882479 3882481 3882482 3882483

3882491 3882503 3882504 3882508 3882511

3882537 3882542 3882544 3882547 3882548

3882549 3882550 3882551 3882557 3882582

3882583 3882584 3882586 3882587 3882588

3882589 3882591 3882592 3882595 3882596

3882597 3882604 3882610 3882611 3882612

3882614 3882619 3882620 3882641 3882644

3882657 3882668 3882670 3882678 3882679

3882680 3882681 3882682 3882683 3882686

3882692 3882695 3882704 3882709 3882732
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3882733 3882734 3882760 3882767 3882768

3882776 3882782 3882783 3882786 3882792

3882793 3882795 3882796 3882806 3882809

3882818 3882820 3882850 3882861 3882863

3882874 3882881 3882882 3882884 3882885

3882887 3882888 3882890 3882891 3882902

3882919 3882923 3882927 3882929 3882932

3882933 3882934 3882935 3882936 3882937

3882940 3882946 3882957 3882968 3882971

3882973 3882974 3882984 3882990 3882991

3882993 3882994 3882998 3882999 3883002

3883004 3883007 3883013 3883016 3883030

3883032 3883033 3883036 3883040 3883042

3883043 3883045 3883048 3883054 3883056

3883057 3883058 3883059 3883060 3883061

3883062 3883066 3883069 3883070 3883072

3883073 3883081 3883083 3883084 3883087

3883091 3883094 3883103 3883110 3883118

3883130 3883132 3883135 3883136 3883140

3883150 3883173 3883174 3883175 3883177

3883181 3883186 3883189 3883210 3883231

3883249 3883250 3883253 3883254 3883266

3883283 3883284 3883289 3883290 3883300

3883301 3883302 3883306 3883308 3883318

3883320 3883321 3883322 3883325 3883342

3883343 3883345 3883369 3883370 3883371

3883376 3883377 3883382 3883384 3883385

3883386 3883393 3883396 3883398 3883415

3883425 3883426 3883427 3883435 3883438

3883439 3883443 3883450 3883451 3883452

3883453 3883454 3883457 3883458 3883459

3883460 3883461 3883462 3883463 3883464

3883466 3883467 3883479 3883480 3883482

3883484 3883486 3883487 3883489 3883493

3883495 3883497 3883499 3883503 3883504

3883509 3883515 3883519 3883529 3883535
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3883536 3883537 3883538 3883541 3883547

3883551 3883552 3883554 3883556 3883560

3883561 3883564 3883567 3883569 3883571

3883572 3883575 3883580 3883584 3883585

3883587 3883589 3883591 3883594 3883595

3883601 3883602 3883607 3883608 3883614

3883617 3883618 3883620 3883623 3883624

3883626 3883627 3883628 3883629 3883631

3883641 3883644 3883646 3883647 3883655

3883656 3883657 3883662 3883666 3883674

3883675 3883676 3883677 3883679 3883680

3883681 3883686 3883691 3883692 3883693

3883698 3883700 3883701 3883702 3883704

3883706 3883709 3883710 3883712 3883713

3883714 3883719 3883720 3883721 3883722

3883724 3883725 3883727 3883728 3883729

3883742 3883765 3883767 3883776 3883797

3883798 3883806 3883808 3883812 3883814

3883815 3883820 3883821 3883822 3883824

3883828 3883833 3883834 3883837 3883838

3883840 3883843 3883849 3883851 3883852

3883853 3883859 3883881 3883889 3883894

3883905 3883906 3883912 3883916 3883921

3883922 3883931 3883941 3883943 3883944

3883947 3883948 3883953 3883961 3883970

3883989 3884019 3884028 3884034 3884037

3884040 3884043 3884081 3884084 3884086

3884089 3884097 3884098 3884099 3884100

3884102 3884105 3884108 3884109 3884110

3884111 3884112 3884113 3884131 3884132

3884133 3884134 3884136 3884147 3884148

3884149 3884151 3884154 3884165 3884169

3884170 3884171 3884173 3884174 3884175

3884197 3884201 3884205 3884206 3884207

3884208 3884215 3884216 3884217 3884221

3884271 3884272 3884288 3884309 3884312
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3884316 3884320 3884321 3884322 3884334

3884336 3884345 3884347 3884348 3884349

3884351 3884361 3884362 3884363 3884364

3884365 3884371 3884387 3884389 3884390

3884404 3884408 3884410 3884412 3884413

3884414 3884415 3884416 3884417 3884418

3884419 3884420 3884441 3884442 3884443

3884445 3884446 3884447 3884448 3884449

3884450 3884451 3884452 3884453 3884454

3884455 3884456 3884459 3884460 3884465

3884467 3884470 3884471 3884472 3884473

3884474 3884476 3884477 3884490 3884511

3884515 3884518 3884520 3884522 3884529

3884539 3884541 3884544 3884545 3884568

3884570 3884580 3884587 3884604 3884607

3884609 3884610 3884612 3884613 3884615

3884620 3884621 3884623 3884625 3884626

3884636 3884639 3884641 3884642 3884644

3884650 3884651 3884655 3884665 3884673

3884674 3884677 3884682 3884683 3884684

3884687 3884688 3884689 3884690 3884691

3884698 3884702 3884704 3884711 3884712

3884713 3884714 3884715 3884720 3884727

3884729 3884736 3884737 3884738 3884739

3884755 3884760 3884767 3884768 3884769

3884770 3884783 3884784 3884785 3884786

3884787 3884791 3884792 3884793 3884795

3884803 3884804 3884810 3884813 3884820

3884822 3884823 3884843 3884846 3884849

3884850 3884857 3884858 3884862 3884863

3884864 3884869 3884893 3884896 3884898

3884899 3884907 3884908 3884909 3884910

3884911 3884912 3884913 3884915 3884917

3884927 3884929 3884932 3884933 3884936

3884938 3884941 3884945 3884948 3884949

3884950 3884957 3884968 3884970 3884972
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Following Trade Mark applications have been Registered and registration certificates 
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3884976 3884981 3884982 3884993 3884995

3884996 3885000 3885002 3885004 3885006

3885008 3885009 3885019 3885021 3885022

3885027 3885034 3885047 3885048 3885050

3885051 3885053 3885055 3885056 3885060

3885062 3885063 3885064 3885066 3885067

3885069 3885070 3885072 3885099 3885100

3885101 3885103 3885107 3885129 3885133

3885138 3885144 3885147 3885157 3885162

3885170 3885174 3885204 3885208 3885210

3885215 3885233 3885234 3885236 3885242

3885243 3885246 3885247 3885266 3885267

3885275 3885277 3885278 3885285 3885292

3885293 3885299 3885300 3885303 3885304

3885307 3885308 3885310 3885311 3885318

3885320 3885321 3885324 3885325 3885326

3885327 3885328 3885331 3885335 3885337

3885339 3885340 3885341 3885342 3885349

3885360 3885364 3885365 3885368 3885369

3885373 3885384 3885386 3885388 3885394

3885413 3885415 3885417 3885419 3885421

3885422 3885423 3885426 3885431 3885434

3885436 3885466 3885469 3885471 3885475

3885478 3885492 3885494 3885495 3885497

3885498 3885500 3885502 3885505 3885509

3885511 3885512 3885513 3885515 3885516

3885517 3885518 3885519 3885526 3885530

3885532 3885546 3885547 3885550 3885552

3885553 3885573 3885574 3885589 3885591

3885592 3885595 3885603 3885606 3885608

3885611 3885613 3885614 3885618 3885619

3885620 3885621 3885622 3885624 3885625

3885626 3885627 3885629 3885630 3885631

3885638 3885639 3885640 3885641 3885648

3885671 3885675 3885676 3885677 3885678

3885679 3885680 3885693 3885700 3885701
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3885703 3885725 3885727 3885731 3885733

3885737 3885738 3885739 3885741 3885746

3885747 3885748 3885751 3885753 3885768

3885769 3885772 3885773 3885774 3885778

3885785 3885789 3885806 3885812 3885828

3885831 3885838 3885839 3885844 3885846

3885856 3885857 3885859 3885861 3885871

3885883 3885893 3885910 3885914 3885921

3885930 3885935 3885941 3885950 3885951

3885952 3885954 3885959 3885962 3885964

3885965 3885967 3885969 3885976 3885980

3885981 3885982 3885983 3885988 3885989

3885991 3885995 3885998 3886021 3886022

3886026 3886028 3886030 3886052 3886076

3886083 3886086 3886087 3886088 3886090

3886091 3886099 3886111 3886113 3886115

3886116 3886117 3886122 3886123 3886131

3886132 3886133 3886137 3886139 3886149

3886163 3886165 3886166 3886167 3886172

3886173 3886185 3886186 3886193 3886210

3886211 3886215 3886216 3886217 3886218

3886222 3886226 3886227 3886229 3886241

3886242 3886244 3886246 3886255 3886257

3886258 3886273 3886276 3886279 3886280

3886283 3886289 3886290 3886300 3886304

3886308 3886315 3886321 3886323 3886327

3886328 3886332 3886336 3886337 3886375

3886377 3886378 3886379 3886380 3886383

3886384 3886387 3886389 3886390 3886396

3886405 3886406 3886408 3886409 3886411

3886412 3886413 3886414 3886423 3886424

3886425 3886426 3886430 3886432 3886474

3886482 3886487 3886488 3886489 3886531

3886591 3886594 3886595 3886597 3886600

3886601 3886623 3886624 3886627 3886628

3886630 3886651 3886652 3886653 3886654
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Following Trade Mark applications have been Registered and registration certificates 
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3886658 3886662 3886668 3886669 3886687

3886691 3886692 3886695 3886702 3886706

3886709 3886712 3886715 3886719 3886720

3886721 3886722 3886723 3886724 3886725

3886726 3886729 3886753 3886754 3886757

3886769 3886770 3886771 3886788 3886790

3886794 3886799 3886804 3886809 3886821

3886831 3886833 3886834 3886836 3886842

3886844 3886849 3886851 3886852 3886890

3886944 3886945 3886948 3886950 3886954

3886955 3886959 3886962 3886964 3886966

3886967 3886968 3886972 3886994 3886995

3886997 3886998 3886999 3887001 3887004

3887006 3887007 3887008 3887009 3887010

3887011 3887012 3887019 3887020 3887022

3887026 3887031 3887032 3887054 3887062

3887063 3887064 3887072 3887073 3887074

3887075 3887078 3887102 3887107 3887141

3887142 3887145 3887165 3887167 3887168

3887169 3887173 3887174 3887178 3887182

3887210 3887211 3887224 3887230 3887231

3887232 3887233 3887235 3887239 3887241

3887243 3887244 3887245 3887247 3887248

3887249 3887250 3887251 3887252 3887253

3887264 3887282 3887293 3887305 3887306

3887309 3887310 3887311 3887312 3887313

3887315 3887316 3887320 3887322 3887333

3887352 3887367 3887368 3887372 3887373

3887376 3887382 3887383 3887401 3887405

3887407 3887414 3887415 3887416 3887417

3887418 3887419 3887420 3887421 3887433

3887434 3887435 3887436 3887437 3887439

3887442 3887469 3887470 3887482 3887483

3887498 3887500 3887501 3887520 3887524

3887532 3887534 3887541 3887542 3887547

3887549 3887551 3887552 3887553 3887554
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3887555 3887556 3887557 3887558 3887560

3887580 3887582 3887584 3887587 3887591

3887593 3887598 3887607 3887614 3887618

3887619 3887620 3887632 3887635 3887636

3887637 3887638 3887660 3887661 3887663

3887668 3887688 3887690 3887691 3887692

3887694 3887696 3887708 3887709 3887771

3887772 3887776 3887783 3887799 3887807

3887810 3887812 3887817 3887835 3887837

3887838 3887842 3887845 3887859 3887861

3887873 3887875 3887888 3887889 3887890

3887899 3887901 3887904 3887905 3887906

3887907 3887917 3887918 3887919 3887945

3887967 3887969 3887970 3887973 3887974

3887998 3888003 3888004 3888006 3888008

3888013 3888025 3888029 3888032 3888068

3888071 3888073 3888074 3888078 3888089

3888091 3888093 3888167 3888172 3888174

3888175 3888181 3888204 3888365 3888368

3888382 3888391 3888396 3888403 3888644

3888667 3888668 3888669 3888677 3888678

3888679 3888680 3888682 3888684 3888685

3888686 3888717 3888728 3888729 3888732

3888735 3888736 3888791 3888793 3888795

3888802 3888804 3888850 3888871 3888872

3888876 3888878 3888884 3888885 3888893

3888914 3888917 3888962 3888963 3888970

3888975 3888976 3888977 3889014 3889196

3889200 3889202 3889203 3889210 3889211

3889212 3889213 3889217 3889218 3889219

3889220 3889221 3889222 3889223 3889224

3889225 3889226 3889227 3889228 3889229

3889230 3889231 3889232 3889233 3889234

3889235 3889239 3889307 3889309 3889311

3889344 3889347 3889349 3889352 3889475

3889477 3889479 3889481 3889482 3889497
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Following Trade Mark applications have been Registered and registration certificates 
are available on the official website  
 

3889540 3889543 3889544 3889578 3889585

3889586 3889588 3889590 3889592 3889595

3889596 3889599 3889601 3889602 3889603

3889612 3889622 3889632 3889646 3889678

3889687 3889688 3889689 3889703 3889705

3889734 3889800 3889807 3889808 3889810

3889851 3889864 3889866 3889935 3890013

3890018 3890019 3890023 3890026 3890031

3890160 3890161 3890163 3890164 3890165

3890166 3890356 3890540 3890626 3890644

3890649 3890767 3890843 3890855 3890861

3890908 3890937 3891048 3891049 3894959

3906628 3908853 3908854 3908891 3908892

3908893 3908894 3908961
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

700 9 08/06/2016

701 9 08/06/2016

2399 5 22/07/2016

106063 9 14/02/2019

107921 3 06/03/2019

107922 5 06/03/2019

107923 21 06/03/2019

108884 12 27/03/2019

109069 4 04/04/2019

109070 5 04/04/2019

109357 6 12/04/2019

109359 8 12/04/2019

111693 1 13/07/2019

111694 1 13/07/2019

152176 34 03/01/2019

153973 33 13/05/2019

179697 5 07/05/2016

193537 7 30/11/2018

193885 5 31/12/2018

193943 11 05/01/2019

194119 7 19/01/2019

194371 29 08/02/2019

196538 34 16/06/2019

197913 1 12/09/2019

221208 5 17/03/2016

222536 5 27/05/2016

239895 1 09/01/2019

240060 9 17/01/2019

240061 11 17/01/2019

240430 28 07/02/2019

242035 24 10/05/2019

242616 33 12/06/2019

242652 5 13/06/2019

244319 9 18/09/2019

246030 25 13/12/2019

285543 5 24/01/2018

293296 16 03/01/2019

293297 20 03/01/2019

293298 28 03/01/2019

293313 5 04/01/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

294764 30 11/03/2019

297738 1 18/07/2019

297739 2 18/07/2019

365618 5 03/09/2018

370359 7 30/12/2018

370970 3 14/01/2019

371266 12 21/01/2019

372382 7 17/02/2019

377188 16 17/06/2019

377189 16 17/06/2019

377190 16 17/06/2019

377895 9 02/07/2019

381861 5 12/10/2019

381862 5 12/10/2019

381866 5 12/10/2019

389395 7 30/04/2010

433405 5 04/02/2016

436439 21 12/04/2016

439065 18 14/06/2016

441608 30 12/08/2016

472776 9 27/05/2018

475009 9 10/07/2018

476304 5 04/08/2018

480418 16 02/11/2018

483265 9 28/12/2018

483266 9 28/12/2018

483267 9 28/12/2018

483453 24 29/12/2018

483609 7 30/12/2018

483611 5 31/12/2018

483636 25 31/12/2018

483734 20 04/01/2019

483735 7 04/01/2019

483952 6 07/01/2019

483969 30 07/01/2019

484031 7 11/01/2019

484188 30 13/01/2019

484239 25 15/01/2019

484240 25 15/01/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

484242 1 15/01/2019

484259 5 15/01/2019

484337 9 18/01/2019

484627 5 05/01/2019

485414 5 08/02/2019

487215 9 10/03/2019

490979 22 12/05/2019

493203 24 21/06/2019

493204 24 21/06/2019

493603 9 28/06/2019

493832 2 04/07/2019

494237 17 12/07/2019

494953 9 26/07/2018

496899 9 31/08/2019

498705 17 03/10/2019

499863 9 25/10/2019

500631 24 11/11/2019

501186 7 24/11/2019

502276 16 13/12/2019

502277 9 13/12/2019

503583 18 09/01/2019

504076 5 19/01/2019

504572 25 31/01/2019

511758 5 13/06/2019

548177 17 01/04/2015

565166 30 08/01/2019

565168 30 08/01/2019

565900 29 21/01/2019

567081 7 07/02/2016

568885 11 06/03/2016

574947 5 11/06/2016

574971 5 11/06/2016

579641 5 21/08/2019

582806 28 12/10/2019

583912 5 02/11/2019

631177 29 16/06/2014

634664 32 22/07/2014

634664 32 22/07/2014

637006 3 16/08/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

642179 5 06/10/2018

642181 5 06/10/2018

643097 9 17/10/2018

647362 5 12/01/2018

649768 24 26/12/2018

650477 28 30/12/2018

650770 23 02/01/2019

650772 23 02/01/2019

650927 5 03/01/2019

650950 6 04/01/2019

652585 5 19/01/2019

652590 5 19/01/2019

652592 5 19/01/2019

652593 5 19/01/2019

652594 5 19/01/2019

652596 5 19/01/2019

657316 18 01/03/2019

657317 16 01/03/2019

657320 9 01/03/2019

657323 4 03/01/2019

659960 5 21/05/2019

660135 18 22/03/2019

660136 18 22/03/2019

660139 3 22/03/2019

661213 10 03/04/2019

661715 1 06/04/2019

668611 5 08/06/2019

670851 5 27/06/2019

670852 5 27/06/2019

673676 5 19/07/2019

674560 5 26/07/2019

674561 5 26/07/2019

682537 5 05/10/2005

727468 6 12/07/2013

741299 30 26/05/2017

787369 19 13/01/2018

801626 34 08/05/2018

808430 17 30/06/2018

809638 3 10/07/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

809639 29 10/07/2018

809641 3 10/07/2018

809642 3 10/07/2018

809643 29 10/07/2018

809644 3 10/07/2018

809646 3 10/07/2018

809647 29 10/07/2018

814392 5 12/08/2008

814892 5 18/08/2018

821950 33 06/10/2018

822423 5 09/10/2008

822514 9 12/10/2018

828956 9 24/11/2018

833488 16 22/12/2018

833978 17 28/12/2018

834461 27 29/12/2018

834555 31 30/12/2018

834712 12 31/12/2018

834720 25 31/12/2018

834721 25 31/12/2018

834968 5 01/01/2019

834969 5 01/01/2019

834970 5 01/01/2019

834971 5 01/01/2019

834979 5 01/01/2019

834980 5 01/01/2019

835013 6 01/01/2019

835031 12 01/01/2019

835032 12 01/01/2019

835226 5 04/01/2019

835249 12 05/01/2019

835414 30 06/01/2019

835446 17 06/01/2019

835495 1 06/01/2019

835569 29 07/01/2019

835602 9 07/01/2019

835603 16 07/01/2019

835649 2 07/01/2019

835650 3 07/01/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

835651 17 07/01/2019

835652 2 07/01/2019

835653 3 07/01/2019

835654 17 07/01/2019

835667 5 07/01/2019

835813 25 08/01/2019

835876 3 08/01/2019

835877 5 08/01/2019

835945 5 11/01/2019

835959 25 11/01/2019

835978 24 11/01/2019

836029 30 11/01/2019

836120 16 11/01/2019

836122 1 11/01/2019

836125 1 11/01/2019

836868 30 15/01/2019

837317 5 18/01/2019

837350 19 18/01/2019

837573 5 20/01/2019

838177 1 25/01/2019

838178 5 25/01/2019

838413 25 27/01/2019

838417 1 27/01/2019

838418 2 27/01/2019

838419 3 27/01/2019

838420 4 27/01/2019

838421 5 27/01/2019

838422 6 27/01/2019

838423 7 27/01/2019

838424 8 27/01/2019

838839 5 29/01/2019

838846 5 29/01/2019

839123 3 01/02/2019

839211 16 01/02/2009

839684 1 03/02/2019

839687 4 03/02/2019

839689 99 03/02/2019

839721 4 03/02/2019

839722 5 03/02/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

839723 6 03/02/2019

839724 7 03/02/2019

839725 8 03/02/2019

839752 1 03/02/2019

839753 2 03/02/2019

839754 3 03/02/2019

839755 4 03/02/2019

839756 5 03/02/2019

839757 6 03/02/2019

839758 7 03/02/2019

839759 8 03/02/2019

839796 34 03/02/2019

839797 34 03/02/2019

839799 34 03/02/2019

839801 31 03/02/2019

839896 29 04/02/2019

840229 16 08/02/2019

840230 11 08/02/2019

840287 3 08/02/2019

840288 3 08/02/2019

840448 30 09/02/2019

840848 12 11/02/2019

841840 3 18/02/2019

841841 3 18/02/2019

842110 2 22/02/2019

842112 2 22/02/2019

842749 3 25/02/2019

842750 5 25/02/2019

842751 10 25/02/2019

842752 21 25/02/2019

842843 24 25/02/2019

844002 25 05/03/2019

844444 5 09/03/2019

844699 5 10/03/2019

845343 5 15/03/2019

846430 16 19/03/2019

846777 5 22/03/2019

847515 1 04/02/2009

847706 5 09/02/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

848651 26 30/03/2019

849197 3 01/04/2019

850051 29 07/04/2019

850052 30 07/04/2019

854323 33 03/05/2019

855591 32 10/05/2019

856314 16 14/05/2019

856625 5 17/05/2019

856627 5 17/05/2019

856628 5 17/05/2019

856812 30 18/05/2019

857257 30 21/05/2019

857513 30 24/05/2019

858914 9 01/06/2019

859148 5 02/06/2019

859149 5 02/06/2019

859151 5 02/06/2019

859153 5 02/06/2019

860341 1 10/06/2019

861144 18 15/06/2019

861145 25 15/06/2019

861146 18 15/06/2019

861547 16 17/06/2019

861548 12 17/06/2019

862330 1 23/06/2019

862331 5 23/06/2019

862617 30 24/06/2009

862979 5 28/06/2019

862980 5 28/06/2019

862985 23 28/06/2019

863023 5 28/06/2019

863024 10 28/06/2019

863154 1 29/06/2019

863155 3 29/06/2019

863157 5 29/06/2019

863158 5 29/06/2019

863354 30 30/06/2019

863357 30 30/06/2019

865112 24 12/07/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

867087 9 21/07/2019

868930 21 30/07/2019

869008 3 02/08/2019

869411 24 03/08/2019

869846 29 05/08/2019

872154 1 19/08/2019

872155 5 19/08/2019

872573 21 23/08/2019

874842 11 06/09/2019

876999 21 17/09/2019

877000 9 17/09/2019

882352 34 18/10/2019

884267 10 29/10/2019

884531 22 01/11/2019

887057 11 17/11/2019

887722 1 22/11/2019

887725 1 22/11/2019

888428 6 26/11/2019

889122 1 30/11/2019

889170 18 30/11/2019

892153 25 16/12/2019

892154 25 16/12/2019

892155 9 16/12/2019

892157 18 16/12/2019

892158 25 16/12/2019

892449 25 17/12/2019

892450 25 17/12/2019

892962 5 21/12/2019

892963 5 21/12/2019

892964 5 21/12/2019

892969 5 21/12/2019

893664 30 23/12/2019

894067 2 24/12/2019

894068 2 24/12/2019

894069 2 24/12/2019

894070 2 24/12/2019

894071 2 24/12/2019

894072 2 24/12/2019

894073 2 24/12/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

894074 2 24/12/2019

894076 2 24/12/2019

894184 25 24/12/2019

894979 1 29/12/2019

894980 3 29/12/2019

894981 8 29/12/2019

894982 17 29/12/2019

894983 21 29/12/2019

895138 26 30/12/2019

895236 2 30/12/2019

907784 5 06/03/2010

1054654 16 25/10/2011

1059104 5 13/11/2011

1068808 25 24/12/2011

1076823 5 30/01/2012

1086707 31 13/03/2012

1120217 4 22/07/2012

1120219 4 22/07/2012

1145513 4 23/10/2012

1237435 99 16/09/2013

1339215 30 18/02/2015

1339553 19 18/02/2015

1388416 5 30/09/2015

1411124 25 03/01/2016

1411125 24 03/01/2016

1417903 16 31/01/2016 13:24:00

1419349 42 06/02/2016 16:24:00

1419521 99 07/02/2016

1419590 99 07/02/2016

1419592 99 07/02/2016

1420045 20 07/02/2016

1469233 9 12/07/2016

1500837 99 02/11/2016

1536180 19 02/03/2017

1571288 42 20/06/2017

1610088 5 10/10/2017

1635108 6 27/12/2017

1638230 3 04/01/2018

1638231 3 04/01/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1638232 3 04/01/2018

1639530 6 09/01/2018

1639531 6 09/01/2018

1640296 5 10/01/2018

1642668 30 17/01/2018

1648571 3 31/01/2018

1658024 21 26/02/2018

1659632 36 28/02/2018

1672607 35 04/04/2018

1673723 5 08/04/2018

1675155 1 11/04/2018

1682480 33 01/05/2018

1690295 5 23/05/2018

1690296 5 23/05/2018

1694964 7 04/06/2018

1695250 3 05/06/2018

1700107 3 17/06/2018

1704192 21 27/06/2018

1706058 9 02/07/2018

1709601 37 11/07/2018

1713386 42 22/07/2018

1714282 2 24/07/2018

1716966 25 01/08/2018

1718280 10 05/08/2018

1723973 25 22/08/2018

1724019 42 22/08/2018

1732131 99 15/09/2018

1732583 19 16/09/2018

1732584 35 16/09/2018

1737592 7 26/09/2018

1740644 30 06/10/2018

1746899 5 22/10/2018

1748372 19 27/10/2018

1748373 19 27/10/2018

1752366 24 10/11/2018

1753081 24 12/11/2018

1753218 34 12/11/2018

1754684 42 18/11/2018

1755362 41 19/11/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1755391 24 19/11/2018

1755393 24 19/11/2018

1755394 24 19/11/2018

1757251 41 24/11/2018

1758910 28 02/12/2018

1759177 30 02/12/2018

1759919 35 04/12/2018

1759932 5 04/12/2018

1760727 7 05/12/2018

1764112 7 16/12/2018

1764118 9 16/12/2018

1764782 42 17/12/2018

1764858 21 17/12/2018

1765512 9 18/12/2018

1766609 9 22/12/2018

1766667 9 22/12/2018

1766848 35 22/12/2018

1766850 5 22/12/2018

1767394 32 23/12/2018

1767558 11 24/12/2018

1767694 5 24/12/2018

1767819 42 24/12/2018

1768063 9 26/12/2018

1768194 41 26/12/2018

1768523 35 29/12/2018

1768526 3 29/12/2018

1768580 42 29/12/2018

1768581 42 29/12/2018

1768651 31 29/12/2018

1768738 25 29/12/2018

1768933 99 30/12/2018

1768942 21 30/12/2018

1768959 3 30/12/2018

1768997 1 30/12/2018

1768998 12 30/12/2018

1769000 9 30/12/2018

1769003 11 30/12/2018

1769157 1 30/12/2018

1769188 7 30/12/2018
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1769198 99 30/12/2018

1769199 99 30/12/2018

1769234 5 30/12/2018

1769235 5 30/12/2018

1769290 25 30/12/2018

1769293 5 30/12/2018

1769294 5 30/12/2018

1769296 5 30/12/2018

1769297 5 30/12/2018

1769298 5 30/12/2018

1769299 5 30/12/2018

1769300 5 30/12/2018

1769303 3 30/12/2018

1769384 42 30/12/2018

1769385 42 30/12/2018

1769396 42 30/12/2018

1769408 17 30/12/2018

1769482 5 31/12/2018

1769483 5 31/12/2018

1769486 41 31/12/2018

1769487 38 31/12/2018

1769488 9 31/12/2018

1769520 42 31/12/2018

1769641 42 31/12/2018

1769642 42 31/12/2018

1769643 5 31/12/2018

1769669 25 31/12/2018

1769695 25 31/12/2018

1769783 26 01/01/2019

1769784 42 01/01/2019

1769788 42 01/01/2019

1769789 44 01/01/2019

1769790 42 01/01/2019

1769807 7 01/01/2019

1769845 35 01/01/2019

1769846 3 01/01/2019

1769851 8 01/01/2019

1769852 8 01/01/2019

1769853 8 01/01/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1769854 8 01/01/2019

1769863 11 01/01/2019

1769866 31 01/01/2019

1769870 21 01/01/2019

1769871 21 01/01/2019

1769872 21 01/01/2019

1769877 16 01/01/2019

1769911 16 01/01/2019

1769918 42 01/01/2019

1769919 35 01/01/2019

1769951 41 01/01/2019

1770020 3 01/01/2019

1770023 10 01/01/2019

1770027 99 01/01/2019

1770049 42 01/01/2019

1770053 19 01/01/2019

1770055 19 01/01/2019

1770056 19 01/01/2019

1770057 19 01/01/2019

1770059 19 01/01/2019

1770075 19 01/01/2019

1770076 19 01/01/2019

1770099 9 01/01/2019

1770107 35 01/01/2019

1770110 31 01/01/2019

1770111 34 01/01/2019

1770112 31 01/01/2019

1770113 34 01/01/2019

1770114 24 01/01/2019

1770145 30 01/01/2019

1770146 30 01/01/2019

1770147 30 01/01/2019

1770148 30 01/01/2019

1770149 30 01/01/2019

1770150 30 01/01/2019

1770151 30 01/01/2019

1770152 30 01/01/2019

1770153 30 01/01/2019

1770155 30 01/01/2019
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Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1770157 30 01/01/2019

1770158 30 01/01/2019

1770159 30 01/01/2019

1770163 30 01/01/2019

1770164 30 01/01/2019

1770165 30 01/01/2019

1770168 30 01/01/2019

1770169 30 01/01/2019

1770170 30 01/01/2019

1770171 30 01/01/2019

1770172 30 01/01/2019

1770173 30 01/01/2019

1770175 30 01/01/2019

1770176 30 01/01/2019

1770177 30 01/01/2019

1770227 36 02/01/2019

1770228 42 02/01/2019

1770229 36 02/01/2019

1770230 42 02/01/2019

1770231 36 02/01/2019

1770232 42 02/01/2019

1770233 36 02/01/2019

1770234 42 02/01/2019

1770235 9 02/01/2019

1770236 16 02/01/2019

1770237 35 02/01/2019

1770238 36 02/01/2019

1770239 41 02/01/2019

1770240 42 02/01/2019

1770243 5 02/01/2019

1770251 30 02/01/2019

1770252 31 02/01/2019

1770257 29 02/01/2019

1770314 5 02/01/2019

1770315 5 02/01/2019

1770316 5 02/01/2019

1770336 32 02/01/2019

1770357 35 02/01/2019

1770360 30 02/01/2019
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1770376 99 02/01/2019

1770397 5 02/01/2019

1770447 24 02/01/2019

1770474 5 02/01/2019

1770475 5 02/01/2019

1770476 5 02/01/2019

1770477 5 02/01/2019

1770478 5 02/01/2019

1770479 5 02/01/2019

1770481 5 02/01/2019

1770482 5 02/01/2019

1770483 5 02/01/2019

1770489 30 02/01/2019

1770495 39 02/01/2019

1770502 5 02/01/2019

1770504 5 02/01/2019

1770505 5 02/01/2019

1770506 5 02/01/2019

1770510 1 02/01/2019

1770520 20 02/01/2019

1770541 11 02/01/2019

1770544 30 02/01/2019

1770578 40 02/01/2019

1770579 21 02/01/2019

1770586 35 02/01/2019

1770587 19 02/01/2019

1770593 9 02/01/2019

1770594 9 02/01/2019

1770605 38 02/01/2019

1770620 5 03/01/2019

1770622 5 03/01/2019

1770623 5 03/01/2019

1770663 17 05/01/2019

1770718 30 05/01/2019

1770811 5 05/01/2019

1770981 20 05/01/2019

1771130 28 06/01/2019

1771131 20 06/01/2019

1771140 11 06/01/2019
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1771141 11 06/01/2019

1771142 9 06/01/2019

1771143 9 06/01/2019

1771266 19 06/01/2019

1771268 5 06/01/2019

1771320 24 06/01/2019

1771348 42 06/01/2019

1771467 30 06/01/2019

1771529 1 06/01/2019

1771530 1 06/01/2019

1771552 11 06/01/2019

1771621 42 06/01/2019

1771622 43 06/01/2019

1771624 42 06/01/2019

1771667 16 07/01/2019

1771688 1 07/01/2019

1771689 1 07/01/2019

1771793 41 07/01/2019

1771797 7 07/01/2019

1771931 25 07/01/2019

1771933 42 07/01/2019

1771937 7 07/01/2019

1771942 25 07/01/2019

1772037 42 07/01/2019

1772042 5 07/01/2019

1772053 99 07/01/2019

1772270 6 09/01/2019

1772365 31 09/01/2019

1772366 25 09/01/2019

1772543 9 09/01/2019

1772636 11 09/01/2019

1772647 6 09/01/2019

1772731 43 09/01/2019

1772732 38 09/01/2019

1772764 38 09/01/2019

1772779 99 09/01/2019

1772808 35 12/01/2019

1773260 30 12/01/2019

1773271 12 12/01/2019
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1773272 12 12/01/2019

1773273 7 12/01/2019

1773441 16 13/01/2019

1773442 30 13/01/2019

1773443 35 13/01/2019

1773447 5 13/01/2019

1773448 35 13/01/2019

1773478 41 13/01/2019

1773479 42 13/01/2019

1773572 35 13/01/2019

1773631 32 13/01/2019

1773792 5 13/01/2019

1773794 5 13/01/2019

1773795 5 13/01/2019

1773805 3 13/01/2019

1773806 5 13/01/2019

1773808 39 13/01/2019

1773850 30 13/01/2019

1773865 3 13/01/2019

1773872 7 13/01/2019

1773988 6 14/01/2019

1774018 42 14/01/2019

1774189 25 15/01/2019

1774221 16 15/01/2019

1774252 35 15/01/2019

1774253 35 15/01/2019

1774254 35 15/01/2019

1774373 30 15/01/2019

1774454 99 15/01/2019

1774455 99 15/01/2019

1774506 7 15/01/2019

1774588 16 16/01/2019

1774909 30 16/01/2019

1775075 7 16/01/2019

1775557 39 19/01/2019

1775582 35 19/01/2019

1776026 21 20/01/2019

1776055 17 20/01/2019

1776264 19 20/01/2019
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1776364 5 21/01/2019

1776493 3 21/01/2019

1776797 11 21/01/2019

1776835 16 22/01/2019

1776836 36 22/01/2019

1776843 37 22/01/2019

1776873 5 22/01/2019

1776874 5 22/01/2019

1776892 3 22/01/2019

1777184 42 22/01/2019

1777310 30 23/01/2019

1777316 36 23/01/2019

1777317 36 23/01/2019

1777549 25 23/01/2019

1777550 25 23/01/2019

1777648 19 23/01/2019

1777650 19 23/01/2019

1777654 99 23/01/2019

1777656 99 23/01/2019

1777756 5 23/01/2019

1777968 5 27/01/2019

1777969 5 27/01/2019

1777970 5 27/01/2019

1778017 32 27/01/2019

1778020 6 27/01/2019

1778355 30 28/01/2019

1778356 16 28/01/2019

1778357 35 28/01/2019

1778358 14 28/01/2019

1778516 9 28/01/2019

1778517 16 28/01/2019

1778518 16 28/01/2019

1778519 38 28/01/2019

1778520 38 28/01/2019

1778521 41 28/01/2019

1778522 41 28/01/2019

1778541 99 28/01/2019

1778621 16 28/01/2019

1778622 35 28/01/2019
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1778629 9 28/01/2019

1778630 16 28/01/2019

1778631 35 28/01/2019

1778845 32 29/01/2019

1778900 29 29/01/2019

1778901 29 29/01/2019

1778902 29 29/01/2019

1778903 29 29/01/2019

1778904 29 29/01/2019

1778905 29 29/01/2019

1778906 29 29/01/2019

1778907 29 29/01/2019

1778908 29 29/01/2019

1778911 30 29/01/2019

1778912 30 29/01/2019

1778913 30 29/01/2019

1778914 30 29/01/2019

1778919 32 29/01/2019

1778920 32 29/01/2019

1778921 32 29/01/2019

1778924 32 29/01/2019

1779061 5 29/01/2019

1779063 9 29/01/2019

1779064 16 29/01/2019

1779065 38 29/01/2019

1779066 41 29/01/2019

1779078 6 29/01/2019

1779079 17 29/01/2019

1779080 11 29/01/2019

1779218 3 29/01/2019

1779692 25 30/01/2019

1779711 6 30/01/2019

1779779 9 02/02/2019

1779780 9 02/02/2019

1779868 12 02/02/2019

1779900 25 02/02/2019

1780206 5 02/02/2019

1780207 5 02/02/2019

1780208 5 02/02/2019
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1780462 3 02/02/2019

1780481 3 02/02/2019

1780544 17 03/02/2019

1780779 41 03/02/2019

1780949 5 03/02/2019

1782155 18 06/02/2019

1782437 21 06/02/2019

1782482 5 06/02/2019

1783247 99 09/02/2019

1783249 30 09/02/2019

1783592 31 10/02/2019

1783690 14 10/02/2019

1783829 21 11/02/2019

1784518 41 12/02/2019

1784519 41 12/02/2019

1784538 5 12/02/2019

1784670 99 12/02/2019

1784876 42 13/02/2019

1785042 41 13/02/2019

1785217 17 13/02/2019

1785761 99 16/02/2019

1785899 5 16/02/2019

1785900 5 16/02/2019

1785901 3 16/02/2019

1785902 19 16/02/2019

1786033 3 17/02/2019

1786034 3 17/02/2019

1786784 25 18/02/2019

1786957 5 18/02/2019

1787282 5 19/02/2019

1787320 1 19/02/2019

1787377 35 19/02/2019

1787688 8 20/02/2019

1787689 3 20/02/2019

1787916 3 20/02/2019

1788183 99 23/02/2019

1788539 35 24/02/2019

1788540 25 24/02/2019

1788966 12 24/02/2019
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1788967 12 24/02/2019

1789077 9 24/02/2019

1789396 16 25/02/2019

1789397 20 25/02/2019

1789398 27 25/02/2019

1789399 37 25/02/2019

1789400 39 25/02/2019

1789865 99 26/02/2019

1789980 3 26/02/2019

1790091 3 26/02/2019

1790253 99 27/02/2019

1790254 99 27/02/2019

1790685 24 27/02/2019

1790936 35 02/03/2019

1790937 35 02/03/2019

1790972 31 02/03/2019

1791073 5 02/03/2019

1791102 25 02/03/2019

1791342 19 02/03/2019

1791678 42 03/03/2019

1791679 36 03/03/2019

1791680 35 03/03/2019

1792585 30 05/03/2019

1792625 11 05/03/2019

1793092 5 06/03/2019

1793093 5 06/03/2019

1793804 31 09/03/2019

1793805 34 09/03/2019

1794058 99 09/03/2019

1794098 31 09/03/2019

1794308 41 11/03/2019

1794475 5 12/03/2019

1795192 30 13/03/2019

1795711 5 16/03/2019

1795713 5 16/03/2019

1795859 99 16/03/2019

1795860 40 16/03/2019

1795901 3 16/03/2019

1796287 5 17/03/2019
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1796725 24 18/03/2019

1797483 99 19/03/2019

1797826 5 20/03/2019

1799081 29 24/03/2019

1800074 7 26/03/2019

1800083 7 26/03/2019

1800168 32 26/03/2019

1800383 3 26/03/2029

1800383 3 26/03/2029

1800440 41 27/03/2019

1801278 5 30/03/2019

1801734 6 31/03/2019

1803388 30 06/04/2019

1803478 99 06/04/2019

1803765 5 08/04/2019

1803774 5 08/04/2019

1803781 5 08/04/2019

1803782 5 08/04/2019

1803783 5 08/04/2019

1803784 5 08/04/2019

1803785 5 08/04/2019

1803786 5 08/04/2019

1803789 5 08/04/2019

1803790 5 08/04/2019

1803791 5 08/04/2019

1803793 5 08/04/2019

1803799 5 08/04/2019

1803800 5 08/04/2019

1803806 5 08/04/2019

1803811 5 08/04/2019

1803812 5 08/04/2019

1803814 5 08/04/2019

1803816 5 08/04/2019

1803820 5 08/04/2019

1803821 5 08/04/2019

1803822 5 08/04/2019

1803823 5 08/04/2019

1803828 5 08/04/2019

1803829 5 08/04/2019
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1803830 5 08/04/2019

1803831 5 08/04/2019

1803833 5 08/04/2019

1803834 5 08/04/2019

1804038 99 08/04/2019

1804059 99 08/04/2019

1805162 7 13/04/2019

1805163 9 13/04/2019

1805164 11 13/04/2019

1805165 16 13/04/2019

1805166 20 13/04/2019

1805167 37 13/04/2019

1805168 39 13/04/2019

1805169 42 13/04/2019

1805170 7 13/04/2019

1805171 9 13/04/2019

1805172 11 13/04/2019

1805173 16 13/04/2019

1805174 20 13/04/2019

1805175 37 13/04/2019

1805176 39 13/04/2019

1805177 42 13/04/2019

1805178 7 13/04/2019

1805179 9 13/04/2019

1805180 11 13/04/2019

1805181 16 13/04/2019

1805182 20 13/04/2019

1805183 37 13/04/2019

1805184 39 13/04/2019

1805185 42 13/04/2019

1805186 7 13/04/2019

1805187 9 13/04/2019

1805188 11 13/04/2019

1805189 16 13/04/2019

1805190 20 13/04/2019

1805191 37 13/04/2019

1805192 39 13/04/2019

1805193 42 13/04/2019

1806172 35 14/04/2019
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1806180 5 14/04/2019

1807141 34 15/04/2019

1807142 31 15/04/2019

1807656 3 16/04/2019

1809225 5 21/04/2019

1809494 7 21/04/2019

1809495 9 21/04/2019

1809497 16 21/04/2019

1809498 20 21/04/2019

1809499 37 21/04/2019

1809500 39 21/04/2019

1809501 42 21/04/2019

1809613 99 21/04/2019

1809647 24 21/04/2019

1810303 10 22/04/2019

1810591 5 23/04/2019

1810776 19 23/04/2019

1810777 19 23/04/2019

1810982 5 24/04/2019

1810986 5 24/04/2019

1810987 5 24/04/2019

1812618 36 29/04/2019

1812734 39 29/04/2019

1812931 9 29/04/2019

1813208 18 30/04/2019

1813209 18 30/04/2019

1813897 7 04/05/2019

1813902 12 04/05/2019

1813925 35 04/05/2019

1814178 16 04/05/2019

1814509 16 05/05/2019

1814594 30 05/05/2019

1815635 42 07/05/2019

1815640 22 07/05/2019

1815878 5 08/05/2019

1815990 6 08/05/2019

1815993 5 08/05/2019

1815994 5 08/05/2019

1816529 3 11/05/2019
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1816856 21 12/05/2019

1817249 20 12/05/2019

1817419 5 13/05/2019

1817706 99 13/05/2019

1819694 6 19/05/2019

1819828 3 19/05/2019

1819830 30 19/05/2019

1821759 1 25/05/2019

1821760 3 25/05/2019

1821762 16 25/05/2019

1821763 29 25/05/2019

1821764 30 25/05/2019

1821765 31 25/05/2019

1821766 32 25/05/2019

1821767 35 25/05/2019

1821769 37 25/05/2019

1821770 39 25/05/2019

1821771 41 25/05/2019

1822602 13 27/05/2019

1822604 14 27/05/2019

1822875 19 28/05/2019

1823659 99 29/05/2019

1823660 99 29/05/2019

1823798 9 29/05/2019

1823821 1 01/06/2019

1824028 1 01/06/2019

1824621 5 02/06/2019

1824622 5 02/06/2019

1824850 33 02/06/2019

1826223 9 05/06/2019

1826846 5 08/06/2019

1826965 30 09/06/2019

1827939 19 10/06/2019

1829014 9 15/06/2019

1829062 1 15/06/2019

1829063 1 15/06/2019

1829067 1 15/06/2019

1829070 1 15/06/2019

1829073 1 15/06/2019
 
 

 

6682



Trade Marks Journal No: 1884 ,   14/01/2019  
 

Following Trade Marks Registration Renewed for a Period Of Ten Years  
 

APPL NO CLASS RENEWAL DATE

1829077 1 15/06/2019

1829079 1 15/06/2019

1829081 1 15/06/2019

1829914 7 16/06/2019

1831597 5 22/06/2019

1833025 5 25/06/2019

1833125 7 25/06/2019

1833126 35 25/06/2019

1834285 99 29/06/2019

1834598 5 30/06/2019

1834599 35 30/06/2019

1834887 25 30/06/2019

1835270 9 01/07/2019

1835513 30 01/07/2019

1836752 11 06/07/2019

1837577 41 08/07/2019

1838562 5 10/07/2019

1838563 5 10/07/2019

1838564 5 10/07/2019

1838565 5 10/07/2019

1838566 5 10/07/2019

1838567 5 10/07/2019

1838569 5 10/07/2019

1841034 34 17/07/2019

1841035 31 17/07/2019

1841036 34 17/07/2019

1841037 31 17/07/2019

1841038 34 17/07/2019

1841039 31 17/07/2019

1841471 17 20/07/2019

1841749 30 20/07/2019

1842241 9 21/07/2019

1842242 9 21/07/2019

1843379 3 24/07/2019

1843380 3 24/07/2019

1844176 24 27/07/2019

1844599 35 28/07/2019

1845503 1 30/07/2019

1845504 5 30/07/2019
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1845505 1 30/07/2019

1845507 1 30/07/2019

1845508 1 30/07/2019

1845509 1 30/07/2019

1845510 5 30/07/2019

1845511 5 30/07/2019

1845512 5 30/07/2019

1845792 5 30/07/2019

1845793 1 30/07/2019

1848477 99 07/08/2019

1851229 5 17/08/2019

1851831 4 18/08/2019

1851832 4 18/08/2019

1852224 32 19/08/2019

1852225 32 19/08/2019

1854948 19 26/08/2019

1855959 30 28/08/2019

1856533 1 31/08/2019

1856534 5 31/08/2019

1856535 1 31/08/2019

1856536 5 31/08/2019

1857643 5 02/09/2019

1857804 24 02/09/2019

1857806 24 02/09/2019

1858619 1 04/09/2019

1862229 5 14/09/2019

1862230 1 14/09/2019

1862500 5 14/09/2019

1862501 5 14/09/2019

1862883 9 15/09/2019

1864286 41 18/09/2019

1867986 10 29/09/2019

1869153 35 01/10/2019

1869155 35 01/10/2019

1869298 31 05/10/2019

1869299 1 05/10/2019

1869302 1 05/10/2019

1869304 5 05/10/2019

1869307 5 05/10/2019
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1869308 5 05/10/2019

1869656 6 05/10/2019

1871403 2 09/10/2019

1872104 25 12/10/2019

1872121 2 12/10/2019

1872122 2 12/10/2019

1872123 2 12/10/2019

1873446 99 14/10/2019

1873497 32 14/10/2019

1873884 9 15/10/2019

1873885 25 15/10/2019

1873886 38 15/10/2019

1873889 25 15/10/2019

1873890 38 15/10/2019

1873892 9 15/10/2019

1873893 25 15/10/2019

1873894 38 15/10/2019

1873895 41 15/10/2019

1874309 2 16/10/2019

1875196 9 21/10/2019

1877109 21 27/10/2019

1877110 21 27/10/2019

1877111 21 27/10/2019

1877850 17 29/10/2019

1879644 43 03/11/2019

1879645 31 03/11/2019

1879646 29 03/11/2019

1879647 30 03/11/2019

1880319 5 04/11/2019

1882121 36 09/11/2019

1882122 11 09/11/2019

1882378 35 10/11/2019

1882379 7 10/11/2019

1882383 7 10/11/2019

1882388 35 10/11/2019

1884246 25 16/11/2019

1884621 3 16/11/2019

1884678 43 16/11/2019

1884679 43 16/11/2019
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1884860 3 16/11/2019

1886281 19 19/11/2019

1886282 19 19/11/2019

1887264 5 23/11/2019

1887425 19 23/11/2019

1887621 35 24/11/2019

1887941 11 24/11/2019

1887943 17 24/11/2019

1887944 17 24/11/2019

1887946 99 24/11/2019

1887947 99 24/11/2019

1888250 5 24/11/2019

1889130 14 26/11/2019

1890109 35 30/11/2019

1890675 12 02/12/2019

1892519 5 07/12/2019

1892887 8 08/12/2019

1893888 11 09/12/2019

1893889 11 09/12/2019

1894099 24 09/12/2019

1894100 27 09/12/2019

1894101 20 09/12/2019

1894379 9 10/12/2019

1894952 5 11/12/2019

1895047 35 11/12/2019

1895049 41 11/12/2019

1895051 6 11/12/2019

1895052 14 11/12/2019

1895114 18 14/12/2019

1895115 35 14/12/2019

1895116 39 14/12/2019

1895117 41 14/12/2019

1895118 6 14/12/2019

1895319 5 14/12/2019

1896004 3 15/12/2019

1896188 38 15/12/2019

1896699 9 16/12/2019

1896735 31 16/12/2019

1897121 19 17/12/2019
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1897122 19 17/12/2019

1897286 29 17/12/2019

1897553 16 18/12/2019

1897554 16 18/12/2019

1897555 19 18/12/2019

1897556 19 18/12/2019

1897557 22 18/12/2019

1897558 22 18/12/2019

1897559 24 18/12/2019

1897560 24 18/12/2019

1898279 99 18/12/2019

1900060 25 22/12/2019

1900761 21 23/12/2019

1901184 31 24/12/2019

1901721 7 29/12/2019

1901943 7 29/12/2019

1903084 9 30/12/2019

1903085 35 30/12/2019

1903086 36 30/12/2019

1903087 38 30/12/2019

1903088 41 30/12/2019

1903089 42 30/12/2019

1903090 9 30/12/2019

1903091 35 30/12/2019

1903092 36 30/12/2019

1903093 38 30/12/2019

1903094 41 30/12/2019

1903095 42 30/12/2019

1903149 14 30/12/2019

1903265 36 31/12/2019

1903930 5 31/12/2019
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PR Section 
J/  

SUBSEQUENT PROPRIETORS REGISTERED  

1589044 - 35, 1589045 - 9: Proprietor Altered to PROCESSMAP INDIA PVT LTD , A Wing, Softsol 
Tower II, Info City, Plot No. 4, Software Units Layout, Madhapur, 
Hyderabad 500 081 
PROCESSMAP INFOTECH PVT. LTD

1232532 - 25: Proprietor Altered to FUTURE BRANDS LIMITED , 18/1, 10th Main, Ashoka Pillar 
Road, Jayanagar, 1st Block, Bangalore-560 011 
STELLA S.R.L.

1208285 - 34: Proprietor Altered to M/S RAJAN JHIRIWAL , 262, SCHEME NO. 3, ALWAR, 
RAJASTHAN 
ASHISH GIRDHAR.

1243190 - 35, 763668 - 16: Proprietor Altered to BARNES & NOBLE BOOKSELLERS INC. , 122 
FIFTH AVENUE, NEW YORK, NY 10011, USA 
BARNES & NOBLE COLLEGE BOOKSELLERS,LLC

1372094 - 6: Proprietor Altered to GURDEEP SINGH , HOUSE NO.55, PHASE IX, MOHALI, 160071, 
PUNJAB, INDIA. 
PERFECT HYDRAULIC PVT LTD

1386001 - 99: Proprietor Altered to JAZZ PHARMACEUTICALS, INC. , 3180, PORTER DRIVE PALO 
ALTO CALIFORNIA 94304, USA 
JPI COMMERCIAL,LLC

1615576 - 21, 1683218 - 21, 1683216 - 21, 1683215 - 21, 1683217 - 21: Proprietor Altered to VIKAS 
GUPTA,SMT. KAVITA GUPTA trading as M/S.JMD METALS , D.NO.2-3-42/C/52/1, 
AMBERPET,NEAR ZINDA TELISMATH, KHARKHANA HYDERABAD. AP. 
M/S.JMD METALS

418208 - 12: Proprietor Altered to M/S BIC AUTO PVT LTD , 803, Bhikaji Cama Bhawan, 11, Bhikaji 
Cama Place, New Delhi-110066 (India) 
BOMBAY INDUSTRIAL CORPORATION.

1374367 - 21: Proprietor Altered to SAHIL SAPRA , 0227A, Liberty Road, Azad Market, Delhi- 
110006. 
CYNO CRYSTALLIZE IMPEX PVT. LTD.

1328293 - 35: Proprietor Altered to MUMBAI FESTIVAL CONVENERS LLP , Unit 3-5 Neeru Silk 
Mills,126 N M Joshi Marg, Mathuradas Mill Compound, Lower Parel west, Mumbai - 400013. 
TOURISM CO - OPERATIVE SOCIETIES

1390217 - 3: Proprietor Altered to M/S RSPL LIMITED. , 109/366, RAM KRISHNA NAGAR, 
G.T.ROAD, KANPUR - 208012, UTTAR PRADESH. 
M/S GHARI INDUSTRIES PRIVATE LIMITED

734100 - 30: Proprietor Altered to BECTORS FOOD SPECIALITIES LIMITED , Theing Road, 
Phillaur,Punjab 
CREMICA AGRO FOODS LTD.

1208091 - 10, 1208092 - 10, 1244638 - 10: Proprietor Altered to NIKKISO CO. LTD. , YEBISU 
GARDEN PLACE, TOWER 22nd FLOOR, 20-3 EBISU 4-CHOME, SHIBUYA-KU, TOKYO 150-6022, 
JAPAN 
BAXTER INTERNATIONAL INC.

733241 - 14, 733860 - 14, 733242 - 14: Proprietor Altered to CONCORD WATCH COMPANY S.A. , 
Silver Tower, Place de la Gare 2B, Case 
Postale 2501 Biel/Bienne, Switzerland 
 
MGI LUXURY GROUP S. A., MGI LUXURY GROUP S.A.

700973 - 25: Proprietor Altered to KRISHAN KUMAR GUPTA , C-79,SHAKTI NAGAR EXTENSION, 
DELHI-110052 
CREATIVE EDGE MENS WEAR.

390463 - 23: Proprietor Altered to NEW SAKS & COMPANY , 12 East 49th Street, New York, NY 
10017, United State of America  
SAKS & COMPANY.

668201 - 1: Proprietor Altered to NUTRINOVA NUTRITION SPECIALTIES & FOOD INGREDIENTS 
GMBH , Am Unisys-Park 1, 65843 Sulzbach (Taunus)Germany . 
TICONA GMBH
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700370 - 12: Proprietor Altered to PARVESH KUMAR , House No. 11, Village-Ranhulla, Nagloi, 
Delhi - 110 041 
KUCKU RUBBER (INDIA)

1395088 - 9: Proprietor Altered to SYNACOR, INC. , 40 La Riviere Drive, Suite 300, Buflalo, NEW 
YORK 14202, USA. 
ZIMBRA, INC.

626525 - 25: Proprietor Altered to MRS. KRISHNA MEHTA , FLAT NO. 51, SHIVNER BUILDING, 84, 
NEPEANSEA ROAD, MUMBAI-400 006 . 
INDO FABRICS.

1289063 - 35: Proprietor Altered to PLANMAN CONSULTING (I) PVT LTD. , 48 COMMUNITY 
CENTER, NARAYAN INDUSTRIAL AREA,PHASE-1, NEW DELHI-28. 
ARINDAM CHAUDHURI

1414281 - 16: Proprietor Altered to VEICOLO TRE S.R.L. , De Gasperi 26, 36028 Rossano Veneto 
(VI), Italy 
FAVINI S.P.A.

1374974 - 42: Proprietor Altered to ITS JUST LUNCH INTERNATIONAL LLC , 75400 GERALD 
FORD DRIVE, SUITE 124, PALM DESERT, CALIFORNIA 92211, U.S.A 
IJL HOLDINGS CORPORATION

1222592 - 30: Proprietor Altered to RAM CHAND TARLOK NATH , 61 - NAYA BANS, DELHI - 110 
006  
AHM FOODS (P) LTD.

1388380 - 41: Proprietor Altered to NEW VIACOM INTERNATIONAL CORP. , 1515 Broadway, New 
York NY 10036. 
VIACOM INTERNATIONAL INC.

1414281 - 16: Proprietor Altered to FAVINI S.R.L. , Via Alcide De Gasperi, 26 - I-36028 Rossano 
Veneto (VI) Italy 
VEICOLO TRE S.P.A

1155442 - 30: Proprietor Altered to SRI VARADARAJA FOOD EXPORTS PRIVATE LIMITED , 
60,VARALAKSHMI NAGAR, 4TH CROSS STREET,MADURAVOYAL, CHENNAI-600095 
SRI VARADHARAJA RICE MILL

1379347 - 99: Proprietor Altered to INOVIO PHARMACEUTICALS, INC. , 660. GERMANTOWN 
PIKE, SUITE 110, PLYMOUTH MEETING, PENNSYLVANIN 19462, USA. 
GENETRONICS, INC.

1436659 - 6: Proprietor Altered to AEON INTERNATIONAL LIMITED. , BELASIS BUSINESS 
CENTER, COXWOLD WAY, BELASIS HALL TECHNOLOGY PARK, BILLINGHAM, CLEVELAND 
TS23 4EA, UNITED KINGDOM. 
AEON PLC

1374975 - 42: Proprietor Altered to ITS JUST LUNCH INTERNATIONAL LLC , 75400 GERALD 
FORD DRIVE, SUITE 124, PALM DESERT, CALIFORNIA 92211, U.S.A 
IJL HOLDINGS CORPORATION

1243366 - 42: Proprietor Altered to CONVONIX SYSTEMS PRIVATE LIMITED , 506/B, Navbharat 
Estate, Zakaria Bunder Road, Sewri 
(West), Mumbai 400015. 
CONVONIX

1376669 - 8: Proprietor Altered to DIVS POWER TOOLS PVT.LTD. , 3131-3135, 2ND FLOOR, 
MOHALLA DASSAN, CHARKHE WALAN, DELHI 110006 
RAJ PAL RAJ KUMAR

1401138 - 39: Proprietor Altered to PARAMOUNT VACATION PLANNERS PRIVATE LIMITED. , A-
302, PRUTHVI ENCLAVE, NR. ANNEX MALL, OPPOSITE BHOR INDUSTRIES, OFF. WESTERN 
EXPRESS HIGH WAY, BORIVALI (E), MUMBAI-400066. 
PARAMOUNT HOLIDAYS

1377005 - 21: Proprietor Altered to SMT. VANDANA KHANNA , 3970, GALI AHIRAN, 
BAHADURGARH ROAD, SADAR BAZAR, DELHI-110006 
P.B. KHANNA & CO.

1371263 - 29: Proprietor Altered to FRESH FRUITS FZCO , PLOT NO.FV010103, AWIR FRUIT & 
VEGITABLE MARKET, DUBAI, UNITED ARAB EMIRATES. 
FRESH FRUITS COMPANY
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742592 - 16: Proprietor Altered to NAMAN STATIONERS PVT. LTD. , A-9, DSIDC NARELA 
INDUSTRIAL COMPLEX, DELHI-110040 
FILEX SYSTEMS PVT. LTD..,

1396708 - 99: Proprietor Altered to DIPHARMA FRANCIS S.R.L. , Via Bissone 5, 20021 
BARANZATE (MI), ITALY. 
DIPHARMA S.P.A.,

1396288 - 31: Proprietor Altered to SHARK ACQUISITION SUB II, LLC , 13515, BALLANTYNE 
CORPORATE PL, CHARLOTTE, NC 28277. 
DIAMOND FOODS,INC.

406653 - 6: Proprietor Altered to SMT. KEWAL KRISHAN ANAND, DEVENDER KUMAR ANAND & 
VIJAY ANAND , Q-33, First Floor, Rajouri Garden, New Delhi-110027 
VINEET ANAND

763668 - 16, 1243190 - 35: Proprietor Altered to BNCB MERGER SUB, LLC , 120 MOUNTAIN VIEW, 
BOULEVARD BASKING RIDGE, NEW JERSEY 07920, UNITED STATES OF AMERICA 
BARNES & NOBLE COLLEGE BOOKSELLERS INC., BARNES & NOBLE COLLEGE BOOKSTORES 
INC.

1379218 - 42: Proprietor Altered to KREST SOLUTIONS PRIVATE LIMITED , D-196,PHASE -8-8, 
INDUSTRIAL AREA, MOHALI - 160062 
KAPSONS INFOSYS.

418680 - 5: Proprietor Altered to CENTEON PHARMA GMBH , EMILVON-BEHRING-STRASSE, 
MARBURG/LAHN, GERMANY. 
CENTEON PHARMA GMBH

1379081 - 12: Proprietor Altered to HARISH KUMAR , 607 /4,NEAR MILITARY CAMP, G.T. ROAD, 
LUDHIAINA 
KING INTERNATIONAL

957589 - 12, 764832 - 8: Proprietor Altered to SUNIL GOYAL,SAVITA GOYAL trading as ESS ESS 
EXPORTS , KANGANWAL ROAD, P. O. JUGIANA, LUDHIANA, (PB.). 
ESS ESS EXPORTS, ESS ESS EXPORTS.

650073 - 30: Proprietor Altered to COPERSUCAR S.A. , AVENIDA PAULISTA NO-287,3-
ANDAR,SALA-B-BELA, VISTA,SAO PAULO, POSTAL CODE-013111-000- BRAZIL. 
COOPERATIVA DE PRODUCTORES DE CANA, ACUCAR E ALCOOL DO ESTADO DE SAO PAULO 
LTDA-COPERSUCAR.

1395088 - 9: Proprietor Altered to ZIMBRA SOFTWARE, LLC , 17950 Preston Road, Suite 310, 
Dallas, Texas 75252 
VMWARE, INC.

1395088 - 9: Proprietor Altered to VMWARE, INC. , 3401 HILLVIEW AVENUE, PALO ALTO, 
CALIFORNIA 94304, UNITED STATES OF AMERICA 
YAHOO ! INC.,

1372330 - 7: Proprietor Altered to MUKESH KUMAR NANDA , KASHMIRI GALI, LAKKAR BAZAR, 
LUDHIANA-141008 (PB) 
PARRY SILAI MACHINE AGENCY

1395088 - 9: Proprietor Altered to ZIMBRA, INC. , 1500 FASHION ISLAND BOULEVARD, SUITE 
100, SAN MATEO, CALIFORNIA, 94404, USA. 
ZIMBRA SOFTWARE, LLC

1277502 - 99: Proprietor Altered to ARITZIA LP , 327-611, ALEXANDER STREET , VANCOUVER, 
V6A, 1E1, BRITISH COLUMBIA 
ARITZIA LP

1753953 - 18, 1753956 - 36, 1753958 - 38, 1753952 - 16, 1753954 - 18, 1753961 - 41, 1855134 - 14, 
1753959 - 39, 1753960 - 40, 1753957 - 37, 1753955 - 35, 1753950 - 14, 1753951 - 16, 1753949 - 14: 
Proprietor Altered to RAJEEV MOHANDAS,RANJANA NAIK trading as VENKATESH NAIK 
MOHANDAS AND SONS , PALAYAM ROAD, CALICUT 673001 
VENKATESH NAIK MOHANDAS AND SONS, VENKATESH NAIK MOHANDAS AND SONS, 
VENKATESH NAIK MOHANDAS AND SONS, VENKATESH NAIK MOHANDAS &AMP; SONS

968027 - 16, 968028 - 16, 968030 - 25: Proprietor Altered to RAJEEV MOHANDAS,RANJANA NAIK 
trading as VENKATESH NAIK MOHANDAS & SONS , SRI VENKATESH, PALAYAM ROAD , 
CALICUT-673001 
VENKATESH NAIK MOHANDAS & SONS, VENKATESH NAIK MOHANDAS & SONS
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1224802 - 1, 1224804 - 1, 1224805 - 1, 1224806 - 1, 1250595 - 1, 1224803 - 1: Proprietor Altered to 
DCM SHRIRAM CONSOLIDATED LTD , 5 TH FLOOR,  
KANCHENJUNGA BUILDING, 
18 BARAKHAMBA ROAD, 
NEW DELHI-110001. 
SHRIRAM POLYTECH LTD., SHRIRAM POLYTECH LTD.

1224802 - 1, 1250595 - 1, 1224804 - 1, 1224805 - 1, 1224806 - 1, 1224803 - 1: Proprietor Altered to 
SBM YARM LTD. , 5TH FLOOR, KANCHANJUNGA BUILDING, 18, BARAKHAMBA ROAD, NEW 
DELHI-110001 
DCM SHRIRAM CONSOLIDATED LTD

1214143 - 7, 1214144 - 7: Proprietor Altered to GEMINI S.R.L. , GALLERIA BORROMEO,3-PADOVA
(PD),ITALY 
SMIT S.P.A.

1208682 - 11: Proprietor Altered to GURINDER SINGH,RAJINDER KUMAR MALIK trading as A.K. 
INDUSTRIES , A-8/3, SECTOR - 17, ROHINI, NEW DELHI- 110089 
M/S. A.K. INDUSTRIES

406053 - 11: Proprietor Altered to MERCK KGAA , FRANKFURTER STRASSE. 250,D 64293 
DARMSTADT, GERMANY. 
MILLIPORE CORPORATION.

685582 - 7, 685583 - 12: Proprietor Altered to LOMBARDINL S.R.L. , REGGIO NELL' EMILIA ( RE) 
VIA CAV. DEL LAVORE,A, LOMBARDINI 
2, ITALY 
MARK IV AB.

1377862 - 28, 1377864 - 25, 1377866 - 18, 1377867 - 16: Proprietor Altered to WILSON SPORTING 
GOODS CO. , 8750 W. Bryn Mawr Ave., Chicago, IlIinois 6063l. 
HILLERICH & BRADSBY CO.

407299 - 16, 1272798 - 9: Proprietor Altered to CCL LABEL, INC. , 161 WORCESTER ROAD, 
FRAMINGHAM, MASSACHUSETTS-0171, UNITED STATES 
AVERY DENNISON CORPORATION, AVERY INTERNATIONAL CORPORATION.

1374723 - 3, 1374726 - 9, 1374729 - 18, 1374731 - 25, 1427196 - 18, 1427196 - 25, 1374728 - 18, 
1374732 - 25, 1477676 - 18, 1477675 - 25, 905719 - 18, 905720 - 25, 1340168 - 25, 1505299 - 18, 
1505299 - 25: Proprietor Altered to TEDDY S.P.A. , VIA CORIANO 58 - GROS RIMINI BLOCCO,97 - 
47924 RIMINI - ITALY 
ROSENRUIST-GESTAO E SERVICOS LDA, TEDDY S.P.A., ROSENRUIST-GESTAO E SERVICOS, 
LDA,

NAME,ADDRESS AND DESCRIPTION ALTERED IN THE RWGISTER OF THE 
FORM ARE SHOWN HERE IN ITALICS  

533745 - 6, 533746 - 7: Proprietor Name Altered to ACCO BRANDS CORPORATION 
ACCO WORLD CORPORATION.

1414281 - 16: Proprietor Name Altered to VEICOLO TRE S.P.A 
VEICOLO TRE S.R.L.

668201 - 1: Proprietor Name Altered to CELANESE SALES GERMANY GMBH 
NUTRINOVA NUTRITION SPECIALTIES & FOOD INGREDIENTS GMBH

1214146 - 9: Proprietor Name Altered to SONY MOBILE COMMUNICATIONS AB 
M/S. SONY ERICSSON MOBILE COMMUNICATIONS AB

650073 - 30: Proprietor Name Altered to COPERSUCAR S.A. 
COPERSUCAR S.A.

1243190 - 35, 763668 - 16: Proprietor Name Altered to BARNES & NOBLE COLLEGE 
BOOKSELLERS,LLC 
BNCB MERGER SUB, LLC

701232 - 11: Proprietor Name Altered to KINETICO INCORPORATED, A DELAWARE 
CORPORATION 
KINETICO INC

753717 - 23, 1337573 - 1, 1906552 - 99, 2322468 - 99, 1495371 - 99, 2322468 - 99: Proprietor Name 
Altered to ASCEND PERFORMANCE MATERIALS OPERATIONS LLC 
ASCEND PERFORMANCE MATERIALS LLC.
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1386059 - 9, 1408001 - 9: Proprietor Name Altered to OKAYA POWER PVT.LTD. 
OKAYA POWER LIMITED

734958 - 20: Proprietor Name Altered to WICKER WORLD LLP 
GOLD WICKERWORLD (INDIA) PVT. LTD.

1421152 - 39: Proprietor Name Altered to ENTERPRISE HOLDING, INC. 
ENTERPRISE RENT-A-CAR COMPANY

1414279 - 9, 1414280 - 99: Proprietor Name Altered to DMT GMBH 
DEUTSCHE MONTAN TECHNOLOGIE GMBH

538377 - 16: Proprietor Name Altered to A&K S.A.R.L. 
A & K INTERNATIONAL LTD

1359882 - 10, 1364027 - 5: Proprietor Name Altered to MEDIVATORS INC 
MINNTECH CORPORATION

815688 - 16, 736175 - 16, 736176 - 17, 708433 - 16, 736176 - 17: Proprietor Name Altered to 
MORGAN ADHESIVES COMPANY LLC, A DELWARE LIMITED LIABILITY COMPANY 
MORGAN ADHESIVES COMPANY

1417087 - 5, 1417088 - 5: Proprietor Name Altered to ANTISEPTICA DR. HANS-JOACHIM 
MOLITOR GMBH 
ANTISEPTICA CHEMISCH-PHARMAZEUTISCHE PRODUKTE GMBH

1250595 - 1, 1224805 - 1, 1224806 - 1, 1224804 - 1, 1224803 - 1, 1224802 - 1: Proprietor Name 
Altered to SHRIRAM VINYL POLYTECH LTD. 
SBM YARM LTD.

1021858 - 30: Proprietor Name Altered to R & A BAILEY & CO 
R & A BAILEY & CO.

1396288 - 31: Proprietor Name Altered to DIAMOND FOODS, LLC. 
SHARK ACQUISITION SUB II, LLC

763668 - 16: Proprietor Name Altered to BARNES & NOBLE COLLEGE BOOKSELLERS INC. 
BARNES & NOBLE COLLEGE BOOKSTORES INC.

1374747 - 19: Proprietor Name Altered to ORIENT BELL LIMITED. 
ORIENT CERAMICS & INDUSTRIES LTD

1366897 - 99: Proprietor Name Altered to APTAR FRANCES SAS. 
VALOIS SAS

399101 - 5: Proprietor Name Altered to SYNOKEM PHARMACEUTICALS LIMITED 
RAKESH GUPTA

1382902 - 9: Proprietor Name Altered to ANSALDO SISTEMI INDUSTRIALI S.P.A 
ASIROBICON S.P.A.

1272270 - 16, 1272271 - 16: Proprietor Name Altered to DOUBLE A (1991) 
ADVANCE AGRO PUBLIC COMPANY LIMITED

390463 - 23: Proprietor Name Altered to SAKS & COMPANY LLC 
NEW SAKS & COMPANY

1205661 - 1: Proprietor Name Altered to BPSI HOLDINGS LLC 
BPSI HOLDINGS INC.

1086620 - 5, 1086631 - 5, 1101458 - 5, 1086615 - 5, 1086612 - 5, 1086632 - 5, 1086613 - 5, 1086614 - 
5, 1086611 - 5: Proprietor Name Altered to LG CORP 
LG CHEM INVESTMENT LTD.

1218824 - 11, 1218823 - 12, 1254110 - 9, 1224518 - 9, 1224519 - 9, 1217249 - 11, 1217250 - 12, 
1221751 - 9: Proprietor Name Altered to OKAYA POWER LIMITED 
ARROW INTERNATIONAL PVT. LTD.

1214143 - 7, 1214144 - 7: Proprietor Name Altered to SMIT TEXTILE S.P.A. 
GEMINI S.R.L.

733241 - 14, 733242 - 14: Proprietor Name Altered to MGI LUXURY GROUP S. A. 
CONCORD WATCH COMPANY A. G.

1204818 - 19, 1204819 - 20: Proprietor Name Altered to MELAPLAST VERWALTUNGS GMBH 
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ZEYKO VERMIETUNGS GMBH & CO. KG.

1856755 - 24, 1856754 - 24, 1856753 - 24, 1838940 - 24: Proprietor Address Altered to A-10 
Mahalaxmi Residency, Shripad Nagar, ICHALKARANJI-416 115, Dist. Kolhapur (M.S.).,  
MAHESH TEXTILES.

1209900 - 3: Proprietor Address Altered to 3, PLACE DE LA MADELEINE, 75008 PARIS, FRANCE 
CERRUTI 1881

1277502 - 99: Proprietor Address Altered to 118-611 Alexander Street, Vancouver, BC V6A 1E1, 
Canada. 
ARITZIA LP

1213529 - 9: Proprietor Address Altered to B-21, 2nd FLOOR, LAJPAT NAGAR II, NEW 
DELHI110024, INDIA 
BLUENT ESOLUTIONS ( P ) LTD.

616460 - 14: Proprietor Address Altered to Zahlerweg 12, CH-6301 Zug, Switzerland 
LANDIS & GYR COMMUNICATIONS (SUISSE) SA

538377 - 16: Proprietor Address Altered to 124, BOULEVARD DE LA PETRUSSE, LUXEMBOURG, 
L-2330 
A & K INTERNATIONAL LTD

650073 - 30: Proprietor Address Altered to Avenida Paulista, No.287 ¿ 3o andar ¿ Bela Vista - São 
Paulo ¿ SP ¿ Postal Code 01311- 000, Brazil. 
COPERSUCAR S.A.

399101 - 5: Proprietor Address Altered to SYNOKEM HOUSE, 14/486, SUNDER VIHAR, OUTER 
RING ROAD, PASCHIM VIHAR, NEW DELHI-110087(INDIA) 
SYNOKEM PHARMACEUTICALS LIMITED

414620 - 11, 539722 - 11: Proprietor Address Altered to 25 HARBOR PARK DRIVE,PORT 
WASHINGTON, NEWYORK-11050, USA. 
PALL CORPORATION.

763668 - 16: Proprietor Address Altered to 120 MOUNTAIN VIEW, BOULEVARD BASKING RIDGE, 
NEW JERSEY 07920, UNITED STATES OF AMERICA 
BARNES & NOBLE COLLEGE BOOKSELLERS INC.
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1378110 - 3: Proprietor Address Altered to 119-121, BLOCK P&T, FAZAL GANJ, KALPI 
ROAD, KANPUR-208012 (U.P.) 
RSPL LIMITED. 

1396288 - 31: Proprietor Address Altered to 1050 S. Diamond Street, Stockton,California 
95205 USA. 
DIAMOND FOODS, LLC. 

1021858 - 30: Proprietor Address Altered to NANGOR HOUSE, WESTERN ESTATE, DUBLIN 
12, IRELAND 
R & A BAILEY & CO 

1211657 - 1: Proprietor Address Altered to Weston Centre, 10, Grosvenor Street, London, 
W1K 4QY, United Kingdom 
FOOD INVESTMENTS LIMITED 

1413541 - 99: Proprietor Address Altered to One StarPoint, Stamford ConnectiCLIJt, 06902, 
USA 
PREFERRED GUEST INC. 

747924 - 31: Proprietor Address Altered to P-1, SAINIK FARMS/246 NEB SARAI, NEW DELHI-
110068 
S. A. V. INDIA PVT. LTD. 

745050 - 11: Proprietor Address Altered to S-19, PANCHSHILA PARK, NEW DELHI - 110 017. 
INSTA POWER. LTD. 

1214143 - 7, 1214144 - 7: Proprietor Address Altered to VIALE DELL INDUSTRIA 135, 36015 
SCHIO-VICENZA, ITALY 
SMIT TEXTILE S.P.A. 

1204818 - 19, 1204819 - 20: Proprietor Address Altered to Hans- Boeckler-Strafle 12, 97424 
Schweinfurt Germany 
MELAPLAST VERWALTUNGS GMBH 

627776 - 25, 627777 - 28, 627775 - 9: Proprietor Address Altered to 245 N. BEVERLY DR., 
BEVERLY HILLS , CALLIFORNIA 90210, USA 
LE STUDIO CANAL + (U.S.) 

630392 - 5, 632803 - 5, 794071 - 5, 1103596 - 5, 636130 - 5, 1188874 - 5, 926787 - 5, 800312 - 5, 
802926 - 5, 1223223 - 5, 1069417 - 5, 1184341 - 5, 1184342 - 5, 1184343 - 5, 630393 - 5, 
1057273 - 5, 1097432 - 5: Proprietor Address Altered to B-310, Som Datt Chambers-I, Bhikaji 
Cama Place, New DeIhi-110 066 
FRESENIUS KABI ONCOLOGY LIMITED 

763168 - 30, 763169 - 30, 763170 - 30: Proprietor Address Altered to 1132 W. Blackhawk 
Street, Chicago, Illinois 60642 
WM.WRIGLEY JR OOMPANY 

533745 - 6, 533746 - 7: Proprietor Address Altered to FOUR CORPORATE DRIVE LAKE 
ZURICH, IL 60047-8997 UNITED STATES OF AMERICA 
ACCO BRANDS CORPORATION 

CANCELLATION OF REGISTRED TRADE MARK  

1232355 - 30: The Entry in the register in respect of this Trade mark is cancelled by the 
virtue of an affidavit of Dated 

GOODS AND SERVICES DELETED IN THE REGISTERED TRADE MARK  

1447349 - 9:  

LABLE ALTERED IN THE REGISTERED TRADE MARK  
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1223964 - 9: The Trademark has been altered to GARAGEBAND

 

184574 - 5: Address for Service is altered to 5/25, WEST PATEL NAGAR, NEW DELHI-110 
008., 

1289063 - 35: Address for Service is altered to 604 NILGIRI APARTMENT 9 BARAKHAMBA 
ROAD NEW DELHI 110001, 

1214005 - 5: Address for Service is altered to 488 CHAMBER NO BLOCK -II DELHI HIGH 
COURT D-1510/2008 NEW DELHI 110001, 

2718982 - 1: Address for Service is altered to 41/785, 'SWATHI' C.P. UMMER ROAD, COCHIN-
35, KERALA, 

407437 - 17: Address for Service is altered to 303 RG COMPLEX I PRASHANT VIHAR 
SECTOR 14 ROHINI DELHI 110085, 

1289803 - 9: Address for Service is altered to PATENT & TRADE MARK ATTORNEYS 52, 
SUKHDEV VIHAR MATHURA ROAD NEW DELHI-110 025, 

1379081 - 12: Address for Service is altered to B-336, BHAI RANDHIR SINGH NAGAR, 
LUDHIANA - 141 004 PUNJAB., 

533745 - 6: Address for Service is altered to VATIKA TOWERS, 10TH FLOOR, BLOCK-B, 
SECTOR-54, GURGAON 122002, NATIONAL CAPITAL REGION, (HARYANA), 

1288140 - 35: Address for Service is altered to C-4, JANGPURA EXTENSION NEW DELHI-
110014., 

1277502 - 99: Address for Service is altered to 216 AMARCHAND TOWERS, OKHLA 
INDUSTRIAL ESTATE- PHASE-III, NEW DELHI - 110020., 

1214301 - 32: Address for Service is altered to 43 - B/3, MAHTTA HOUSE,UDHAM SINGH 
NAGAR, LUDHIANA - 141 001, (PUNJAB)., 

1241632 - 37: Address for Service is altered to 1/9, DNYANAYOG SOC., PARANJAPE 
NAGAR, VAZIRA NAKA, L. T. RD., BORIVALI (W), MUMBAI-400 091, 

1395088 - 9: Address for Service is altered to 109, SECTOR-44, GURGAON - 122 003, 
NATIONAL CAPITAL REGION, INDIA, 

1170700 - 5: Address for Service is altered to 1/9, DNYANAYOG SOC., PARANJAPE NAGAR, 
VAZIRA NAKA, L. T. RD., BORIVALI (W), MUMBAI-400 091, 

1243190 - 35, 763668 - 16: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW 
DELHI - 110 013., trademark@anandandanand.com 

743756 - 9: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 
013., trademark@anandandanand.com 

1214007 - 5: Address for Service is altered to 488 CHAMBER NO BLOCK -II DELHI HIGH 
COURT D-1510/2008 NEW DELHI 110001, 

1401138 - 39: Address for Service is altered to 4024, WORLD TRADE CENTRE, RING ROAD, 
SURAT-395 002., 
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1205605 - 11: Address for Service is altered to 805, PADMA TOWER-I, RAJENDRA PLACE, N. 
DELHI-8,

1214009 - 5: Address for Service is altered to 488 CHAMBER NO BLOCK -II DELHI HIGH COURT 
D-1510/2008 NEW DELHI 110001,

686695 - 5: Address for Service is altered to FLAT NO. GA, AR VILLA, 31, III MAIN ROAD, GANDHI 
NAGAR, ADAYAR, CHENNAI 600 020,

1220861 - 11: Address for Service is altered to 412 - A, KIRTI SHIKHAR, ANSAL TOWERS, 
DISTRICT CENTRE, JANAK PURI, NEW DELHI - 110058,

1370849 - 9: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION,

1370847 - 9: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION,

1214006 - 5: Address for Service is altered to 488 CHAMBER NO BLOCK -II DELHI HIGH COURT 
D-1510/2008 NEW DELHI 110001,

1379218 - 42: Address for Service is altered to B-336, BHAI RANDHIR SINGH NAGAR, LUDHIANA 
- 141 004 PUNJAB.,

1206209 - 9: Address for Service is altered to A - 48, (LALJI HOUSE) YOJNA VIHAR, DELHI -
110092.,

1374975 - 42: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA,

1373479 - 23: Address for Service is altered to F-46, Himalaya House, 23 Kasturba Gandhi Marg, 
New Delhi - 110001, India,

1744347 - 36: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1372330 - 7: Address for Service is altered to 336-B,bhai randhir singh Nagar,Ludhiana,

1214011 - 5: Address for Service is altered to 488 CHAMBER NO BLOCK -II DELHI HIGH COURT 
D-1510/2008 NEW DELHI 110001,

701511 - 7: Address for Service is altered to 515-B, Platinum Tower, 5th Floor, Sohna Road, 
Sector 47, Gurgaon - 122002, National Capital Region, India,

1155442 - 30: Address for Service is altered to CEEBROS BUILDING, D - 4, III FLOOR, NO. 11, 
CENETOPH ROAD, TEYNAMPET, CHENNAI - 600 018, TAMIL NADU,

1205665 - 3: Address for Service is altered to REMFRY HOUSE AT THE MILLENNIUM PLAZA 
SECTOR 27 GURGAON-122002, remfry-sagar@remfry.com

1204818 - 19: Address for Service is altered to 1105, ASHOKA ESTATE (11TH FLOOR), 24, 
BARAKHAMBA ROAD, N. DELHI.,

2658624 - 42: Address for Service is altered to SUDHAMANDIRUM, SREE NAGAR - 5, 
PARUTHIPPARA, TRIVANDRUM - 695 025.,

414620 - 11: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION,

399101 - 5: Address for Service is altered to 15/1061, (2ND FLOOR), NAIWALA, KAROL BAGH, 
NEW DELHI - 110 005.,

701512 - 7: Address for Service is altered to 515-B, Platinum Tower, 5th Floor, Sohna Road, 
Sector 47, Gurgaon - 122002, National Capital Region, India,

1208747 - 9: Address for Service is altered to 165-E, KAMLA NAGAR, DELHI-7.,

736851 - 6: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION, trademark@depenning.com

401589 - 1: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1225511 - 31: Address for Service is altered to 4, SEVA SARDAR NAGAR, NEAR GEETA 
BHAVAN, INDORE (M.P.) PIN-452 001.,

415091 - 9: Address for Service is altered to 303 RG COMPLEX I PRASHANT VIHAR SECTOR 14 
ROHINI DELHI 110085,
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736061 - 5: Address for Service is altered to R-104, GREATER KAILASH PART 1, NEW DELHI-110 
048,

736853 - 20: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION, trademark@depenning.com

1232532 - 25: Address for Service is altered to 74 - F, VENUS, WORLI SEA FACE, MUMBAI - 400 
018., INFO@KRISHNAANDSAURASTRI.COM

1215577 - 11: Address for Service is altered to CHAMBER NO 568-A WESTERN WING TIS HAZARI 
COURTS DELHI 110054,

1421152 - 39: Address for Service is altered to 1 SILVER OAK AVENUE DLF PHASE-I, GURGAON-
122002,

1210430 - 9: Address for Service is altered to A-7, CHRISTIAN COLONY, PATEL CHEST, DELHI- 
110 007.,

2626060 - 5: Address for Service is altered to ALL INDIA TRADE SERVICE COMPANY, 252/3014, 
SUNDARVAN APPARTMENT, SOLA ROAD, NARANPURA, AHMEDABAD13, 
info@allindiatradeservice.com
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1382902 - 9: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA,

1374974 - 42: Address for Service is altered to 14/2 PALM AVENUE CALCUTTA 700019 INDIA,

1214065 - 3: Address for Service is altered to B-41, JANGPURA EXTN, NEW DELHI-110014.,

1210375 - 34: Address for Service is altered to 203, SHREE PRASAD CHAMBERS, IIND FLOOR, 
NEAR TSEC ENGINEERING COLLEGE, 35TH ROAD, TPS III, BANDRA WEST MUMBAI-400050,

1231244 - 5: Address for Service is altered to 451, OPP. BSNL TOWER, AMBEDKAR ROAD, 
ARTHALA, MOHAN NAGAR, GHAZIABAD-201007,U.P,M-09871034747,09990034747,

1214008 - 5: Address for Service is altered to 488 CHAMBER NO BLOCK -II DELHI HIGH COURT 
D-1510/2008 NEW DELHI 110001,

736852 - 19: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION, trademark@depenning.com

1214013 - 5: Address for Service is altered to 488 CHAMBER NO BLOCK -II DELHI HIGH COURT 
D-1510/2008 NEW DELHI 110001,

1372094 - 6: Address for Service is altered to # 1309, Silver City, Zirakhpur,

1205644 - 11: Address for Service is altered to 4969/5, IST FLOOR, SIRKIWALAN, (NEAR HAUZ 
QAZI POLICE STATION) HAUZ QAZI, DELHI-6,

1418254 - 99: Address for Service is altered to ALAKNANDA 16, NEPEAN SEA ROAD, MUMBAI - 
400 036.,

1212879 - 19: Address for Service is altered to NATIONAL COLLEGE OF POLYTECHNIC NEAR 
NEW POLICE LINES AMBALA ROAD JAGADHRI DISTT YAMUNA NAGAR HARYANA,

1436597 - 9: Address for Service is altered to 604, NILGIRI APARTMENTS 9, BARAKHAMBA 
ROAD, N. DELHI-110 001,

1213386 - 5: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE PLAZA, M. G. 
ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION, trademark@depenning.com

628158 - 9: Address for Service is altered to A-2/96, SECTOR-16, ROHINI, DELHI-110089, 
desiipr@gmail.com

734958 - 20: Address for Service is altered to 1st & 11th FLOORS, MOHAN DEV BUILDING, 13 
TOLSTOY MARG, NEW DELHI-110001, vpdalmia@vaishlaw.com

629033 - 31: Address for Service is altered to E-208, GREATER KAILASH, PART-I, N. DELHI-
110048, sharmauss@rediffmail.com

1208091 - 10, 1208092 - 10: Address for Service is altered to 2B, GROUND FLOOR, SOLITAIRE 
PLAZA, M. G. ROAD, GURGAON-122 002, NATIONAL CAPITAL REGION, 
trademark@depenning.com

1379354 - 99: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

1214010 - 5: Address for Service is altered to 488 CHAMBER NO BLOCK -II DELHI HIGH COURT 
D-1510/2008 NEW DELHI 110001,

1206879 - 3: Address for Service is altered to B-77, FIRST FLOOR, SARVODAYA ENCLAVE, NEW 
DELHI-17,

1272270 - 16, 1272271 - 16: Address for Service is altered to BLOCK NO. 8, BUILDING NO. 2, 
RAJINDER NAGAR, NEW DELHI-110060,

629034 - 34: Address for Service is altered to E-208, GREATER KAILASH, PART-I, N. DELHI-
110048, sharmauss@rediffmail.com

701232 - 11: Address for Service is altered to PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL 
AREA, GURGAON - 122 001, HARYANA., gpo@lls.in

699314 - 32: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.,

407299 - 16, 1272798 - 9: Address for Service is altered to F-46, Himalaya House, 23 Kasturba 
Gandhi Marg, New Delhi - 110001, India,

1208290 - 16: Address for Service is altered to A - 2/78, SAFDARJUNG ENCLAVE, NEW DELHI - 
110 029.,
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1277502 - 99, 1270752 - 25: Address for Service is altered to 4TH FLOOR, GYS PLATINUM D-3, 
DISTRICT CENTRE, SAKET, NEW DELHI-110017.,

406053 - 11: Address for Service is altered to D-17, N.D.S.E.-II NEW DELHI-49,

747166 - 9: Address for Service is altered to B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013., 
trademark@anandandanand.com

1241631 - 37: Address for Service is altered to 1/9, DNYANAYOG SOC., PARANJAPE NAGAR, 
VAZIRA NAKA, L. T. RD., BORIVALI (W), MUMBAI-400 091,
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102004 3 09/01/2019 14:39:44

104445 5 08/01/2019 16:30:48

104624 34 09/01/2019 16:10:50

104625 34 09/01/2019 16:11:15

104626 34 09/01/2019 16:11:41

104784 5 11/01/2019 12:44:37

150924 5 09/01/2019 11:26:20

156600 1 11/01/2019 14:50:49

156917 14 08/01/2019 16:12:05

157065 3 10/01/2019 14:57:26

157131 3 11/01/2019 12:03:40

192092 1 09/01/2019 11:49:26

192215 3 09/01/2019 11:50:36

192450 5 09/01/2019 11:51:55

192568 7 09/01/2019 14:41:05

192628 7 09/01/2019 14:41:29

192711 7 09/01/2019 14:42:21

192843 6 09/01/2019 14:42:50

192962 23 09/01/2019 14:43:24

192963 23 09/01/2019 14:43:58

193213 5 10/01/2019 10:54:44

193470 2 10/01/2019 11:01:29

193776 34 11/01/2019 14:53:18

193782 3 11/01/2019 14:54:05

193793 5 11/01/2019 14:54:40

193861 7 11/01/2019 14:55:27

194019 19 10/01/2019 12:27:32

194020 19 10/01/2019 12:28:18

194021 19 10/01/2019 12:28:49

237910 5 09/01/2019 11:52:58

238458 9 09/01/2019 14:44:28

239191 6 11/01/2019 14:56:57

239344 11 11/01/2019 14:58:10

239777 12 08/01/2019 16:17:03

239778 2 08/01/2019 16:17:28

239786 7 08/01/2019 16:17:55

239845 28 09/01/2019 12:03:14

239885 12 09/01/2019 12:37:53

239897 5 09/01/2019 16:13:36

239898 7 09/01/2019 16:14:16
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239935 5 09/01/2019 16:29:53

240158 11 10/01/2019 12:30:27

290593 29 09/01/2019 11:53:47

290646 30 09/01/2019 11:55:11

290901 21 09/01/2019 11:56:11

290922 5 09/01/2019 11:57:13

291003 5 09/01/2019 11:58:12

291005 5 09/01/2019 11:59:25

291068 7 09/01/2019 12:01:00

291071 1 09/01/2019 12:01:54

291332 10 09/01/2019 14:45:08

291706 12 09/01/2019 14:45:59

291726 3 09/01/2019 14:48:00

291959 7 10/01/2019 10:59:43

292552 7 10/01/2019 11:00:35

292994 2 11/01/2019 15:00:09

293141 30 11/01/2019 15:01:27

293147 30 11/01/2019 15:02:20

293150 30 11/01/2019 15:03:19

293172 25 11/01/2019 15:04:06

293285 8 08/01/2019 16:21:56

293385 30 09/01/2019 12:40:34

293442 34 09/01/2019 16:30:42

293461 3 10/01/2019 11:06:05

293468 8 10/01/2019 11:06:51

293521 21 11/01/2019 12:54:29

293522 8 08/01/2019 15:12:57

293524 7 08/01/2019 15:13:22

354983 30 07/01/2019 11:32:33

365998 24 09/01/2019 12:02:33

366502 7 09/01/2019 12:03:39

366684 1 09/01/2019 12:04:24

366716 3 09/01/2019 12:05:06

366798 5 09/01/2019 12:05:44

366848 11 09/01/2019 12:06:23

367460 5 09/01/2019 14:46:50

367462 5 09/01/2019 14:47:27

367476 12 09/01/2019 14:48:56

367908 24 09/01/2019 14:49:21
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367957 7 09/01/2019 14:49:51

368093 9 09/01/2019 14:50:30

368100 14 09/01/2019 14:52:16

368141 33 10/01/2019 11:02:05

368143 32 10/01/2019 11:02:57

368145 21 08/01/2019 14:44:15

368146 28 10/01/2019 11:03:40

368147 14 10/01/2019 11:04:18

368148 9 10/01/2019 11:04:48

368149 16 10/01/2019 11:05:29

368150 18 09/01/2019 12:06:59

368160 24 10/01/2019 11:11:29

368255 99 10/01/2019 11:12:17

368285 32 10/01/2019 11:12:51

368363 11 10/01/2019 11:13:25

368364 19 10/01/2019 11:14:33

368678 6 10/01/2019 11:15:25

368684 6 10/01/2019 11:16:24

369317 34 11/01/2019 15:05:55

369352 25 11/01/2019 15:06:40

369409 5 11/01/2019 15:07:23

370269 7 11/01/2019 15:08:10

370307 1 11/01/2019 15:09:10

370313 24 11/01/2019 15:09:44

370352 7 11/01/2019 15:12:28

370384 20 11/01/2019 15:13:18

370385 16 11/01/2019 15:14:06

370433 9 08/01/2019 15:13:51

370446 16 08/01/2019 15:14:15

370479 17 08/01/2019 15:14:42

370550 3 09/01/2019 11:07:40

370587 7 09/01/2019 11:08:04

370666 23 09/01/2019 12:41:05

370667 23 09/01/2019 12:41:31

370688 5 09/01/2019 12:42:48

370695 21 09/01/2019 12:43:24

370809 5 10/01/2019 12:43:05

370875 12 10/01/2019 12:43:29

370883 11 10/01/2019 12:44:01
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370897 5 10/01/2019 14:59:49

370907 5 10/01/2019 15:00:19

370908 24 10/01/2019 15:00:56

370999 16 11/01/2019 12:55:56

475848 21 07/01/2019 11:19:20

477795 5 09/01/2019 12:07:40

477815 5 09/01/2019 12:08:31

477817 5 09/01/2019 12:09:47

477843 5 09/01/2019 12:10:40

477851 5 09/01/2019 12:11:24

477859 5 09/01/2019 12:12:26

477861 25 09/01/2019 12:13:14

477907 5 09/01/2019 12:15:41

477917 30 09/01/2019 12:16:27

477923 5 09/01/2019 12:22:05

477942 9 09/01/2019 12:23:32

477943 9 09/01/2019 12:24:27

477964 9 09/01/2019 12:25:18

477966 9 09/01/2019 12:26:24

477977 5 09/01/2019 12:27:05

478021 6 09/01/2019 12:27:49

478022 30 09/01/2019 12:28:46

478042 5 09/01/2019 12:29:34

478051 34 09/01/2019 12:30:26

478053 34 09/01/2019 12:31:21

478066 12 09/01/2019 12:32:03

478081 12 09/01/2019 12:32:40

478111 5 09/01/2019 12:33:26

478154 5 09/01/2019 12:34:08

478155 5 09/01/2019 12:34:45

478196 29 09/01/2019 12:35:40

478197 29 09/01/2019 12:36:30

478198 29 09/01/2019 12:37:18

478199 29 09/01/2019 12:38:07

478203 30 09/01/2019 12:38:49

478261 7 09/01/2019 12:39:35

478269 16 09/01/2019 12:40:15

478320 30 09/01/2019 12:40:58

478341 11 09/01/2019 12:41:38
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478472 3 09/01/2019 12:42:19

478497 16 09/01/2019 12:42:54

478650 25 09/01/2019 12:43:32

478705 30 09/01/2019 12:44:06

478750 12 09/01/2019 12:44:39

478761 31 09/01/2019 12:45:14

478799 16 09/01/2019 12:45:48

478818 5 09/01/2019 12:46:34

478821 11 09/01/2019 12:47:19

478822 11 09/01/2019 12:48:07

478939 7 09/01/2019 12:48:47

478977 16 09/01/2019 12:49:31

478995 24 09/01/2019 12:50:27

478999 24 09/01/2019 12:51:08

479004 3 09/01/2019 12:51:44

479038 7 09/01/2019 12:52:21

479042 21 09/01/2019 12:52:54

479183 1 09/01/2019 12:53:34

479268 34 09/01/2019 14:53:23

479298 7 09/01/2019 14:54:00

479348 11 09/01/2019 14:55:03

479394 7 09/01/2019 14:55:34

479410 1 09/01/2019 14:56:59

479411 2 09/01/2019 14:57:28

479413 4 09/01/2019 14:58:10

479415 6 09/01/2019 14:58:35

479418 9 09/01/2019 14:58:59

479419 10 09/01/2019 14:59:23

479420 11 09/01/2019 14:59:49

479421 12 09/01/2019 15:00:22

479423 14 09/01/2019 15:01:04

479424 15 09/01/2019 15:01:35

479425 16 09/01/2019 15:02:00

479427 18 09/01/2019 15:02:23

479428 19 09/01/2019 15:02:57

479433 24 09/01/2019 15:03:21

479439 30 09/01/2019 15:03:47

479440 31 09/01/2019 15:04:21

479441 32 09/01/2019 15:04:47
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479442 33 09/01/2019 15:05:34

479443 34 09/01/2019 15:07:36

479444 5 09/01/2019 15:08:02

479447 16 09/01/2019 15:08:36

479449 24 09/01/2019 15:09:25

479537 25 09/01/2019 15:09:57

479545 5 09/01/2019 15:10:27

479546 5 09/01/2019 15:13:01

479551 5 09/01/2019 15:11:20

479552 5 09/01/2019 15:12:11

479553 5 09/01/2019 15:14:49

479554 5 09/01/2019 15:15:53

479555 5 09/01/2019 15:13:57

479556 5 09/01/2019 15:16:35

479557 5 09/01/2019 15:17:30

479643 6 09/01/2019 15:18:35

479644 6 09/01/2019 15:19:11

479670 7 09/01/2019 15:20:03

479671 7 09/01/2019 15:20:34

479734 11 09/01/2019 15:21:13

479752 19 09/01/2019 16:13:45

479764 34 09/01/2019 16:14:33

479765 16 09/01/2019 16:15:10

479769 34 10/01/2019 11:06:38

479886 5 10/01/2019 11:07:26

479901 7 10/01/2019 11:07:56

479959 3 10/01/2019 11:08:30

479993 24 10/01/2019 11:12:48

480018 2 10/01/2019 11:13:19

480019 5 10/01/2019 11:13:55

480028 5 10/01/2019 11:14:38

480037 7 10/01/2019 11:15:03

480073 30 10/01/2019 11:15:45

480074 24 10/01/2019 11:16:15

480097 9 10/01/2019 11:16:55

480112 5 10/01/2019 11:17:24

480282 28 10/01/2019 11:17:53

480284 9 10/01/2019 11:18:41

480285 7 10/01/2019 11:19:09
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480357 25 10/01/2019 11:19:50

480364 17 10/01/2019 11:20:23

480366 11 10/01/2019 11:20:55

480368 5 10/01/2019 11:21:30

480372 1 10/01/2019 11:22:12

480407 32 10/01/2019 11:22:51

480409 29 10/01/2019 11:23:27

480410 9 10/01/2019 11:24:16

480486 12 10/01/2019 11:21:00

480495 8 10/01/2019 11:22:07

480522 5 10/01/2019 11:23:16

480553 20 10/01/2019 11:24:34

480671 10 10/01/2019 11:26:09

480674 10 10/01/2019 11:26:52

480675 17 10/01/2019 11:27:55

480676 3 10/01/2019 11:28:48

480735 9 10/01/2019 11:29:32

480736 9 10/01/2019 11:30:19

480780 6 10/01/2019 11:31:12

480808 5 10/01/2019 11:32:41

480811 12 10/01/2019 11:34:13

480813 11 10/01/2019 11:35:20

480850 11 10/01/2019 11:36:16

480872 7 10/01/2019 11:37:02

480879 1 10/01/2019 11:38:04

480880 3 10/01/2019 11:40:18

480889 30 10/01/2019 11:40:59

480890 30 10/01/2019 11:41:50

480892 30 10/01/2019 11:42:25

481092 17 10/01/2019 11:42:58

481114 5 10/01/2019 11:43:35

481148 11 10/01/2019 11:44:06

481183 24 10/01/2019 11:44:37

481184 24 10/01/2019 11:45:09

481185 24 10/01/2019 11:45:49

481186 24 10/01/2019 11:46:27

481187 24 10/01/2019 11:47:07

481188 24 10/01/2019 11:48:06

481218 5 10/01/2019 11:48:46
 
 

 

6706



Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
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481469 32 10/01/2019 11:49:25

481471 30 10/01/2019 11:50:09

481472 29 10/01/2019 11:51:00

481475 16 10/01/2019 11:51:46

481497 5 10/01/2019 11:52:50

481507 19 10/01/2019 11:54:02

481547 30 10/01/2019 11:54:42

481592 19 10/01/2019 12:01:40

481659 30 10/01/2019 12:04:14

481701 7 10/01/2019 12:06:50

481765 3 10/01/2019 12:10:12

481767 3 10/01/2019 12:10:53

481768 3 10/01/2019 12:11:28

481769 3 10/01/2019 12:12:19

481789 31 10/01/2019 12:13:04

481819 30 10/01/2019 12:13:45

481846 5 10/01/2019 12:14:34

482253 7 11/01/2019 15:14:50

482266 12 11/01/2019 15:15:28

482267 12 11/01/2019 15:16:08

482269 12 11/01/2019 15:16:44

482307 7 11/01/2019 15:17:47

482344 7 11/01/2019 15:18:36

482347 30 11/01/2019 15:20:52

482404 11 11/01/2019 15:21:27

482446 24 11/01/2019 15:22:09

482562 24 11/01/2019 15:22:43

482563 24 11/01/2019 15:23:27

482662 5 11/01/2019 15:24:33

482678 9 11/01/2019 15:25:17

482748 11 11/01/2019 15:25:54

482749 16 11/01/2019 15:26:39

482773 7 11/01/2019 15:27:21

482892 25 11/01/2019 15:28:08

482955 5 11/01/2019 15:28:52

482979 3 11/01/2019 15:29:36

482987 30 11/01/2019 15:30:14

483031 12 11/01/2019 15:30:58

483032 12 11/01/2019 15:31:58
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483044 11 11/01/2019 15:34:52

483063 12 11/01/2019 15:36:19

483066 12 11/01/2019 15:46:43

483095 7 11/01/2019 15:48:03

483111 25 11/01/2019 15:49:12

483124 5 11/01/2019 15:53:39

483125 5 11/01/2019 15:55:27

483128 20 11/01/2019 15:56:06

483166 5 11/01/2019 15:56:40

483168 9 11/01/2019 15:57:14

483197 24 11/01/2019 15:57:47

483240 12 11/01/2019 15:58:22

483241 12 11/01/2019 15:58:58

483242 12 11/01/2019 15:59:30

483245 29 11/01/2019 16:00:02

483283 34 11/01/2019 16:00:37

483284 34 11/01/2019 16:01:11

483286 34 11/01/2019 16:01:51

483288 34 11/01/2019 16:03:00

483294 30 11/01/2019 16:03:53

483394 6 11/01/2019 16:04:26

483407 16 11/01/2019 16:05:03

483538 17 11/01/2019 16:05:38

483674 9 08/01/2019 15:17:20

483679 5 08/01/2019 15:17:48

483683 4 08/01/2019 15:19:24

483689 12 08/01/2019 15:19:50

483690 12 08/01/2019 15:20:12

483693 12 08/01/2019 15:20:38

483751 11 09/01/2019 10:23:29

483792 29 09/01/2019 10:23:55

483801 31 09/01/2019 11:10:28

483857 30 09/01/2019 11:11:22

483916 25 09/01/2019 12:04:17

483959 30 09/01/2019 12:45:13

483960 29 09/01/2019 12:48:10

483971 1 09/01/2019 14:43:24

483972 1 09/01/2019 14:45:17

483973 1 09/01/2019 14:46:04
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483974 1 09/01/2019 14:46:45

483975 1 09/01/2019 14:58:35

483977 1 09/01/2019 14:58:59

483978 1 09/01/2019 14:59:21

483979 1 09/01/2019 14:59:46

483999 30 09/01/2019 15:00:12

484009 29 09/01/2019 15:01:16

484010 30 09/01/2019 15:01:38

484112 34 10/01/2019 12:46:05

484177 2 10/01/2019 15:02:49

484178 1 10/01/2019 15:03:12

484190 19 10/01/2019 15:05:24

484191 99 10/01/2019 15:05:47

484228 9 11/01/2019 12:07:24

558360 11 09/01/2019 12:54:33

558831 12 09/01/2019 12:55:40

564237 25 11/01/2019 16:06:19

564238 25 11/01/2019 16:06:54

565033 34 09/01/2019 12:07:28

565262 25 09/01/2019 16:16:39

565388 5 10/01/2019 15:08:39

565499 34 11/01/2019 12:08:32

610486 7 07/01/2019 11:03:13

610487 2 07/01/2019 11:05:19

610569 17 07/01/2019 11:05:42

610571 17 07/01/2019 11:06:22

610625 12 07/01/2019 11:06:44

610635 12 07/01/2019 11:07:06

610698 25 07/01/2019 11:08:17

610702 25 07/01/2019 11:08:46

610747 26 07/01/2019 11:09:14

610795 16 07/01/2019 11:19:56

611012 25 07/01/2019 11:33:05

611129 24 07/01/2019 11:36:54

611130 23 07/01/2019 11:38:56

611134 25 07/01/2019 11:39:21

611135 26 07/01/2019 11:39:44

611262 10 07/01/2019 11:40:07

611850 25 07/01/2019 12:48:51
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611990 19 07/01/2019 12:49:28

612035 9 07/01/2019 12:49:57

612079 32 07/01/2019 12:54:04

612081 32 07/01/2019 12:54:38

612082 32 07/01/2019 12:55:02

612146 11 07/01/2019 12:55:25

612240 7 07/01/2019 15:08:34

612259 12 07/01/2019 15:08:59

612265 12 07/01/2019 15:09:21

612275 25 07/01/2019 15:09:47

612300 33 07/01/2019 15:10:18

612378 25 07/01/2019 15:10:54

612621 16 07/01/2019 15:53:13

612733 6 08/01/2019 10:31:22

612735 20 08/01/2019 10:31:51

612822 28 08/01/2019 10:32:14

612997 21 08/01/2019 10:59:16

613129 13 08/01/2019 11:00:03

613179 7 08/01/2019 11:00:32

613271 12 08/01/2019 11:01:18

613336 25 08/01/2019 11:06:54

613349 31 08/01/2019 11:07:23

613357 7 08/01/2019 11:07:47

613374 16 08/01/2019 11:08:52

613560 2 08/01/2019 11:14:47

613561 2 08/01/2019 11:15:11

613651 20 08/01/2019 11:19:42

613669 5 08/01/2019 11:20:10

613670 3 08/01/2019 11:20:34

613785 2 08/01/2019 11:34:32

613817 12 08/01/2019 11:34:55

613851 9 08/01/2019 11:35:19

613895 5 08/01/2019 11:35:48

614018 11 08/01/2019 11:36:12

614026 7 08/01/2019 11:39:45

614062 11 08/01/2019 11:57:50

614070 25 08/01/2019 11:58:13

614144 24 08/01/2019 11:58:39

614191 25 08/01/2019 11:59:01
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614303 28 08/01/2019 12:28:36

614328 4 08/01/2019 12:29:46

614540 5 08/01/2019 12:30:43

614571 30 08/01/2019 12:31:11

614598 3 08/01/2019 12:31:44

614672 11 08/01/2019 14:20:48

614689 12 08/01/2019 11:41:53

614714 25 08/01/2019 14:21:12

614730 30 08/01/2019 14:21:35

614940 25 08/01/2019 14:22:01

614948 30 08/01/2019 14:22:23

614949 24 08/01/2019 14:22:46

614995 16 08/01/2019 14:27:56

615125 12 08/01/2019 14:33:43

615126 12 08/01/2019 14:34:18

615132 7 08/01/2019 14:34:39

615200 9 08/01/2019 14:35:01

632843 11 07/01/2019 10:52:53

632859 7 07/01/2019 10:53:26

632879 99 07/01/2019 10:54:04

633342 19 07/01/2019 10:54:58

635063 33 07/01/2019 10:55:51

635191 31 07/01/2019 10:56:42

638483 30 10/01/2019 11:24:59

638776 16 09/01/2019 12:56:22

638972 26 09/01/2019 12:58:44

638973 27 09/01/2019 12:59:28

638985 3 09/01/2019 13:00:39

639003 21 09/01/2019 13:01:48

639352 5 09/01/2019 13:02:48

639495 26 09/01/2019 13:03:44

639608 25 09/01/2019 13:04:28

640075 24 09/01/2019 13:05:38

640346 5 09/01/2019 13:07:41

640497 12 09/01/2019 13:08:18

640507 16 09/01/2019 13:09:12

640559 25 09/01/2019 13:10:02

640563 1 09/01/2019 13:10:54

640970 9 09/01/2019 13:11:29
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641233 3 09/01/2019 13:12:07

642021 99 10/01/2019 11:25:28

642022 99 10/01/2019 11:25:54

642328 9 10/01/2019 11:26:32

642704 18 10/01/2019 11:30:08

643108 9 10/01/2019 11:46:48

643638 25 10/01/2019 11:49:01

643826 9 10/01/2019 11:28:57

644950 12 10/01/2019 12:15:13

644956 12 10/01/2019 12:15:47

644958 12 10/01/2019 12:16:21

644961 7 10/01/2019 12:16:59

645113 9 10/01/2019 12:17:36

645114 7 09/01/2019 13:12:47

645530 14 10/01/2019 12:18:09

645753 11 10/01/2019 12:18:56

645756 7 10/01/2019 12:19:30

645785 21 10/01/2019 12:20:02

646286 5 10/01/2019 12:20:34

646465 12 10/01/2019 12:21:06

646590 25 10/01/2019 12:21:38

646602 12 10/01/2019 12:22:12

646687 18 10/01/2019 12:22:42

646725 17 10/01/2019 12:23:16

646742 25 10/01/2019 12:23:52

647520 11 11/01/2019 16:07:36

647608 5 11/01/2019 16:08:20

650615 1 08/01/2019 16:25:17

650621 5 08/01/2019 16:25:46

650635 7 08/01/2019 16:26:06

650636 21 08/01/2019 16:26:37

650637 11 08/01/2019 16:27:03

650638 9 08/01/2019 16:27:25

650639 17 08/01/2019 16:27:50

650649 28 08/01/2019 16:28:20

650856 1 08/01/2019 16:32:53

650863 5 08/01/2019 16:33:14

650892 5 08/01/2019 16:33:36

651029 33 09/01/2019 10:27:37
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651032 3 09/01/2019 10:28:20

651035 3 09/01/2019 10:28:44

651036 30 09/01/2019 10:29:53

651069 3 09/01/2019 11:24:56

651071 18 09/01/2019 11:28:57

651072 24 09/01/2019 11:29:34

651073 25 09/01/2019 11:30:15

651102 6 09/01/2019 11:30:51

651110 16 09/01/2019 11:31:40

651146 12 09/01/2019 11:32:07

651219 17 09/01/2019 12:10:17

651224 16 09/01/2019 12:11:12

651229 12 09/01/2019 12:11:50

651269 25 09/01/2019 12:12:16

651301 31 09/01/2019 12:13:04

651361 12 09/01/2019 12:13:26

651362 7 09/01/2019 12:14:10

651459 28 09/01/2019 16:18:21

651495 11 09/01/2019 16:18:44

651605 24 09/01/2019 16:31:46

651675 9 10/01/2019 11:09:24

651720 5 10/01/2019 11:11:55

651721 12 10/01/2019 11:12:18

651722 99 10/01/2019 11:12:56

651744 3 10/01/2019 11:13:35

651764 19 10/01/2019 11:13:59

651765 19 10/01/2019 11:14:22

651766 19 10/01/2019 11:14:42

651830 29 10/01/2019 12:47:29

651983 5 10/01/2019 15:10:16

651989 5 10/01/2019 15:10:50

651991 5 10/01/2019 15:11:12

652056 12 10/01/2019 15:11:35

652070 31 11/01/2019 14:34:05

652071 29 11/01/2019 14:34:41

652072 32 11/01/2019 14:35:18

652087 34 11/01/2019 14:35:44

652088 34 11/01/2019 14:36:12

652089 19 11/01/2019 14:36:44
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652113 12 11/01/2019 14:37:58

652124 25 11/01/2019 14:38:25

652206 25 11/01/2019 14:38:54

668249 5 09/01/2019 12:15:51

668256 5 09/01/2019 12:16:18

668260 5 11/01/2019 14:41:19

668309 7 09/01/2019 12:17:19

769814 19 07/01/2019 11:40:56

771978 12 07/01/2019 11:22:40

772952 9 07/01/2019 11:13:00

772954 1 07/01/2019 11:13:31

772967 14 07/01/2019 11:13:52

773044 32 07/01/2019 11:23:39

773787 16 07/01/2019 11:14:23

773991 30 07/01/2019 11:15:10

775029 12 07/01/2019 11:15:44

775309 30 07/01/2019 11:17:03

777035 31 07/01/2019 11:41:54

777199 1 07/01/2019 11:45:34

777206 4 07/01/2019 11:46:19

777285 25 07/01/2019 11:47:12

777294 5 07/01/2019 11:47:53

777368 99 07/01/2019 11:48:26

777432 7 07/01/2019 11:49:06

777434 16 07/01/2019 11:49:35

777476 1 07/01/2019 11:50:03

777544 1 07/01/2019 11:59:34

777569 14 07/01/2019 12:00:02

777620 9 07/01/2019 12:00:30

777977 16 07/01/2019 12:01:39

777978 17 07/01/2019 12:02:06

777990 29 07/01/2019 12:02:33

778714 34 07/01/2019 12:57:10

778980 7 08/01/2019 10:47:27

778990 28 07/01/2019 12:57:35

779124 5 08/01/2019 10:28:57

779143 29 08/01/2019 10:24:01

779166 30 08/01/2019 10:24:22

779196 29 08/01/2019 10:24:45
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779304 3 08/01/2019 10:25:33

779351 16 08/01/2019 10:25:59

779356 3 08/01/2019 10:26:26

779379 5 08/01/2019 10:26:57

779550 5 08/01/2019 10:28:20

779628 16 08/01/2019 10:34:18

779670 31 08/01/2019 10:34:49

779757 30 08/01/2019 10:35:48

779767 5 08/01/2019 10:38:48

779795 7 08/01/2019 10:41:47

779801 12 08/01/2019 10:42:12

779886 10 08/01/2019 10:42:40

779920 9 08/01/2019 10:45:03

780017 30 08/01/2019 10:43:21

780141 32 08/01/2019 10:43:58

780451 30 08/01/2019 11:03:16

780540 20 08/01/2019 11:03:46

780833 31 08/01/2019 11:12:17

780838 9 08/01/2019 11:10:44

780885 14 08/01/2019 11:11:23

781119 27 08/01/2019 11:11:55

781210 5 08/01/2019 11:24:06

781407 21 08/01/2019 11:28:43

781550 30 08/01/2019 11:29:19

781588 26 08/01/2019 11:29:53

781637 25 08/01/2019 11:31:30

781825 16 08/01/2019 11:42:38

781896 33 08/01/2019 11:43:00

781951 19 08/01/2019 11:43:30

782015 2 08/01/2019 11:43:54

782025 15 08/01/2019 11:44:21

782079 6 08/01/2019 11:45:28

782268 11 08/01/2019 12:01:02

782371 24 08/01/2019 12:06:58

782372 24 08/01/2019 12:07:22

782389 3 08/01/2019 12:07:51

782429 30 08/01/2019 12:08:38

782433 9 08/01/2019 12:10:06

782536 18 08/01/2019 12:10:43
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782537 25 08/01/2019 12:13:33

782540 10 08/01/2019 12:14:01

782565 25 08/01/2019 12:15:13

782604 3 08/01/2019 12:16:36

782607 3 08/01/2019 12:17:17

782818 32 08/01/2019 12:19:45

782847 28 08/01/2019 12:22:08

782848 26 08/01/2019 12:22:40

782876 10 08/01/2019 12:23:09

782879 5 08/01/2019 12:23:41

783060 3 08/01/2019 12:36:39

783102 11 08/01/2019 12:41:43

783111 16 08/01/2019 12:37:30

783156 16 08/01/2019 12:38:17

783185 24 08/01/2019 12:38:41

783601 16 08/01/2019 14:24:02

783751 34 08/01/2019 14:39:23

783771 23 08/01/2019 14:39:51

783850 7 08/01/2019 14:41:42

784003 34 08/01/2019 14:42:12

784324 30 08/01/2019 14:45:42

784405 32 08/01/2019 14:47:20

808548 16 07/01/2019 10:59:26

808579 9 07/01/2019 11:00:02

808606 30 07/01/2019 11:00:47

808808 21 07/01/2019 11:01:27

808845 30 07/01/2019 11:02:00

808851 30 07/01/2019 11:02:31

808964 31 07/01/2019 11:03:37

809545 5 07/01/2019 11:04:13

809591 17 07/01/2019 11:06:14

809808 5 07/01/2019 11:07:30

809823 9 07/01/2019 11:08:14

809850 9 07/01/2019 11:08:56

809861 16 07/01/2019 11:09:39

810502 1 07/01/2019 11:10:35

810544 5 07/01/2019 11:11:23

810630 21 07/01/2019 11:12:02

811211 4 07/01/2019 11:12:32
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811212 4 07/01/2019 11:13:23

811506 21 07/01/2019 11:15:15

811618 9 07/01/2019 11:15:55

811807 29 07/01/2019 11:16:31

811937 7 07/01/2019 11:17:18

817231 10 09/01/2019 13:13:33

817236 25 09/01/2019 13:14:36

817239 17 09/01/2019 13:15:23

817241 17 09/01/2019 13:16:15

817257 18 09/01/2019 13:17:05

817345 12 09/01/2019 13:17:52

817351 12 09/01/2019 13:18:38

817358 30 09/01/2019 13:21:39

817387 16 09/01/2019 13:22:36

817400 14 09/01/2019 13:23:28

817526 25 09/01/2019 14:23:57

817740 25 09/01/2019 14:42:07

817760 32 09/01/2019 14:43:56

817787 20 09/01/2019 14:44:52

817874 5 09/01/2019 14:45:46

817976 7 09/01/2019 14:47:08

817990 1 09/01/2019 14:51:46

817991 2 09/01/2019 14:53:26

817993 4 09/01/2019 14:54:07

817994 5 09/01/2019 14:55:04

817995 6 09/01/2019 14:56:31

818058 24 09/01/2019 15:00:19

818062 24 09/01/2019 15:01:16

818070 7 09/01/2019 15:02:01

818079 16 09/01/2019 15:02:35

818101 11 09/01/2019 15:03:26

818124 4 09/01/2019 15:04:26

818128 16 09/01/2019 15:05:12

818194 24 09/01/2019 15:06:02

818253 7 09/01/2019 15:06:58

818286 12 09/01/2019 15:07:38

818352 31 09/01/2019 15:08:54

818629 7 09/01/2019 15:09:50

818787 25 09/01/2019 15:10:39
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818788 25 09/01/2019 15:11:24

818992 3 09/01/2019 15:12:18

819028 16 09/01/2019 15:31:00

819701 19 09/01/2019 15:32:52

819876 30 09/01/2019 15:34:19

820200 9 09/01/2019 15:36:07

820305 24 09/01/2019 15:37:29

820463 1 09/01/2019 15:41:09

820712 16 09/01/2019 15:42:34

820727 34 09/01/2019 15:43:32

820890 1 09/01/2019 15:44:40

821010 30 09/01/2019 15:46:12

821033 25 09/01/2019 15:48:54

821062 9 09/01/2019 15:49:45

821197 3 09/01/2019 15:50:58

821287 9 09/01/2019 15:52:07

821646 11 10/01/2019 11:50:45

821732 16 10/01/2019 11:51:23

821983 25 10/01/2019 11:52:38

822006 9 10/01/2019 11:54:01

822080 16 10/01/2019 11:54:43

822374 11 10/01/2019 11:55:11

822519 16 10/01/2019 11:55:43

822793 17 10/01/2019 11:58:16

822799 31 10/01/2019 11:59:03

823001 30 10/01/2019 11:59:44

823002 30 10/01/2019 12:00:39

823003 30 10/01/2019 12:01:14

823004 5 10/01/2019 12:01:37

823008 9 10/01/2019 12:02:07

823033 28 10/01/2019 12:02:31

823048 29 10/01/2019 12:03:02

823060 29 10/01/2019 12:03:41

823102 25 10/01/2019 12:17:25

823626 24 10/01/2019 12:19:10

823732 9 10/01/2019 12:20:05

823779 2 10/01/2019 12:20:43

823855 30 10/01/2019 12:21:31

823876 24 10/01/2019 12:22:59
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

823879 32 10/01/2019 12:24:14

823978 9 10/01/2019 12:32:29

824199 5 10/01/2019 12:34:18

824315 5 10/01/2019 12:35:09

824375 9 10/01/2019 12:38:01

824399 16 10/01/2019 12:35:55

824525 5 10/01/2019 12:36:59

824576 5 10/01/2019 12:38:44

824721 9 10/01/2019 12:39:24

824909 7 10/01/2019 12:40:06

825042 7 10/01/2019 12:40:44

825284 12 10/01/2019 12:41:24

825309 3 10/01/2019 12:42:42

825327 16 10/01/2019 12:43:39

825476 3 10/01/2019 12:24:39

825546 18 10/01/2019 12:25:53

825565 29 10/01/2019 12:27:16

825621 9 10/01/2019 12:29:36

825911 12 10/01/2019 12:31:19

825950 5 10/01/2019 12:32:10

825958 7 10/01/2019 12:32:52

825964 14 10/01/2019 12:33:39

825998 3 10/01/2019 12:34:21

826108 7 10/01/2019 12:35:18

826118 16 10/01/2019 12:35:54

826182 11 10/01/2019 12:37:14

826220 9 10/01/2019 12:38:20

826337 16 10/01/2019 12:39:27

826644 6 10/01/2019 12:40:18

827073 1 10/01/2019 12:41:01

827087 7 10/01/2019 12:41:55

827191 32 10/01/2019 12:42:41

827517 1 10/01/2019 14:29:02

827559 2 10/01/2019 14:30:02

827744 5 10/01/2019 14:30:48

827747 26 10/01/2019 14:31:42

827755 5 10/01/2019 14:32:33

827839 9 10/01/2019 14:34:53

827842 25 10/01/2019 14:35:52
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

828153 5 10/01/2019 14:36:32

828197 20 10/01/2019 14:37:36

828403 9 10/01/2019 14:38:36

828857 16 10/01/2019 14:42:00

828941 32 10/01/2019 14:43:08

828998 16 10/01/2019 14:43:55

828999 16 10/01/2019 14:44:53

829128 25 10/01/2019 14:45:33

829253 5 10/01/2019 14:46:24

829495 12 10/01/2019 14:47:14

829498 25 10/01/2019 14:48:13

829633 9 10/01/2019 14:49:16

829690 6 10/01/2019 14:50:11

830068 11 10/01/2019 14:53:02

834885 25 08/01/2019 16:02:58

834886 9 08/01/2019 16:03:27

834985 11 08/01/2019 16:03:50

834987 16 08/01/2019 16:04:15

835001 5 08/01/2019 16:05:23

835002 10 08/01/2019 16:05:44

835010 19 08/01/2019 16:06:06

835011 19 08/01/2019 16:06:26

835012 19 08/01/2019 16:06:51

835014 19 08/01/2019 16:08:21

835066 31 09/01/2019 10:36:02

835068 24 09/01/2019 10:36:32

835071 25 09/01/2019 10:37:52

835073 16 09/01/2019 10:38:28

835076 11 09/01/2019 10:38:56

835077 2 09/01/2019 10:39:17

835097 9 09/01/2019 10:40:00

835101 16 09/01/2019 10:40:43

835105 16 09/01/2019 10:41:20

835122 19 09/01/2019 10:41:45

835123 9 09/01/2019 10:42:12

835136 3 09/01/2019 10:42:43

835140 10 09/01/2019 10:43:16

835188 24 09/01/2019 10:43:47

835189 3 09/01/2019 10:44:10
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

835211 18 09/01/2019 10:44:54

835212 16 09/01/2019 10:45:17

835224 7 09/01/2019 10:46:37

835227 32 09/01/2019 10:52:24

835241 5 09/01/2019 11:42:53

835242 7 09/01/2019 11:43:19

835243 11 09/01/2019 11:43:38

835252 12 09/01/2019 11:44:00

835259 11 09/01/2019 11:45:08

835261 7 09/01/2019 11:45:29

835262 10 09/01/2019 11:45:52

835264 20 09/01/2019 11:46:15

835265 7 09/01/2019 11:46:36

835273 7 09/01/2019 11:46:56

835276 6 09/01/2019 11:47:16

835280 3 09/01/2019 11:47:41

835285 12 09/01/2019 11:48:05

835303 3 09/01/2019 11:48:33

835305 3 09/01/2019 11:49:00

835310 25 09/01/2019 11:49:24

835317 12 09/01/2019 11:49:51

835322 18 09/01/2019 11:50:13

835323 29 09/01/2019 14:34:20

835325 3 09/01/2019 11:55:15

835330 5 09/01/2019 11:55:46

835351 16 09/01/2019 11:56:11

835352 7 09/01/2019 11:56:35

835378 16 09/01/2019 11:57:03

835389 24 09/01/2019 11:57:24

835400 20 09/01/2019 11:58:06

835403 14 09/01/2019 11:58:27

835409 32 09/01/2019 11:58:50

835454 3 09/01/2019 12:23:38

835471 1 09/01/2019 14:35:25

835472 1 09/01/2019 12:24:21

835475 24 09/01/2019 12:24:58

835478 31 09/01/2019 14:36:28

835482 14 09/01/2019 12:25:30

835503 9 09/01/2019 12:26:00
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

835506 5 09/01/2019 12:26:31

835507 29 09/01/2019 12:27:01

835520 30 09/01/2019 12:27:25

835521 7 09/01/2019 12:27:50

835535 6 09/01/2019 14:10:57

835536 6 09/01/2019 14:11:32

835539 7 09/01/2019 14:12:57

835565 14 09/01/2019 14:13:26

835585 25 09/01/2019 14:13:54

835592 30 09/01/2019 14:14:41

835624 9 09/01/2019 14:15:20

835626 11 09/01/2019 14:15:47

835627 11 09/01/2019 15:03:21

835628 7 09/01/2019 15:03:43

835629 7 09/01/2019 14:16:51

835660 6 09/01/2019 14:18:40

835663 12 09/01/2019 14:19:09

835671 12 09/01/2019 14:19:34

835672 6 09/01/2019 14:23:43

835673 30 09/01/2019 14:24:05

835675 5 09/01/2019 14:24:45

835676 5 09/01/2019 15:06:19

835678 29 09/01/2019 14:25:15

835679 30 09/01/2019 14:25:49

835686 25 09/01/2019 14:26:22

835687 25 09/01/2019 14:26:51

835690 30 09/01/2019 14:27:22

835693 3 09/01/2019 14:29:03

835694 30 09/01/2019 14:29:27

835695 30 09/01/2019 14:29:51

835703 16 09/01/2019 14:30:52

835719 30 09/01/2019 15:06:46

835742 5 09/01/2019 15:07:11

835749 5 09/01/2019 15:09:01

835751 25 09/01/2019 15:10:08

835770 24 09/01/2019 15:10:47

835790 24 09/01/2019 15:13:44

835792 11 09/01/2019 15:14:09

835815 1 09/01/2019 15:14:37
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

835816 17 09/01/2019 15:15:00

835822 16 09/01/2019 15:15:23

835832 18 09/01/2019 15:54:58

835833 18 09/01/2019 15:55:39

835838 18 09/01/2019 15:56:12

835839 18 09/01/2019 15:56:44

835841 25 09/01/2019 16:00:31

835842 25 09/01/2019 16:00:56

835843 25 09/01/2019 16:01:31

835844 25 09/01/2019 16:01:54

835845 7 09/01/2019 16:02:16

835856 5 09/01/2019 16:02:39

835857 5 09/01/2019 16:02:59

835868 16 09/01/2019 16:04:37

835870 5 09/01/2019 16:05:39

835871 16 09/01/2019 16:06:09

835889 5 09/01/2019 16:06:42

835890 21 09/01/2019 16:07:37

835909 5 10/01/2019 11:19:38

835910 5 10/01/2019 11:20:01

835911 5 10/01/2019 11:20:26

835912 5 10/01/2019 11:20:53

835919 30 10/01/2019 11:21:19

835926 1 10/01/2019 11:23:10

835928 34 10/01/2019 11:23:33

835931 34 10/01/2019 12:49:20

835947 16 10/01/2019 11:24:11

835952 3 10/01/2019 11:24:41

835960 25 10/01/2019 11:25:05

835970 34 10/01/2019 11:25:29

836002 12 10/01/2019 11:27:06

836005 7 10/01/2019 11:27:39

836012 11 10/01/2019 11:28:06

836020 34 10/01/2019 11:28:39

836021 34 10/01/2019 11:29:05

836031 31 10/01/2019 11:32:55

836032 31 10/01/2019 11:33:33

836035 7 10/01/2019 11:34:16

836036 7 10/01/2019 11:35:11
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

836037 7 10/01/2019 11:39:31

836038 23 10/01/2019 11:39:58

836039 25 10/01/2019 11:40:21

836040 26 10/01/2019 11:40:42

836041 9 10/01/2019 11:41:11

836043 25 10/01/2019 11:41:41

836044 12 10/01/2019 11:42:07

836047 25 10/01/2019 11:42:28

836048 9 10/01/2019 11:42:55

836050 12 10/01/2019 11:43:23

836058 25 10/01/2019 11:43:46

836066 25 10/01/2019 12:05:53

836088 9 10/01/2019 12:10:04

836089 9 10/01/2019 12:10:37

836093 7 10/01/2019 12:11:09

836095 20 10/01/2019 12:11:32

836100 30 10/01/2019 12:14:18

836101 21 10/01/2019 12:15:00

836103 6 10/01/2019 12:15:27

836104 21 10/01/2019 12:15:58

836105 12 10/01/2019 12:16:28

836106 6 10/01/2019 12:17:03

836111 25 10/01/2019 12:17:28

836115 11 10/01/2019 12:17:54

836116 11 10/01/2019 12:18:21

836118 9 10/01/2019 12:18:49

836146 9 10/01/2019 12:51:39

836157 11 10/01/2019 12:52:03

836159 9 10/01/2019 12:52:32

836160 16 10/01/2019 12:53:05

836176 27 10/01/2019 14:23:51

836180 7 10/01/2019 14:25:07

836182 9 10/01/2019 14:25:32

836183 16 10/01/2019 14:25:57

836184 16 10/01/2019 15:13:10

836185 9 10/01/2019 14:26:24

836188 25 10/01/2019 14:26:44

836201 9 10/01/2019 14:28:53

836203 25 10/01/2019 14:29:17
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

836204 25 10/01/2019 14:29:38

836206 18 10/01/2019 14:29:58

836209 17 10/01/2019 14:30:21

836210 12 10/01/2019 14:30:45

836211 25 10/01/2019 14:31:09

836214 9 10/01/2019 14:31:34

836224 25 10/01/2019 14:34:24

836227 25 10/01/2019 14:34:56

836229 12 10/01/2019 14:35:25

836231 12 10/01/2019 14:35:48

836234 25 10/01/2019 14:36:11

836236 25 10/01/2019 14:36:40

836237 5 10/01/2019 14:37:14

836240 25 10/01/2019 14:37:49

836241 25 10/01/2019 14:38:43

836246 30 10/01/2019 14:40:02

836248 30 10/01/2019 14:40:41

836249 16 10/01/2019 14:46:20

836250 7 10/01/2019 14:46:46

836251 25 10/01/2019 14:47:08

836254 32 10/01/2019 14:47:33

836257 16 10/01/2019 14:47:56

836268 9 10/01/2019 14:48:22

836271 12 10/01/2019 14:48:47

836272 21 10/01/2019 14:49:10

836283 19 10/01/2019 15:13:53

836295 32 10/01/2019 14:49:32

836427 31 10/01/2019 16:08:09

836428 31 10/01/2019 16:08:34

836429 31 10/01/2019 16:09:04

836430 31 10/01/2019 16:09:35

836432 5 11/01/2019 10:59:36

836434 30 11/01/2019 11:00:43

836442 25 11/01/2019 11:01:07

836458 29 11/01/2019 11:01:45

836461 5 11/01/2019 11:02:13

836465 11 11/01/2019 11:02:45

836467 11 11/01/2019 11:41:34

836470 25 11/01/2019 11:41:56
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

836476 33 11/01/2019 11:42:19

836477 9 11/01/2019 11:42:40

836478 11 11/01/2019 11:51:39

836479 25 11/01/2019 11:52:15

836480 25 11/01/2019 11:52:39

836481 25 11/01/2019 11:56:41

836484 30 11/01/2019 11:57:06

836485 11 11/01/2019 11:57:26

836499 24 11/01/2019 11:57:55

836500 24 11/01/2019 11:58:16

836587 16 11/01/2019 11:58:41

836614 34 11/01/2019 11:59:03

836618 7 11/01/2019 11:59:25

836624 24 11/01/2019 11:59:47

836625 21 11/01/2019 12:00:10

836633 16 11/01/2019 12:11:14

836634 5 11/01/2019 12:12:12

836639 30 11/01/2019 12:12:45

836643 6 11/01/2019 12:35:30

836720 3 11/01/2019 12:35:55

836722 3 11/01/2019 12:36:30

836725 3 11/01/2019 12:36:51

836726 3 11/01/2019 12:37:13

836727 3 11/01/2019 12:37:38

836730 3 11/01/2019 12:38:01

836731 9 11/01/2019 12:57:33

836736 28 11/01/2019 12:38:33

836744 18 11/01/2019 12:38:58

836778 16 11/01/2019 12:39:20

836800 25 11/01/2019 12:39:43

836811 7 11/01/2019 12:40:06

836820 1 11/01/2019 12:40:30

836821 7 11/01/2019 12:40:59

836834 14 11/01/2019 14:12:37

836851 17 11/01/2019 14:13:25

836853 12 11/01/2019 14:13:49

836855 12 11/01/2019 14:14:15

836857 12 11/01/2019 14:14:50

836882 9 11/01/2019 14:42:02
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Trade Marks Journal No: 1884 ,   14/01/2019  
 

The following list of Trade Marks have been removed from the Register as it has 
not been renewed on time in accordance with the Trade Marks Act,1999. 

APPL NO CLASS REMOVAL DATE

836887 5 11/01/2019 14:15:37

836891 5 11/01/2019 14:16:08

836893 30 11/01/2019 14:16:32

836894 7 11/01/2019 14:17:02

836896 25 11/01/2019 14:17:24

836909 1 11/01/2019 14:17:51

836910 9 11/01/2019 14:18:20

836917 17 11/01/2019 14:22:15

836963 9 11/01/2019 14:22:50

836981 7 11/01/2019 14:23:50

836982 7 11/01/2019 14:24:16

836987 32 11/01/2019 14:24:39

836988 3 11/01/2019 14:25:02

836990 12 11/01/2019 14:25:23

837017 16 11/01/2019 14:25:48

837024 12 11/01/2019 14:26:24

837031 9 11/01/2019 14:26:48

837034 16 11/01/2019 14:28:03

837035 16 11/01/2019 14:28:28

879650 3 09/01/2019 16:33:37

967201 32 07/01/2019 11:22:01

970368 7 07/01/2019 11:57:55

970430 5 07/01/2019 11:58:21

970433 5 07/01/2019 11:58:42

971027 9 07/01/2019 13:02:53

971058 12 07/01/2019 13:03:24

971059 12 07/01/2019 13:03:48

971178 25 07/01/2019 13:04:13

971683 5 07/01/2019 13:09:41

971730 11 08/01/2019 10:21:59

973975 5 08/01/2019 10:44:32

978236 7 08/01/2019 14:48:05

978237 9 08/01/2019 14:48:33

978240 5 08/01/2019 12:24:46

978298 16 08/01/2019 12:40:21

978820 9 08/01/2019 12:40:52
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     Trade Marks Journal No: 1884,   14/01/2019

 
 

: saucanaa : 
NOTICE

vyaapar icanh ko pMjaIkrNa ko ilae Aavaodk tqaa [sako AiBakta-AaoM sao 
ivaSaoYa $p sao yah p`aqanaa- kI jaatI hO ik p~acaar krto samaya saMbaMiQat 
vyaapar icanh rijaYTI/ kayaa-laya ka saMpUNa- saMdBa- , p~ saM#yaa ,tarIK , 
Aavaodna saM#yaa tqaa saMbaMiQat vaga- ik saM#yaa ka ja$r ]llaoK kroM 
ijasasao ik p~aoM ko yaqaaSaIGa\ inapTana krnao maoM sauivaQaa haogaI 
 
Applicants for registration of Trade Marks and their agents are 
particularly requested to quote in their replies full and complete 
Reference Letter No. and date, application number and the class to 
which it relates and send to the concerned office of Trade Marks 
Registry. This would facilitate quick disposal of letters. 
             

            Aaoma Pa`kaSa gauPta          Aaya.e.esa.
mahainayaM~k ,eksva 

AiBaklp tqaa vyaapar icanh
 

OM PRAKASH GUPTA , IAS
CONTROLLER-GENERAL OF PATENTS, 

DESIGNS, TRADE MARKS & GI 
 

             Baart sarkar vyaapar icanh rijasT/I ,mauMba[- 400037 
                           Wara p`kaiSat

                   Published by the Govt. of India, 

Trade Marks Registry, Mumbai-400037
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